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LOK SABHA

Thursday, March 5, 1970/ Phalgunu 14, 1891
(Saka)

The Lok Sabha met at Eleven of the Clock.
[MB. SPEARER In the Chair)
Member Sworn

SHRI SARDAR AMJAD ALI (Basichat
—Wesl Bengal).

ORAL ANSWERS TO QUESTIONS

All India Man Power Service to Assess
Man-Power Situation

*241. SHRI VALMIKI CHOUDHARY :
Will the Minister of LABOUR AND
REHABILITATION be pleased to stale :

(a) whether Government propose (o
create an All India Manpower Service to
assess continuously the man-power situaiion
in the country and to make effective ad-

- justments between demand and supyly of
man-power ; and

(b) if not, how Lhe essential statistics in
this regard are being collccied and how an
effective co-ordination is being maiotained ?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI D. SANJIV-
AYYA) : (a) No.

(b) The siatistics relating to supply and
demand of manpower are being collected
through the National Employment Service
and the necessary coordination among the
concerned agencies is effected through the
Directorate General of Employment and
Trainipg in the Depariment of Labour and
Employment.

! arediet Wied : adwm wgd gk
I ¥ 2@ & 3@ & Ara FgAr9var
f5 mraa afes & waifrag s #r sqaear
AT g 1 gawi ¥ gEay @ @y
g wda fiar § o gard smafs & af
fear 23 & goFc gand W R Rw A
azdl g€ FWIard N WY Jg RV
o & fag qF wwn afew e Adf
gar ot § 7 & ag oft wraar sugar j e
gy ol ¥ Ay afen & gudir & fag
4Y4Y ga-74fg qrwAr § wq1 wxw  IFTAT

Argre ?

SHRI D. sANHNVAYYA : This matter
was contidered by the National Commission
on Labour and 1they have observed that it
is no' passible to do i, 1 mmay quate their
obscrvation ; :

“We have to consider the practical
difficulties of sustaining an all-Indla
service with all the complications it
may create in the new political con-
wxt which is likely to cootinue in
furure,  All things considered, we do
not fuvour the creation of a separate
service.”

Therefore, we do not propose to Fave i,

Import of Edible Olls -

+
SHItI MAYAVAN :
SHRI NARAYANAN :
SHRI DHANDAPANI :
SHRI CHENGALRAYA

NAIDU :
SHRI SAMINATHAN :

*242.

Will the Minister of FOOD AND
AGRICULTURE be pleased Lo state :

(a; whether it is a fact that despits
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better than average oil seed crops this year,
India's imports of edible oile will be a
record one ;

(b) if so, whether soyabean oil imporis
from USA will be of the order of 172,000
tonnes, whereas previous highest imports of
all the edible olls were 112,000 tonnes in
1967-1968;

(c) whether it isalso a fact that a
supply of 25,000 tonpes of rapeseeds has
been secured from Canada and also from
Russia ;

(d) if so, the total amount to be spent
on import of edible oils during 1970 ; and

(¢) what steps are being taken to
improve production of Soyabean in the
country 7

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVLELOPMENT AND
COOPERATION (SHRI  ANNASAHIB
SHINDE) : (a) Import of edible oils s
being arranged baving due regurd to the
indigenous production and the anticipaled
demand during the year,

(b) So far, the impori of about 52,000
tonnes of soyabean oil has been arranged
during 1970. The feasibility of oblaining
additional supplies is being explored.

(c) The import of 25,000 tonnes of
rapeseed from Capada has been arranged.
About 5,000 tonnes of sunflower oil have
been imported from the U.SSR. during
1970.

(d) The cost of the imports during
1970 so far arranged is estimated at
Rs. 15.2 crores, c.i.f.

{¢) Production programmes developed
50 far have covered an area of about
10,000 acres and yielded a total quantity
of 2,065 tonnes of soybean during 1968-70,
of which 500 tonpes have been reserved for
seed multiplication. The programme for
1970-71, both for seed-multiplication and
vommercial use, bas chalked out in
consultation with the State Governments
participating in this project.
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SHRI MAYAVAN : India bas impor(-
ed 2559 million pounds of soyabean oil
from US.A. during 1968-69. It is about
409, of the total exporis of soybean oil
from USA. Should we import so much
when there are substitutes available in
India 7 What is the expenditure involved
in terms of forcign exchange for this import
alone 7!

SHRI ANNASAHIB SHINDE ; During
the year 1969 the quantities of soyabean oil
that were imported were 1,12,000 tonnes,
‘This import has to be resorted to because
the prices of edible oils were going up in
the country and the consumers’ interests
were being adversely affected. As is well-
koown, the groundnut crop and other oil
seed crops had a set back last year because
of failure of rainfall in certain groundnut
growing areas and as the output of oil
seeds and groundouis was less, naturally the
availability of edible oils was also less in the
country. Therefore the Gowvernment had
to supplement the programme by imports,

SHIRI MAYAVAN : Was this import
of soyabean oil under PL-480 scheme ?
Secondly what are the functions of the
Indian Plant Introduction Service ?

SHRI ANNASANIDB SHINDE: The
soyabean oil imported from USA was under
PL-480 agrcement. Regarding the second
question, 1 will require notice.

SHRI DHANDAPANI : The University
of lllinois, USA, Jawaharlal Nehru Agri-
culture University and USAID signed an
agreement in 1967 to develop the soyabean
as a new protein food source in India,
What are the attempts made to improve the
crop cultivation and the production of
edible oils in lndia ? What are the areas
suitable to cultivate this crop ?

SHRI ANNASAHIB SHINDE : The
soyabean crop has been introduced in our
country for the first time on quite a big

scale and the Pantnagar Agricultural
University and the Jawabarlal Nehru
Agricultural University, Jabalpur have

lately taken to this. Formerly, the soyabean
crop was grown in the Himalayan ranges,
Nowit-was found that it can be grown in
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large parts of our country. Therefore, we
are trying to make as much seeds available
o8 possible so that a large acreage may be
sown with soyabean.

SHR1 DHANDAPANI : My friend,
Shri Mayavan, spoke of the Indian Plant
Introduction Service. What are the func-
tions of this service in relation to soyabean

cultivations 7

SHRI ANNASAHIB SHINDE : As I
have alrcady suomiued, | will require
notice of this question.

SHRI SAMINATHAN : May 1 koow
from the hon, Mirisier as 10 what the total
arca of plantation . woyabeans in lodlais ?

SHR1I ANNASAh.4 sHINDE : Last
year it was about 10,000 acres.

SHRI RANGA : Does not the necd
that the Goveroment found for importiog
on such a large scale edible oils fiom other
countrics, speak of the failure of their
policy in regard to production of edible
oils in our country and their plans in regard
1o that 7 In view of the fact that duriog
the last 3 10 4 years there has bcen a com-
plaint about the fall in the prices of
groundout not only because of over-pro-
duction but because of the wrong price
policies pursued by ihe Goveroment in
regard to controls, what is it that the
Govsrnment want to do in order to encou-
rage oil sced production in the country
and to ensure i minimum price for the
oil seeds and at the same timc help the
producers of groundnut sceds 1o produce
soyabean whercver it is possible ?

SHRI ANNASAHIR SHINDE : | quile
appreciate the hon.  Member's  anxiety
because it is true that the vilsceds production
and again the production of groundnuts has
put been ncreasing as per cur awpectations.
So this naturally deserves cunstaut atiention
from the Research Organisations, from
extension wings and the State Governments
and therefore Government has taken up
some positive steps. Coordinated research
work has been undertaken for developing
pew strains and high-yiclding strains of the
oilseods. Then agaio, in addition to that,
we are iryiog to introduce new types of
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oilseeds in this country like soyabean and
sunflower because sunflower was tradi-
tionally grown in this country and perhaps
with the introduction of new strains it may
be possible 10 bave coordinated production
in our country. As far as price aspect is
concerncd, in this matter, my Ministry
was of the view that something has to be
dooe in regard to the fixation of the mini-
mum prices. And therefore, we referred
this question to the Agricultural Prices
Commission, The expert body has advised
the Government of India tbat it would not
be desirable to fix up the minimum price of
groundnuts.

SHRI RANGA : In the light of this
experience what do you do 7

SHRI ANNASAHIB SHINDE : | guite
sec your point. At the most ]| can say
that we can re-cxamine the matter. And,
as far as marketing 1Is concerned, the
clement of speculation bas to be eliminated.
Goveroment is takiog some steps in that
direction.

SHRI AMRIT NAHATA : The Minister
told us that due to failure of monsoon
rains in some groundout growing areas the
crop was comparatively less. Even then
may | know as to why it is that at the
harvesting time prices crashed down to
defraud the farmers 7 Now despile massive
import of edible oils, how is it that prices
of edible oils are shooting up 7 What it is
that the Government proposes to do, to
bring down the prices of vegetable oils ?

SHRI ANNASAHIB SHINDE : Sir, as
I have already mentioned, the element of
speculation plays quite a considerable role
in this ; and therefore, Government is
thinking of taking some positive steps,
Government are giving conslant attention
to this aspect. It is also under the consi-
deration of the Government of India
whether some buffer stocks should be
constituted so that it will be a bealthy check
on the trend of prices prevailing in the
country. As far as the importing of oilseeds
is concerned, certainly the Government of
India is taking a number of measures, As
far as the prices of Vanaspatl are concerned,
we have gono into the matter and we have
referred this to the Tarlf Commission.
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Bus since the case is filed againsi Govern-
ment in a High Court, this matter is sub-

Judice, 1 do not wamt to go into the
matter as this stage. ~
SHRI MANUBHAI PATEL: It is

surprising that we are importing cdible oils
and oilseeds in the country, We were
exporting groundnut oil lasi year. We
exported 300 tons ol that quality. 1 would
like to know as to what is the total quantity
this year. Have we exported or not ? Are
there any exports in this iiem 7 That is one
thing | would like 10 know. Regarding the
import of soyabean has it come 1o the
notice of the Government that African
couniries, especially Uganda, have offered
some very good conditions at much cheaper
rate tham what we are importing today 7
So, regarding the import of Soyabean from
Uganda and the quaniity of oil we are
exporting from ladia I want to know the
answef,

SHRI ANNASAHIB SHINDE : At
least to my kmowledge it is not the policy
of the Government of India to expor
cllible oilseeds. Only some sample consign-
ments have been cxported. It has been
polnied out that the Government's gencral
approach is this that so long as shortage
prevails in the country we should not export
edible oil from out of the country. About
the import of soyabean, as I have submitted,
we are exploring the possibility of importing
various oils from the US.A,, Canada and
U,S.5.R. But muny of these things are under
some credit arrangements eic. So far as
the USA is concerned it is under PL-480,
About Canada, it is under some long-term
credit ariangement, The hon. Members
are aware of the difliculties of forcign cx-
change and if we will bave to pay in hard
currency for forcign exchange, naturally,
Government has to take & view whether
imports from particular countries would be
desirable or not.

SHR1 MANUBHA|

PATEL :
from Uganda has come.

Offer

_SHRI ANNASAHIB SHINDF : We
will examine that.

MR. SPEAKER : No question of cross
sxamination please.
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=t gew wy wgEry : & oo g
7l wiiz7 § y@ar wgar g oot oF
ST F IO H g aaran v dm A qzm
Tz gafa T @gr ¢, IgF FRO A
A ¥ qw oW FAE, e av Oy
axa fagd qiw g | & 951 @
@ FF-F1A @ FGE 9wy &Y IF
I WA 1 AFY & fog 7 g
m@EAnagy o dx faq &
faes, mast dawat Y awai & fade
T @ I9at fHar anar §, IR GAAT
7§ 3a% faq a1t ¥R & InT wT W
g AT FrEawd £ Ifeq qw fad qad
faw qTere s91 g wT W R ? @A
F daad@ @ @F § 1 oar gErt
2a 1 gqff @7 aw Al @it ax a%
fazq agt w9 ¥ar famy g
Fdl ¢

SHRI ANNASAHIB SHINDE : 1 have
already replicd to the points raised by the

hon. Member while replying to the supple-

mentary questions out by other hon. Mem-
bers,

ol gFW WY wGAT . AR AT T
saT agl faar fegy s-6 @ ¥ ag
|A1T I3 W], THIT A LI TOATT WY
%4 & fae sa-aar 39iq feg §, ag
AT 71 8, A ATAFTN F grHIC A
1§ 31T g {59 & | ¥Ar wg T ¥aw
AT &1 qrug [&arar w@r

SHRI V. KRISHNAMOORTHI : Due
10 the massive import of soyabean as well
as sunfiower oil from Russin and other
countries, the production of oilseeds in this
country has gone down; mnot only has the
production gone down, but even the incen-
tive to the farmers has gone down. [ hope
the hon, Minister will appreciate the neces-
sily of mainiaining the production by giving
support to the price, for otherwise, It will
go down. | want Lo invite the attention of
the hon. Minister to the fact that wvery
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recently, the Canadian Government bave
offered about Rs. 75 crores to the farmers
to destroy 1he wheat ctop in order to main-
tain the quantum of production by giving
price support. Unless the hon, Minisier
takes such steps in this country. ..

SHR] SEZHIYAN : Not to destroy,

SHRI V. KRISHNAMOORTHY ;.. .and
siops theimport of soyabean as well as sun-
flower oil from other countries, the pro-
duction of oilseeds in this country will not
g0 up. May 1 know from the hon. Minister
whether he will ponder over this ?

SHRI ANMNASAHIB SHINDE:; As for
the immediate stopping of imports, | do not
think that it would be desirable because it
will have very serious consequences on  Lhe
pce level of oils in  our couniry.
As regards the sieps to be taken to pro-
tect the interest ol the farmer, while replo-
iog to the supplementary question put by
Shri Ranga. 1 have already said (hat
Government will re-examine this question,

SHRI V. KRISHNAMOORTHI:
imports should be stopped.

The

st st Aqre @y wew wEiRg, §
AAl ARz @ Fraqr Fgn § f5 aai &
NIRRT AFZAT & MG QA AT W@, SA
%1 2@ gu 9)-uF 480 ¥ wda wafe
& 1970-71 & wmaaga feaar samAa
amF #1 fameag §T W@ g 7 w9
a% ¥g gNdz A€l faar & /1 a7 19 A%
FR &1 (A9 3 AT fFAar @A
anid i fa=are g 7

SHRI ANNASAHIB SHINDI : A« for the
immediute import programme, I hawe alrcady
given the figures in the repiy 1o the mam
question,

oft ot T wOy : 1970-71 @ faq
#om e frarc g ?
SHRI ANNASAHIB SHINDE : 1 bave

mentioped the fgure also in the main
answer,
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sit T 85% grew ¢ & @AAT qigar
g frolg ad & =1 fa3sf & @@ &1 &«
qmar I W E am 8l wifr @
IFLY AT TAUTT TgA 97 2E)  ar ey
gt ¢ T wAz @A MG A
agr & g AN A divarag fae
St I qegui T4 TR § Y 9
goaar ? mat g @ ag Al R 3@ &Y
AFFE e i?

SHRI ANNASAHIB SHINDE; For the

information of the hon, Member, | may
gwve the figures in regard 1w the imporis

during the Jast few  years; they were as
lollows:

1945 53,600 Lonnes

1960 31,000 "

1907 87,000 "

1968 68,000 "

1 have already mentioned the figure for 1969
In 1%¥70, so [ar, we have imporied aboul
52,000 wnnes,  Measures are being taken
10 encourage production of oilseeds in  the
country and | lave alrendy explained the
position.

SHRIL K. LAKKADP'PA : This is a very
m:portant guestion.  The import of ollseeds
in our counuy has been going on for a wery
lwnp time, and it bas brouglit down  the
hencwr aru prestge of our country. Recently,
I had cecasion o meet the ECA, FL people
working i igngkok, and 1 addressed a
necting also there, and | got this iuforma-
tion trom the FKesearch Wing working
there,

| garsiteTe wrww : odda wrge €
56 % Sma 37 A€ 1@ H qrIve-ae
3727 &9 & fag /1 qq g, Afex
Far axat #fFa § 91T qradlg qf oy
AT Fg & f® wTIvE-A2 W1 w1z ofr
qrgq feeg €1 Wil f9|q qr9ve-AT &0
Jeqre agrx & fAn A A gifey
faw | & wraar wigan § fe fafaeee ggw
ww sye foeg s forad dtw & W
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wigg  dar @ W wwA-da &1 fAw
a7’

SHRI ANNASAHIB SHINDE : While
replying to the supplementary question put
by Shri Ranga. | had already explained that
we would re-examine the question,

SHRI TULSHIDAS JADHAV: W hat
about fixation of minimum prices ?

SHRI ANNASAHIB SHINDL; The Ag-
ricultural prices Commission had advised us
against the fixation of minimum prices,
but 1 have already said that we shall again
refer the matter to them for further exami-

natlon.

) Agrow feg wital : ad Az 89
g fs gatagi ¥ sardla A1 A
fag t o) @ §fF waet @w 7 OAFF
e qiw gAT @R ST A g w7
af-Nesz & qax # a9 faaar @ 7 afz
g, Y war wag 3 fw g wTEORET
aeE ¥ a-ng adzd 1 mwE) agy
o ) § T FERET TG F AT
A & fan dezdsr @@ ag) £ ar @
g7 = ¥ fay el@da ImA | feaa
Y quat AE @1 @1 E—TAKT WTE a9
a7 wqrw 7

MR, SPEAKER: What have those meet-
ings to do with the question here 7

SHRI K. LAKKAPPA: There is n
research wing, working there in the ECAFFE
organisation. One of the Mysore members
sttached to that organisation who s explor-
ing the possibilities of developing oilsceds
production in all under developed countries
told me that there was ample scope to deve-
lop oilsceds production in rthis country
rather than in any other country. That
Research Wing has apprised the Goverament
of India of this position, but the Govern-
ment of India have not respgaded properly
and even the Planning Commission jhas not
reaponded. May | know whether the
Government of India will in consultation
with the research wing explore the possibi-
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lity of developing oilseeds production in
this country and also advise the Plaoning
Commission accordingly?

SHRI ANNASAHIB SHINDE ; We wel-
come consiruciive suggestions for improving
the production of cilseeds in our country.
An I have already submited, a number of
sicps are being taken, and we would very
much appreciaie the support of the House
and the hon. Member to see that my Minis-
try gets more funds from the Finance Mnisi-
try and thy Planning Commission for resea-
rch and production plans in regard 1o oil-
seeds,

SHRI ANNASAHIB SHINDE : The
Government of India are well aware of the
importance of taking up the large-scale pro-
duction of soyabean in our couniry. Recen-
tly, at the initiative of the Pantnagar Agri-
cultural University and with the co-operai®n
of my Ministry, a seminar was organised
on the development of processing indusiries
based on soyabean. We understand that
the protein content of soyabcan is  much
higher as compared to Lthat of wheat, It is
not five times, but at least it is thrice that
of wheat,

ot o P w1 & T
# qaared | meE ad@f A 1 W ad
Fa |

SHRI ANNASAHIU SHINDI: : We are
takiog positive sieps 1o popularise and enco-
urage the production of soyabean in our
country and we are hopeful of going
ahead,

=t AlsTEE WA qA AN /gl
F agmar fs 79 w1 fagla ad fear
qiar & wfer sfead si9r arae &
fasmar faafa far wmar @ 1 & sraan awgan
¢ fe afs ad feaar fawrr faafa fear
IATE 7 FEI—OW GEAT & gETAN
frga & &adl o TwEe & agw
IqTer 49 | 9eY SHAT & gwrad gawy
owdl 9T TTaT iww TaX & fod wmr
uTY T grETe W Wi frdw dw
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SHRI ANNASAHIB SHINDE : | have
lro adly inentioned that the Government of
India are not exporting edible oils or groun-
dout. | will require notice as to the export
of the particular commedity he mentioned.

About cncouragement (¢ farmers lor
production of oilseeds, | have already explui-
ned the position in detail.

SHRIMATI SUSELLA GOPALAN & Is
it @ fact that Government are reluctant to
stop the import of soya beans because it is
fied up with PL 480 and they want to serve
the interesis of the indusirialists to the
detriment of the farmers and the common

people of the country?

SHRI ANNASAHIB SHINDE : | have
explained that soya beans are being imported
because there has been some shoriage of
edible oils in our country. In order to
supplentent the available supply, we have
taken this step.

In rep'y 10 an earhier question, 1 have
already said that it is being imported under
the PL 450 zgreement.  We are also impo.t-
ing from Cunada and USSR, and not only
from the USA., There are not many count-
ries whicih cun offer surplus cdible oils for
export.

Fall in the off-take of Fertilisers

*243., SHRIMATI SHARDA MU-
KERJEE : Will the Minister of FOOD
AND AGRICULTURE be pleased to state :

(a) whether it 1s a fact that the off-take
of fertilisers from the State Trading Cor-
poration is sluggish snd the stocks are
lying piled up with them;

(b) the resons for such sluggish off-
take ; and

(c) what measures have been adopied 1o
clear the accumulated stocks and future
imporis against contracis already eniered
into ?

THE MINISTER OF STATL IN THL
MINISTRY OF FOOD, AGRICULTURE.
COMMUNITY DEVELOPMENT & CO-
OPERATION (SHRI1 ANNASAHIB

1891 (S5AKA) Qral Answers 14

SHINDE) : (a) to ). A Statement s [aid
on the Table of the Sabha,

Statement

(a) The State Trading Corporation
(oow Minerals and Metals Trading Corpo-
ration of India) imporis fertilisers on
bebalf of the Ministry of Agricullure from
Rupee payment countries like USS.R.,
Poland, German Democratic Republic and
others. Regarding the nitrogenous fertili-
sers handled by them, they act only as
purchasing agents and these are  passed on
to the Central Fertiliser Pool for distribu-
tion to the States. Regarding potassic
fertilisers, they not only handle them, but
also distribute them through their agents,
the Indian Potash Supply Agency. The
off-take of Muriate of Potash from the
State Trading Corporation bas gooe up
from 1.49 lakh tonnes in the period between
April, 1968 to January, 1969 to 1.67 lakh
tonnes in  the corresponding period of
1969.70, White this off-take in 1969-70 has
been less than planned, it is not a fact that
the stocks mre piling up. The stocks, in
fact, are gradually coming down,

b} and ¢'. The main reason for the
lower off-take has becn the disinclination of
the farmcers 10 apply potash in recommend.
ed doses since ils application does not
immediately show results but only improves
the quality of the grain and makes it
more resistant 10 discases. Since greater
effort is needed to convince the farmers of
1s utility, the State Tradiog Corporation's
investment over promotional mecasures has
been stepped up in 1969.70.  Another
reason for the comparatively low off-take
has been the prevalence of different prices
for potassic fertilisers sold by the 8.T.C
and by the Central Fertiliser Pool. This
bas been remedied by unifying both the
sources of potash supply and aiso pres.rib-
ing uniform all-Jodia prices.

The S.T.C. had a stock of 1.28 lakh
tonnes of Muriate of Potash on January 31,
1970 valued at Rs. 4.54 crores, Currently,
the rejuirements of all kinds of fertilisers
are being reviewed with the States and
mapufactures. However, the requiremen:
of Potash for the year 1970.71 has been
teatatively assessed at 480,000 tonnes in
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terms of Muriate of Poiash, WNearly half
of this will be copsumed in Kharif. 1970,
Two-thirds of the Kharif requirement,
pamely, 1,60,000 tonnes have to be in stock
by the 1st April, 1970. In the light of
this, the stock with the S T.C. cannot be
considered excessive.

SHRIMATI SHARDA MUKERIJEE:
The Minister has stated in his reply that
nitrogenous fertilisers are given (o the
States for distribution, 1| would like to
draw his attention to the fact that the
distribution of fartillsers has turned into a
political racket because the whole rural area
can be controlled if you control fertilisers
and seeds credit. In view of the fact that
the farmeor is suffering heavily—elther he
gets adulterated fertilisers or the other
services supposed to be given with the use
of fertilisers are not given to him—would
the Minister go in'o this and take such
promotional measures as would not be
tied up with political interest 7 Wherever
there is adulterated fertiliser distribuled or
fertiliser selling in the black market, the
STC and the Central Government wash
their hands off and say that distribution is
done by the Staies. What measures does
ithe Minister purpose to take to see that

the farmer does not suffer as far as this is
concerned ?

SHRI ANNASAHIB SHINDE : [ have
great respect for the hon. lady, But may

1 submit that her observation is not quite
correct, because the availability of fertilisers
in the country is so casy now that any-
body can get them ? In fact, there arc
complaints from cooperative societies and
others of accumulated stocks. Of course,
recently there has been a good offtake.

SHRI RANGA : What about the excise
duty ?

SHRI ANNASAHIB SHINDE : More-
over, the Government of India, particularly
my Ministry, have taken positive steps on
the distribution of feriilisers by removing
resirictions. Anyhody can now undertake
trade in fertilisers; he has only to register
with the State Govemment. This restric-
tion has been imposed as we do not want
adulteration in fertilisers, 10 which Prof
Ranga referred the other day.
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We have not received a single comp-
laint from any part of the country about
non-availability., It is wrong to say, .,

SHRIMATI SHARDA MUKERJEE :
Not non.availability.

SHRL ANNASAHIB SHINDE ; ...that
politics i being introdoced in fertiliser dis-
tribution, because the availability is so
casy, and that is also not the intention of
of Government. In fertiliser distribution,
Government are not the only agency;
private trade and co-operative societies are
also allowed to distribute,

SHRIMATI SHARDA MUKERJEE: It
is not a question of non-availability but there
is pot enough offtake and the reason Is that
firstly you must have credlt, secondly the
fertiliser must be of the right sort, thirdly
the fertiliscr must he made available to the
farmer after doing some soil testing and so
on. These thiogs are not given. The
people who are selling the fertilisers are
obligated to the politician, that is the point.
That is why 1 want to know whether this
it becomes a system where commercial and
technical considerations are used instead of
political copsiderations. If you are on the
right side of the ruling party, then all
services are given to you along with the
distribution of fertilisers.

SHRI VASUDEVAN NAIR :
knows by her own experienae.

She

SHRIMATI SHARDA MUKERIJEE :
Yes, 1 do ag.icultural farming on my own,
I know because in our district of Ratnagiri
we do get the right type of featilisers, that
is the point. Will you please ask the
Minister to Jet me know whether he will go
into this whole sysiem of distribution and
the utilishion of fertilisers so that the
farmer benefits. The Chairman of 1he
Fertiliser Corporation of India... ...

MR. SPEAKER : Please do nol make
a regular spaach,

SHRIMATI SHARDA MUKERIJEE :
But why do they hate giving the right type
of answer ? Here in this statement they say
that the STC does pot have excessive stock,
and the Chairman of the Fertiliser



l":' Oral Answers

Corporation of India says that the stocks
arc piling up. Which is true ? 1 would like
to kmow what the ftrue answer is,
why there is not enough offiake. Secondly,
in view of the fact you bave stockpiles, will
you change the practicc under which ycu
are giving more and more of fertilisers
which the farmer does not want or cannot
use 1 say it bas become a political question,
it is no longer a question of the farmer,

THE MINISTER OF FOOD AND
AGRICULTURE (SHRI1 JAGIIWAN
RAM) : The information of the Member is
rather out of date.

SHRIMATI SHARDA MUKERIJEE :
This was given only last month,

SHRI JAGJIWAN RAM : That appre-
hension might have there so long as it was
the monopoly of the co-operative socictics
to distribute fertilisers, but I have said that
she is out of dale because recently we
have issued orders that the fertilisers
may appoint their own  agenls,
previously they could not, in their areas and
even licensing will not be pecessary, they
will have simply to register with the STC,
and the fertiliser factories are free now, as
a matter of fact I have insisied on them
to do it, to take promotional activities in
the arcas which arc covered by their
factories. Therefore, the question of this
political implication does not arise. It might
have been there when it was entirely the
monopoly of the co-operative societics.

Now all agencies are functioning for the
distribution of fertilisers.
There was some siuckness in  the

offtake of fertilisers last year when there
was delay in the mobnscon, and my hon,
friend, Shri Rapga, will koow that in areas
in Andhra or Madras or cven in Mysorce,
when there was scanty rainfall, the farmers
could not take the fertilisers for application.
This year after the winter rainfall there has
been a saiisfactory offiake of feriilisers.

SHRI CHINTAMANI PANIGRAHI :
Apart from the question whether politics,
when it becomes barren, rneeds a little
fertiliser or not, I would like 10 know from
the hon. Minister whelher, since be
mentioned just now that last ycar there was

PHALGUNA 14, 1891 (SAKA)

Oral Answers 18

shortfall in the offiake of fertilisers, Govern-
ment is taking into consideration the actual
requirement of the fertilisers in the country
when it goes in for contracts for bigger im-
ports of fertilisers. 1 would like to know from
the hon, Minister the actual requirement of
fertilisers for 1970-71 and the target of
their contract for import from the different
countries,

SHRI ANNASAHIB SHINDE : As
far as the first part of the question is
concerned, the hon. Minisier has already
made a reference to the fact that
the offtake was a little poor last year
because of failure of rains, but even then,
last year also the increase was to the tune
of 13 per cent over the previous year.
This year there has been & considerable
increase because of favourable rainfall in
winter and the increase in consumption this
year alone has been, in the case of nitrogen
25 per cent, in the case of PTO 13 per
cent and in the case of PTO 16 per cent.
So, there has been an incrcase in the
offtake during the current year. We wish
it were more. Bul it is not correct to say
that the increase in the offtake of fertilisers
is not satisfaciory this year as compared to
last year.

While working out the programme,
Government did 1ake into consideration the
availability of stocks in the country and
that is why a minimum progrimme was
worked out last ycar and the import
programme was drastically cut down. This
year also we are takikg into consideration
the possibility, what would be the internal
production of feriilisers and what are the
stocks with us. On that basis alonc we shall
be takiog steps for imports next year. Next
year's consumplion target is 1.9 million tons
nitrogen.

SHRI RANGA : Are Government not
aware of the fact that there is increasing
indulgence in adulteration is which even
some of the renowned supplicrs and
manufacturers of fertilisers themsclves are

indulging in ? Would Government make
careful enquiries into this particular
matter 7  Have the Government imade

any enquiry at all to find to what cxtent the
imposition of cxcise duty last year had
been responsible for a risc in the price of
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fertiliser and as & result there has been
reduction in the demand of fertilisers by
peasants 7

SHRI JAGJIIWAN RAM: With
regard (o adulteration in any commodity,
when there is shortage there are chances of
many malpractices.

SHRI RANGA : Even then, Chalk and
chunam are mixed; you ask your
colleague.

SHR1 JAGJIWAN RAM : Whenever
there are shortage in any commeodities, mal-
practices and chances for adulteration in-
cregse. When the fertiliser situation is
easy and comfortable 1 do not think there
is any chance for malpractices. All the
same if the hon. Member brings to my
notice certaln instances, necessary action
will be taken. I regard it as a crimioal
activity to adulterate fertilisers. So far as
the offtake is concerned, 1 should like to
remove the impression of the hon. Member.
Last year it was not according to target
but it does not mean that the offiake
went down as compared to (he previous
year, Growth was not as much as we
had anticipated. 1 have given the reason
for that; that is the only reason.

SHR1 RANGA : Excisc duty ?

SHRI JAGJIWAN RAM : That was
nol responsible,
oft warreTw A © qeae AgEE, Wi

weft afleg ¥ ag w71 fe sfeamga w
ot zriz @1 gud gaifes arws A
gt &Y gawr g% ger we@ ag k fe
W FIEETEAT § IAFT NG IYIXAT q2-
& femia @ § 25 q@= ¥ sgmar
fegm IawT gan Al ®@ § W g2
w2 fema @t gast s@n v @ §f A
¥ forer oferm oz g § fe &t &
Wt A ez Y W R x| WA A
& wrar wgar g e Q2.a12 fearr ot
wfeameaz &1 qu g w3 aife dw ¥
A% o% garAare E® Ay Jar fe w9

1970 2
gy § W war s E ¢ (vawwm)”’
90 qez fram ¥ & faaw, o @e-
$1T 99T @9t gftFeaT T F
t 3uwr ¥am 10 9@ waEr QAT g
AR 7@ 9@+ fHqIaY §Y 90 9¥< A¥
®1 GrEzr gar g ar & onaar argar g
fis gwwTT & q18 g9 IH1T F K€ AIar
¢ foad afwc & ¥ g fwvam 9
wfeaiga &Y s & aF ? afy #f
Tdr A@aAr g oY I@A fwaar s g
oY w7 g, foger e s s
Wi ¥ wlezargat oT ot ey agr & o
8% &% w40 arfe sfzarae o feare
SqTEr §Y w7

SHRI ANNASAHIB SHINDE : 1 could
appreciate the anxiety of the hon, Member
that smaller farmers should get the advan-
tage of fertilisers and other inputs, It is
Government’s effort to see that credit is
made available and fertilisers are made
available in time and distribution arrange-
ments are made properly, etc. Il ull (hese
things could be satisfaclorily arranged,
perhaps a larger section of the smaller
farmer can be covered. | can see the
limitations. There are certain difficultics
for the credit institulions and the ([actories
in reachiog all the small farmers,
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But as far as the policy decision of the
Government of India is concerned, we have
now related the availability to credit to crop
and not to security. Therefore, even the
smaller farmers should be in a position to
take advantage of this. We have taken a
pumber of positive steps to improve the
existing distribution arrangements. So, at
all points, especially in the ioterior areas
which are far away from urban areas, ferti-
lisers are stockpiled and the availability is
made easy. Soine of these steps are being
taken to serve the purpose of the smaller
farmers.

! sy gow ;AU EAE gg
qr fe wmr g A W€ e a7
7g A AxE § ag T § WK ITw g fE
w1t war aff § w & wafeg war
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gL ¥ guk fag 81 «&iw wf g,
g3 F€ §) ) 9g 3Y Iawy ?

SHRI JAGJIWAN RAM : [ will refer
the hon. Member to the budget provision
itsell  and the budget speech of
the Finance Minister in which reference
has been made to small farmers and landless
labour and what is the scheme the Govern-
ment is going to introduce. If you read
it ; you will find it is being done,

Wt waTwa U@ : Weqs wEEg,
A TRV A9 IW F @R H oFgrar)
wq qAT AT & g7 N12ImT A8 & Wi
IAF IAT WA ST F AF Fragmgd ar
frr ¥ twr 7

MR, SPEAKER A7 VEry SOrry even

the Question lour w.xes the shape of a
short debate, | am not allowing the ques-
tion,

o wagem g - & wLaw wgiew,
w7 ¥ faaat szar sgar§ fe ag AN
gfzargad 97 fagd mia zg2t aarg 4r
IEET FaTE A S # g% fawmed
#feT wax wig ag gl fromr gy §
ar |raET AAT F 0

SHRI BISHWANATH ROY : In view
of the specific question put by Prof. Ranga
regarding the sdulieration of fertilisers,
may | know whether the Government pur-
pose 1o entrust the Agro-Industries Corpo-
ration and district agriculiural departments
with the distribution of fertilisers to the
growers 7

SHRI ANNASAHIR SHINDE : There
is no bar on any agro-indusiries corpo-
ration or district agricultral  department
from undertaking the distribution of ferti-
Jisers even according to the present policy,

SHRI P. GOPALAN : While mention-
ing in the siatement that the offiake of
fertilisers in 1969-70 has been less than
planped, the Goyernment has tried to give
some fantastic reason for the deline in the
rate of consumption of fertilisers,
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such as the disinclination of the farmers
to apply potassium in the recommended
doses. Another reason given is the pre-
valence of different prices for porassic
fertilisers stocked by the STC and the
Central Fertiliser pool, | would like to
know from the hon. Minister whether it
is a fact that as against the annual com-
pound rate of 30 per cent increase in ferti-
liser consumption stipulated in the fourih
Plan period as the basea for achieving the
production target as the new farm strategy,
the increase actually recorded in the first
year of the Plan was not more than
12.5 percent 7 In view of this sharp decline
in the consumption of fertilisers, I would
like to know from the hon. Minister
whether it is pot a fact that the basic
reason for the fall in consumption of
fertilisers is the non-availability of ad-
equate credit to small farmers who are in-
capable of purchasing and using these
fertilisers,

SHRI ANNASAHIB SHINDE: In
regard (o the first part of the question,
the hon, Member referred to the statement
which has been laid onm the Table of the
House. But if the hon. Member is good
enough to refer to part (c) of the gquestion,
be will find that it refers only to the stock
with the State Tradiog Corporation, The
STC distributes only potash and my state-
ment refers oply to potash and it does
not refer to the nitrogenous and other
phosphatic fertilisers, because the question
is with regard to the stock available with
the State Trading Corporation. As far as
the consumption of other fertilisers is con-
cerned, the position has already been ex-
plained on the floor of the House while
replying to another supplementary.

oft vgwire ferg wrest : war ag de
fe 9t 3ma feem & ot § g ofe &,
AT M I R ag AT w2 W }
oI w1 IgwT ag w1 Af) § fe IA%
fag forrar Fdest w1 s A wifigg
IgAT A fewra Iaer A sC a1
g oft g Siw Y, &t @ @ ¥
FTSTT (E®T T I worr gt § ?
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SHRI ANNASAHIB SHINDE : There
is a separate question whether the yields are
declining. The fact s, yields are
not declining ; that is & wrong impression.

HCUN AHAY © FIF GAF TAA §F
9T &Y I% & W wi @ wifge )

Wt EEE WEWEl 0 gWI RW ®
O CMA F1 s ¢ 1 A 0% QT
gare § forad o azgqarfaal gE § &
wigm & @@ AT ¥ IW 9T ;WS
feer€ wrg 1 ag 85 ATt @ TEE
gy A Na & gI § gafae g\
qz el ® qEA fkar sa

I ager— e Gl 2 ]

Sl sg =2y 8 ] iy &
Syl & g be i 2 Jlye
anle PSS Wptly e b Iy
o g A0 & - (I kg e
A2l € ) dly Aot £ She
[- o Lo dearga oS pllyey2 ol & ]

weTR AW : AT q7eq 2@
wEMF & UIT Tqr WX wa ek g
uITar gw AT @ § 1 A N wE
37 Y Wt faar grmar

st go wo wi : T +ff KATATH A
% & g ¥ gferwe § s g2 sTeasTe
GlZAEad §1 F19w I A K A9
¥ weqt wha ¥ wfeaned w1 e
aff wx oy § o) & dher gaver ot ot
¥ wor wigan § e war woft AT @
am g sk € fe fred am
Gfewnrd 9T o YeETewr ¥GE Wk
€ § S T W W arfe w2 wTe-
w< N TAET TE W TS 7

SHRI ANNASAHIB SHINDE: We

have already explained the position about
the credit policy, etc.

MARCH 5, 1970

Oral Answers 24

WEIR RQNQ : 7 g i qar A
™

st gugw wewel : T ag A @
fie wfeareod & s xdwiw i 7oy ag
gt & fe g% arwre ¥ sfeagad & o
aga wIRr 97 WA W faw geEw
qe et wz ¥ gewa q g agh A
ot € e Ao Ak ? K ey Wi
£en %) faar 93 wg gwar g 5 sae §
s feam a1 ¥ o gafes @ 9T
arx 3¢ @ faadt ot | g% fafqee
WIZA K1 A AYIA T FT ATSYA GHI
fs g &Y atn adi &1 gwa @) 72
¢ fr frgm faqe) F At feg @ &
ok w17 @ g9 faaar ar fs g A
2O g¥ IR ¥ af) @w agy qgh
ZiH) . faadl o9 ) wmr gg A R fw
ag fasmd awwr & arg wif & s sigt
9T faq @z ¥t geId @ 97 61T s
A w1 Agl ofwdl g gEl v
ag W &g aff & fe qrw ¥ g we
% ®ag 3t P } cafoq frmm agi
¥ Ar wgd A FTEHTd ¥ wW
# Wz €Y sarEr NRF T o oW W gEw
fag g war wifow s W g ?

aao & S— Jade Gland 52 ]

Gy S Jart] (5 £ g S 2
St S o litads S a Sy
Flye > gl 88 X g 1045 g gl
OB Y @ it S S e g2
- e o K me e
e ke &8 52 Wr S ol 55 il e
I L P S " 1 T
S o ol W g gl e
o W B Eale Juda pe - 6
-2 ppy Kila SO &S 1p el S
e ol Yl S 2 &y cddia
5 Wle 3] Olya 39! 45 2y 308 egle eyl
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ol e L LSl & ey 4SS
QS - B Jle gy (el Sy onp
D S e el g &S B ayme
wygd S oS e 33 e &S e I
Ut ¥ oSt e ¥ 2
U g o R LS o geyd Spig
M‘Jalﬂ&ﬁﬁw,lqué
Ot e U pleS Al 2 gyp |l
Ol e sl e LgySRaK o5 Znla Uyl
L) e CSP R RO ml.g;us

[- 2 205 oadyS S K

SHRI ANNASAHIB SHINDE : We
have not received any complaint. but if he
gives me any particular instance, | can look
into it. As far as availability is concerncd,
we have written to all the State Govero-
ments that whatever quantities they want,
we are prepared to supply them, apart
from the fact that there are private agencies
which distribute it. We have also not
received any complaint about high prices.
Because of the easy availability of fertilisers
all over the country, they are available at
prices which are broadly fixed by the
Government.

st rege wewed e, & aig
1 ag ATTHRIL AT
.,r*-——‘ez-‘-’-—._,lu-l- J‘ﬂ-! g}“"] )
[ - Wiy e 3y oS
Fall in the Average Yield of Wheat

*245. SHRI SITARAM KESRI . will
the Minister of FOOD AND AGRICUL-
TURE be pleased to state : -

(a) whether it is a fact that the
average yield of wheat was on the decrease
during the year 1988-69 as compared to ihe
previous years ;

(b) if so, the reasons thereof ; and

(c) the steps Govermment propose to
take to improve the high ylelding variety of
wheat and other agriculiural products 7

THE MINISTER OF STATE IN THE
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MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION (SHRI ANNASAHIR
SHINDE) : (a) No, Sir.

(b} Does not arise.

(c) Besides research and use ol newly
developed wheat seeds, the sieps taken by
the Government, include (i) greater em-
phasis on timely operations and use of
optimum quamiities of inputs, particularly
fertilisers and irrigation ; (ii) Organization
of effective and purposeful Demonsirations
on farmer's fields ; and (iii) Organization
of Farmer’s Training along with the
National Demonstrations Programme,

st ®Warow ®8Q ;9@ aw G
tfcar wt arg & agt @ &g ¥ Foor
faet afgar g gsal § sadr Y
¢t afsa gat ofemr d A ) od'w §sw
o fis 1968-69 & 1A fagdr aral) €y
a¥er w7 @ A & wAar wgar § s
it gfawig’ gvF a%ka dfcar 1 A
2 3@l gfawig’ aw gaidfaa w
oY 24y §ar adf T} WlT wuT adl
A& fag N % 9r@
qwar  arfs Gz dftar ¥ faady sox
iar § saat & sow gEl Qfear ¥ o
o’

SHRI ANNASAHIB SHINDE : This
problem was gone into in depth by the
Punjab Agricultural University and also the
the [Institute of Agriculiural Research
(Statistics) and it was found that in arcas
where the yields have gone down the reasons
were mainly scasonal, mainly lack of
moisture io the winter because of failure of
winler rains. But in all irrigated areas
where water was available the yicld has gone
up in almost all the States in the country.

ot dimem ke N A e
& oA qdqUaT WIATENaT §
Fur gy feqrd # tw A wY AT A9
w1 sgry wrsfaw fegr § fe aow ¥ o

wit @it g sod wow Wy ? Ay
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waar § qr asf 7 Har g ? @ A5
& o aifs g 7 w2, wig¥ qr@ fasz
wfrer & fadr §1€ doar § 1 957 A
axwem wrowr fer § an adY, sy s
wIg I gfecaifz w1 ?

SHRI ANNASAHIB SHINDE : The
organisations to which | have made a
reference carlier have definitely indicated
some positive measures. For instance,
they have suggested that nutrients, that is
pitrogenous,  phosphatic and potassium
fertilizers should be applied in adequate
quantities, as far as high-yielding verieties
are concerned, If the plants are not pro-
perly fed and if the nutrients are not ad-
equate then the diseases and pests are more.
So, they have suggested that apart from irri-
gation, adequate availability of fertilizer
plus micro-nutrients in ceriain soil is neces-
sary.

SHRI LOBO PRABHU : Loss of ferti-
lity arises from the loss of moisture and
one of the measures to  prevent that is con-
jour bunting of the fields. 1 would like
to have a specific reply from the Minister
whether they are prepared to subsidize
small cultivators, that is to say, with a
holding of less than two acres, for contour
bunting.

SHRI ANNASAHIB SHINDE : There
is & very ambitious programme for this all
over the country. Even in the State of
the hon, Member this programme is getting
on very well.

SHRI1 LOBO PRAYHU :
pared to give a subsidy ?
“po™,

Are you pre-
Say “‘yes” or

THE MINISTER OF FOOD AND
AGRICULTURE (SHRI JAGIIWAN
RAM) : Speaking from memory, subject
to ascertaining, for soil erosion mesxures,
whether the boidings are big or small, some
clement of subsidy is already there. 1 will
check it up. .

SHRI LOBO PRABHU : There is mo
subsidy for a big bolding or a small hold-
ing.
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SHRI JAGJIWAN RAM : 1 am saying

that the subsidy is there and it covers
small holdings also.

it waw W il gy e ¥
ag¥ A FATET A NE FA qWE
a1 Ig% I A W wxede faar mar g
3% 3@y gu & smAar wgan § o
ag aeq aff § fe form 3n ¥ wrg sfzar-
& alz @ §, faw @ & SasT s )
g1 § famr sfaa e 2feer & dix wf
angl qr faar @AY & gaw ¥, IER
FRW JIHE AUT &Y W § W "< g7
/19 7E} A waw & §1F T F QT @z
®1 SEFNT FW AT gE G wrqAr 7 g
TH G ® N wgWT gWIt WWA g &
Fiar qigarg & dar wfeazar &
ST & T 7 W7 giaw T oY gAY
& g3 ¥ gz A W9 I330 E) e@rw
I faaar s sfzaigat & darae &
MIAFT WE? WA A FLRE
ar ag Srese fad aer @ w9 gg
%% | 917 &9 gfoz § 7ar £ aife adla
AFIT 7 g N7 wieaATEAT ¥1 qAg F 7

SHRI ANNASAHIB SHINE ; That
is exactly the approach of Government.
We are giving adequate importance to
the soil testing programme and to increasing
irrigation facilities—major, medium and
minor. But | would like to explain that
in the high yielding varieties programme
and in multiple cropping soils get more
exhausted, particulerly in India. It s
found that in addition to fertilisers micro-
nutrients like zinc, borax and iron deficie-
ncy also develops. So, we have asked the
State Governments to attend to this pro-
blem. The availability of micronutrients
is there in our country and we have sugges-
ted to State Governments that they should
advise and make available these micronut-
rients to farmers so that soil deficiency
does not develop and our soil does not
deteriorate.

aﬂmﬂtﬁtﬂjﬁmwﬂm
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=Y gAgZR W1 Qataw ifgq €1 ade
& 9T §19 &) g@ a1 ¢ Fue Hoa-
e wigw a1 fred fad ) gafesw &
Tt # qrag wAr AT qfead fram
ar agf mAw, FfeT A § sw wgm
fis MrzaaT 7§ W W feew w1 g di%
W 9T fay, &ar @ ¢ IS ET A%
g1 st aafazfady, oAt wife & gfama
feqral ® FYgAT Wwg 9T T |
Aezize & garfas g w1 fed Aw
g1 #qr wig ag ded fezafas s
gife feaml =Y wafza fad o Ne-
#aq agx ¥ fggeam wramms oy ?

SHRI ANNASAHIB SHINDE : The
hon, Member knows that as a results of
the positive policy of the Government of
India and particularly my Ministry in re-
gard to prices of wheat and ils procurc-
ment, (here was considerable encourage-
ment to farmers.

SHRI JAGHIWAN RAM : We hav:
fixed the price of wheat on a very high
side. }

SHR1 ANNASAHIB SHINDE : One of
the main reasons for wheat production
goiog up is that. We have given considera-
ble incentive to farmer. :

o} grecn fan: a¥t 74 Agag A
W g5 G & a1t F agenar g feod
sredz &l & agar w® & ar we
weg wreg & 7 waw fafreee anga
%) qar & fe foad &z A7z o § 7w
iz ¥ aw @ § Weaan e arfa
w8 FHE |

SHRI ANNASAHIB SHINDE : This

question was whetber in some States yields
have gone down and I bhave cxplained the
position.

st st seTw il 96 WA AR
1wy f5 @ feqigen w1 sam feq
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Gy %% Iz feat fwr N myr §
3T W &% W ¥ amEr Ay, g 6
aiar wrg, feaqr ot faar wiw, few
wiE & Wiy, 7% WA fearal o aff
Biued In dag waer smw s §
forad ga¢) @Y & Aard wr ot 3
Haw & wrar §, ¥ aaer wr § fe @
ot #3879 § s g Frgmal & a o
¥ A7 31T 9 ¥ ok g 6f e
g g€ 1 & 8T & wrAar wigen § fe
T I ¢ AT ® fowied wA ¥ wwew
o & formd frarat &) & omwe a2 Aon
& 9 ¥ w@Ed ! gfy Qur qoeTc &
fear § @1 87 1969 # fipwk famal o
IEA A NIT Y famig o Wi H &
AT T IAE GTAY  wagT fisd ?

SHR1 ANNASAHIB SHINDE 1 1
appreclate the anxiety of the hon. Member
but 1 am sorry (o say that he was not
aitentive. | have specifically replied to
this when | replied to the main question.

MR. SPEAKER : Shri salve.

ot Tw wx wwi: weaw wgeT, gw
gz arem a3t @ K

asaw wpiea: ggaad wa g
st Sw wer wi: @i edt war § 7

ot gevmite et aeht ag ke
" alE owgd S awr wT asr @ K )
w17 afY awwr wrfge )

ovaw wEE: 58 AT S qeed § |

SHRI N.K.P. SALVE : The Minister
of State is known asa very progressive
and scientific agriculturist and that is why
hc suggesied that these questions are of
very greal sigoificance and imporiance, and
they are not the suggestions of theoreticli-
ans. May | koow [rom him wbether in
Madbya Pradesb the average yield of wheat
per acre is less than what it is in other
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areas of similiar featility and, if so, what
steps have been (aken by the Government
here to instruct the Madhya Pradesh Go-
vernment, or on their own, (o improve the
yield per acre, if they consider that Madhya
Pradesh is also a part of India ?

SHRI ANNASAHIB SHINDE : 1 may
say that Madhya Pradesh is one of the
States in our country where the per acr:
yields are low. But there are two other
States in the country where the yields are
even lower, that is, Mysore and Maharash-
tra,

SHRI N.K.P. SALVE ; That is hardly a
consolation that others are wrose off.

SHRI ANNASAHIB SHINDE : We are
are equally anxious like the hon, Member
about it. The Madhya Pradesh Govern-
ment should attend to this problem and we
have made some positive suggestions to the
State Government to rectify this.

Implementation of Recommendations of Coal
Wage Board

4
SHRI BHAGABAN DAS :
SHRI B. K. MODAK :
SHRI GANESH GHOSH :
SHRI A. K. GOPALAN :

*246.

Will the Minister of LABOUR AND
REHABILITATION be pleased to state :

(a) the total number of colliery owners
who have not yet implemented in full the
recommendations of the Coal Wage Board ;

(b) the reason for their non-implement-
ation ; and

(¢) the action taken  against the
colliery owncrs for non-implementation of
the Wege Board recommendations

THE MINISTER OF LABOUR AND
RLHABILITATION (SHRI D. SANIJI-
VAYYA) : (a) Four hundred and seventy-
three collicries, accounting for approximately
27.5", workers, have not  implemented the
recommendations or  have  implemented
them partially. y

(b) The managements have pleaded
financial difficulties in implementing (he
recomnivodations,
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(c) Does not arise : the recommanda-
tions arc no enforceable statutorily.

SHORT NOTICE QUESTION
T3 w1 fatar

SNQ 2 &t wwroalT srewt ;47
g aa1 g 774 qg qa@ & F9q7 HD
fi :

(%) ¥arag ®w § f& 9av siw
AT A ¥ g § WA fear @
fe 9w T & wge & fag g3 & faafa
9T AMY X AT WA & wiawew gar
fady o ;

(w) af gt, @ Ia¥ xa® sa1 wroa
o §; Wk

(1) @ § FIHI T aAq
wfafrar &7

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURL,
COMMUNITY DEVELOPMENT AND
COOPERATION (SHRI ANNASAHIB
SHINDE) : (a) No communication in this
regard has been received from the Uttar
Pradesh Government. There are, however,
no restrictions on inter-state movement of
gur including export from Uttar Pradesh.

(b) and (c). Do not arise.

oft wETTET wre @ SET A3 WL
qX ¥ & q¥ & Feqnea #1 feafa & w0q
G | WG AT & g9 wiwT qqd
f& 1967-68 # 97 M= 86 A7 T g3
2q ¥ dar gar 1 196869 # | 0T 20
@ g 9% Gar gar 1 g8 g & A0
for wissi & wgme 1 wAT 40 A
& ¥ §T IWEA X H AJAA § | T
a% Tx & Al T EFEw g, IATMRA
# wa ¥ &) aF 9g TE F7 WA 125 €
A7 9T | RH 81T Jq A FT qFT &
gWT &) g1 A ww 1 WA 40 TWH WA
a1 | WA I7 & Wk wSqw § A7 ¥
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ot & 96T qF @1 §, T8 F WA 6T H
20 %Y ¥T AF W GFAT ¥ | XEET
geafuam ag & @ & % fram #) gw
gRa ¥7 w9% 7 T w1 Aamw g 9%
T@T § | TAFE T FT I TFA AT @I
g o\ feam &7 §= =dr &, &7 IAE
ars 7gf gur &, @ wArEy ¥ w§ @
& 5% FY qromr qa€ ¢ Fowd feam
w1 7T F7 oy Wi fay AR 0 e
g gl fadr ? wnr 91 5w qFT s
AT gak qiF &, a1 gawr faawom 540

g?

SHR! ANNASAHIB SHINDE : The
main Question referred to the fact whether
there are any resirictions of the export cf
jaggery from U.P. and other States, 1 may
say, in this respect that the Government of
India’s broad approach has been pot 1o
have any restrictions on inler-State move.
ment of jaggery. At the moment there
are no restrictions. [Cven in a difficult
period when this question was dis-
cussed, we took the position that as far
as possible there should not be any
restrictions though some Siate Govern-
ments wanled restrictions 10 be placed on
the movement of jaggery.

As far as the larger issue of depressed
prices of agricultural commodities is
concerned, we, Sir, are equally concerned
over this. Because the acreage of sugar cane
has steadily gone up and, as a result of
larger production, the prices are depressed
very much, We are examining the possibility
whether some industrial users cao be
permitted to use jaggery, and that is
receiving the autention of our Ministry,
As | was explaining the other day, gur is
a highly perishable commodily and even
suppose somebody is to purchase it, it
cannot be kept in the godown for a
longer period, Therefore, the difficulty of
Government undertaking largescale
purchase of gur is there. We are finding
out possibilities whether jaggery can be used
for industrial purposes and whether it is
possible to export it to foreign countries
also in order to protect the industry.
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st wwTeie ST : 9w TE & IEY
FoNtuglen A wgr § fes g w¥w A
AT AT & 4T A 0T et wwT
n1€ sfagqw 7ff & 1 Afea g g AR
9ET €Y 93 &t gud  ag f fw ot gere
& sfaaew ger fad ard, w@ awrT & W
IaT 93w grer w1 v §7 @At gwmT
sfaaeat ¥ oF sfawrs § aray sqmqre &
gy ¥ greafew feafr 2y § s
qIFIR & @w qael ¥ wrafea e
€ i3 & aer =TT 9% fedr AW
wr 51§ sfagw 7 s71 @1 & | NPT
% faq &« §, was w1 &9 8, {oee) w0
AT &1 3% anar sgrare 91 N frdd
e FT afaarw FF &1 2 X AWE MY
f& o2 ot @1 & 1 gt & avar sATqIT
93 fipst 9% w1 sfaaeg 7@t § 1 afew
17 wif fear dur wwar §, cafag
I% M AT 9 Sfaww § 1 et
ag arer s W famr g A gawr
afcgra ag §u fe fiearT & wxd e
fass ST qnT ¥ 9t wiqm, feara o
% qa1 fred @, T W in @
@it | oF WK G fee & e
sppgfs e ST e Grongn g f
gust (s g s femr w1 wfies G
fad, ¥fes gt oz fswr & 0 gow
t e ot 41 7 feary ¥
IFaff masar | AF AOr AR
AT TFX &1 CEATY IIT g § awar
 fe ar & wror e ¥ sfewe gar
faar arq | faw a9g 9z sfeers @@
a7t 91 39 899 feafy gz oF fs dw &
= ot oft ff | 390 @97 Y KA
ANeF L, wr A aFy)
% w1 JeqTeq aF g § wie o o @y
w1 frew oft ay 741 § | ©@ G wafE
o frx @ &, W 0%t w1 gw
§ e ) awwr & s o s@TOTT O



335 Oral Answers

¥ gfawy gar famr wig 1 g fagiw
fergr @rq @Y fifara &1 SITRT SIAAT OFw
gwar ) 9@ gEl &€ @@ qEmEl O
urqd sfaaee aff amr @, &w, g,
w€ wif aT adf @ar @ A ¥ F Av@y
SQITIT T §4Y ST W@T @ WX gEE
o & graew ¥ 40Y aff w9 frgo &
2

THE MINISTER OF FOOD AND
AGRICULTURE (SHRI  JAGJIWAN
RAM) : There is restriction on the forward
trading of all essential commodities, It is
pot as if there are no restrictions. So far
as the forward trading on gur is concerned,
my Ministry and the Finance Ministry are
examining the question and I think we will
take a decision soon,

st swramai s - AU g gEw
a1 | §9 @17 9319 §9 NEIT ¥ § G
gest 8, &= B, 3% arm s WoRiE
sfraew ag) §, = & Tar s g Hg
sfraw aff § ¥fea 1x faaer feem
§ ey graey g, TEE F1TT SITIT 9T
sfaaeg 7 g @1 fea &1 w=9 gw faar
a5y &1 TEd a d ww o frgw
WA A § 7 feari & @a) ¥ o

afi g

SHRI JAGIIWAN
difficulty is that there is restriction on
forward trading of many essential
commodities. Therefore it has to be
very carefully examined and, as1 have
said, we are examining it and a decision will
be taken soon.

RAM : The

SHRI S. 8. KOTHARI: As my hon.
colleague, Shri Prakash Vir Shastri, said,
the price of gur has gone down to such an
extent that the whole economy of the
farmer's family budget is ruined and he
faces great difficulty because of the low
price of gur. The basic fact is that the sugar-
cane crop this year is considerable. What
steps bave the Government devised so that
all the sugarcane crop can be utilised ;
and production of gur may not
have to be compulsorily undertaken by
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thesfarmer under adverse economic com-
ditions ? What steps bave Government taken
to ensure that the offtake of sugarcane
by the sugar mills increases and, if necessary,
more sugar mills are also established to
take advantage of the higher yield of sugar
cane 7

SHR1 JAGJIWAN RAM: The hon.
Member is'not aware that sugar factories,
with all their capacities, consume only
one-third of the total production of
sugarcane in the country and howsoever
they may increase the crushings they will
not be in a position to crush more than
one-third of sugarcane, So, two-thirds
of this, not, only in this year, but always,
has been taken care of by manufacturers
So it is not possi-
ble to divert sugarcane for crushing by
factories.

SHRI S. S. KOTHARI : 1 am talking
about long-term measures,

SHRI JAGIIWAN RAM : Establish
more factories if necessary in the State,
1 will give you licence ; you siart fac-
tories.

SHRI1 S, S. KOTHARI: [ don't need
licences,
SHR1 S. M. BANERJEE : 1 would

like to know this from the hon. Minister.
Since the announcement of the recent bud-
get prices of sugar in the open market
have shown a tendency to increase. So,
1 would Jike to know this, because the
price of gur is connecled with the price
of sugarcane and sugar. I want to
know whether Government is adopting
any measures to seec that neither the
gur mapufacturers nor the sugarcane gro-
wers suffer. | want 1o know whether any
measure or any scheme is being chalked
out and if so what are the salient features
of the scheme,

SHRI ANNASAHIB SHINDE: 1
have already mentioned about some of the
steps taken.

SHRI JAGJIWAN RAM ; The House
may be interested to koow that we have
also taken a Jecigion that the sugar fac-
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tories may convert gur into sugar. That
order has been issued so that that may help
the gur manufacturers to some extent.

st Tovie fem : E §) Fhaw qEEH
frey & Iga & grgwie wan gaT g )
ghqar § e faffeecamgs & A &
feam & faq gt qgg &1 frama qad
SqTRT gAYERHE AGFT WR TF GA0 wE@
¥ war & | & ¥ 98T OF GA9 g
o fem 3gada afA 9T IEW
@iar g 1 gAY, FaToar gEfefedr 9T
IAFr qga @« g1ar § | faaAr gAyeiz
¥ 9 Qar § Iaar W frdt Ay 9T
T Qrar} | ag aky femm w7 gamw
adl &, wfer ¥w ¥ figr w1 qerw ) @
w9 fegm qv dar wTAr o v A, @
Y Aft fadl ol arwrr ¥ www,
92 ot awf @zt ¥ frear, omfgar &
frar§ gt & frdsy ? w2 fas ad, 3
7 1% @ avar & Wk os GfcaEm
sisr &1 gafag nad¥z ag wigd gfen
F gmaa 2 ar #1€ 9T Fz7 I3, faw
# feam w1 §is #mg fqq ) fafaex
§Igw ©F q0T § Aaw g §F GHer 3 |
feam & @raaa st de aff
g1r | 9 Fg1 F@T g F oT7 dRiE
T, Iger AF W faak, #fex ok
_qT 3aw! Jar Adl fasar § 1| v Mfe
agw, = fewra & fag age aye wd §,
€@ a1 ¥ 48 w2 § fgar 671 Jf ag
o% Gfehas araw &, gafag gad fag
MRIIT AT A | GG THHY FACT AT
ard, afew feem w1 sE%r OegAtaa
fadr, orfe SEwr Mo ergA A ), w@i
qg W A ATHAG TAM W
Y wgt & frdlt ? qud @ W qeET
g

WSIR WL : WIAAT GLET F g
war feaT § ?—t Tw w1 @
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ot wordte fay : @A ag & s
FIHIT 48 5T & WAL GqaT HUM 4T
7 d¥ e B o & arrar
o 59 W fear ary, dwer 48 wo
fear @y |

SHRI JAGJIWAN RAM: It is a
request for action. It will be taken into
consideration.

ot W wow : Aty g i feam
! T T IAN W A T
1 W aTwI Y A sqaeqr W fe
F¥ wTRET FEwr v e, dgw
otz ¥ aew ¥ g wafed € o,
ar ik Yur @ firar ond, forw & freme
w wifunw wrez firer & Sww) folte
frm o o sEet wEr a7 e

ag?

SHRI ANNASAHIB SHINDE: |
don't think, Sir, this would be a feasible
proposition,

SHRI 5. KUNDU : | want to know
whether Government is aware that &
statement has been recently made by Mr,
Sharan Singh wherein he has said that the
sugar mill owners have made enormous
profits and have not modernised the
sugar mills and have not paid the cess
due to the State Government and also
they have not given amounts to the tune
of crores of rupecs for the sugarcane, and
for this reason also the farmers are not
getting a fair price,

SHRI JAGJIWAN RAM : It does not
arisc out of this question. But I may
inform the House that so [far as the dues
from the mills are concerned, I have
been requesting the State Government to
take action and realise the dues as arrears
of land reveous and if necessary attach
the sugar mills under the law., I bave
always been requesting them, and it is for
the UP Government to take the necessary
legal action against the defaulting sugar
factories,
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st fwt : wst g AN A v fE
P g ¥ Somefagt A oy
far § fe war 1y w1 99ain gaR Iqn-
o6} & g g%ar & ar 7g | ¥ ag wmAr
argar g fe ot gut s@n-9d §, sa1 34
¥ @O qr gERIES I w7 T N
ar g |

SHRI ANNASAHIB SHINDE: At
the moment Government do not consider

that jaggery should be allowed for that
purpose.

oft fovwd ¢ & & 7y we wafog qur
f wtar % ¥ *7 FeqET agT ¥ TR
aYT gt & ST Y T ITAT AE AN
¥ fag v £

SHRI ANNASAHIB SHINDE :
is not permitted.

That

WRITTEN ANSWERS TO QUESTIONS

Research on Soll Fertility Problems in
Intensively Cropped Areas in Punjab

*244, SHRI VIRENDRA KUMAR
SHAH : Will the Minister of FOOD AND
AGRICULTURE be pleased to refer to the
views expressed by Dr. S.M. Swaminathan,
an Agricultural Scientist in an article
written by him in the Econumic  Times
dated the 31st January, 1970 and state ;

(2) whether serious soil fertility prob-
lems, particularly with reference to micro-
nutrients, are developing in intensively
cropped areas like Punjab;

(b) if the same is not checked, whether
agriculture would scon be in ruin and
hence extensive research work will have
to be initlated immediatcly 1o find out
ways and means of over-coming this pro-
blem; and

(c) if su, the steps proposed to be uke.n
to initiate necessary research in this
fleld 7

THE MINISTER OF STA1E IN THE
MINISTRY OF FOOD, AGRICULTURE,
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COMMUNITY DEVELOPMENT & CO-
OPERATION (SHRI ANNASAHIB
SHINDE) : (a) Yes, Sir. The work done
under the Coordinated Mirconutrient
Scheme in the Punjab, Delhi and Haryana
has focussed atiention on widespread defi-
ciency of micronutrients particularly zinc
and the use of balanced fertilisers including

micronulrients for correcting such Imba-
lances,

(b) Yes, Sir. In any system of exploi-
tlve agriculture, micronutrient deficiencies
can affect the crop production seriously
hence the emphasis on research,

(c) An agricultural research programme
on micronutrient is being intensified at
centres in the couniry which represent
different agro-climatic and soil conditions.
They include important agricultural univer-
sities, research institutes particularly in the
areas where previous work had indicated
some mircronutrient deficiency problems.

Production, Procurement and Import
of Foodgrains

*247. SHR1 BADRUDDUIJA :

SHRI RAM KISHAN
GUPTA :

SHR{ SRADHAKAR
SUPAKAR :

SHRI ABDUL GHANI
DAR :

SHRI ATAM DAS :

Will the Minster of FOOD AND AGRI-
CULTURE be pleased to state :

(a) the latest estimates of production of
foodgrains in India slatewise, during 1968-
69 and 1969-70;

(b) the quantity and value of imports
during 1969-70;

(¢) the Siatc-wise figures of procure-
ment in quantity and value, by the Food
Corporation of India during 1968-69 and
1969-70;

(d) the State-wise figures of surplus or
deficit in food-grains in general and cercals
in particular, during 1968-69 and 1969-79;
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(e¢) the supply of cereals 1o each State
out of the Ceptral stock during 1968-69 and
1969-70 ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION (SHRI ANNASAHIB
SHINDE) : (a) A statement showing the
latest estimates of production of foodgrains
in each State during the agricultural year
1968-69 (July 1968 to June 1969) is placed
on the Table of the Sabha. [Placed in
Library. See No. LT—2712/70] Estimates
Production during the agricultural year
1969-70 are not yet available.

(b) During the financial year 1969-70
the quantity of foodgrains imported up to
the end of January 1970 was about 3,129
million tonnes wvalued provisionally at
Rs. 204,24 crores.

¢) A statement containing the required
information is placed on the Table of the
Sabha. ([Placed in Library. See No. LT—
2712/70]

(d) In the absence of any scientific
survey of the consumption requirements of
foodgrains in each State or even the count-
try as a whole, it is not possible to assess
the surpluses or deficits of cach State in
food-grains or cereals.

(e) A statement showing the quantities
of cereals issued or despatched from Cent-
ral stocks to each Siaie during the financial
years 1968-69 and 1969-70 (up to January,
1970) is placed on the Table of the Sabha.
| Placed in Library. See No. LT—2712/70]

Implementation of Recommendations
of Leather Wage Board of Tannery
Owners in Kanpar

*248. SHRI S. M. BANERJEE : Will
the Minister of LABOUR AND REHABI-
LITATION be pleased to siate :

(a) whether it is is a fact that the re-
commendations of Leather Wage Board
have not been in:plemented by the Tenpery
owners in Kanpur ;

(b) if so, the reasons for ibe same,; and
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(c) the steps taken by Government in
this regard ? '

THE MINISTER OF LABOUR AND
REHABILITATION (SHR1 D. SANIJI-
VAYYA) : (a) and (b). The recomenda-
tions have not been implemented so far.
There are not enforceable statutorily,

(c) The Government of Uttar Pradesh
convened a tripartite meeting at Lucknow
on 20th January, 1970 and it was unani-
mously resolved to implement the recom-
mendations, The State Government pro-
pose to enforce the recommendations
through an order under Section 3 of Uttar
Pradesh Industrial Disputes Act, 1947,
which is expected 1o be issued shortly.

Meeting of Central Appreaticeship Council o
Oclober, 1970
*249. SHRI INDRAJIT GUPTA :

Will the Minister of LABOUR AND
REHABILITATION be plcased to state ;

(a) whether a meeting of the Ceatral
Apprenticeship Council was beld in New
Delhi in October, 1969 if so, the declsion
taken;

(b} whether the training problems of
the Small Scale Industries in the country
was on the agenda and coansidered ia the
light of the recent shift in the policy of the
Ceneral Government;

(c) whether the Public Sector Under-
takings like Railways. Defence, Steel Plants
are following the policy of training appren-
tices as required under the Act; and

(d) if so, their number since the enact-
ment of the Act ?

THE MINISTER OF LABOUR AND
REHABILITATION ; (SHRI D, SANIJI-
VAYYA): (a) Yes. A statemenl oo
decisions taken is placed on the Tabile of the
House.

(b) Neo.

(c) Public Sector Undertakings like Rail-
ways, Defence, Steel Plants are, generally,
following the policy of training apprentices
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under the Act although some of them hawve
yet to epgage the full quota of apprentices,

(d) The number of apprentices under-
going apprenticeship training on 30.9.1969
was 14,925 in 218 public sector establishments.

Statement

Summary Record of the decisions taken
in the seventh meeting of the Central App-
renticeship Council on the 17th October,
19.9 at 10.00 A.M. in Vigyan Bhawan, New
Delhi.

1. There was need to reorient the
training system to make it need
based. With the nationalisation of
bapks. incentives for sell-employ-
ment opportunities should be taken
advantage of;

2. Agricultural sector should also be
~  considered among the new trades to
be designated;

3. The question of revision of stipends
for the apprentices should be given
priority;

4. The responsibility of contacting and
persuadiog the defaulting establish-
ments should lie upon the employers®
organisations thmselves and the
individual case of prosecution will
be dealt with by the Goveroment
concerned on merit;

5. To further improve the intake of
the ex-1T1 boys in the wpprentice-
ship training scheme, close liaison
with the employers and more publi-
cily are urgently needed;

6. The ratio of the apprentices to
workers should be reviewed as early
as possible in the wider context of
the past experience and the future
needs of all types of industries;

7. In view of a number of defaulier
establishmenis, it was suggested
that a list of all such establish-
ments, particularly those emplying
more than 500 workers and not

10.

Written Answers 44

agenda papers; it was decided tv
send this suggestion to all State
Apprenticeship Advisers, for com-
ments ;

Urgency of diffusion of appreatice-
ship training programmes so as to
spread it to all establishments cove-
red under the Act where facilities
for taining exist was considered.
It was feit that while diffusing the
apprenticeship training programme
over smaller establishments cove-
red under the Act, care should be
taken that the quality of training
did not suffer;

The proposals for the diversifica-
tion of apprenticeship programme
according to the need of all types
of Industries and trades specific to
each type of industry were agreed
to. Stress was laid on maintenan-
ce of training standards and seif-
employment training programme;

Minimum attendance 1o be put in
by an apprentice for eligibility to
appear in the final trade test should
be 809% of the working days of
the establishment where he is
engaged, which amounts to 240
days per year in establishmenis
which work for 5} or 6 days in
a weck and 200 days per year in
establishment which work for 5
days in a week instead of 264 days
per year and 222 days per year
respectively as at present;

Lxtention of period of Training
envisaged in rule 5(2/ should be
mandatory and oo( discretionary
at least uatil the apprentice comp-
letes the prescribed number of
days of minimum attendance, if
not until the next test is held, pro-
vided the short-fall in attendance
is due to leave which had been
approved.

Change Seggested o the Existing Lawa

on Cooperatives

*250. SHRI RABI RAY : Will the
engaging appreatics at all, should Minister of FOOD AND AGRICULTURE
be circulated, in future, ulong with  be pleased to state ;
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(a) whether it isa fact that the Central
Government suggesied to the State Govern-
ments to change the existing laws on
Cooperatives so as (o eradicate the influence
of middlemen in those institutions ; and

(b) if so, how many States have res-
ponded to that suggestion and the details
thereof 7

THE DEPUTY MINISTER IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION (SHRI D. ERING) : (a)
Yes, Sir.

(b) So far, only the Maharashtra Gover-
ment Cooperative Societics Act has been
amended to give effect to the recommen-
dation. In other siates, the matter is still
under consideration.

Recommendations of Central Wage Board
for Port and Dock Workers

*251. SHRI BENI SHANKER
SHARMA : Will the Minister of LABOUR
AND REHABILITATION be pleassd to
state

(a) whether the National level Tripartite
Conference which mel at New Delhi on the
3rd Fcbruary, 1970 has accepted the princi-
pal recommendations of the Central Wage
Board for port and dock workers at major
poris ;

(b} if so, the salient feaiures of the
recommendations accepted ; and

(c) the steps saken or proposed to be
taken to implement the same ?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI D. SANIJI-
VAYYA) : (a) and (b). The conference on
3.2.70 was convened to havea broad dis-
cussion on the main recommedations of 1he
Wage Board and 1o ascertain the view points
of the parties. The Government's decision
in the light of these discussions is expecied
to be announced shortly.

(¢} The question of implementation will
be taken up after the Government’s decisions
on the Board's recommendations are

announced.,
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Official Recorded Materlal used by AIR
Chiefl Producer for Private Purpose
*252. SHRI SATYA NARAIN

SINGH :
SHRI P. P. ESTHOSE :
SHRI K. ANIRUDHAN

Will the Minister of INFORMATION
AND BROADCASTING AND COMMUNI-
CATIONS be pleased to state :

(a) whether some recorded material in
Iindi/Hindustani including the interviews
with Army Officers and Jawans were brought
from forward areas, after the Pakistani
aggression of 1965, om the North West
border of the country ;

(b) whether the same material was
utilised in a privately written book by any
Hindi Chief Producer, in the same subject ;

(¢) the number of words of the actual
recordiogs included in the book ; and

(d) whether the permission for the
private use of the material was granted by
the A.LLR.?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING, AND IN THE DEPART-
MENT OF COMMUNICATIONS (SHRI
I. K. GUIRAL) : 1) Yes, Sir.

(b) to (d), The matter is being invest-
igated.

Steps to Counternct Chinese Radio
Propanganda Across NEFA

*253, SHRI HLM BARUA : Will the
Minisier of INFORMATION AND BROAD-
CASTING AND COMMUNICATIONS be
please (0 state |

(a) whether it is a fac{ that China has
bern carrying on a vitriolic propaganda
from her twenty-five transmitters from across
the NEFA border ; and

(b) if so, the steps Government have
taken to counteract this propaganda 7

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
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BROADCASTING, AND IN THE
DEPARTMENT OF COMMUNICATIONS
(SHRI I. K. GUIRAL) : (a) and (b). There
is no precise information about the number
of Chinese (ransmitters operating from
across the NEFA border. Radio Peking,
however, continues to broadcast anti-Indian
propaganda. Appropriate programmes are
arranged by Stations of All India Radio to
counter Chinsse propaganda,

Setting up of Development Corporation
In Andamans

*254. SHR1 NAMBIAR :

SHRI K. M. ABRAHAM :

SHRI E. K. NAYANAR :

SHRI M. L, SONDHI :

SHRI SAMAR GUHA ;

Will the Minister of LABOUR AND
REHABILITATION be pleased to state :

(a) whether it isa fact that the Board
of Rehabilitation has requested the Central
Government to set up a Development Cor-
poration in Andamans ;

(b) whether Government have agreed
to this proposal ;

(c) if so, the main reasons for setting
up this Board ; and

(d) if the Government have not agreed
to this proposal, the reasons thereof ?

THE MINISTER OF LABOUR AND

REHABILITATION (SHRI D. SANII-
VAYYA) : (a) Yes, Sir,
(b) to (d). The recomendations of the

Board are teing examined by Government,

Japanese offer of Collaboration
for Intensive Agriculture Pro.
gramme in Dandakaranya

*255 SHRI K.P. SINGH DEO :
SHRI S.K. TAPURIAH :
SHR1 N.R. EASKAR :

Will the Minister of LABOUR AND
REHABILITATION be pleased to state :

(n) whether it is a fact that Japan has
offered asistance/collaboration for intensive
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agriculture  programme in Dandakaranya
region :

(b) if so, the details thereof : and

(¢) whether Governmeni have acceplcd
the offer made by Japan ?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRL D. SANIJI-
VAYYA) : (a) Yes, Sir.

(b) and (c). The Government of Japan
bave offered 10 participate ina Joint Co-
operation Project for agricultural develop-
ment in Paralkote Zone of Dandakaranya,
aloog the following lines ;

/i) Setting up of a model block for
intensive agricultural and commu-
pity development in the arca of the
command of the Pakhanjore
Irrigation Project as well as imple-
mentation of upland lift irrigation
in the area ;

Selting up of two other model
project blocks in subsequent phase
within the period of agreemeat,
synchronising with the expansion
of irrigation facilities in Paralkole

(ii)

Dam area ;
(iii) Improvement, including flow regu-
lation, of the Pakhanjore main

(iv) Guidance in the lay out of Canal
System of the Paralkote Dam ;

(v) improvement of Mixed Farm
which will function as a model
centre for agricultural techniques ;

(vi) Technical advice regarding the
agricultural and irrigational deve-
lopment programme of the entire
Paralkote Zone. )

2, A d of Di ns on the

lines indicated above has been nned bet-
ween the Leader of the Japamese Agricul-
tural Survey Mission and the Additional
Secretary, Depaniment of Agriculture,
Government of India, on the 11th February,
1970. The two Governments are to review
the said Record of Discussions, to make
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necessary budgetary provisions respectively
upon such Review and to take formal
decision to finalise an Agreement required
for the implementation of the Joint Co-
operation Troject, Subject to such modifi-
cations as may be found necessary as a
resull of the review, the gist of the present
Record of Discussions is understood to
serve as the basis on which the two Govern-
menis will finalise an Agreement for the
implementation of the Project.

Provision of Additional Newsprint

*256. SHRI SHRI CHAND GOYAL :
Will the Minister of INFORMATION AND
BROADCASTING AND COMMUNICA-
TIONS be pleased to state :

(a) whether Goverment are considering
to give additional Newsprint to daily papers;

and

(b} if =0, the criteria for allocation ?

THE MINISTER OF STATL IN THE
MINISIRY OF INFORMATION AND
BROADCASTING, AND IN  THE
DEPARTMENT OF COMMUNICATIONS
(SHRI I, K. GUIRAL): {a; and (b).
Governmeni's  decision (o grant an addi-
tional guota of newsprint to daily news-
papers for th: sccond half of 1969-70
(Ociober 1969 to March 1970) for increases
in circulation was announced on January 24,
1970. The increases have been allowed on
the following basis : —

Newspapers with—

(i; circulation up to 15,000
copies —10%
above 15,000

4ii) clrculation
copies and up to 50,000
copies —-73%

(iii: circulation  ubove 50,000
copies and up 1o 1,00,000
copies —359%

1,00,000

(iv) circulatin above
—2§%

copies
@t et ®) fadt ¥ wivanmd

=257. it g Arerem fay
st Traeqes fuerdt :
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Al ®IT T A
ot TraTEg waTar

#1 @1 awr gfw 741 93 @y w)
TN RN 7

(%) saragav g fs g dg-at
w0 ufysw €1 ¥ g fro oy
Fazd # e 5T @ §; Ak

(=) afzgr, ot & Avy & fag
HIFTT GO0 #97 F1gg Ay af § ?

wre, wfw, angarfow fewrs oar -
wTe swren ¥ weq et (st o wrfge
faok) : (%) ote (w), T ok feard
gior afY g€ & 1 fsr 1wl Jezdl
gearfaa NaAAD WY A T W
zfoz &, azar wsawty who-gabr foray
& wrean § ;G 3Ly gEar ¥ wiarfEe
Z3z) w1 ITmeT w3 @ Wlww
#F1 F FA FENTT AT A7 G B ) qeATE
7t feafa %) gy #0 & fau, fa2a) &
T @1 Ay weafeaaY & gTgic &
w7 ¥ Za2i ¥ wraiF &1 oy qqEly @
frag

e I w) [wE §
sfwar ¥ geaafeqa s

*258. = fare g medt ;o397 W
war wfa 79 ag a7 € F HA f

(%) #ar ag a= 2 & Wiy 34w
fana & wiarafas Ig=oY %7 faAy
afsar & qeaafaa w1 &1 IAvzifoe
a7y F9T F far 3 ; wle

(m) afz zr, At nmafs IdTE
guim ® & Ao framY 71 dieaiga
W & Mo fod €1 sfear #1 gegafega
s ¥ fA0 341 3707 §7F 41 Frre § 0
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wrw, wfy, amuofos faww aa
ager sty # we qW (s wen
mfge fot) : (v) St gt fm grar
fafre wmafrs sdon & fag

(&) wivw farsar fadust & @<
9% fagwa WX aar §fe @@awl £ 919-
fawar 2% & fag Wt = feg ar @
¥ | fesara w1 gfe sdesl & s &
sfger faar o wgr & ;mfs & @ feaml
Rgag? &% | I ¥ feaew @
& faq qgsrd Qxfragl &1 At Iq@T fear
o Tgr & | WERWgW &M 9T s
ey oY sqweqr # af § 1 wgt wa-
ww ¥, =g wwe ghsd sz N
ot W E Wi wo AR & fag fakei
w1 W &%) & ggw @ T@AT R WA
wega QoA A muar wraf 1 oTE
farafea feg o @ § Wit wag-mmg 19
fear or @t &) Frges gar ale gfe-
g Y IgAaw £ 91 @

IOl & e §waT s
wiw & fag d@eata afafa

*259. off WwTTE(C Wy &ar
gwnT QT KATC WX HWe qAT 4g
wam ¥ g &30 f§

(%) war wrwrgaT & gWAR -
fedY aur wag g & AT H wrETE-
sray & qworagy Wi ¥ ®E gwie
LU 8

(w) warag &% b fs wremna
& qWIEgw Wy ¥ e ¥ 2@ W
sqiow gfafer gE &) Wi

(w) war wfgsg & srewnat &
Wl w axgfen qay WA & fag geg

¥Y ur IvwR07 afafa qad &1 @
w1 faare § ?
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FuAT AYT TETCN HAATNY WX HAIT
fawm % wvw st (s Ko Fo guwTW) ¢
(%) wT (@) wmiwimana & sEai §
®1f qwqragqy wWar Ad &1 gwR
gafer & garard ®) gy ®7 ¥ 9k
grraifor wgew & wraiT 9T arfas

figar snar § a9t wrewETQr wfas &
ufas frsam w@d &1 w307 s &)

(7) w1 aff voar 1 awifr, @
AAMT ¥ GG HET GIE] Y GAGHT
afafe & & @it & faeme & fasx
fear &

Grievances of Indlan Journalists’ Federation

*260. SHRI MADHU LIMAYE :
Will the Minister of INFORMATION AND
BROADCASTING AND COMMUNICA-
TIONS be pleased to state :

(a) whether Government’s attention
has been draw 1o the Resolutions passed by
the Indian Jourpalists’ Federation in
November, 1969;

(b) if so, the reaction of Goveroment
to the demands and proposals made in
these resolutions;

(c) whether any ecnquiry has been
conducted about the grievances of the
journalists against whom disciplinary pro-
ceedings have been taken by the ‘Samachar
Bharati’; and

(d) if so, the results of this enquiry ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING, AND IN THE
DEPARTMENT OF COMMUNICATIONS
(SHRI I. K. GUJRAL) : (a) The resolution
adopted by the National Council of the
Indian Federation of Working Journalists
has been received.

(b) to (d). Following main demands
and proposals were made in the resolu-
tion :—

(i) Victimisation of journalists and
other employess;
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(i) Improper and unjustified transfers
of staff ;

(ili) Discrimination in payment of

salaries and increments of staff ;
(iv) Non-implementation of  Wage
Award properly ‘wad

(v) Full-scale inquiry myto the affairs
of Samachar Bharati.

The Samachar Bharati is an indepen-
dent News Agency and this Minisrty does
not have any control over its working.

Supreme Court Decision in the Case of
M/s Hindustan Steel Ltd.,, Rourkela Vs,
A. K. Roy and Others

*261. SHRI MURASOLI MARAN ;
Will the Minister of LABOUR AND
REHABILITATION be pleased 10 state :

(a) whether the judgement of the Supreme
Court in the case of M,s Hindustan Steel
Lid., Rourkela vs. A K. Roy and Others
decided on the 18th December, 1969 affects
the workmen in the public scclor under-

takings;

(b) if so, the details thercof; and

c) the recaciion of the Government
thereto 7

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI D. SANIJI-
VAYYA): (a) Yes.

(b) The issue before the Supreme Court
was limited to the question whether, follow-
ing termination of his scrvices by the
management on confidential adverse report
made by the police after verifying his
antecedents in accordance with the establish-
ed practice, the relief to (he workman
should have been reinstatement or compen-
sation, The Court held that on the given
facts, and there having been no victimisa-
tion, (be <case was an  exception
to the general rule of re-instatement and
payment of compensation would meet the
ends of jus:ice.

(¢) The law as laid down bhas to be
followed.
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Taking over of whole-sale trade in Food-
grains by Food Corporation of India

*262. SHRI BHOGENDRA JHA : Will
the Minister of FOOD AND AGRICUL-
TURE be pleased 1o state :

(a) whether it is a fact that the whole-
sale trade in foodgrains has been handed
over to the Food Corporation of India by
the Kerala Government;

(b) which other States in India have
taken similar steps; and

(c; whether Government would soon
take measures to enable 'the Food Corpora-
tion to take over the wholesale trade in
foodgrains ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION (SHRI ANNASAHIB
SHINDE) : (a) Kerala Government have
entrusted the wholesale distribution of food-
grains to Food Corporation of India in I8
Centres from 29.1] 1969,

|b) The Food Corporation of India
have been entrusted with the wholesale
trade/distribution of one or more foodgrains
to a limited extent by the States of Orissa,

West Hengal, Madhya Pradesh, Andhra
Pradesh, Rajasthan, Uttar Pradesh and
Bibar.

(c) The policy of the Government is
gradual replacement in the wholesaler trade
of privale agencics by the Food Corpora-
tion of India/State Government agencies and
co-operatives.

Working of Delhi Milk Scheme

*263. SHRI HARDAYAL DEVGUN :
Will the Minister of FOOD AND AGRI-
CULTURE be pleased to state :

(a) whether it is a fact that the Delhi
Milk Scheme bas been running at a loss
since its inception in the Capital;

(b) if so, the total amount of loss so
far suffered by the Delbi Milk Scheme, year-

(c) the reasons therefor; and
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(d) the steps Government propose ot
take to strcamline the working of the Delhi
Milk Scheme as would enable it to earn
profits 7

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION  (SHRI ANNASAHIB
SHINDE) : (a) Yes, Sir.

(b) Loss suffered by Delhi Milk Scheme
since its inception is given below i —

MARCH 5, 1970

Year Loss in lakhs of Rupees
1959-61 502
+ 0 1961t2 4.16
1962-63 10 64
1963-64 23.09
1964-65 97.77
1965-66 30.21
1966-67 14 66
1967-68 146.71

1968-69 76.42 (Accounts

under Audit)

TOTAL 417.68

() The main reasons for incurriog
losses are as follows :—

(1) Progressive increase in the pro-
curement price of milk,

(2) General increase in cost of procure-
ment of Skim Milk Powder and
oiher stores,

(3) Time lag in revising the selling
price of Milk consequeot on the
increased cost of production.

(4) Fixation of selling prices of milk at
levels below the cost of production,

(d) Selling prices of milk bave been
realistically fixed from 22nd February, 1969,
and Delhi Milk Scheme is ,likely to carn a
profit during the year 1969-70. The D.M.S.
is also proposed to be converted into a
Statutory Corporation so that it may bave
greater commercial fSexibility.
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Television Coverage Via Synchronous
Satellite System

*264. SHRI MUHAMMED SHERIFF :
Will the Minister of INFORMATION AND
BROADCASTING AND COMMUNICA-
TIONS be pleased to state :

(a) whether Dr. Vikram Sarabhai,
Chairman of the Atomic Energy Commis-
sion, set out an ambitious 10-Ycar Plan for
television coverage of India's half a million
villages via a synchronous satcllite in the
country; and

(b) is so, the details thereof, and the
reaction of the Government thereto 7

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING AND IN THE DE-
PARTMENT OF COMMUNICATIONS
(SHRI 1. K. GUJRAL) ; (a) This Ministry
has not received any such plan,

(b) Does not arise,
Increase in the price of Agricultural Products

*265. SHRI SHIVA CHANDRA JHA :
Will the Minister of FOOD AND AGRI-
CULTURE be pleased to state ;

(a) whether it is a fact the wholesale
prices of agricultural products have in-
creased in January, 1970 vis-a-vis January
1969 ;

(b) il so, the specific reason therefor
and further details thereof in the context of
the so called “green revolution'; and

(€) if not, the wholesale prices of agri-
culturalproducts in general and of food
articles in particularly in January, 1970
vis*a-vis January, 1969.

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION (SHRI ANNASAHIB
SHINDE) : (a) Yes, Sir. Prices of principal
agricultural products in January, 1970 were
generally higher, excepl in case of jute,
than those a year ago.

(b) The higher prices have been gene-
rally due to set-back in output of some of
the agricultural products during 1968-69
because of adverse scasonal conditions and
furtber growth of demand. There has also
been delay in winter rains this year in
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certain parts of the country, which affected
adversely the anticipation of the rabi crops
of 1969-70,

(c) In the case of jute, the price of the
basic variety was quoted at Calcutta at the
end of January this year as Rs, 136.64 per
quinta] as against Rs, 203.62 Jast year.

e fewrr ¥ gwew

*266. wiY WiWg SWIY : wWrogwAn
e AT Wit s 54 3w frm §
ga & WY A 18 ey, 1969 W
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Ald to States Accelerating Agricultaral
Production Programme

*268. SHRI VISHWA NATH PANDEY
Will the Minister of FOOD AND AGRI-
CULTURE be plcased to state :

(a) whether it is a fact that many staie
have approached the Centre for more funds
for accelerating agricultural production
programme ;

(b} if so, the names of those States ;
and

(¢) Government's reaction thereto 7

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE
COMMUNITY DEVELOPMENT AND CO-
OPERATION (SHRI1 ANNASBAHIB
SHINDE) : (a) No, Sir.

(b) and (c). Do ot arise.
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Scheme to Supply Tractors on Hire Basis

To Farmers
*269, Dr. SUSHILA NAYAR :
SHRI YAMUNA ° PRASAD
MANDAL :

SHRIMATI SAVITRI SHYAM :

SHRI RAMACHANDRA VEL-
RAPPA :

SHRI Y. A. PRASAD :

Will the Minister of FOOD AND AGRI-
CULTURE be pleased 10 siate :

(a) the names and number of such
States where the scheme 10 supply tractors
on hire to farmers has already been enforced:

(b) the names of States where this
scheme is likely to be staried during the
year 1970-71; and

(c) the financial aid given to the States
by the Ceatre in this respect ?

THE MINISTER OF STATE IN THI
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT & CO-
OPERATION (SHRI ANNASAHIB
SHINDE) : (a) A scheme for establish-
ment of Agricultural Machinery Hiring
Centres in difTerent Siates during the Fourth
Plan has been finalised and such centres
have already been started in the states of
Assam, Mysore, Bihar, Haryana, Kerala,
Punjab, Uttar Pradesh, West Bengal, Andhra
Pradesh, Tamil Nadu, Modhya IP'radesh,
Orissa and Jammu and Kashmir and the
Goa Administration.

(b) The scheme is likely to be started
during 1970-71 in the rest of the States
beside the Union Territory of Tripura and
Andaman & Nicobar Islands

(c) The scheme would be financed on
50% equity and 509, loan basis. The Cent-
ral and State Governments would contribute
in equal proportion towards the equity
share capital of the Agro-Industries Cor-
porations under whom such Centres prop-
osed to be set up. The loan would be
provided by the Government of India to
the State concerned depending upon the
peed of the State Corporation for loan
savistance. Thus, the Gowernment of India
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would be prepared to meet the requirements
of the additional funds needed by the State
Corporations upto 759,

Post Offices in Rural Areas

*270. SHRI PREM CHAND VERMA :
Will the Minister of INFORMATION AND
BROADCASTING AND COMMUNICA-
TIONS be pleased to state :

@) whether it is a fzct that | efore open-
ing new Post Offices in rural areas, it is
considered that such Post Offices will be
profitable and that atleast the experdiiure
would be recoverable in the initial stages ;

(b! il so, whether it will be possible
to open Post Offices in far located and
remote rural areas, and whether the cases of
thousands of Post Offices are lying pending
for many years for the same reason: and

(c) whether Government will consider
the possibilities of relaxing its rules and
regulations/conditions for opening new Post
Offices at least in rural arcus, if so, when
and if not, why not *

THL MINISTER OF INFORMATION
AND BROADCASTING, AND COMMU-
NICATIONS (SHRI SATYA NARAYAN
SINHA) : (a) Post Offices are opened in
rural areas even if they enwuil a loss  within
certain - permissible  limits  ranging from
Rs. 500/- 1o Rs. 2500,- subject to their
fulfilling eertain conditions regarding popula-
tion, distance Lo the nearesi post offices etc.

(b) Does not arise in view of (a) above.
However, post offices in far located and
remote rural areas are being opened irresp-
ective of conditions of population and
distance 10 the nearest post office, provided
the annual loss does not exceed Rs. 1000/-
and in special cases Rs. 2500-. Some
proposals however for opening post offices
in such areas, not fulfilling the standards,
are at times kept pending as there are
prospects of interested parties meeting the
deficit.

(c) The conditions for opening of new
Post Offices are already quite liberal consist-
ent with the financial position of the
Postal Department. In fact, the Tariff
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Enquiry Committee had suggested the
conditions being made more rigorous.

Post Offices In Haryana

1601, SHRI RAM KISHAN GUPIA
Will the Minister of INIORMATION AND
HROADCASTING AND COMMUNICA-
TIONS be pleased 10 state :

(a) the number of New Post Offices
opened in Haryana during 1969-70, Districi-
wise ; apd

(bj the number and names of places
where new Post Oftices will be opened during
1970-71 in Haryama, district-wise ?

THE MINISTER OF STATE IN THL
MINISTRY OF [INFORMATION AND
BROADCASTING AND IN  THE
DEPARTMENT OF COMMUNICATIONS
‘SHRI SHER SINGH :

g Name of Number of new Poy
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District Offices opened in Har-
yana during 1969-1970.
1) Ambala k]
12) Karnal 4
(3) Rohtak 22
(4) Hissar 7
(5) Gurgaon 1
(6) Mahendragarh -
7y Jind Nil
Total 39
by Name of Number of new  Post
Distriet Offices likely 1o be
opened in  Haryana
during 1970-71.
1, Ambala 3
12, Karnal ]
(3) Rohtak 9
(4) Hissar 11
(5) Gurgaon 9
{6) Mahendragarh 2
() Jind 2
Total 44
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It 15 mot pussible pow 10 name the exact
places where 1he Post Otflices will be opened
duning the year 190 71, Tentutive targets
for opening ol Post Oftices dJuring 19 0-71
are fixed in advance. But the actual location
of new Post Offices will depend upon the
resull of examination of specilic proposals,
It may be added, however, that a sub-post
office is proposed 1o be opened at Village
Pillukhera.

Use of Cow Dung us Manure

1602. SHRI BABURAO PATEL : Will
the Minister of FOOD AND AGRICUL-
TURE be plessed to siale :

a) the precise sieps taken by the
Government 1o emphasize the utllity of cow-
dung as maoure and 10 discourage the
farmers from using it as fuel ;

b how maoy tonnes of cow-dumg is
necessary annually 10 be used with the
total tonnage of chemical fertilizers used
in the county with the mverage ratio between
the two ; and

¢, what type of trees are being grown
lor the purposes of fuel to replace the cow-
dung fuel, State-wise 7

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION (SHRI  ANNASAHIB
SHINDE) : (a) Utilization of cow-dung for
production of good quality maoure on sci-
entific lines instead of using it as fuel forms
a part of the programme under the scheme
for development of local manurial resources.
The State Governments with the help of the
Agriculture Depariments and paochayats
are endeavouring to educate the cultivators
in utilizing cow-dung as maoure by organ-
ising special campaigns, demonstrations,
training programmes for progressive farmers,
distributing technical pamphlets and other

I literature arranging film shows and
through use of other audio-visual aids and
disseminating agriculiural information thro-
ugh extension agencies by individual and
mass contact and through radio talks on
the subject. In additon, the following
measurcs have beso laken (o counter-aic




63 Written Answers

the practice of burniog cow.dung and to
ensure its use as manure to the maximum
extent possible :—

(i, Installation of cow-dung gas plants
which serve both the fuel and manurial
needs of the farmer is being popularised.

(i) Raising of quick-growing iree plant-
ations and developing of forests on common
lands, waste lands and field boundaries in
the villages is being promoted with a view
to making fuel wood available to the rural
house-holds to divert them from using cow-
dung a3 fuel,

(iii) Use of sofi-coke is being encour-
aged in urban areas in replacement of the
use of fire-wood and charcoal, so that the
avallability of fuel wood in rural areas may
Improve, thus reducing the pressure on
the use of cow-dung as fuel in rural areas
resulting in saving it for usec as manure.

|b) The direct contribution which cattle-
dung manure makes by way of plant food
is relatively small due to its low nutrients,
But its imporiance mainly lics in its role
in the upkecp of soil fertility, improvement
of moisture holding capacity and in the
maintenance of ideal texture of the soil
pecessary for the growth of crops, The use
of chemical fertilizers in conmjunction with
caltle-dung manure is, therefore, considered
to be an ideal manuring practice.

Generally it is recommended that 40
toones of catlle.dung manure should be
used for cach lonoe of sulphate of ammonia
which on nitrogen basis gives a ratio of
1 : 1, The total requirement of cattle dung
manure in the country is of the order of
1000 niillion lonnes. As against this, the
quantity presently used is estimated at 350
million tonoes, As regards the nitrogenous,
fertilizers, their consumption for the current
year is eslimated at 1.45 million tonces in
terms of nitrogen which is equivalent to
7.25 million tonnes of sulphate of ammonia.
This indicates that for cach tonne of
sulphaie of ammonia, 48 tonnes of cattle
dung manure is used. This compares favo-
urably with the recommended ratio.

(8) Trials carried out in different States
show that Prosapls jultflora (Vilayati kikar),
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Accasia arabica (babul), Leucaena glauca
(Vilayati  baral), Cusvarina (jungli saru)
have given successful resuits from the point
of view of rapid growth and fucl supply.

The information on iypes of fuel trees
being grown in different States is not avail-

able.
Central Cattle Breeding Farm at
Alumadi, Tamil Nadu
1603. SHRI BABURAO PATEL:

Will the Minister of FOOD AND AGRI-
CULTURE be pleased to state :

(a) Whetber it is a fact that Govern-
ment propose to locate a cental cattle
breeding farm at Alamadi in Tamil Nadu
despite a recommendation to the country
by an expert committee ; il so, the réasons
for donig so ;

(b) the place suggestcd by the expert
commitiee for the farm and why the Go-
vernment have changed its mind ; and

(¢} the total cost of setting up the
farm, the share of the Central Government
and the date of starting the furm ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND CO-
OPLERATION (SHR1 ANNASAHIB
SHINDL) : (a) The Government,have not yet
taken a final decision about the location of
Central Cattle Breeding Farm at Alamadi in
Tamil Nadu.

(b) The Expert Committee recommend-
ed that out of the iwo sites inspected by
them, the site at Danavasi in Andlira Pra-
desh was more suitable than the site at
Alamadi in Tamil Nadu. The Government
will keep in view the recommendations of
the committee and other relevent considera-
tions before 1aking a final decision.

(c) The total cost of establishment of
the Farm and the date of starting the
Farm are no! yet known. The entire ex-
penditure for the establishment of the
Farm will, however, be borne by the Central
Goveroment. The date of starting the
farm cannot be anticipated yet.
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Rehabilitation of East Pakistan Refugees
in Chanda District of Maharashtra

1604, SHRI BABURAO PATEL : Wil
tbe Minister of LABOUR AND RAHABILI-
TATION be pleased 1o state :

(aj whether it is a fact that Central
Government gave Rs. 15 crores to the
Government of Maharashira to rehabilitate
10,000 refugees from [East Pakistan in
Chanda District of Vidarbha ;

(b) the exact relief scheduled to be
given per refugee in cash and kind ;

(c) whether it is a fact that these refu-
goes have been cruelly deceived by racke-
teers working In amsoclation with Govern-
ments officers with the result that the
racketeers have made all the money ;

(d) the reasons why the refugees were
supplied a pair of emaciated end discarded
bullocks which died within a couple of
months and charged Rs. 750 per bullock ;
and

(e) whether it is a fact that for tempor-
ary hutments of 16 feet by 16 feot the
refugees were charged Rs. 1250 each, and
whether Government inlend (o probe this
scandal, if not, the reasons therefor 7

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI D. SANIJI-
VAYYA) : (a) No, Sir. A scheme for
resettling 6000 new migrant agriculturist
families fron East Pakistan on nearly 33,000
acres of forest land in Chanda District was
taken up for implementation io 1965.
According to the report furnished by the
Government of Maharashira, the tolal ex-
penditure incurred by them on Last Pakistan
migrants from the inception of the Chanda
Project till the end of the financial year
1968-69, was Rs. 5.25 crores approximately.

(bi A statement is laid on the Table of
the House. [Placed in Library. See No. LT—

2713/70)
(¢) No, Sir,

(d) No reporis have been received to
indicate thar ‘‘emaciated and discarded
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bullocks” were supplied o the migrants.
There are no reported cases of death of
bullocks soon afier handing 1hem over 10
the migrants except two cases of death due
to snake bite. Further, the migrants have
not been charged Rs, 750/- per bullock,

(¢) Hutments in the villages were con-
structed within the prescribed ceiling of Rs.
1250/- and only the actual cost of construc-
tion bas been passed on as loan to the
concerned migrants.

Since there is no “scandal”, the question
of a probe does not arise.

Quality of Milk Supplied by Delhl
Milk Scheme

1605. SHRI M. L. SONDHI : Will the
Minister of FOOD AND AGQRICULTURE
be pleased to state :

(a) what steps have been taken to safe-
guard the quality of milk supplied by the
Delhl milk Scheme in Delhi ;

(b) what was the MBR time in the last
three years in respect of lots of milk received
at collection and chilling centres ; and

(¢) what are the results of the freezing
point tests io the last year and what steps have
been taken to eliminale contractors who are
io the habit of adding water to milk ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION (SHRI ANNASAHIR
SHINDE : (a) Delhi Milk Scheme has well-
equipped Quality Control Laboralories at
its Central Dairy and a1 its Milk Collec-
lion and Chilling Centres in rural arcas,
Milk is tested for its quality at the time of its
acceplance in chilling centres, while it is
under processing in the Central Dairy and
till it is distributed. Only milk conforming to
the prescribed quality standards is issucd by
D.MB.

(b) In summer and monsoon, MBR time
varies between 10 minutes and 30 minutes ;
while in the winter it varies from 10 minutes
to 1-1/2 hours, for differcot lois of milk.
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(c) Freezing point tests are not under-
taken in Delhi Milk Scheme. Adulteration
with water is detected by use of lactometers
and applying the Richmond Formula. A
pro rata cut is applied, if fat and solids not
fat in the milk fall below the prescribed
standards,

Capucity of Tooed Milk Section
of Delhl Milk Scheme

1606, SHRI M. L. SONDHI : Will
the Minister of FOOD AND AGRICUL-
TURE be pleased to state :

(a) what is the capacity of the toped
milk section of the Delhi Milk Scheme ;

(b) whether it is being fully utilised and
whether there is any plan to enlarge the
capacity ; and

(c) whether it is a fact that the price
of toned milk can be substantially reduced
if the output bhandled is increased and
working efficiency is improved ?

THE MINISTER OF STATE IN THE
MINISTERY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND CO-
OPERATION  (SHRI ANNASAHIB
SHINDE) : (a) The Delhi Milk Scheme has
a capacity of recombining from Slim milk
powder and fat, 80,000 litres of toned milk
per day in two shifts. The full installed
capacity of the milk plant can, however, be
‘utilised for the manufacture of toned milk
from fresh milk.

(b) Recombination of toned milk is
mostly resorted to in summer months only.
The recombining capacity of the Dairy is
being expanded to 2,00,000 litres per day.
At present, about 54,000 litres of toned
milk is being issued per day from the
Dairy.

(c) No. As milk and milk products
to be procured from oulside, consiitute
about 81Y of the cost of toned milk, neither
the increase in volume of toned milk nor
any possible marginal improvement in
efficiancy, can reduce subsimantially the sale
price of toned milk,
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Development of Telex Service

1607. SHRI N. R. DEOGHARE :
Will  the Minister of INFORMATION
AND BROADCASTING AND COM-
MUNICATIONS be pleased to state :

(a) the names of cities in the country
having telex service ;

(b) the names of the countries with
which India has telex service ;

(c) whether Government propose to
connect more cities in the country with
telex communication ; and

(d) if so, the details therecof ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING AND IN THE
DEPARTMENT OF COMMUNICATIONS
(SHRI SHER SINGH) : (a) Telex ex.
changes arc available at 27 cities in the
couniry as given below ;

Bombay, Calcutta, Delhi, Madras,
Coimbalore, Nagpur, Kanpur, Hyderabad,
Bangalore, Madurai. Ahmedabad, Patna,
Poooa, Gauhati, Tiruchy, Ranchi, Lucknow,
Srinagar, Vijayawada, Jaipur, Ernakulam,

Baroda, Surat, Amriisar, Jamshedpur,
Rajkot and Vasco-de-Gama,
(b) Direct service is available to

Austrialia, Ceylone, West Germany, Hong-
kong, Japan, Philippines, U.K. and U.S.A.
Switched service via one or more of the
abovementioned countries is available to
Mden, Algeria, Andorra, Argentiona,
Austria, Bahrein, Belgium, Bermuda,
Bolivia, Brazil, Bulgaria, Burumdi, Canada,
Gayman, Chile, Columbia, Congo,
(Kinhasa), Cyprus, Czechoslovakia, Den-
mark, Doha, Dubsi, Ethopia, Foroe Is., Fiji
Is., Finland, France, East Germany, Ghana,
Greece, Guam, Hawaii, British Honduras,
Hungary, Indonesia, lIceland, Iran, Irish
Republic, [Isracl, Italy, Jordan, Kenya,
Kuwait, Lebanon, Luzembourg, Malayasia,
Malia, Mauratius, Mexico, Muscat,
Netherlands, New Guinea, New Zcland,
Nigeria, Norway, Panama, Papua, Peru,
Poland, Romania, Saudi Arabia, Seychelles,
Singapore, South Korea, South Vietnam,
Spain, Sudan, Sweden, Switzerland, Taiwan,
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Tanzania, Thailand, Turkey, Ugands,
U.AR,, Uruguay, U,S.S,R., Venczula, West
Indies, Yugoslavia and Zambia,

(c) Yes.
(d) The new cities 1or which telex

exchanges have been approved so far, are
as follows :

Ludhiana, Shillong, Chandigarh,
Cuttack, Jullundur, Bhopal, Trivandurm,
Indore, Vishakhapatnam, DBhubaneswar,
Durgapur, Allahabad. Calicut, Mangalore,

Salem, Bhavnagar, Kota and Kolhapur,

British Survey of Unemployment
in Indla

SHRI NARAYANAN |

SHRI MAYAVAN :

SHRI DHANDAPANI :

SHRI CHENGALRAYA
NAIDU :

SHRI SAMINATHAN :

SHRI N.R. LASKAR :

1608,

SHRI GADILINGANA GOWD:

SHRI MUHAMMAD
SHERIFF :

Will the Minister of LABOUR AND
REHABILITATION be pleased to state :

(a) whether it is a fact that a British
Survey (by Barclays) has revealed that there
are 10 million job-less in India ;

(b) whether it is a fact that the survey
has stated that unemployment is one of the
greater long-term  menaces to  political
stability ;

(c) if so, whether the Union Govern-
ment has studied that survey report of the
Britain's biggest bank operating in the
developing world ; and

(d) if so, with what resulis ?

THE MINISTER OF LABOUR AND
REHABILITATION (SHR1 D. SANJI-
VAYYA) : (a) The Government is not aware
of any such Survey.

(b) to (d). Do not arise.
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Setting up of Banana Powder Production
Plant in Jalgaon (Maharashtra)

1609. SHRIR. K. BIRLA : Will the
Minister of FOOD AND AGRICULTURE
be pleased 1o state :

(a) whether it is a fact that a plant for
producing banana powder is being set up at
Jalgaon in Maharashtra;

(b) if so, the total capacity of the plant
and when the plant will be set up;

(c) whether it is a fact that the plant
has been supplied by a Danish;

(d) whether it is also a fact that there
will be no shortage of bananas in the count-
ry as a result of the production of powder ;
and

(e) the extent to which the export of
bananas will be effecied by the production of
the powder 7

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION (SHRI ANNASAHIB
SHINDE) : (a) A plant for producing
hanana powder was sct up by Jalgaon Dis-
trict Banana Growers’ Cooperative Society
Ltd., in 1965.

(b) The plant has been set up and bas
installed capacity to produce | tonne of
banana powder per day.

(c) The spray drier for the manufac-
ture of banana powder has heen imported
from Denmark.

(d) The production of banana in India
is over 3.5 million tonnes while the plant
will utilize only an insignificant fraction of
the total production.

(e) Esports of f{resh bananas is oot
expected to be affected by the production
of the small quantity of banana powder.
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Fourth International Film Festival of
India

1610. SHRI BABURAO PATEL ;
SHR1 RAGHUVIR SINGH
SHASTRI :

Will the Minister of INFORMATION
AND BROADCASTING AND COMMU-
NICATIONS be pleaced to state :

(a) the number of countries that parti-
cipated in the Fourth International Film
Festival of India held in New Delhi during
December, 1969 and the number of films
shown during the Festival;

(b) the names of film stars, producers,
directors and other personalities who
were the guests of Government at the Festi-
val;

(c) the total amount spend by Govern-
ment for this Film Festival ;

(d) the benefits to the Indian film indus-
try and to our nation on account of this
festival; and

(e) whether it is a fact that foreign
films with nude scenes became very popular
and got good collections at the theatres
and if so, the net collections of ten such
pictures in Delhi ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING AND IN THE DE-
PARTMENT OF COMMUNICATIONS
(SHRI LK. GUIRAR) : (a)

(1) Number of countries parti-
cipated ; 13

(ii) Number of films shown:
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Feature Short Feature Short
20 18 3 21

() A statement is laid on the Table of
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the House [Placed in Library, See No. LT-=
2714/70]

(c) About Rs. 7 lakhs.

(d) The Festival was an event of cul-
tural value and national prestige which also
provided a forum for international cultural
contact. Works of leading directors sti-
mulated considerable comment and discus-
sion which will, undoubtedly, benefit the
Indian Film Industry. Morever, the visit
of a large number of eminent film persona-
lities including critics will help a better and
wider appreciation ol Indian cinema
abroad.

(e) Films with ‘Adult’ rating were gene-
rally more popular though other films also
drew considerable crowds. Government's
share of the collections from all the films
shown during the Festival in Delhi alone is
about Rs. 4.58 lakhs,

Losses Due to Strike in Engineering
Industry in Jamshedpur

1611, SHRI1 BABURAO PATEL @ Will
the Minister of LABOUR AND REHA-
BILITATION be pleased to state :

(a) the number of engincering workers
that went on strike in Jamshedpur recently
with oumber of days the strike lasted and
the exact reasons for (he strike;

(b) the total loss in man-hours, in
wages, in p ion, in Gover reve-
nue and in exports as a result of the strike;
and

(c) the names of the political parties
responsible for the strike and the number of
workers each party controlled ?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI D, SANIJI
VAYYA) : (a) The strike was in connec-
tion with a demand for an immediate wage
increase. A statement showing particular
is enclosed,
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Statement

S. No. Establishments affected. No. of workers involved Strike called
off on,
1. Tata Engineering & Locomotive 19,911 5.1.70
Works
2. Tin Plate Co. of India Ltd. 5,170 7.1,70
3, Indian Tube Co. Lid. 2,935 5.1.70
4, Tata Robins Fraser 284 5.1.70
5. Indian Cable Co. Ltd. 2,512 21,70
6, Indian Stecl & Wire Products 1,711 5.1.70
Ltd.
7. Jameshedpur Engineering & Me- 434 5.1.70
chenical Manufacturing Com-
pany.
(b) Information is not available, SHINDE) ; (a) Yes Sir. The survey was

(c) The Strike was sponsored by a Co-
ordination Commiitee consisting of four
political parties wiz. SSP, PSP, CPl and
CPI-M and a section of the INTUC, Iofor-
mation regarding the number of workers
controlled by each of the above parties is
not available.

Fall In Fertiliser Output
1612. SHRI1 H. AJMAL KHAN :
SHRI D.N, DEB :
SHR1 MANIBHALI J. PATEL :

SHRI J. MOHAMMED IMAM:
SHRI G. C. NAIK :

will the Minister of FOOD AND
AGRICULTURE be pleased (o state :

(a) whether the attention of Govern-
ment has been invited to a survey
published in the Hindustan Times of the
22nd January, 1970 regarding the fall in
fertiliser output in the recent past ; and

(b) if so, the reaction of Government
thereto ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION (SHRI ANNASAHIB

on “‘fall in fertiliser off-take."”

(b) The preliminary estimates of
fertilisers made by the Siates for Kharif,
1969 indicated an increase of about 13% in
fertiliser consumption over that of con~-
sumption in Kharif, 1968. Thus, while in
absolute terms there was an over-all increase
in fertiliser use, the rate of increase ig
lower then planned.

The main reasons ascribed in the Present
report have been indequate credit, rigidities
in the distribution system and the inade-
quacy of promotional efTorts,

~ Remedial measure have, however, been
initiated. Some States like Haryana have
revived the system of giving taccavi loans,
The nationalised banks are encouraged to
provide greater credit facilities to agriculture
includiog the inarketing and application of
fertilisers, A scheme for guarantecing
_rinh in the fioanciog of fertiliser marketing
is also under comsideration. To boost up
sale of fertilisers through a large number of
outlets, the system of licensing of dealers
has been replaced by the system of
regisiration s0 as to enable manufacturers
to have more sale points. Establishment of
a Fertiliser Promotion Council is under
aclive consideration of Government ; it will
be a joint venture between the manufacturers
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and the Government whose function will
be to intensify demonstiration programmes,
soil testing services, spread use of fertilisers
through publicity and audiovisual means
etc,

It may, however, be pointed out that
the initial failure of monsoon in some of the
heavy [fertiliser consuming States like
Tamil Nadu and Mysore, floods in Andhra
Pradesh, late snow in Jammu & Kashmir,
belated rains in West Bengal etc. also
contributed to trady rise in the consumption
of fertilisers to some extent,

Gift of Tractors From Relatlons Abroad

1613, SHR] RAMAVATAR SHAS-
TRI1

SHR1 JHARKHANDE RAL :

SHR1 JAGESHWAR YADAV :

SHRI CHANDRA SHEKHAR
SINGH :

SHRI INDRANT GUPTA :

Will the Minister of FOOD AND
AGRICULTURE be pleased to state 3

(a) whether Central Government had
been tequesited by the Gowvernment of
Punjab to simplify the procedure of accepting
tractors and other goods sent by relatives
living abroad as gift ; and

(b) if so, the decision taken thereon ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION (SHRI ANNASHHIB
SHINDE) : (a) and (b), Yes, Sir. The
suggestions made by the Government of
Punjab, for evolving a new procedure for
allowing the import of tractors as gifts was
considered but it was not found possible 1o
accept the same. Similar proposals had
been considered even before the scheme was
sonounced in  October, 1968 and the
position was reviewed oaly rccently in an
Inter-Departmental meeting held in Jaunary,
1970, The scheme has been functioning
quite satisfactorily and has recently been
extended upto 31st October, 1970,

Agricuitural Developmeat Loans Sanctioned
to Christians in Ranchi District

1614. SHRI KARTIK GRAON :
Will ihe Minister of FOOD AND AGRI-
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CULTURE be pleased to state :

(@) whether it is a fact that in Ranchi
District most of the agricultural development
loans were granted (o the christians during
1969-705 -~ - . - e s

(b) If so, the total amount
to the Ranchi
during 1969-70 ;

sanciioned
District for the purpose

(c) the names of recipients of loans
with addresses during 1669-70 :

(d) the total number of Christian
recipients along with the total amount drawn
during 1969-70 ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURL,
COMMUNITY DEVELOPMENT AND
COOPERATION (SHR1 ANNASAHIB
SHINDE) : (a) to (e). The information is
being collected from the Government of
Bihar and will be laid on the Table of the
Sabha as soon as it is received,

|7El Wit g w1 9aE

1615, «it wfrwr watx : 37 @g
aqr wfy 741 ag qa ® FOr F

(%) #ar g3FIT A% ® FARAT H
s F@ & fag fadwi & awa) o
AT F AT §T G Y A

(=) afzgt, @t feadt mrar & qar
fom 2ai & ?

wra, ¢f, smgufas (ssw
agwIT AeATEa § e At (ot e
arige faed) : (§) WX (@). 1970 %
HATT & 25,000 Mzd zq Sifar wlig
dgw@ uvw WAfGET ¥ ;IWT 52000
Mz zq g ¥ & wUE §1 ag-
qear Y A€ R

Installation of Pumping Sets for Irrigation
Purposes ia Bihar

1616, SHRI MADHU LIMAYE :
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Will the Minister of FOOD AND
CULTURE be pleased to state :

AGRI-

(a) whether after the imposition of
President's Rule in  Bihar, Government
formulated any scheme for the extension of
irrigation facilities through boring and
installation of pumping sets ;

(b) if so, the details thereof ; and

(¢) the number of pumping sels
installed in the various districts of Bibar
during the six-month period from July to
December, 1969 ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION  (SHRI ANNASAHIB
SHINDE) ;: (a) Boring of dug wells,
installation of tubewells and pump-sets
constitute important schemes of the normal

minor irrigation programme being imple-
mented in Bihar state.
(b) Loan assistance for boring of

dJugwells installation of private tubewells
und  pump-scis is being given by Land
Development Banks and  Agriculture
Refinance Corporation. State  Agro-
Industries Corporation has been cxtend.ng
hire purchase facilities for distribution of
pump-sets. During the President’s Rule,
Agriculture Refinance Corporation has
sanctioned an additional scheme amounting
1o Rs. 64'24 lakhs for installation of 483
private tubewells in Shahbad District.

(€) A statement showing district-wise
distribution of diesel pump-sels through
Agro-Industries  Corporation and  the
elecirical pump-sets  energised by  the
Eleciricity Board during the period July to
December, 1969, is laid on the Table of the
House, [Placed in Library See No LT—
2715/70]

Installation of Tube-wells

1617. SHRI ABDUL GHANI DAR :
Will the Minister of FOOD AND AGRI-
CULTURE be pleased to state :

(a) whether it is a fact that Government
huve decided 1o issuc ipstructions to the
State Governments for the speedy electrifica-
tion of villages and 1o install tube-wells on
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Government level 1o help the farmers in
farming ;

(b) whether it is also a fact that Govern-
ment are planning to sanction loans to poor
farmers to instal tubewells and to improve
their social conditions :

(c) if so, the delails thereof ; and

(d) the expenditure likely to be incurred
on thesc schemes ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION (SHRI ANNASAHIB
SHINDE) : (a) On the basis of National
Development Council’s decision in 1965,
State Governmenis had been asked to oricot
rural electrification programme to subserve
agriculture needs by energising more pump-
seis and to cover 15-20% of the villages in
the States during the Fourth Plan period.
The State Governments have also been advis-
ed that the State Plan outlays for minor
irrigation programme should progressively
be earmarked for community works includ-
iog State Tubewells etc, (to be operated
either directly by the State Government or
any Cooperative/Panchayati Raj body) which
would benefit farmers whose resources would
not enable them to undertake irrigation
works on their own cven with the credit

facility available from the institutional
seclor,
(b} and (c). Credit faciliies o the

farmers for iubewells and other privately
owned works like dugwells pumpsets etc.
are being increasingly arranged through
institutional agencics like Land Development
Banks, Central Cooperative Banks, Agricul-
tural Refinance Corporation, Agro-Industries
Corporations etc, The State Governments
and the Central Government are also sup-
porting these financing institutions by way of
contribution towards debentures and share
capital. The loaning policies and procedures
of cooperatives institutions are being diract-
ed to enable small farmers to increasingly
avail of institutional credit facilities, The
traditional emphasis on the asset-based
criteria for provision of loans is being shified
to loaning on the basis of the incremental
income and the repaying capacity that the
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new investment will generate. Procedures
for valuation of the land for the purpose
of security are also being liberalised.

Besides, to help small farmers, a Small
Farmer Development Agency will be set up
in each of the 45 selected districts in the
country to look to the development problems
of the small farmers and to arrange adequate
provision of credit (on items including wells,
joint wells and tubewells), agricultural in-
puts, services ctc, for the small farmers.

(d) The draft Fourth Five Year Plan
provides an amount of Rs. 263 crores for
the rural electrification programme. In
addition, about Rs. 150 crores is expected to
be made available by the Central Rural
Blectric Corporation which has been set up
to finance selected viable rural electrification
schemes, Over and above this amount,
Joan facllitics would be made available by
the institutlonal sector agencies for energisa-
tion of pumpsels.

It is estimated that Plan Sector outlay
of about Rs. 60 crores would be spent on
construction of State tubewells during the
Fourth Plan., Besides. loan finances
to the extent of Rs. 750 crores
are expecled to be made available during
the Fourth Plan period by the institutional
agencies for private minor irrigation works
including dugwells, tubewels and pumpsets.
The bulk of this institutional investment will
be op tubewells.
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Allotment of Land to Landless Persons.
1619. SHRI CHINTAMANI
PANIGRAHI :

SHRI BHAGABAN DASS :

SHRI JYOTIRMOY BASU ;

SHRI K. HALDER :

SHRI P. C. ADICHAN :

Will the Minister of FOOD AND
AGRICULTURE be pleased to state :

(a) what progress has been achieved by
now in respect of giving lands to the land-
less and reducing the cellngs by the various
State Governments afier the Chief Ministers’
Conference in last December ; and

(b) the replies of the various State
Governments to this effect ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION (SHRI ANNASAHIB
SHINDE) : (a) and (b). Th: Minister of
Food and Agriculture in his letter dated 16th
December, 1969, addressed to Chief Ministers
of all States and Union Territories drew
attention to the recommendations made at
the Chief Ministers' Conference on Land
Reforms held in November, 1969 and parti-
cular to the question of level of ceiling on
holdings, enforcement of ceiling legislation
and distribution of surplus land to landless
agricultural workers. It was suggested in the
letter that these programmes may be com-
pleted within a period of about two years.
A number of States have responded favour-
ably to the recommendations made at the
Conference and proposals are under their
consideration for further measures of land
reforms.

The principal developments relating to
land reforms reported since the convention
of Chief Ministers are as follows 1
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(a)

1b)
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In Andhra Pradesh, Regulations
weic made for abolition of mutta-
dari and malguzari tenures in the
agency tracts and for further regu-
lation of land alienations from
persons  belonging 1o Scheduled
Tribes.

In Assam, proposals have been
formulated for revisions of ceiling
limit and further restrictions on
exemptions and trapsfers with a
view 10 preveniing evasions o
the temporarily settled districts of
Assam proposals have been made
for enabling bulk of the raiyats to
acquire the rights of proprietors

and for cooferring substantial
rights on adhiars and under-
raiyats,

In Gujarat, the pegotiations are
being made with the Land Develop-
ment Bank for financing the com-
plete termination of the relation=
ship between the former landlords
and their tenants within one year.
A special drive has been launched
for the implementation of the land
reform programme. Barring a few
cases which are pendiog before the
High Court and the Supreme Court
most of the work pertaining 1o
ceiling legislation and distribution
of surplus land is likely to be
compleled before the commence-
ment of the next sowing season.
The State Government does not
conlemplate revision of ceiling
legislation at this stage.

In Jammu and Kashmir, the Land
Commission has submitted its
Report and on the basis of the
recommendations made by the
Commission the Stale Government
has under consideration legislation
for further measures of land
reforms,

In kerala, the kerala Land Reforms
Act 1963 was amepded further
strepgthening 1he protection to
tepants and kudipidappukarans,
simplifying the provisions for bring-
ing tenants io direct contact with

PHALGUNA 14, 1891 (84KA)

(8)

(h)

U]

Written Ansners 82

the State, further reducing the level
of ceiling and resiricting exemp-
tions. The warious provisions of
the Kerala Land Reforms Act as
recenily amended have also been
brought into force w, ¢, . Ist
January, 1970.

Iln  Maharashira, the provisions
relating 10 ceiling were amended
enabling settlcment of land on per-
manent basis in respect of sugar-
cane farms taken over from sugar
factories with a view 1o facililating
developmen! of such lands.

In Mysore, w.th a view to expedi-
ting disposal of applications for
resumption and for dJeiermioation
of surplus lands wsn Ordiance was
promulgated which has since been
replaced by an Act, empowering the
munsif courts to function as and
Tribunals. Proposals are also under
consideration for financing purchase
of ownership righis by tenants and
distribution of surplus lands through
pationalised banks.

In Rajasthan, the State Government
bas decided to amend the ceiling
provisions with a view to exiending
ceiling to efficiently managed farms,
sugarcane farms operated by sugar
factories and cerlain specialised
farms which are at present exempt-
ed from ceiling.

In West Bengal, pending finalisation
of the proposals and cnactment of
legislation  conferring substantial
rights on barga 'ars, legislation has
been enacted for siay of eviction
of bargadars. Legislation has also
been cnacted for enabling the
Government to acquire land for
seltlement of homestead for small
holders, tcoants anl agriculiural
workers. Special drive bas been

launched for investigations
of cvasions and  distribulion
of  surplus land to land-

less agriculiurists. Proposal is also
under consideration for application
of ceiliog limit to the aggregate area
of land held by all the members of
the family.
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(3) 1o Mapipur, proposals are under
ideration for revision of the
ceiling provisions.

The Draft Dadra and Nagar Haveli
Land Reform Regulation is being
revised in the light of the recom-
mendations of the Chief Minislers’
Conference.

(k)

(i) Proposals for review of the pro-
posals of the provisions of the
Delbi Land Holding Ceiling Act
are under consideration.

Punjab Agricultural University

1620. SHRI MANGALATHUMADAM:
SHRI LAKHAN LAL KAPOOR:
SHR1 MOHAN SWARUP:
SHRI S. KUNDU:

Will the Minister of FOOD AND
AGRICULTURE be pleased to state :

(a) whether Government have decided
lo close down thc Punjab Agricultural
University;

(b) if 8o, the rcasons therefor; and

(¢) what arrangements have been made
to provide alternative employment to the
University Staff ?

THE MINISTER OF STATE IN THL
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION (SHRI ANNASAHIB
SHINDE) : (a) No, Sir. The University
bas, however, been dissolved and two sepa-
rate University established in its place —one
for Haryana and the other for the remain-
ing area.

(b) and (c) Do not arise.
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Demands of Dock Workers submitted by
all India Port and Dock Workers’
Federation
1622. SHRI A. SREEDHARAN
SHRI P. VISWAMBHARAN :
SHRI SRINIBAS MISRA :

Will the Mipister of LABOUR AND
REHABILITATION be pleased to state :

(a) whether it is a fact that the All
India Pori and Dock Workers' Federation
has given ano ullimatum to Government to
press their demands;

(b) if so, what are the main demands
of the Dock Workers; and

(c) the steps that bave been taken to
meet those demanda?

THE MINISTER OIF LABOUR AND
REHABILITATION (SHRI D, SANIJI-
VAYYA) : (a) to (¢). The Federation had
threatened to launch a strike after 15,7.70
to press for carly decision on the recommen-
ations of the Central Wage Board for
Port and Dock Workers. These were
discussed in a conference al national level
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held in New Delhi on 3rd February, 1970
and Government's orders on the Board's

recommendations are expected to be issued
shortly.
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Actlon aguinst Cooperative Societies

1625. SHRIL S. K. TAPURIAH : Wil
the Minister of FOOD AND AGRICUL-
TURE be pleased to state :

(a) whether his attention has been
drawn to the complajot of the Delbi Ad-
ministration Cooperatives Department to-
-wards the carelessness of Delhi Police in pot
bringing to book many of the Cooperative
Socleties for misappropriation of funds and
other irregularities;
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(b) whetber a representation was seat to
Inspector General of the Police also but to
po avail; and

(c) if so, the action to be taken in the
matter (0 set things straight?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND CO-
OPERATION (SHRI D. ERING) : (a) to (¢)
Government’s attention has not been drawn
to this, Delhi Administration has, however,
reported that 26 cases were reported to 1.G.
Police and that they have directed the
police authorities to expedite action.

Unemployment Problem Amongst
ke Youth

1626. SHRI HIMATSINGKA:1 Will
the Minister of LABOUR AND REHA-
BILITATION be pleascd to state :

(a) whether Government have in the
light of the resolutions passed at the All
India Congress Commiltee meetings in
Abmedabad and Bombay respectively
chalked out a specific programme for
tackling the unemployment problem amongst
the youth in the country ; and

(b) if so, the broad details of such
programmes 7

THE MINISTER OF LABOUR AND
REHABILITATION (SHRL D, SANJI-
VAYYA). (a) and (b) : Gomntm
seized of the problem and continuous
efforts are being made for creation of
more and more employment opportunities
through various development programmes
included in the Five Year Plans and more
recently through various policies in the
areas of investrment, credit, licensing
etc.

Some of the other steps which are
under consideration for tackling the pro-
blem of unemploymeat include—(1) widen-
ing of the scope and content of Career
Advising and Vocational Guidance Pro-
grammes to belp the candidates in planning
their carcers sultably ; (2) setting wp of
Customs Service Centres, strengtheuisg
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rural markets ; rural electrification : and
construction of feeder roads; (3) develop-
ment of small scale industries as also
anciilaries ; and (4) small farmers’ schemes,
rural works programme and dry farming.

Selection of M. Ps. for Radio Talks

1627. SHRI LOBO PRABHU: Will the
Minister of INFORMATION AND BROAD-
CASTING AND COMMUNICATIONS be
pleased to state:

(2) the criteria on which Members of
Parliament are invited to speak on the radio
and who makes the selection;

(b) whether the Party strength in Parlia-
ment is taken into account, how Govern-
ment propose to make up the deficiency
existing with reference 10 this sirength;

(¢) whether Parliamentary, Press and
Public records of the Members are conside-
red; why are Members not invited to offer
themselves and their subjects in advance of
every session; and

(d) the manner in which amateur talent
is encouraged on All India Radio; whether
artistes are invited to offer themsclves;
whether any amateur pianist has been invi-
ted to play during the last one year?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING AND IN THE
DEPARTMENT OF COMMUNICATIONS
(SHRI I. K. GUIJRAL): (a) Members
of Parliament, like others, are invited to
broadcast from All India Radio Stations on
the basis of their specialisation in particular
fields, their intimate knowledge of the subject
and their suitability for the particular
broadcast consistent with All India Radio's
programme requirements,

(b) No, Sir.

(c) Parliamentary, press and public
records are also taken into accounmt. Since
talkers are sclected for broadcasts to suit
the programme requirements of All India
Radio, no purpose will be served by inviting
Members to offer thomaseives,
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(d) Amateur talents are welcome to
apply for audition by Audition Committees
who grade the artistes. All India Radio
holds an All-India Music Competition every
year, as part of Radio Sangeet Sammelan,
for discovering and encouraging young
telant.

Thirty-five amateor pianists were booked
during the last year by various All India
Radio Stations,

Accumninted Stock of Fertilizer

1628, SHRI LOBO PRABHU : Will the
Minister of FOOD AND AGRICULTURE
be pleased to state :

(a) what is the latest figure of un-distri-
buted fertiliser stock and how it compares
with the previous year;

(b) the percentage distributed by Co-
operative Societies; and

(<) since distribution of 1000 tons req-
uires an investment of Rs. 60 lakhs why
does not Government help to finance private
agencies in areas not served by Co-operatives
and if so, when it will announce its deci-
sion?

THE MINISTER OF STATE IN THR
MINISTRY OF FOOD, AGRICULTURE,

COMMUNITY DEVELOPMENT AND
COOPERATION (SHRI ANNASLHIB
SHINDE) : (a) The total undistribu-

ted fertilizer stock as on 1.4.68, 1.4.69 and
1.10.69 and the estimated level of such stock
as on 1.4.70 are shown below:-

PHALGUNA 14, 1891 (SAKA)

(Figures in lakh tonoes of nutrients)

N P K
As on 1468 510 294 1.59
As on 1469 691 2.60 2,02
As on 1,10.69 5.86 293 1.19
As on 1470 641 1.87 110
(estimated)

(b) The distribution of fertilisers in
the States is the responalbilicy of the State
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Governments|U.Ts. and is done primar il
through the Cooperative Societies. In most
of the States the percentages of distribution
through the Cooperative Societies is more
than 70, The distribution by Cooperatives
is less than 50% in the States of Orissa,
Andbra Pradesh, West Bengal and U.P. In
the period July 1968 to June 1969, the per-
centage of fertiliser distributed by Coopera-
tives was 589%.

(¢) It is mot correct to say that 1000
tonnes of fertiliser will require an investment
of Rs, 60 lakhs, As most varieties of fer-
tilisers are priced in the range of Rs. 3500
per tonne 10 Rs. 1100 per tonne, the invest-
ment for 1,000 tonnes would range from
Rs. 5 lakhs to Rs. 11 lakhs,

As regards credit for private agencies,
the commercial banks are increasingly com-
ing forward to make advances 1o the whole-
salec and retail dealers of fertilisers; the
manufacturers of fertilisers are also helping
the commercial banks in selecting suitab'e
private agencies for advancing loans. The
Agricultural Finance Corporation which is
a joint body of the commercial banks has
recommended to the commercial banks
liberalised terms on which credit should be
made available to the private agencies.
With a view to sharing the risk of the come
mercial banks in giving credit to private
dealers, the Central Government is consider-
ing setting up an agency for guaranteeing
risks involved in extending credit for ferti-
liser marketing.

Central Ald for Settlemeat of Repatrintes
in Tamiinadu

1629. SHRI UMANATH :
SHRI P. RAMAMURTI :
SHRI K. RAMANI :
SHRI A. K, GOPALAN 1

Will the Minister of LABOUR AND
REHABILITATION be pleased to state :

(a) whether it is & fact that 1,13 lakhs
of repatriates out of 1.78 lakhs from Burma
and Ceylon have been settied in Tamil
Nadu;

(b) if 50, the quanium of sid givea by
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the Centre to the Tamil Nadu Government
in this regard;

(¢) whether Government have received
any memorandum from the Tamil Nadu
Governmen! to increase the quantum ofl
nid:_and

(d) if so, the details thereof?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI D. SANIJIV-
AYYA): (a) According to the infor-
mation received from  the Embassy
of India, Rangoon, and the Government of
West Bengal, in respect of repatriates from
Burma, and the High Commission of India
in Ceylon in respect of repatriates from
Ceylon the total number of repatriates from
Burma and Ceylon and those who have
arrived in Tamil Nadu are as under :—
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Total number Number
arrived upto arrived in
31.12,1969 Tamil Nadu
From Burma 1.78.295 95,193
From Ceylon 13,243 12,163
Total : 1,91,538 1,07,356

(b) Repatriates from Burma
Grants-in-aid Rs, 85.02 lakhs
Loan Rs. 298 66 lakhs

Repatriates from Ceylon

Rs. 51.27 lakhs
Rs. 49.25 lakhs

Grants-in-aid
Loan

(c) and (d). In addition to the amounts

indicated in part (b), the following proposals
from the Government of Tamil Nadu have

been received 1 —

Repartriates from Burma

A loan of Rs. 26 lakhs for implement-
ing business loan scheme has been asked
for.

Mﬂﬂn Jrom Ceylon

Proposals asking for Re. 31.73 lakhs
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have been received as per details given
in the statement laid on the Table of the
House [Placed in Library. See No. LT—
2716]70).

Compalsory Hoasiog Plan for Indastrial
Employees

SHRI SEZHIYAN :
SHRI KANWAR LAL GUPTA:
SHRI GADILINGANA GOWD:

1630.

Will the Minister of LABOUR AND
REHABILITATION be pleased to state :

(a) whether Government have any
proposal for provision of compulsory hous-
ing for the employees by the Industrial
employers;

(b) whether Government will bring
forward a legislation for this purpose; and

(c) whether any reactions have been
noted from the big industrial group on this
point ?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI D, SANIJI.
VAYYA) : (a) and (b). No, Sir.

(¢) Does not arise,
Setting up of an International News Agency

1632. SHRI HIMATSINGKA :
SHRI P. C. ADICHAN :
SHRI RAGHUVIR SINGH
SHASTRI ;

Will the Minister of INFORMATION
AND BRODCASTING AND COMMUNI-
CATIONS be pleased to state :

(a) whether there is a proposal o set
up an International News Agency;

(b) if so, the precise details of the
proposed set-up and working of the agency
and the decision taken in the matier; and

(c) whether it is a fact that the pro-
portion of words tramamitted out of India
by an individual agency is extremely meagre
compared to the news that come in
through it ?

THE MINISTER OF STATE IN THE
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MINISTRY OF INFORMATION AND
BROADCASTING, AND IN THE DE-
PARTMENT OF COMMUNICATIONS
(SHR1 I. K, GUJRAL) : (a) and (b).
Government recognise the need for develop-
ing a truly indigenous international news
service with two-way flow of news from and
to India, and have been considering how
best such an agency can be set up., The
details of the scheme are still being worked
out by a Working Group set up by the
Ministry of Information and Broadcasting.

(c) Figures of the wordage transmitted
and received by each of the news agencies
are not available, It ig, therefore, not possi-
ble to say precisely if individual agencies
are sending out less wordage from [India
compared to what they are receiving.

Report by Kapur Commission on Bharat
Sewak Samaj

1633, SHR1 S, K. TAPURIAH : Will
the Minister of FOOD AND AGRICUL-
TURE be pleased to state :

{a) whether the Kapur Commission
inquiring into the affairs of Bharat Sewak
Samaj has since submitted its report; and

(b) if so, its main recommeadations ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION (SHRI D. ERING) : (a)
Not yet, Sir.

(b) Docs not arisc,
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Winding up of U.S. Pulse Improvement
Project Ia Indis

1636. SHRI VISWANATHA MENON :
SHRI NAMBIAR :
SHRIC. K. CHAKRAPANI :
SHRI JYOTIRMOY BASU :

Will the Minister of FOOD
AGRICULTURSE be pleased (o state :

(s) whether it is a fact that the U.S.
Government's regional Pulse Improvement

AND
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Project in India is going to be shifted to
some other country;

(b) whether it is also a fact that the
talents and achievements of the Indian
Scientists who are working in this project
arc being utilised by the American Govern-
ment for their own purpose;

(c) whether Government will give
serious attention to convert this regional
project of America into a national project of
Indla; and

(d) if so, the details thereof, and if not,
the reason thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
AND COOPERATION (SHRI ANNA-
SAHIB SHINDE) : (a) The U.S. Govern-
ment is winding up its regional unit of the
Pulse Improvement Project.

(b) Those lndian scientists who are
workiog on the Indian side of the Project
will continue to do so under the All India
Pulse Improvement Project of the 1.C.A.R.
As for a few Indians who were employed in
the American side of the Project, the ques-
tion of the utilisation of their services is
under consideration,

(e) There is already a National Project
in India called the All lodia Pulse Improve-
ment Project under the Indian Council of
Agricultural Research.

(d) The All India Pulse Improvement
Project was started by lndian Council of
Agricultural Research in 1966, with ooe
main ceatre al Indian Agricultural Research
lnstitute, New Delhi, two major ceotres at
Jabalpur and Hyderabad aod four sub-
centres at Hissar, Varapasi ; Coimbatore
and Bedoepur, It is mow proposed to
strengthen the Project by inrceasing major
centres from two or four and sub-centres
from four to seven.

weTHUE T W @ 7€ ufw e
vy gwt e wfafrat wwon
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Allotment of Funds to Agricultural
Refinance Corporation and Food Cor-
poration under Fourth Plan

1638. SHR! RABI RAY : Will the
Minister of FOOD AND AGRICULTUREF
be pleased to state :

(a) whether it is a fact that the Agricul-
ture Refinance Corporation and the Food
Corporation have been alloted funds under
the Fourth Five Year Plan, and

(b) if so, the amounts sllotted and the
details of thelr activities during the Fourth
Plan ?

THE MINISTER OF STATE IN THE
MINISTERY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENI  AND
COOPERATION (SHRI ANNASAHIB
SHINDE) : (a) Yes, Sir.

(b) For the Agricultural Refinance Cor-
poration, there is a provision of Rs. 70
crores in the Fourth Five Year Plan. The
ARC is expected to assist schemes involv-
ing an outlay of Rs. 200 crores during the
Fourth Plan period. This will include
refinancing of credit schemes for minor
irrigation, land development, mechanisation,
storage, horticulture, plantations, etc. The
gap between the provision of Rs. 70 crores
and the requirement of Rs. 200 crores is
expected to be met by open market borro-
owing and borrowings from the Reserve
Bank of India,

For the Food Corporation, the provi-
sion in the Fourth Five Year Plan is of the
order of Rs, 255 crores. An additional
provision of Rs, 73 crores has also been
made for the construction of storage god-
owns by the Food Corporation of Indis.
The Corporation would arrange for buffer
stocks of food-grains of the order of 5§ mil-
lion tonnes and would provide an additio-
nal storage capacity of 3.5 million lonpes
during the Fourth Plane period.
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Tolal Irrigated Capacity During

Fourth Plan
1639, SHRI BHOGENDRA JHA :
Will the Minister of FOOD AND

AGRICULTURE be plensed to state :

(a) the total irrigation capacity to be
created in the country during the Fourth
Plan pea;pd and particularly in Bibar;

(b) whether the Rajasthan, Gandak,
Western Kosi and Tupngabhandra canpals
projects are going to be completed during
the Fourth Plan period; and

(c) the total targets for creating addi-
tional irrigational facilities through boriog
tubewells and what are the bhurdles in going
for the same in a bigger way ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION  (SHRI  ANNASHIB
SHINDE) : (a) As per draft Fourth Five
Year Plan (1969-74) an additional irrigation
potential of 57.10 lakh hectares from major
and medium irrigation schemes and 48 Jakhs
heclars from minor irrigation schemes is
expecied to be created in the country, The
corresponding figures for Bihar State are
11.31 lakh hactares and 4.8 lakh hectares
respectively.

(b) Tungabhadra H.L.C. Stage I has
already made good progress and will be
practically completed during [V plan.
Gandak Project, Tungabhandra H.1.C. stage
Il and Rajasthan Canal Stage | projects
will be substantially completed during the
Fourth Plan. Western Kosi canal may not
be completed during Fourth Plan as the
work on this project could not be taken up
50 far as for want of approval of Govt. of
Nepal to the camal alignment.

(¢) Against 2.87 lakh private tubewells
and 15 thousand State Tubewells at the end
of 1968-69, it is proposed 1o instal 4 lakh
private tubewclis and 5000 State Tubewells
duriog the Fourith Plan. This work would
create an addilional irrigation potential of
6.05 lakh acres. The programme bas been
cxpanded a great deal recently aod furnther
acceleration proposed in the Fourth Plan is
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appreclable. Any further expansion of the
programme would not be feasible due to
constraints of financial and organisational
resoures,
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Falling Standard of Hindi Programme
over A. I R.

1642, SHRI VALMIKI CHOUDHARY;
Will the Minister of INFORMATION
AND BROADCASTING AND COMMU-
NICATIONS be pleased to state :

(a) whether it is @ fact that after over
charge of the Ministry he invited the All
India Radio producers in Delhi for talks;

(b) whether it is a fact that Hindi pro-
ducers strongly criticised the activities of
the Station Director of All India Radio,
Delhi, during the course of talks with him
and as a result therrof there is a considera-
able amount of ill-feeV g between them;

(c) whether it is a.oa fact that the
standard of Hiondi programmes has been
deteriorating day by day as a result thereof:
and

(d) if the answers to parts (a), (b) and
(c) above be in the affirmative, the staps
being contemplated by Government in this
regard ?

THE MINISTER OF STATE I[N THE
MINISTRY OF INFORMATION AND
BROADCASTING, AND IN THE DE-
PARTMENT OF COMMUNICATIONS
(SHRI LK. GUIRAL) : (s) Yes, Sir.

(b) No, Sir. The Producers made
various suggestions for improvement in their
service conditions.

() No, Sir.
(d) Does not arise.

Setting wp of a Composite Fertllizer
Factory in Cooperative Sector in Bibar

1643. SHRI VALMIKI THOUDHARY:
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Will the Ministerof FOOD AND AGRI-
CULTURE be pleased to state:

(a) whether a composite ferlilizer
factory is proposed to be sct up in Bihar
in the Cooperative Sector;

(b) whether the National Cooperative
Development Corporation has been urged
to advance loan for the project and if so,
the reaction of that Corporation thereto;
and

(c) when the project is likely to come
up and what would be Central Government's
assistance for the project ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION (SHRI D. ERING) :
(a) No, Sir. A request had been recaived
only for the setting up of a granular fertili-
zer unit by the Bihar State Cooperative
Marketing Union with assistance from the
NCDC.

(b) The Corporation has approved the
project and sanctioned the first instalment of
assisiance amounting to Rs, 8.25 lakhs,

(c) The granular fertilizer unit is likely
to be completed by the end of 1970. The
Ceniral Government is not giving any
assistance for this uait.

Anomslles In Jammu And Kashmir
Food Policy

1644, SHRL MAYAVAN:

SHRI NARAYANAN:

SHRI DHANDAPANI:

SHRI CHENGALRAYA

NAIDU :

SHRI SAMINATHAN :

SHRI SHRI CHAND GOYAL :
SHRI N.R, LASKAR :

Will the Minister of FOOD AND
AGRICULTURE be pleased to state :

(a) whether it is 8 fact that Gajeadra.
gadkar Commission had directed the State
Government of Jammu and Kashmir to
review and remove certaln apomalies in the
Kashmir food policy;
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(b) if so, whether the recent food policy
of the State Government is still discrimina-
lory against Jammu,

(c) if so, whether the Union Govern-
ment have asked the Siate Government
10 follow universal food policy; and

(d) whether the Jammu people bave

started agitating against that policy?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DLVELOPMENT AND
COOPERATION (SHRI ANNASAHIB
SHINDE) : (a) The Commission made
certain recommendations in the matter.
No direction as such can be issued by a
commission of enquiry,

(b) While the other anomalies pointed
out by the Commission have been removed
ths State Government have not so far been
able to totally ecliminate the difference in
the quanium of ration in Srinagar and
Jammu cities which has been in force for a
long time though they have gradually re-
duced it

{¢) No, Sir. The distribution of food-
grains in a State is the responsibility of the
State Government,

(d) An agitation has been organised
by a political party and the State Govern-
ment is in contact with it in an effort to
remove their cause of jrievance as far as
possible,

Wheat Production

1645, SHR1 MAYAVAN :

SHR1 NARAYANAN :

SHRI DHANDAPANI :

SHRI CHENGALRAYA
NAIDU :

SHRI SAMINATHAN :

SHRI N,R. LASKAR :

Will the Minister of FOOD AND
AGRICULTURE be pleased to state:

(a) whether Government are hopeful
that food output may exceed 100 million
tonnes; and

(b' the total wheat production during
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the current year and whether the produc-
tion is more than the last year?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE
COMMUNITY DEVELOPMENT AND
COOPERATION  (SHRI ANNASAHIB
SHINDE) : (a) and (b). Firm estimates of
production of foodgrains crops, including
wheat, during 1969-70 would become avail-
able after the close of the agricultural year
i.e. sometime in July-August, 1970. However,
on the basis of qualitative reports about
weather and crop conditions, it is expected
that total foodgrains production during
1969-70 would be around 100 million tonnes,
The production of wheat is likely to be
higher than that of last year.

Financial Aid to Small Newspapers

1646. SHRI MAYAVAN ;
SHRI NARAYANAN :
SHRI DHANDAPANI :
SHRI CHENGALRAYA

NAIDU :

SHRI SAMINATHAN
SHRI N.R. LASKAR :
SHRI SEZHIYAN ;

Will the Minister of INFORMATION
AND BROADCASTING AND COMMU-
NICATIONS be pleased to state :

(a) whether it is a fact that Govern-
ment have approved to the modified plan
for financial aid to small newspapers which
has been examined by his Ministry in con-
sultation with the Ministry of Finance ;
and

(b) if so, the main features of this
modified plan and the time by which it is
likely to be finalised ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING AND IN THE DE-
PARTMENT OF COMMUNICATIONS
(SHRI LK. GUJRAL): {a) and (b). A
proposal to set up a Newspaper Finance
Corporation to give financial aid to small
and medium newspapers in the country is
under consideration,
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Procuremsent of Foodgralns

1647. SHRI MAYAVAN ;
SHRI NARAYANAN :
SHRI DHANDAPANI :
SHRI CHENGALRAYA NAIDU
SHRI SAMINATHAN :
SHRI N.R. LASKAR |

Will the Minister of FOOD AND
AGRICULTURE be pleased to state :

(a) whether it is a fact Punjab has
promised to give the Centre 3.2 million
tonnes of foodgrains during 1970-71 ;

(b) if so, whether the target for procure-
ment of foodgrains will be same as last
year or it will be more this year ; and

(¢) whether the foodgrains position has
improved due to heavy rains during
January, 1970 ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION (SHRI ANNASAHIB
SHINDE) : (a) No, Sir,

(b) The target of procurement of
wheat from Punjab during 1970-71 is
expected to be higher than that fixed for
1969-70, 1t is too early to consider the targets
of procurement of kharif grains for 1970-71.

(c) Yes, Sir.

Longer Working Hours for A 1R, Class IV
Employees

1648, SHRI K. RAMANI :
SHRI GANESH GHOSH :
SHRI K. ANIRUDHAN :

SHR1 VISWANATHA MENON:

Will the Minister of INFORMATION
AND BROADCASTING AND COM-
MUNICATIONS be pleased to state :

(a) whether the Fundamental Rights
granted under the Constitution also mean
that ‘oo discrimination’ shall be made
between one category of Government
employee and the other regarding their
workiog hours ;

(b) whether it is & fact that the Class
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1V employees of All India Radio are
being made to work for more than eight
hours a day, without any overtime
rllowance ; and

(c) il so, the reasons thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING, AND IN THE
DEPARTMENT OF COMMUNICATIONS
(SHRI 1L.LK. GUJRAL) 1 (a) to (c)., There is
0o question of infringement of Fundamental
Rights of employees involved in the
fixation of their working hours. When
Class 1V Staff is required to work in excoss
of the prescribed duty hours they are paid
overtime allowance ; in case they have to
work on a holiday or an off day, they are
given either a compensalory day off or
overtime allowance in lieu thereof.

Financial ald to Tamil Nada to constract
Customs Building at Dhanushkodi Port
1649, SHRI K. RAMANI ,
SHRI NAMBIAR :
SHRI UMANATH :
SHRI P. RAMAMURTI ;

Will the Minister of LABOUR AND
REHABILITATION be pleased to siale ;

(a) whether it is a fact that the Board
of Rehabilitation has recommended the
Centre to give full financial aid to the
Tamil Nadu Government to construct the
Customs buildings at Dhanushkodi port ;

(b) wheiher Government have agreed
10 this proposal ; and

(¢) if not, the reason therefor 7

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI D. SANII-

VAYYA) (a) No, Sir.
(b) and (c). Do not arise.
ABeged Misbehaviowr of A.LR. Officers
1650. SHRI K. RAMANI :

SHRI P. GOPALAN :
SHRI K. ANIRUDHAN)
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SHRIMATI SUSEELA GO- come largely through the efforts of U.S. and
PALAN : American scientists; and

Will the Minister of INFORMATION
AND BROADCASTING AND COM-
MUNICATIONS be pleased to state :

(a) whether any officers in the A.I.R,
have been reporied by the Artistes' Union,
to be misbehaving with the staff ;

(b) if so, the allegations against them ;

(¢) whether any action has been taken
or is being contemplated sagainst such
officers ; and

(d) if so, the details of such actions
thereof 7

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING, AND IN THE
DEPARTMENT OF COMMUNICATIONS
(SHRI 1.K. GUJRAL) : (a) Yes, Sir.

(b) Harsh language.

(¢) and (d). As most of the complaints
were vague and of general nature, they
could not be enquired into. When any
specific instances wore cited, they were
looked into and suitable aclion teken,

Selection of Proper Plant and Sceds
For Increased Yield of Agricultural
Commodities

1651. SHRI VIRENDRAKUMAR
SHAH: Will the Minister of FOOD AND
AGRICULTURE be pleased to state :

(a) whether one of the important
techniques to increase the per acre yield of
agricultural commodities is to find out varie-
ties of plants/seeds which are most suliable
for our soil;

(b) whether the success in the above
Is better ensured by organising a collection
drive all over tbe world;

() whether no collection drive outside
our own country has so far been organised
and that the collection from Africa and
Lation America which arc avallable 1o us

(d) if so, the steps taken 1o undertake
the collection work on an extensive scale
and keep the House informed about the
progress made?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT &
COOPERATION (SHRI  ANNASAHIB
SHINDE): (a) Yes, Sir.

(b) Yes, Sir.

(c) It is true that so far we have not
organised collection drives outside India by
sending out collection expeditions to Africa,
Latin America, South-East Asia and other
countries. However, extensive collections of
germplasm have been built up for utilisation
in research for breeding better varicties
of @ number of crops, such as wheat,

barley, rice, maize, jowar, bajra,
potato, groundnut, cotton, vagetables
and others. These have been obtained pri-

marily through correspondence and direct
Assistance from scientists and research
institutions from Mexico, the USA,,
U.SS.R. and African and other countries,

(d) The Indian Council of Agricultural
h is idering a proposal for
sending out a team of scientists to the
South-East-Asinn countries fo. the cellection
of germplasm on plantation crops, like
coconut, and some species of fruit trees,
like the mango and b It is hop
that the team will leave on its collection
drlve within the next year or so,

Check on Maltiplication and Spread
of Pests and Pathogens

1652, SHRI VIRENDRAKUMAR
SHAH : Will the Minister of FOOD AND
AGRICULTURE be pleased 10 state :

(2) whetber it is a fact that when the
conditions for the growth of plants improve,
conditions for the multiplication and
spread of pests and pathogens also get
better ;

(b) whetber the above problem can be
brought under control only afrer we devieop
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system for getting timely warning about
the diseascs and the pest out-breaks ;

(c) whether thc necessitates great
collaboration between meteorologists, eco-
logists and plant-pathologists than what
cxists at present, according to Dr. M.S.
Swaminathan (Economic Times of 3lst
January, 1970) ; and

(d) if so, the steps proposed to be
taken to achieve satisfactory results in the
above field ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT CO-
OPERATION (SHRI ANNASAHIB
SHINDE) : (a) Yes, Sir.

(b) It is essential that the eruption of
pests and discases should be recognised
carly enough so that counter measures can
be taken well in time without allowing the
pests to inflict any severe damage’

(¢) The corrclation of the incidence of
pests and discases with the data on weather
conditions as available from the metcoro-
logical department will grcatly help in
evolving a system of surveillance and
issuing timely wornings about discases and
pest ouibreaks.

(d) Io pursuance of the recommenda-
tioos of the Study Group set up by this
Ministry to examine these problems and
suggested remedial measures, a Surveillance
Service on a pilot basis is being set up in
some 1ADF districts under the supervision
and technical guidance of the Directorate
of Plant Protection Quarantine and Storage.

Steps for Increase ln the Yield of Rice

1953. SHRI VIRENDRAKUMAR
SHAH : Will the Minister of FOOD AND
AGRICULTURE be pleased to state :

(a) the turget for the increase in the
yield of rice during the pext two year ;

(b) whether the target can be raised
to 10,0 million tonnes accordiog to the
views cxpressed o ao  article in the
Economie Times of 3lst Japuary, 1970
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by the Director of the
cultural Research lnstitute,

Indian  Agri-
New  Delhi;

(¢) whether it is a fact that having
achieved a significant improvement in the
production of wheat, attention should now
be concentrated on improving (he yield of
rice in which the overall supply position is
still ot very comforable ; and

(d) whether it is proposed to initiate
Decessary sieps (o increase the rice produc-
tion by 10.0 million tonnes during the next
two years 7

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION  (SHRI ANNASAHIB
SHINDE) : (a) No such target has been

(b) Thesc arc the views of the Director,
Indian Agricultural Research Institute, New
Delhi.  Government have no such proposal
in view.

(€) Yes, Sir. The Government s
alrcady aware of this situation and ecfforts
are being made to improve the yield of rice
alongwith ihat of other crops.

(b) The steps taken (o improve the
production of rice in the country include (i)
cultivation of high-yielding varisties of rice;
(ii) introduction of multiple cropping ; (iii)
adequate and timely supply of inputs and
better water management ; (iv) use of
recommended doses of fertilisers ; and (v)
iniensification of research to evolve varieties
which are disease and pest resistant, high-
yielding and acceptable to consumers,

Export of Cereals
1654. SHRI SITARAM KESR| :
SHRI R.R. SINGH DEO ;
SHRI Y.A. PRASAD :
Will the Minister of FOOD AND

AGRICULTURE be pleased 1o siaie :

(a) whether it is a fact that Govern-
meot have decided tu cxport ccreals (o
otbher countries ;
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(b) if so, the different kinds of cereals
to te exported to other countries ;

(c) the countries to which thesc cereals
drc to be exported ; and

(d) the total amount of foreign
exchange to be earned as a result thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION (SHRI ANNASAHIB
SHINDE) : (a). Yes, Sir.

(b) Only superior basmati rice is being
exported

(c) and (d). 1t is not possibie to state
at this stage the countries to which the
superior basmati rice would be exported.
and the amount of foreign exchange that
would be earned.

Productivity of Unirrigated areas
1655,

SARI] SITARAM KESRI :
SHRI R.K. BIRLA :

Will the Minister of FOOD AND
AGRICULTURE be pleased to state :

(a) whether it is a fact that Govern-
ment are considering some schemes for
raising the productivity of unirrigated
areas ;

(b) if 8o, the details thereof ;

(c) whether Government have con-
ducted apy survey of unirrigated land in
various parts of the country ; and

(d) if so, the total area of dry land all
over the country 7

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION (SHRI ANNASAHIB
SHINDE) : (a) Yes, Sir.

(b) A centrally sponsored scheme for
Integrated Dry Land Agricultural Develop-
ment is being formulated to start 16 Pilot
Projects in the country during the 1V Plan,
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(¢) No specific survey has yet been
conducted,

(d) Question does not arisc,

Service Rules For Ministerial, Subordinate
And Attached Offices’ Staff.

1656. SHRI SITARAM KESRI: Wili
the Minister of LABOUR AND REHABI-
LITATION be pleased to state :

(a) whether it is a fact that Servicc
Rules for various posts under his Ministry
and its Attached and Subordinate Offices
have not been framed;

(b) whether it is a fact that lopg time
is being taken to finalise the services rules;

(c) whether it is a fact that such abnor-
mal delays provide opportunities for making
ad hoc appointments and thus depriving the
qualified candidates of their chances for
appointment; and

(d) what steps are being taken to
remove these gaps to put a stop to ad hoc
appointment ?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI D. SANIJI-
VAYYA) : (a) Recruitment Rules for most
of the posts under the control of Ministry
and its Attached/Subordinate Offices have
already been framed except for certain cate-
gories and other isolated and newly created
posts,

(b) As Service Rules are required to
be framed in consultation with the Ministry
of Home Affairs. other concerned Ministries
and U.P.S.C. the procedure does involve
some time lag.

(c) Ad-hoc appointments are made
wherever pecessary in consultation with
Ministry of Home Affairs, UP.5.C. and
the Employment Exchanges. This doés not
deprive the qualified candidates of their
chances for appointment to such posts.

(d) Action for finalising Recruitment
Rules wherever not yet framed, is being
taken expeditiously. N
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Acidemic qualifications of Members of the
Study Team on stafl reorganisation of AIR

1657, SHRI BHAGABAN DAS :
SHRI SATYA NARAIN SINGH:
SHRI P.P, ESTHOSE :

SHRI K.M. ABRAHAM 3

Will the Minister of INFORMATION
AND COMMUNICATIONS be pleased to
state the academic qualifications of Members
of the Study Team, appointed for Staff Re-
organisation which has recently submitted
its report regarding service conditions of
the Staflf Artistes of All India Radio 7

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING, AND IN THE DE-
PARTMENT OF COMMUNICATIONS
(SHRI 1, K, GUJRAL) : The members of
the Study Team comprised Miss M. Masani,
Shri §. N. Pandita, Deputy Direciors Gene-
ral, All India Radio, SHRI K. L. Sharma,
Joint Director, News Services Division, Shri
V. Krishoamurthi, Direcior of Programmes.
All lodia Radio and Shri J. J. Karam an
Under Secretary in the Ministry of Infor-
mation and Broadcasting (since reuired).
All these members of the StuJy Team are
graduates,—two of them namely Shri
Pandita and Shrt Krishnamurthi are holders
of post-graduate degrees. Miss Masani, in
addition to being a graduate of an Indian
_miversity, holds a degree in Science from
London.

Wage of workers of China Clay and
Mipes in West Bengal

1658. SHRI BHAGABAN DAS :
SHRI JYOTIRMOY BASU :
SHRI GANESH GHOSH :
SHRI MOHAMMAD ISMAIL :

Will the Minister of LABOUR AND
REHABILITATION be pleased to siate :

(8) whether Government are aware of
the rate of minimum wages fixed for the
workers employed in China Clay and Mines
in the State of West Bengal;

(b) if s0, by whea it will be implemeat-
and

v
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(¢) if not, the reason for the non-im-
plementation 7

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI D. SANIJI-
VAYYA) : (a) 10 (¢). Employment in the
China Clay mines has been brought under
the purview of the Minimum Wages Act,
1948 very recently and the question of wage
fixation will be taken up soon,

Stafl Position Of L.D. Cs. And U D,
Cs. In The Ministry Of Food And Agriculture
Community Development And Cooperation.

1659. SHRI SM, BANERJEE: Wil
the Minister of FOOD AND AGRICUL-
TURE be pleased to state)

(a) the total number of Lower Divislon
Clerks and upper Division Clerks, grade-
wise, belonging, to the Central Secretarial
Cierical Service working in his Minisiry;

(b) how many of them are temporary
and how many are permanent grade-wise
and what are the reasons for not making
temporary employees permancnt; and

(c) what steps arc being taken to change
temporasy posts, into permanent posts and
convert B0 per cent of the 1emporary posts
into permanent posts which have been in
existence for more than three years?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD AGRICULTURE,
COMMUNITY DEVELOPMENT AND

COOPERATION (SHRL ANNASAHIB

SHINDE):(a) Lower Division Clerks 633

Upper Division Clerks 293

b) Temporary Permauent
Lower Division

Clerks 284 349
Upper Division

Clerks 107 186

Temporary ecmployees have not been
made permanent for the following reasons:-

(i) Some of the LDCs being not cligible
for confirmation, since they bave not passed
the typewriling test.
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(ii) Some of the LDCs/UDCs are hold-
ing line vacancies,

(c) Periodical reviews to convert tem-
porary posts into permanent ones are under-
taken as provided in the orders of the
Migistry of Finance issued from time to
time. Further, conversion of the tempo-
rary posts into permaneat ones has already
been taken up and the matter is in the
process of finfilisation. This is, however,
subject to the recommendation of the
Staff I[nspection Unit, who are presently
inspecting the stafl requirements of this
Department.

M.Ps. Invited For Alr Talks From
Differeat Stations

1660. SHRI RABI RAY : Will the
Miniser of INFORMATION AND BROAD-
CASTING AND COMMUNICATIONS be
pleased to state :

(a) whether it is fact some Members of
Parliament were invited io speak from
different stations of AIR during the last
three months; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING, AND IN THE
DEPARTMENT OF COMMUNICATIONS
(SHRI LK. GUJRAL) ; (a) and (b). The
information is being collected and will be
laid on the Table of the House.

Cropped Area Uuder High Yiiding
Varlety of Crop
1661. SHRI JYOTIRMOY BASU :
SHRI K. HAIDER :
SHRI S. C. SAMATA :

Wil the Minister of FOOD AND
AGRICULTURE be pleased to state *

(a) the preoentage of the total cropped
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area in each State covered by the high yield-
ing variety of crops till 1968-69;

(b) the percentage of peasant and pra-
sant families benefited in each State till
1968-69;

(c) whether it is a fact that over-whel-
ming majority of the so called progressive
farmers who have received the benefit of
high yielding varictics of crops come from
the afluent section of the rural communities;
and

(d) whether it is also a fact that Go-
vernment development activities bave further
enriched the already rich society of the
rural communities; if so, how the Govern-
ment propose to bring a green revolution in
the country-side depending mainly on the
affluent section of the rural communi-
ties, ?

THL MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION (SHRI  ANNASAHIB
SHINDL,: (a) A Sialement indicating the
percentage of Gross Crooped arca covered
by the High-Yielding Varieties Programme
in different States is laid on the Table of
he House. [Placed in Library, See No. LT--
2718/70]

(b) Detailed information is not avail-
ble,

(¢) No, Sir, The various evaluation
studies carried out on the implementation
of High-Yiclding Varicties Programme have
shown that the farmers, both big and smail
have participated in the production efforts,
The programme Evaluation Organization of
the Planniog Commission in their reports on
the evialuation of the High-Yielding Varie-
ties Programme for Kharif 1968 and Rabi,
1968-69 have given the following distribu-
tion of selected participants ; —



17 W tier Answers PHALGUNA 14, 1891 (SAKA) Writien Answers 118
Crop Totl No. of No. of participants in the Size-Group of Cultivation
selected parti= Holding
clpants for the —_— ———
study Below 2.5 25105 51010 mmzo 2010 50 50 acres
acres acres acrés  acres acres and above,
Khﬂf Rabi Kh. Rabi Kh. Rabl Kh. Rabi Kh Rabi Kh. Rabi Kh. Rabl
Paddy 602 35 158 118 161 B8 147 B8 79 39 4 14 13 3
Maize 106 — 6 — 12 — 25 = 25 — 3 - 7T —
Bajra 187 — 4 — 11 — 36 — 484 — M — 14 —
Jowar 79 78 o 1 7 8 18 15 20 20 21 25 13 9
Wheat — 448 — 38 —- 6 — 114 — 129 — B — 18

{d) No, Sir, All farmers, big and small
who participate in the new strategy realise
benefits accuring therefrom. Besides, one of
the objectives of the Fourth Plan is to enable
as large a seetion of rural population as
possible, including the small farmers to
participate in the development effort and
share its benefits.

Branch Post Offices in Dlamond Harbour
West Bengal

1662, SHRI JYOTIRMOY BASU :
Will the Minister of INFORMATION AND
BROADCASTING AND COMMUNICA-
TIONS be pleased to siale :

(a) the total number of branch post
offices in Diamond Harbour &nd Sadar
Sub-divisions of 24 Parganas district in West
Bengal ;

(b) the avarage area in milcs and the
average population in number covered by
each branch Post Office in thnse two Sub-
divisions;

(c) whether the number of branch offi-
ces are adequate in his opinion; whether
any steps bave taken by Government to
extent the posial facililies in these iwo sub-

divisions,;

(d) the news of the branch post offices
in the above two sub-divisions under the
distriet of 24 parganas (i) which are not
properly equipped with furniture and ade-
quare number of post boxes and (ii)
whero the poons have not been provided

with dress and either water proofs or ume
brellas for protection against rain or sume
mer neat;, and

(e) the pames of the branch post offi-
ces (1) where the poons have not been
supplied with bicycles, (li) where there are -
no runoers; (iii) which do not possess their
own house and (iv) whose buildings are in
a dilapidated condilion and as such noed
immediate repair 7

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING AND IN THE DEPA-
RTMENT OF COMMUNICATIONS
(SHR1 SHER SINGH) ; (a) to (¢) : The
information is being callected and will be
laid on the table of the Lok Sabha,

Ald to States for Implementation of
Small [rrigation Schemes

1663, SHRI JYOTIRMOY BASU !
Will the Minister of FOOD AND AGRI-
CULTURE be pleased to state :

(a) the amount of financial assistance,
cither as loan or as grant, given by the
Central Government and each of its spon-
sored financial institution 10 each State
during the last three years for implement-
ing small irrigation schemes ; and

(b) the State-wise area benefited by
this assistance, till date, during the last
three years |
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THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COQPERATION (SHRI ANNASAHIB
BHINDE) 1 (a) The Statewise figures of
Central Assistance  (loans/grants)  for
Minor Irrigation Programme, during the
last 5 years' (1966-67 1o  1908-09), are
given in the ‘Annexture’. The Statewise
figures of loan assisiance provided for by
the Land Development Banks and Central
Cooperative Banks for Minor Irrigation
Schemes, during the years 1966-67 and
1967-68 are also given inthe *Anoexure’,
The Stalewise figures of invesiment by
these sources for the year 1968-69 are not
available,

(b) The Statewise additional area bene-
fited by various Minor Irrigation Schemes,
during the years 1966-67 to 1968-6Y9, are
given in the statement lsid on the Table
of the House. [Placed in library.
LT—2719/70).

Average Consumption of Fertiliser
Per Hectare

1664. SHRI JYOTIRMOY BASU :
SHRI MOHAMMAD ISMAIL :
SHR1 BHAGAWAN DAS :

Will the Minister of FOOD AND
AGRICULTURE be pleased (o siate :

(s) the average consumption of ferti-
liser per hectare of land year-wise from
1266-67 to 1968-69 ;

(b) the average consumption of ferti-
liser per heciare of land in each State,
year-wise, from 1966-67 10 1968-69 ;

(e) what steps, if any, have been and
are being taken 10 make available to the
peasants, fertilisers of good quality at
cheaper rates ; and

(d) the percentage share of fertiliser
in the increase of agricultural producrion
in general and foodgraias produciion in
particular during 1956-67, 1968-69 and
1908-70 7

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
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COMMUNITY  DEVELOPMENT AND
CO-OPERATION (SHRL ANNASAHIB
SHINDE) : (a) and (b). The figures of

average consumplion of fertilisers per
hectare of land on All-india and State-
wise basis in Kgs and nutrients for the
years 1966-67, 1967-68 and 1968-69 are
given in the statement laid on the Table
of the House. [Pluced in Library, See No.
LT-2720/70].

(c) Fertilisers are made available to
the farmers from two sources : (1) from
imports made by the Central Fertiliser
Pool and (2) from domestic production.

Mazximum possible economy is observed
in the import of fertilisers and the savings
effected are passed on to them. Io the
last one year, the price of certain kinds
of imporied ammonium sulpbate (which
is the poor farmer's fertiliser) was re-
duced by Rs. 60/- per tonne. The Central
Feniliser Pool distributes the fertiliser at
uniform prices at all rail-hcad desinarions
throughout India so that the farmers in
backward areas such as Andaman and
Nicobar or in an accessible areas like
Jammu & Kashmir get feriilisers at the
samc rates, The maximum retail prices
of four imporant fertilisers have been
regulated under law ; and their sale at
higher prices has been made a criminal
offence. The manufaciurers in the public
sector have followed the price system of
the Central Fertiliser Pool in making ferti=
lisers awvailable at reasonable prices 10 the
farmers.

To ensure supply of pure fertilisers
to farmers, adequale provisions exist in
the Feriilisers (Cootrol) Order, 1957 to
empower the Siate Goveroments to take
samples of fertilisers for analysis and 1o
prosecute dealers who sell sub-standard
fertilisers. Semipars are held to train the
personnel of the State Governments and
manufacturers in administering quality con-
trol measures,

(d) It is not possible to make precise
calculations of perceniage shares of feni-
lisers in the increase of agricultural produc-
tion in general and foodgrains production
in particular. The i d output




121 Written Answers

out of a package of improved practices and
imputs and the productivity of any of them
may be hightened by the presence of com-
plementary inputs and may be reduced by

the lack of complementary ionputs. Agro-
nomic trials show that, on an average,
one tonne of ‘Notrogen’ nutrient yields

10 tonnes of food, 1 tonne of P20S six
tonnes and 1 tonne of K20 four tonnes of
food crops,

Application Fee for Telephone Coanection

1665, SHRI SATYA NARAIN SINGH :

SHRI P. GOPALAN :
SHRI MOHAMAD ISMAIL 1
SHRI P. RAMAMURTI )

Will the Minister of INFORMATION
AND BROADCASTING AND COMMUNI-
CATIONS be pleased to state :

(a) the total number of applications for
telephone still pending in various Centres
upto the 31st December, 1969; and

(b) the total amount the Department has
received so far afier introduction of the fee
Rs. 10/- for application form for telephone?

THE MINISTER OF STATE IN
MINISTRY OF  INFORMATION
AND BROADCASTING, AND IN THE
DEPARTMENT OF COMMUNICATIONS
(SHRI SHER SINGH) : (a) 4,33,123,

(b) Rs. 13,38,180 upto 15-2-1970.

Forelgn Training for A Lady Prodaction
Assl as AC

1666. SHRI NAMBIAR :
SHRI C. K. CHAKRAPANI :
SHRI A. K. GOPALAN :
SHRI P, GOPALAN :

Wiil the Minister of INFORMATION
AND BROADCASTING AND COMMUNI-
CATIONS be pleased to state :

(a) the difference between the functions
of a Production Assisiant and Compere in
the Television Centre;

(b) whether it is a fact that a Lady
Production Assistant is being sent abroad for
training as a Compere; and
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(¢) if so, the basis thereof and the rea-
sons of a Compere not being considered for
that purpose?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING, AND IN THE DE-
PARTMENT OF COMMUNICATIONS
(SHRI I. K. GUJRAL) ; (a) A Production
Assistant assists the Producer in the pro-
duction of programmes while a Compere is
a person who presents programme on the
screen.

(b) No, Sir.
(c) Does not arise.

Scheme for giving Telephones on
Partnership Basis
1667. SHRI C. K. CHAKRAPANI :
SARI A. K. GOPALAN :
SHRI E. K. NAYANAR :
SHRI MOHAMAD ISMAIL :

Will the Minister of INFORMATION
AND BROADCASTING AND COMMUNI-
CATIONS be pleased 10 siaie @

(a) whether the telephons department
has introduced a scheme of giving telephones
on partnership basis;

(b) if so, whether it has been imple-
mented so far;

{¢) if not, the reasons thereof; and

(d) the steps Government propose to
take for proper implementation of the
scheme?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING, AND IN THE DE-
PARTMENT OF COMMUNICATIONS
(SHRI SHER SINGH) : (a) A scheme known
as the *‘Shared Service Scheme’, was intro-
duced with effect from 1-1-69. The Scheme
was to be operative only in the areas short
of cable pairs and where cxchange capacity
was otherwise svailable for opening of oew
conpections.

(b) Yes, depending upon the avallability
of equipment,
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(c) Does not arise.
(d) Does not arise.
Consumption of Fertilisers During 1969.70
Khariff
1668. SHRI K.P. SINGH DEO : Wil

the Minister of FOOD AND AGRI-
CULTURE be pleased to state :

(a) the targets set for the consumption
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(b) the reasons for ths shortfall in the
consumption of fertilisers, if any ; and

(¢) the remedial measures contemplated
by the Government ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION (SHRI ANNASHAIB
SHINDE): (a) The targets set for consump-

of fertilisers during 1969.70 Khariff Season tion of fertilisers during Kbari 1969-70 and
and the actual consumption during the estimated Consumption are  given
season ; below :—
(figures in lakh tonnes)
Nitrogenous Phosphatic Potassic Total
fertilisers in fertilisers in fertilisers
terms of terms of in terms of
N P,0, ‘K40'
Targets of consumption for 9.62 38 1.70 15.15
Kharif 1969-70,
Preliminary estimates of consumption  6.31 1.87 0.69 8.87

in Kharif, 1969-70.

(b) Reasons for shori-fall ir consump-
tion :

(i)  Unfavourable weatber conditions,
pame'y, initial failure of monsoon
in some of the heavy fertiliser
consuming States like Tamil Nadu,
Mysore, floods in Andhra Pradesh,
jate snow fall in Jammu and
Kashmir, belated rains in West

Bengal etc.

(ii)  Lack of adequate credit ;

(iti)  Rigidities in the distribution
system ;

(iv) Inadequacy of extension efforis in
the States in promoting fertiliser
use.

(¢ Zona! Conferences were held

periodically with the State Governments
and fertiliser industry where ways and
means to step up fertiliser consumption
were planned for imylementation. Some
States like Haryana have revived the system
of giving taccevi loans, The nationalised
banks are encouraged to provide greater
credit facilities to  agriculture including
marketing and use of fertilisers, A scheme
for guaranteeing risks in the financing of
fertiliser marketing activities is also under
consideration. The system of licensing of
dealers has been replaced by the system of
registration in order to make the system of
distribution broad based. The Government
are also actively considering establishment
of a Fertiliser Promotion Council as a joint
venture between the manufacturers and the
Government, whose function will be
intensify demonstration programmes, soil
testing services, training of dealers and
farmers spread use of fertiliers through
publicity and audio-visual means etc,

N.,B, — It may be poinied out that although

the preliminary estimates of consumption of

fertilisers in Kharif 1969-70 show a short-fall in fertiliser use, in absoluie terms the
consumption of all fertilisers rose by 139, over the consumption in Kbarif, 1968-89,
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Setting up of a Sugar Industries Corporation

1969, SHRI K.P. SINGH DEO :
SHRI RAGHUVIR SINGH
SHASTRI :
Will  the Minister of FOOD AND

AGRICULTURE be pleased to state ;

(a) whether Government propose to
set up a sugar iodustries Corporation on
the lines of the Textile Corporation ;

(b) if so, whether any decision has
been taken in the matter ; and

(c) if so, details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION (SHRI ANNASAHIB
SHINDE) : (a) to (¢). No, Sir. The
Government have decided to appoint a
Committec 10 study the working of the
sugar industry in the context of the demand
for its nationalisation. The terms
of reference of the Committee will
include the problem of the sick mills.

Recrultment Centre at Imphal for Telephone
Department

1670, SHRI M. MEGHACHANDRA:
Will the Minister of INFORMATION AND
BROADCASTING AND COMMUNICA-
TIONS be pleased to state :

(a) whether Government propose 1o
open recruitment centre at lmphal for
recruiting telephone girls from the local
population of the Union Territory of
Manipur ;

(b) ifso, when the Centre will start
functioning ; and

(c) how many girls from Manipur are
so far recruited and employed in this job ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING, AND IN THE
DEPARTMENT OF COMMUNICATIONS
(SHRI SHLR SINGH): (a) aod (b).
As the recruliment of Telephose Operators
is announced through  Employment
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Exchanges and Newspapers advertisements
and arraoged by the P and T Circles
centrally th: question of opening of a
separate recruitment centre at Imphal does
dot arise.

() No Manipuri girls have qualified
so far for reeruviiment as Telephone
operators but & few Manipuri boys have
been recruited as Telephone operators.

Aantomatic Telephope Exchange at
Imphal

1671. SHRI M. MEGHACHANDRA:
Will the Minister of INFORMATION
AND BROADCASTING AND CUMMUNI-
CATIONS be pleased to state :

(a) whether Government have taken up
the work of opening an auwomatic Exchange

at Imphal and also linking all districts
and Sub-Divisional Headquarters with
Imphal;

b) if so, when the work will be com-
missioned: and

(c) the reason for delay in the afore-
said work ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING, AND IN THE DE-
PARTMENT OF COMMUNICATIONS
(SHRI SHER SINGH): (a) to (c). Yes
Sir, it is the plan of the Government to
open an automatic-exchange at Imphal and
also link it to all district and sub-divisional

headquarters.
(i) Automatic Exchange

The existing manual ecxchange at
Imphal is to be replaced by an
automatic exchange with an Initial
capacity of about 2,000 to 3,000
lines. The work involves acquisition
of land, construction of building and
supply and installation of exchange
equipment and cables,

Part of the land for the proposed
exchange bas been taken over from
the State Government; sioce this is
ot adequate for the ultimate re-
quirements of proposed-exchange the
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Department is negotiating with the
State Governmeat for adjoining
piece of land.

The supply of exchange equip-
ment and cables is at present limited.
A phased programme of supplies to
various stations has been planned,

The present indications are that
the automatic exchange is likely to
be commissioned during the 5th
plan period,

(ii) Linking all district and Sub-divisional
Headgquarters with Imphal

The existing policy of the De-
partment I8 for provision of tele-
phone facilities at all district and
sub-divisional headquarters, Tele-
pbone facilitles is already available
at the only district headquarters
(Imphal) and at seven out of ten sub-
divisional headquarters. Out of the
remaining three sub-divisional head-
quarters telephone facility is being
provided at Ukhrul. The proposals
to provide telephone facility at
Chandel and Jiribam has been exami-
ned and found to be not feasible for
the present due to difficult hilly
terrain and lack of transport facili-
ties,

Rehabilitation of Refugee Families in
Manipor

1672. SHRI M. MEGHACHANDRA :
Will the Minister of LABOUR AND RE-
HABILITATION be pleased to state :

(a) whether the question of granting
settlement to the 214 refugee families in
Manjpur has now been finally solved and
the refugee families have been given land by
the Government of Manipur; and

() if not, the reason for the delay in
the said rebabilitation ?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI D, SANII-
VAYYA)! (a) and (b). The Government
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of Manipur have intimated that they have
issued orders for allotment of land to 153
families. The cases of the remaining 61
families are being verified by that Govern-
ment,

Irrigation Facilities in Manipur

1673. SHRI M. MEGHACHANDRA :
Will the Minister of FOOD AND AGRE
CULTURE be pleased to state :

(a) how many areas of land are getting
irrigation facilities in Manipur at present ;

(b) whether double cropping has been
introduced in these areas ; and

(c) the steps taken to encourage double
cropplog and for step-up of irrigation work
by the Government of Manipur and the
extent of help glven by the Centre for the
purpose ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE
COMMUNITY DEVELOPMENT AND CO-
OPERATION (SHR1 ANNASAHIB SHINDE)
() According to the figures® available,
net irrigated area in Manipur is 68 thousand
hectares. :

(b) Yes, Sir. Area sown more than
once is 9 thousand heciares.

(e) The information is being collected
and will be placed on the Table of the Sabha,

Eduocated Unemployed in Manipar

1674, SHRI M. MEGHACHANDRA :
Will the Minister of LABOUR AND
REHABILITATION be pleased to state ¢

(a) the total number of educated un-
employed in Manipur as in the records of
the Employment Exchanges by the end of
1967, 1968 and 1969 and their qualifications,
year wiso ;

(b) the pace of giving employment
during the three years, qualification-wise;
and

#These figures related to 1963-64 which is the Iatest year for which data

available.
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(¢j the steps taken by Goveroment to
meet the growing upemployment in Mani-
pur ?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI D, SANJI-
VAYYA) : (a) and (b). Available infor-
mation which relates to the number of work
seckers registered and placed by Employ-
ment Exchanges in Manipur is given in the
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Statement

Number of educated job-seekers
(Matriculates and above) on the live
register of Employment Exchange in
Manipur at the end of each year
during the period 1967-1969 and the
pumber of placements effected in
respect of such applicants during each

attached stalement. year,
Category of No. on live register No. of replacements ';.fccr'd-
at the end of the year during the year
1967 1968 1969 1967 1968 1969
1 2 3 4 5 6 7
1. Matriculates and above
but below graduates, 267 1993 1313 43 152 -
2. Graduates (including
Post-graduates). 476 2835 283 40 14 75
Total : 2743 2278 1656 8 166 139

() Vatious development programmes
included in the Fourth Plan are expected to
provide increasing employment opportunities
for upemployed persons including the
educated.
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Loss suffered by Super Basar, New Delbi

1678. SHRI ESWARA READY : Wil
the Minister of FOOD AND AGRICUL-
TURE be pleased -to state :

(a) whether it is a fact that the lup-ir
Bazar, New Delhi has been running at a loss
for the last so many years;

(b) if 5o, the details of the loss, year-
wise since it started functioning; and

(c) the details of the loss suffered by
various departments of the Super Bazar?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION (SHRI D. ERING) : (a)
Yes Sir, it incurred losses in the first three
years of its workiog.

(b) The lomses ars; Rs. 7,077 for
1966 67; Rs. 2170 lakbs for 1967-68; and
approximately Rs. 10,36 fakhs for :m
sbject 10 audit. U et

] Jﬂhmmn,}
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(c) The information is not available, as
separat¢ accounis for each depariment are
pot maintained.

Accounts and Reports of Soper Bazar,
New Delhi

1679. SHRI ESWARA READY : Will
the Minister of FOOD AND AGRICUL-
TURE be pleased to lay on the table of the
House a copy of the audited accounts and
Annual Reports of Super Bazar, New Delhi
slace it started functioning?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENI AND
COOPERATION (SHRI D. ERING)
Copies of the audited accounts for the year
1966-67 and 1967-68 are hereby laid on the
“Table of the House, [Placed in Library,
See No. LT—2721/70). The accounts for
the year 1968-69 have not yet been audited,
Annual Reports, as such, have not been
prepared by the Super Bazar,

Managing Committee, Super Bazar,
New Delhl

1680, SHRI ESWARA REDDY : Will
the Minister of FOOD AND AGRICUL-
TURE be pleased to state :

(a) the pames of the members of the
Managing Committee of Super Bazar, New
Deolbi; and

(b) when they were appoioted and
terms and conditions on which they were
dppointed?

THE DEPUTY MINISTER IN THE
‘MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION (SHRI D. ERING) : (a)
apd (b). A list showing the mpames of
the present Members of the Managing
Committee and their dates of nomi-

pation is glven In the statement laid
on the Table of the House. [Placed in
Library. See No. LT—2722[70]. The

Ccmnittee was reconstituted on 17th July,
1968, for a period of three years. The
.Members of the Committeec are expecied to
carry out the functions of the Managing
Committee as prescribed under the bye-
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laws of the Cooperative Store Ltd., New
Delhi, which runs the Super Bazar,
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Injuries due to Electric shock to
A.LR. Mecchanic at Delhl
1682. SHRI BK. MODAK:
SHRI R. UMANATH :
SHRIMATI SUSEELA
GOPALAN :
SHRI MOHAMMED ISMAIL :

Will the Minister of INFORMATION
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AND BROADCASTING AND COMMU-
NICATION be pleased to state :

(a) whether it is a fact that five Mecha-
mics at Delhi's High Power Transmitters
received  injuries due to the  electric
shock, and one them of of serious
type, whileon duty, in the month of
Oclober, 1969 ;

(b) whether the report of the accident
was lodged with the police by the
management of A.I.R. as required under the
law ; and

(c) il not, the reason there of?

TEH MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING AND IN THE DEPA-
RTMENT OF COMMUNICATIONS (SHRI
I. K, GUJRAL) : (a) There wasa minor
accident in September, 1969 at High Power
Transmitter, Khampur, Delhi in which a
Mechanic reccived superficial and minor
skin injury due to electric short-circuit.

(b) and (c). No report of the accident was
required to be Jodged with the Police as the
incident was of minor nature,

New Bullding For Post Office at
Sangrampur, Bikar

1683, SHRI MADHU LIMAYE: will
the Minister of INFORMATION AND
BROADCASTING AND COMMUNI-
CATIONS be pleased to s.ate :

(a) whether the Government have any
proposal under consideration for putting up
a new bulding for Post Office at Sangrampur
in South Monghyr in Bibar in view of 1he
imporiance of this trading ceotre ;

(b) whether they propose 10 increase
the staff ; and

(¢) if not, the reasons for not doing
s0?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING AND IN THE DEPA-
RTMENT OF COMMUNICATIONS (SHRI
SHER SINGH) : (a) Yes. the architect has
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been directed to prepare preliminary plans.

(b) and (c). Increase of staff of the
office depends upon the traffic. The Post-
master General, Patna has initiated action
to examine if there is any justification for
increasing the staff of the office.

Telephone Exchanges at Sangrampur and
Asargan] Bihar

1684. SHRI MADHU LIMAYE : Will
the Minister of INFORMATION AND
BROADCASTING AND COMMUNICA-
TIONS be pleased to state :

(a) whether the Government have
received reminders from an M.P. about the
installation of telephone exchanges at Sang-
rampur and Asarganj in Sou:h Monghyr,
Bihar

(b) whether the work is now entrusted
1o Deoghar Division on account of which
this job is being delayed ; and

(c) if so, the action taken to expedite
i?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING AND IN THE DEPART-
MENT OF COMMUNICATIONS (SHRI
SHER SINGH) : (a) The Government have
received reminders from an M.P. about
provision of telephone facility at Sangram-
pur and Asarganj in Bihar

(b) and (¢) The installation of Tele-
phone exchanges at Sangrampur and Asar-
ganj Is not justified, However, the prpoosals
to open Public Call Offices at these two
p'aces have becn approved. Deoghar is the
headquarter of a Sub-Divsion under Patna
Telegraph Division. As Sangrampur and
Asarganj fall in the jurisdiction of Deogarh
Sub-Division, the work is being carried out
by that Sub-Division. There is no Telegraph
division of Deogarh.

The delay In carrying out the works
is due to non-availability of certain impor-
tast items of stores. Efforis are being made
to arraoge these stores and taken up the

works early,
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Telco Strike in Jamshedpar

1685. SHRI MADHU LIMAYE :
SHRI N. K. SANGHI ;
SHRI RAMAYATAR
SHASTRI :
SHRI MRITYUNJAY
PRASAD :
SHRI P. L, BARUPAL 1

Will the Minister of LABOUR AND
REHABILITATION be pleased 1o state :

(a) whether his Ministry intervened to
bring about a seitlement of the TELCO
strike in Jamshedpur ;

(b) if so, the terms of the settlement ;

(c¢) whether Government’s  attention
has been drawn to the statement of TELCO
Chairman that no new terms were expected
by the Management apart from the terms
offered by them in December, 1969 ; and

(d) if so, what will happen to the
workers who have been charge-sheeted or
otherwise proceeded against ?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI D. SANII-
VAYYA) : (a) and (b). The sirike was called
off as a result of the efforts made by the State
Government and an appeal issued by the
Minister of Siate of Labour, a copy of
which is placed on the Table of the Sabha,
[Placed in Library. See No, LT—2723/70].

(€) Yes,

(d) The matter falls in the State sphere,

Opening of Public Call Offices in Post
Offices of Indo Nepalese Border Areas
of Blhar

1686. SHRI BHOGENDRA JHA :
Will the Minister of INFORMATION AND
BROADCASTING AND COMMUNICA-
TIONS be pleased to state :

(a) whether the proposals for opening
Public Call Offices (Telephones) at Shabar-
ghat, Babubarahi and Laukaha Post Offices
on the Indo-Nepalese border in Darbhanga
District of Bihar are being accepted for

immediate implemeatation ; and

MARCH 3, 1970

Written Answats 140

(b) if not, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING, AND IN THE DE-
PARTMENT OF COMMUNICATIONS
(SHRI SHER SINGH) : (a) and (b), The
proposals to open Public Call Offices at
Babu-Barahi and Laukaha have = been
examined and found to be unremunerative.
The loss in these cases cannot be condoned
according to the existing policy. These
Public Call Offices can, however, be pro-
vided if some interested party is willing to
indemnify the loss to the depariment.

The proposal to open a Public Call

Office at Shaharghat is under examination,
Demands of Alr Staff Artistes

1687. SHRI HARDAYAL DEVGUN :
SHRI S. K. TAPURIAH :
SHRI P. C. ADICHAN :
SHR1 M. L. SONDHI :
SHRI DEVEN SEN :

Will the Minister of INFORMATION
AND BROADCASTING AND COMMU-
NICATIONS be pleased to state :

(a) whether the staff artistes of All
India Radio have decided to adopt agita-
tional methods 1o press Government to
accept their demands ;

(b) if so, the mature of their demands ;
and '

(c) the decision taken by Government
thereon ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING, AND IN THE DE-
PARTMENT OF COMMUNICATIONS
(SHRI I. K. GUJRAL) : (a) Government
bave not been informed of any such decision
on the part of the staffl artistes of All
India Radio.

(b) Higher remuneration and better
terms of service.

(¢) Government are considering these
demands,
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Uniform Minimum Wages for Industries

1688. SHRI B. K. DASCHOW-
DHURY : Will the Minister of LABOUR
AND REHABILITATION be plcased to
state ;

(a) whether Government are considering
to have any uniform minimum wages for
industries, zone-wise, in the country ;

(b) if so, the details thereof ; and
(c) if not, the reasons therefor 7

THE MINISTFR OF LABOUR AND
REHABILITATION (SHRI D. SANII-
VAYYA) : (a) No, Sir.

(b) Does not arise.

(¢) There is no provision in the Mini-
mum Wages Act, 1948, empowering the
Central Government to fix uniform mipi-
mum wages on & Zonal basis, Conditions
differ from State to State and action in
this regard lies with the Stale Governmenis
in their respective spheres of jurisdiction,

Payment of Extra Money for Chief
Producer of Alr

1689, SHRI P.P. ESTHOSE :
SHRI P. GOPALAN ;
. SHRI K.M. ABRAHAM :
SHRI E.K. NAYANAR :

Will the Minister of INFORMATION
AND BROADCASTING AND COMMU-
NICATIONS be pleased to state :

(a) whether it is a fact that a Chief
Producer was being paid extra-money for
reading excerpts from Mahatma Gandhi ;

(b) if so, who is reading the same on
All India Radio now and whether any
extra money is being paid to him ; and

(c) if not, the reasons thereof 7

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING, AND IN THE DE-
PARTMENT OF Q_JMMUNI_CATIONS
(SHRI I. K. GUJIARAL) : (a) Yes, Sir.

PHALGUNA 14, 1891 (§4K4)

WrHten Answers 142

(b) and (c) : Shri Jal Narayan Sharma,
Hindi Announcer, All Indio Radia, New
Delhi. No extra money for this work Is
being paid to him. The geoeral question
of regulating extra remuneration for cxira
work to staff artistes is under consideration,

Export of Sagar to U. K, and U‘_S.A.

1690. SHRI MUHAMMAD SHER-.
IFF : Will the Minister of FOOD AND
AGRICULTURE be pleased to state :

(a) whether any deal has been made in
regard 10 export of sugar to UK. snd
US.A.; and

(b) if so, the details thereof ?

THE MINISTER OF STATE IN THB
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION  (SHRI ; ANNASAHIB
SHINDE) : (a) Yes, Sir.

(b) Export of India’s Negotiated Price
Quota of 25,400 tonnes to the U.K. will be
at the negotiated price under the Common-
wealth Sugar Agreement. The negotiated
price is £45.00 per long ton plus a variable
clement rangiog from £2.50 to nil per long
ton, depending on the London Daily
Price.

Exports to the U.S.A. will be in accord-
ance with the quata -allocated .to India
under the U. S.Sugar Act. The present
U.S. quota is 78,346 short tons raw value,
but this might go up by the end of the year.
The contract for export to the U.S.A. has
been made om price fixing basls lidked to
the spot quotations of Contract No, 10 of
the New York Coffee & Sugar Exchange loc.,
during a specified period. The price will
be koown in November, 1970 after the
expiry of the pricing period.

Sale of Fish ia Calcutts through Ceatral
Fisheries Corporation
1691. SHRI GANESH GHOSH :
SHRI MOHAMMAD ISMAIL ;

Z Wil ‘the Minister of POOD AND
AGRICULTURE be piessed 10 gao]
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(a) the total quantity of fish sold in

Calcutta till the 3ist December, 1969 by
Central Fisheries Corporation: and

(b) the cost of establishment cf the
Ceptral Fisheries Corporation for the last
financial year and the money invested ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION (SHRI ANNASAHIB
SHINDE) : (a) The total quantity of fish
sold in Calcutta by the Corporation from
the date of commencement of its trading
operations on 3rd December 1965 till 31st
December 1969 is 2974 tonnes.

(b) The cost of establishment during
1968-69 was Rs. 10,21,970/-. No additional
investment was made during 1968-69. The
paid up Capital as on 31-3-69 was Rs. 5§

Removal of Unemployment in Fourth
Five-Year Plan

1692. SHRI SHIVA CHANDRA
JHA :
SHRI JAGESHWAR YADAV ;
SHRI HIMATSINGKA :

Will the Minister of LABOUR AND
REHABILITATION be pleased to state :

-~ (&) the total number of the unemployed
at the start of the Fourth Five-Year Plan;

(b) the total employment that would be
created by the final Fourth Plan;

(¢) the total increase in the labour
force duriog the Fourth Plan;

(d) the total backiog of the uncmplyed
expected to remain at the end of the Fourth
Plan and its details; and

(¢) whether there is any proposal to
give financial assistance as incentive (o edu-
cated unempioyed ?

_.THE MINISTER OF LABOUR AND
REHABILITATION . (&HBI . R, LSANII-
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VAYYA); (a), (b) and (c). Precise estimates
arc not available.

(¢) According to available quinquennial
projections the Labour Force in the age
group 15 to 59 will increase by 21.8 million
during 1966-71 and by 27.6 million during
1971-76,

(¢) A scheme has been formulated for
promoting self-employment among engineer
entrepreneurs by imparting suitable training
and by encouraging commercial banks to
advance loans to them for starting small
scale industries. Similarly, the State Bank
of India and some of the natiopalised banks
have also schemes for giving assistance to
technically trained persons to start business
on their own,

Research Centre for Increasing Agricultural
Prodsction by Mualc

1693. SHRI SHIVA CHANDRA JHA :
Will the Minister of FOOD AND AGRI-
CULTURE be pleased to state :

(a) whether it is a fact that experi-
ments are being conducted by the agriculiural
rescarch centre for_ jncroasing agriculiural
production by music as is dooe in Japan !

(b) ifso, the dmli._ll thareof ; and

(<) ff:_m.dnmns therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION (SHRI ANNASAHIB
SHINDE) : (a) No; experiments have
not so far been carried out by the Indian
Council of Agricwiural Research to
sec the effect of music on plant
growth, At its last Meeting beld in August,
1969, the Standing Committee for Agri-
cultural Research of the Council agree that
steps may be taken for planned experiments’
under field conditions on this subject at
one or two centres in the couatry. The
Project is being formulated in copsultation
with different experts and would Inwn-
sidered by the Canndl

(00498 401 mmm

. —bewe
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Experiments Under Indian Agricultural District
Programme for Paddy Cultivatioa.
1694. SHRI SHIVA CHANDRA JHA :

Will the Minister of FOOD AND AGRI-
CULTURE be pleased to state :

{a). whether Indian Agricultural
District Programme experimen's have not
been applied to the paddy cultivation ;

(b) if so, the specific reusons therefor
and the steps taken by the Government
about it ; and

() if not, the Indian Agricultural
District Programme experiments applied to
paddy cultivation, stale-wse and the
successes achieved therefrom ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION (SHRI ANNASAHIB
SHINDE) : (a) to (¢). A staiement is laid
on the Table of the House. [Placed in
Library, See No, LT-2724/70]
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gfafagr a7 & @i ¥ 18 fzgwaz, 1969
& wardfiva g7 Gea1T 4487 & IO W
gRw ¥ ag @A €7 §97 63

(%) ®m1 aifadl, ¥ aEl, aid
wral agr fagqranal € qug-gO% w@g-
w1t afafart @ & gl o 1@ A
fawr w3 foar war §

(=) afz g, &t maset Yo @
§; Wit

(m) afraff, N wWE s owT@
g?

ww, gfe, aguies feww aw
wgerd swrwa ¥ et (s wTe
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gfem): () o (w). % g
fesslt gmEs & ztmrwrawY & fag
< ggerr wfafaat, el & fag Q@
agerdr afafagt o W ara & fag
g% wgwdt afafe afer &t §1 g
R-wrael ¥ fag ov oY afafr afsy
&0 &1 fawrc 31 ¥ feed worew o
Y duadfy qraT ¥ ETEE w7 OF
i f :

() 5@ a@ I3

writw wfaet & wearw # ww feam
O e

1696. st Wreg SWTC : ¥T WW AWT
gaate &), qtw Afael & o & s
faurn gru fed 7 osgga & sfadr &
qsaeq § 20 ATFAT, 1969 ¥ wartifey
ueA g 719 % IALE wreew F gy
qAA WY Fq1 w0 iR e

(%) =ar ¢t fiw qex fog ag
wisel & frrey (fgt oo gt &)
daie fo ar g% §; W

() afe gt, 1 sEwr sy ek
W afy aff, & fawsw & wqr W@
i

wq war pdw d@N (st e
) : (§) Fld wft aw dare ot
at @ K

(w) ag srd ®x fasree 20 o)
¥ qe fsarma § 1 @ ¥ 6 61 foled

w1 wafaar garx fear o g &1 o

aafaer 417 & AT A) AOHE: R
# fasiaa s & qf ¢ 9T fordrasy w7
ww fawit wa ) fedidt et gl oy
wOr ¥ sqwewt aie X € wi@AN | Wi
g il & gaw & arfewr e
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wit gurer Y mar § ) wow g fooEt &
dare @ 9} ¥ a1z @ et ¥ faed
s ed qe fwar wam, &l F,
Ny wd e aw T I Y

frewge #§ erwifer 2w

1698, «it MWy wWTC : ¥AT g
W FETCN GIT WY §9) g q9IA §)
w1 w3 v

(%) wr ag aw § f& wiw 11
wardl, 1970 ¥ ww ¥ g¥ gmaic ¥
‘aarT ey F N wmtagi )
T a5 ¥ FTAT 1500 gY A€ & ;

(w) afz gt @t warag 7t a7 §
fe gw gazRzer ¥ R AT H ga1C
wareg ¥ 19w WAl B 9g¥ o gF 97
ferar ar;

(m) %ur gg ot aw § s a7 .
@i arfes} & gear 1000 g 1y ar
qw mwifan & @@l ® gIeT F)
fifw §; Wit

(w) afe gt, @ ca art # g2r w4
R w @ y?

WO 9T SHTTY HATE W EATT
fewm & vvq "t (st A feg) 0 (F)
wrewge ¥ §7 §87 1,350 AT wAe.
T SW ST WE 1 WIH § 144 A
wXwga frg Argdy

(w) oft wfY

(") €T o® e@T & ATAY T gt
Y W wwT xAA § fag 3fd € IT-
wfiw otr ot} & ;g & wgm ITE
YUIAT & WINTT 9T J(T & A1)

~ (w) srewye ¥ gw arafer v
W &7 e ok yfruivgy &
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faq wrasas wria gr e S ok § )
wrarAt & Ak ¥ wrew st

1699. it vgait fag wredt : wr W
aar gfa 74} ag qary Y g7 wX fs

(%) sarag ax ¢ f§ aa® gra
¥T 7ug 99 w7 A A fey qq agrsw K
aragz At ad 1971 & €17 ¥ mgraY w
T &% § A &7 gy qgf §
wiz

(m) afz gl, ot 3a% sar ws1ww §
qar Ard el § iy H geqaa:
aF wierfrit g ;g ?

ama, gfe, agniae feew oo
wEeT Aarag ¥ g WA (s wen
wiga fosd) : (v) Nadtiwar d fe
1971 & arz &wgiFa) 1 fargd) s
x:g & fagr arsan

(&) s=r & adf Izar
feest e dwar & wehwfeai w whi

1700, &t TgA.T WieAt @ ¥ W@
wqt g 74 9z TTA F FT FN F

(¥) saraz ax ¢ v feest g
QAT F FHON 994 7T N FOA F
TR # FE qI7 ¥ GERTT FWQ@ QG
% dar wa 3304 AT FWY & FAewy
fear & sdife sasr abr g aff gé &

() afz gt @ A& wiT sav §
aar Ik art ¥ guer w1 wn sfafwar

g Wk

(m) TA% A& o W gorAx ¥
fag guer ¥ sar sEAH A ?

ww, gfe, agufer feww aw
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agere s ¥ weg st (s wen
arfg fa) : (%) fewelt g Q¥war s4-
@it §% gAG-8NT 9T S €@ QT
& owagd 1970 ¥ S wAw winy
qraT uw afcey wrd fear Wi & §)
18 wAadl, 1970 ®) gTAF ®IX & TH
T %1 oF Afeq frar fe afs ¥ =i
25 feaY & wert-wEe g Ad A Ay
a1 st e wrrard #3105 w6
¥, 1970 ¥Y fasat g grwar & mie-
wifeay ¥ §9 & oWy &Y arg 91X
W afcaneres gears w Aifzg aifaw
W forgy mar )

(=) wY7 (w) . 33%Y gea =t fafw
oy sH=ifaY & dlg A o w5,
wrarf quf o) eqrf a2} ¥ wzed, ¥
gfg *t saigfa, sraa) &) frges sz
HEIAAT 9717 F 3, g9iaT F72) § Fges
e gz 54, ofeaga ¥ ® =faui
NI &0, NAAT B GO {5 ®
0 ¥ art tar g, 7 e ¥ faro i
afcfma fear are, mift wifz & aeafar
§ 1 370w (%) ¥ Ifeafas gawly
wda{l ¥ g9 10 IFg A wfawag
oyt ot fewre-fansd & agwar @ war
9T | GTHIT G K guT gEaq Wil s
qRT HIA KT WIEF 7967 FC @ § WX
)y wx w1§ geq wiT et g & 1300
¥ afws weark 98 &Y enf 97 7 ofy-
for wx fear war § ol 32k ena 9T gery
sufeaal ®r eqr§ fwar o wr g fasa
s fafrsl ot Qwy fafi &Y, faof
o} & wdff o wark ¥ b wdT fear
mr qt, wx fear zgfon 22 & g
foar ar Tgr § 1 ma: @ qa) & wdl
fraw ar aY gnfar &1 fzg ag § a1 feg
ar ) § fagd fs wafal Y siafs
¥-qutar i Iowey feg ar o% | feedlt
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g% Yot ¥t afz gF fonw & o ofc
faa fear arar § & 3 goerd Aleg o
tfaga & swiwifeal & aYopar fadran frwrd
®! # qufe goaw fear nym feesh
T qraar & wfeerd) aqr queTe -
wifcaY ®Y gt il & fag a=r sww §
agr ggrgyfr gdw Tdiar i § et
arfeaY #7 &7 @al § gure Wk & fog
qur sqagifer sae feq ar @ K

LT.L Traloees

1701, DR. RANEN SEN; Will the
Minister of LACLOUR AND REHABRILI-
TATION be pleased 1o state |

(a) the number of trainecs pansed out
during the last three years from varlous
Indusirial Trainiog lostiuies locaied ln the
Staies ; and

(b) the number of those absworbed for
apprenticeship  tralning in  the public
Sector Underiakings and Large Scale
undertakiogs ?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI D. SANII-

VAYYA : (a)
Year Number of itrainess
passed out
1967 63,09
1968 56,740
1969 50,917

(b) The information is being collected
and will be laid on the Table of the Sabha.

Propagation of Castelsm Over A LR.

SHRI P. GOPALAN ;

SHRI K.M ABRAHAM :

SHRIMATI SUSEELA 00-
PALAN :

SHRI P. RAMAMURTI :

1702.

Will the Minister of INFORMATION
AND BROADCASTING AND CO.II_-
MUNICATIONS be pleased to slat ;|
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(a) whether it is a matier of policy of
the A.LLR. to broadcast and highlight the
caste, particularly the subcaste, to which
Gandhiji belonged ;

(b) the number of Hindi features
broadcast duriog the Gandhi Centenary
which have mentioned the details of
Gandhiji’s sub-caste ; and

(c) whether the mentioning of sub-
caste of Mahaima Gandhi does not amount
to propagating casteism at the time when
even the census reports have ceased to
carry the mention of caste ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING, AND IN THB
DEPARTMENT OF COMMUNICATIONS
(SHRI LK. GQUJRAL) : (a) No, Sir,

. (b) One.
~(¢) No, Sir,
wqT ot frain
1703 . st wgrow fag Wt @ a0

wia o wf ®:0 3g T ) g
fe:

— (%) war ag 8w § fe efr wiwa ¥
WU ¥ FE wiE-waw ¥ gy g aw

Iwe wrea ¥ ag wEw wlga ¥ gl d

aqr o XY ¥ €T AAT H A S
wae aff QY ; W<

(w) afe gf, &t weg 3@l A W
*7 frafa & & fag sa1 sAad o
arfr §?

ww, gfa, argufae faeere o -
®TC HATeq ¥ rew WAt (st s i
fort) : (%) sfwm Wi ¥ gl W
AR S § wdq aw glar § ek
ol wrer A gaw e 7k ¥ g aw
ward | ¥er g fadel AN =
dtel ¥ Wy W s svEw WA g
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(@) wredrg @ A @At (s
a%q) saw & faq faet s F ear
TR F IT T ¥ 5T feg e § ) o
wsggAl ¥ qar o § fis el arardd
¥ gl ®1 9% geq eqrAg adum
iy en ¢ wa: wqU wr faaiw
QAT 9@ @ g Rl v Wy
ard o Aifeeg #1 aqd & frafa &
wYfeeg &1 wegga fiear s g §

Writren Answers

TTH WH LI WTH W qE

1704. it wgrow fog wredt @ W
wrw aar g 534 g7 a@R W pa s
(i

(%) wur ag g9 § f& 7w o= grr
a1 ®1 9FTH %1 0% fafow w1 qar somEr
nar § WX Y 9§ B9 guar Agl, afew
TEET T g q4 QR F g g Aqwar
g W '

(=) afz gl at ga fafe w1 s
ga1 § W< femAY, wrgfady aqr sgrarfeai
¥ ¢u fafa & g1 FW@ & 971 FRY

g7

wru, gfe, wrguios fetre dte ay-
®1T surea § T Wt s e wrig
fa) : (%) wiwl &) mf QA & gaw
Y a%AYE, gEaadT gredy w
ﬂﬂ%ﬁ?ﬁrm fag Wm
weniat, 30, Agr aqr g & wf
feedi & dim g6 & amaar s
ag &9 arewq &Y qffeqfadl & wray &
dwge wafa 1 Y agrar g feg, W0
ITACY T, AN AT X F gwre g
&I foare srer adf g &

(®) @ 9@ 9T ¥7N7 ww AR
faea ggeem geqr, YT q9r IUA-
fama wgEwra gewr, agrege % gw
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gqi fed o § 1 eI WY 5 faaz aw
52¢ &t L1° & & @AY F gAIET wAl
oAl & wig ¥ ggurT & €Y A
swiaaret  fag gur & 1 smarfs
S 9T waw wrT wesrd W Wi
FH9qg &% fac g9 I =1 fawr-
fug %Y 7€ & WYT grAFg fagqa & fag
adl 1 wa: fearal, wigfaaY aar sqrqr-
fal & U ag I9wT agy fwar ar
we
e fwrek w1 ader

1705, it wgrow fey wraet w0
wiw owr pfw 59 gg amiA WY gar
w3 fe :

(v) wrag aw b fs 2g § «§
fagrarwr w1 ¥ar ader fawEr aar
& faad &% gug & qar ®7 wwE %
WIW % IgdAr @ WA & 10 wfowe
wfew s fawret o gwal §; WX

(&) afz g, @ 9% ad% & Wi
qT g% A ¥ aiF §mT FE W7 o
wiffg FA F T T T FHE-

e’

‘wie, gfe, avgurie fewr o o
wre sarers ¥ o st (ot wreaTiee
frd) : (v) o (@) 7 @ o
fireft seqTT e qwy ¥ AT FX T TH
sfafwar 9T w1t s wgr § mifs ow oo
& Ao afy € Avr ww ST AT & @
it & qU @ w Wi SEw gealer
FTAA ® daw A ff 9 T dWT T
TR & 6T Ay I

‘Hiimination of Intermediaries ia Food Trade

" 1706, SHRI HIMATSINGKA : Will the
Minister of FOOD AND AGRICULTURE
be ploase to state :

(s) whether middiemep ase eliminated
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in the procuremet of foodgrains by Govern-
ment agencies ;

(b) whether elimination of middlemen
would involve provision of other credit
advancing institutions; and

(c) if so, the sieps proposed to be
taken in the matter?

THE MINSTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND CO-
OPERATION  (SHRI ANNASAHIB
SHINDE, (a) : It is the policy of the Go-
vernment to reduce the number of interme.
diaries and purchasc foodgrains directly
from the producer as far as possible. The
Food Corporation of India and the
agencies of the State Governments are
procuring directly from the producers wher-
ever possible and through agents where
necessary. In the selection of ageocies, the
co-operatives are glven preference wherever
they are in a position to undertake this
work.

(b) Adequate credit is already being
provided to the procuring agencies.

(¢) Does not arise.

weq wtw & Age gy fam.
faare w o

1709. st fio Yo Yfw : %ar wiw
wqr wie 5o gg iy &) gar w3Or fie

(%) warag ax & fs ¥ g
T a7 fawd & s1og wew S
¥ g st frmfrqias § sfeargy o
AIHAT @1 97 Wr §; Wi

(w) afegt, ot ww art ¥ gowie
& wqr wfafsar § ?

wrw, gfe, avgufie fewne quwr oy-
wrCsHwre # wrew st (oft s erfg
i) : Ar gty

(%) wer g @t grom
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wATET Aqr s AT A AP €1 wraw™

1710, it o wo difam : a1 W@
aq gl H47 ag @@ N g e :

(%) FATEHIR WG § w0 &
gri-wfagay & g9 asqsg ¥ ggRa & N
TR 1 A, 1970 §) us W &
o H.xaww (msq w2@) # fRar @
fe x@ a7 AT ARG T 4 $O¥
THT F ¥raw w1 A Iogre ¥ w7 F
¥ § v ww W@ W wiEs A 6
waRawar Tgf § ; W%

(w) afx gi, @ woa & fex il
& war feae swrar & af wex § w7

wry, ¥fy, argufae fewrs oo wy-
W Hwte @ o s (o s anfge
fared) @ (F) AT FIHFR X T FUT
# 3% ¥ ¥ A WA § fag s
faety ad H Wita &1 4 FAY OHT FY
gEaar X FTaka faar & g@ara §
it a% §1f NoTifes sUT qeeA A
gwr &1 awify, w7 5 X WAl &
e & greafad@r geg a@ w3
war §, ox aw smurdl § §g W@
wAT waeas § | e @g wewET ¥
iz ¥ wrama # X IR &0 € qr @)
& 1 aYoer wmrAY & wgErz 1970-71 &
wrg famadt wiars a7 s fag o €Y
war &)

(w) fomgra dgea Tow aafoer &
dYe UHo 480 ¥ wrada ;MTNWT 28 AW
Mzl z7 A aqr A ¥ ¥ | 9w
Mt zv Af wfwfas arere 9T g
sasvavfeq g o g fe
sy gra Eg-ggraa & w7 # faqr qar
AT 35,000 Wiz 2 AF 1970 ¥ afw
wraT | 1969 % gt wda T gra
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ggraar &7 ¥ frg 1v 64,000 WA zw
g & ¥ awam 46 8 gL Wiz 2T A
¥t &9 71w 1970 ¥ g% W | aned-
fear & anwm 50 gare Med za A
arfafaas sraie gz s fear o g
& a9r 3dY 2w & wwAn 68 g WA
&7 g (wredfaar gror gugic w9 & fag
T 70,000 #zd zA *T Ay) wAAy,
1970 % wrew &Y wav & 1 wraw § fs 1970
& geu: AT & W go ¥o yrW
wgraar €7 ¥ fzar g7 28.8 A ¥AT
¥ w1a w1 A (weAr ¥y v GAOA—
1T ¥ gywT) wrana fear ardar
1970 % ¥F wr w\x g whwsy ¥ fig
W& ¥ gawet 9T Fadwdar

wiit & 36 W ¥ ¥ g

1711, it sl vy : 5ar wra
ot §lw &3 ag @y ' gar w30 Fr

(%) wa1 7g a% & fy aq A7 wfh=)
AT ¥ & ¥ d9 0 ) F oafe
wg gt ;

(&) war ag it a7 § fr ¥ & wim
A 9T @A B AT WL QAT ¥ I9-
wav g grar faed  sfcmiaarer am
Faar &t *@ sfem€ © g S
qyar §; Wi

(m) @ & @ft Y ¥ faw ey
qT W ®T AN JIAW I & gy
qTEIT I %q1 I Feg ok w1 firwe
r?

wiu, §f, agufe fewre o wg-
wre stare ¥ e doft (o e enfige
fek) : (%) oft gt 1 wTh 1w AWT @
gt # o gt &

(w)- sewTe oy @y dew A W
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wgrefer & gew # of o o
afrgt &

(m) &% yafaal qt sfawe FaHL
fomrger ol A=) ®1 wmrE W Qe
T wrarw & wrsgw ¥ Rw H ASY
g wE ¥ fag wew IEF A0
wifs R & @ft wial & sfer geal a3
w avg a9l ®Y Suaflew av@T a9
R | WA D AN T IET wIF JA
S T GEAIAAT O AT q@T W0Er G

wk

Sapply of Foodgralns to Varlous States and
Unlon Territories

Written Anawers

1712. SHRI VISHWANATH PANDEY:
Will the Minister of FOOD AND AGRI-
CULTURE be pleased to state :

(a) the present position in regard to
the scarcity of food-grains in the various
Statec and Union Territories ;

(b) the demands made by the different
State and Union Territories for the supply of
foodgrains from the Centre during the Jast
supply of three months ; and

(¢) the allotments made by the Centre
and the quantities aciually supplied 7

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION (SHRI ANNASAHIB
SHINDE). (a) : Scarcity conditions are
being expericnced at prescot only in parts of
Rajasthan, Gujarat, Madhya Pradesh and
Mysore where Government supplies of food-
grains in reasonable quantities are continu-
ing In other areas the availability is casy.
Even so, fair price shops are functioning
wherever necessary.

(b) and (c). A statement showing the
quantities of foodgrains demanded by each
State, quantities allotted 10 them from the
Ceniral pool and those actually supplied/
desparched against those alloiments is laid
on the Table of the House. [Placed in library.
See No, LT- 27125/7Q).
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Public Call Offices in Rural Areas

1714. SHRI PREM CHAND VERMA :
Will the Minister of INFORMATION AND
BROADCASIING AND COMMUNICA-
TIONS be pleased 1o state @

(a) whether it is a fact that te'ephone
facilities in rural arcas are equal to nil and
the policy of the Government is resiricling
the extension of the facility;

(b) if so, whether Government will
consider to make relaxation in its present
policy to open Public Call Offices in rural
arcas; if so, when and if not, the reasons
therefor; and

(c) whether Government is also aware
of the fact that the villagers in Himachal
Pradesh have to travel 1510 20 miles o
reach a Public Call Office and whether
Government will consider to make out any
scheme of opening Public Call Offices in rural
areas 80 that villagers have not 10 walk for
more than 5 kilometers to reach a Public
Call Office; if so, when and if not, why
oot 7

THE MINISTER OF STATE IN THB
MINISTRY OF INFORMATION AND
BROADCASTING, AND IN THE DE-
PARTMENT OF COMMUNICATIONS
(SHRI SHER SINGH) : (a) No, Sir,

(b) Question does not arise. The policy
to open Public Call Offices in undeveloped
arcas which cover rural areas was reviewed
and liberalised in August 1968,

(c) Yes, Sir. The Post and Telepraphs
which is a commercial depariment, is oot
considering any scheme for opening Public
Call Offices in such a way that villagers have
oot to walk more than 5 Kms. 1o reach
Public Call Offices, as the provision of Pub-
lic Call Offices within 5 Kms. of village is
not feasible due to high cost of line cons-
truction in hilly areas and meagre reveoue
anticipated. The present revised policy
envisages provision of Jong distance PCOs
at all places of administralive imporiance as
well as at places with populaiion of 20000
of more, al remoie piaces which are 40 Kmas,
away from the nearest Telephone Exchange
and tourist and pilgrim cenires, Dawa s
also being collecied 10 fiad out the number



149 Written Answers

of places which have a population of more
than 5000 and are situated within 13 Kms.
of the nearest exchange but do not have the
telephone facllity, Efforfs will be made to
liberalise further the existing policy of
opening PCOs consisting with the financial
resources of the Department.

Fallure of Food Corporation of India to
clear rice from Assam and its effect

1715 SHR1 BISWANARAYAN SHAS-
TRI : Will the Minister of FOOD AND
AGRICULTURE be pleased to state:

(a) whether it is a fact that the food
Corporation of India failed to clear the
earmarked quantity of 51,000 tonnes of rice
from Assam and as a consequence the
procurement programme has received a
serious set back and the price of the paddy
has gone down during and after the harves-
ting season in Assam ; and

(b) whether it is also a fact that the
midd'emen who act as the agent of Food
Corporation of India had procured paddy
at a very low price and sold them to the
Food Corporation of India on the fixed
price and made margin of Rs. 15 to Rs, 25
per quintal ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION (SHRI ANNASAHIB
SHINDE) : (a). The slow progress of
movement of rice of 1968-69 scason offzred
by Assam Government 1o Central pool was
on account of the limited parboiling and
milling facilities in the Siate. The grain was
available as paddy and had to be milled be-
fore movement. The procurement opzration
for 1969-70 season has picked up since the
middle of January, 1970 and the Food Cor-
poration of India have already procured
about 72,000 tonoes of paddy.

(b). Neo bas been
received,

such complaint

Loss due to Chandigarh Agitailon in Penjab
and Haryana

1716, SHRI R.K. BIRLA : Will the Mi-
pister of INFORMATION AND BROAD-
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CASTING AND COMMUNICATIONS be
pleased to state :

(a) whether it is a fact that a large
number of post offices, telephone exchanges
and telegraph offices were attacked and
destroyed in Punjab and Haryana from the
26th January to the first week of February,
1970 in the wake of Chandigarh issue ; and

(b) if so, the total loss suffered by the
Central Government on that account ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING, AND IN THE DEPA-
RTMENT OF COMMUNICATIONS (SHRI
SHER SINGH) : (a) A large number of
post offices, telegraph offices and telephone
exchanges were attacked in Punjab and Har-
yana causing minor damage in most cases.
Scrious damage was caused only at two
places viz., Sonipat and Jind in Haryana,

(b) The total ioss sufferred by the PAT
Department so far assessed is Rs 1,25 395/-,

Scheme for Development of dry Areas

1717. SHRI R. K. BIRLA : Will the
Mibister of FOOD AND AGRICULTURE
be pleased to state :

(a) whether it is a fact that at an all
India Seminar beld in Delhi from January
2lnd 1o 24th, 1970, it has been concluded
that no uniform development measure or set
of measures for all dry areas is possible
excepl in respect of soil conservation, acco-
rding 10 the cxperts who participated in the
Semioar ;

(b) whether it is also a fact that accor-
ding 10 Lhose experts, each dry Disirict has
its peculiar problems and that there are
even variations within a dry district ;

(c) if so, whether his Ministry in the
light of the conclusions arrived at the semi-
nar, are contemplating to formulate a com-
prehensive scheme in consultation with the
State Government in respect of each such
dry district in each State ; and

(d) whether necessary directions have
been issued to the State Governments to
furnlsh detailed information to the Union
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Government in the matter and whether it
is proposed to give high priority to the dry
districts during the Fourth Plan ; if so, the
details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION (SHRI ANNASAHIB
SHINDE) : (a) In the All India Seminar
held in Delhi from January 22-24, 1970 a
pumber of agricultural operations which are
possible to develop dry lands were discussed,
The package of technology based on soil and
moisture conservation as a pre-requisite
along with other agricultural production
practices, like tillage operations, wuse of
drought tolerant varieties, scientific applica-
tion of fertilisers and plant protection mea-
sures, was considered feasible for increasing
sgticultural production on dry lands on &
solective basis, However, the elements of
the package of technology will differ from
area to area depending on soil, climate and
other factors.

(b) Yes, Sir.

(c) and (d). A centrally sponsored sche-
me for integrated dry land agricultural deve-
lopment is being formulated for implemen-
tation during the Fourth Plan. The selec-
tion of areas will bc done in consullation
with the State Governments, and they will
be approached shortly to finalise the details
of the said scheme.

ﬁﬂhgmﬂw%m{“ﬁ‘!
am & fog afewa sdaw O

1718, it wae W TN 3T @™
war i w4t ag A 1 FI S

(%) Q@ safsadl & g@r fgat
§ fawret arw feest gw QYomr § qaEa
§ afeT oA wx A% g9 I A
sTar aar §;

(w) ¥ safeadl ) g W qont
w3 & faq ¥ a% sqacar € A,

(1) v anq fedt ¥ g qwa
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T 3w 1 39 fsadt wer w forey
fear ar gr § wiRamd ag & gy
gearf & wrnr ¥ fz e st
seifaa QYaar &1 sq¥u v §; wie

(7) w1 gIHIT g ®r gufay wft
&T #Y sq17 ¥ @A g g@ ¥ wiay
qaigqy ?

wiw, §iw, argariaw fewra oie wy-
wTT saraa ¥ e Wt (W e i
fat) : (5) 1 swad, 1970 w fwlt
RN A AA A %At W ard
s ¥ Mg wawn 36,000 widaraw
wftaw ¥

(=) ww g7 wefrar—gor f fird
wrafgal & faq g9 &) sageqr g
% fag @maT 4 & 6 9y av gwd §

(n) & aww feesft gre gvoe wfl-
faa sawT 2.60,000 fazx ga fagwr vt
@t 1 faedt 3w Q1aa & efg ¥
F aFAA g9 HMAT @ARAT WY A4H
waeqr wfafer 3,00,000 ezt aar gadt
waear ¥ sfafea 4,35,000 faet agr€ ar
@ § wrmRY fae a9 & Qrar QAT wx-
sqrgt &1 g g &) qrar € are §

(7) & ¥97 ¥ €) £y w7 w0
&1 §if seny fewrfrafi 4

Relostatement of P and T Employess in
Calicut Distt.

1719. SHRI E.K. NAYANAR : will
the Minister of INFORMATION AND
BROADCASTING AND COMMUNICA-
TIONS be pleased to sate : '

(a) how many Posts and Telegraphs
Employees were victimised from Calicut
District and how many were suspeaded
after the 1968 September Strike ; and
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(b) whether Government will consider
the cases of termipated and suspended
Posts and Telegraphs Employees from
Calicut District (Kerala State) and take
steps to cancel their punishment in the
light of Government's assurances ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION
AND BROADCASTING, AND IN THE
DEPARTMENT OF COMMUNICATIONS
(SHRI SHER SINGH) : (a) There was no
victimisation. In Calicut District, 91 em-
ployees were suspended and services of 57
employses were terminated in connection
with the strike of September, 1968,

(b) Out of 91 employees, suspensions of
83 have alrcady been revoked. Similarly,
out of 57 employees whose services were
terminated, 48 have already been ordered
to be taken back in service.

However in view of the Jatest orders of
Home Ministry the remaining employees are
also being taken back in service.

et wETeR Y feaw & @ROg o
wTeTereR gro garew feam wEr

1720, st oW gew @™ W@
guWl ANT NATOM Wi §WTe §A7 ag
WA ® FIT S fE :

() w1 ag 5= ¢ fe eqnslt s
wfix faag g1 wrafea gardg & aanr-
A # wrifra oF ¥t 9w qar w@14-
wfw ¥3% graad) srgwal w1 wTET-
wref} g1 warfea fvar qar ar;

(w) war ag it aw ¥ f§ 9w
wriwdl geow! gEAr wwmar) ¥
e fakes § gAnT W ¥ 9
qg¥ faw ot );

(v) afxgt, & s gro
IR wTdwn! ¥ Iwr feg o & wr
wruy §; wte
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(7) == graey § goudt o Ag
afewifcdl & frsg s widard o
§?

AT AT TETQN HATAG ST HwWie
faewrn % wrvg st (it o wo querw):
(%) o, gt

(=) v, gt

(m) wEwATEY & feeer X
aidafas gar #1 qafa &7 ¥ s v
% fag ot dmfeat 1 6, ferg dow
*t srdarg ® fomd s & fag O
TFAIRT ITRT ¥, ¥ iy oo § eow
€ g fore® sy widay W fosrd
agY fear ar aer )

(w) avafraa afewifal wY wfes
H {17919 137 a41 1§ 9512 ¥ feafy
€17 9T ghemr wfafm soswm @y ®
gfafesaar & fag g fear mar ¢

Wit gfe wgeam afeey
T WTE-FC

1721. st wm wwrw meft ;¥
Wy aar wiw 551 g T3 6 o S
fe:

(%) %91 gFR &1 SqA AW

st aydem aftag & adam wrdwo
wY & fewnar man ¢ ;

(w) afe g, & s "gwwT o
frart awr afeag & wriwew o oy
& our wfeswr § @wh fosre & fog
e & & faq 1§ Yt afafy, & fs
T dmfrs awr wloifirs wgEwm™
afieg & g § fagwr W) o), frgwr
sA T E ;e

(7) afeadl, @ @ W wTaw
£ .
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amy, pfa, arquifoe fewe i w-
wTT Awmwg ¥ Trva At (s wAr arfge
fre®) : (%) ¥ (n). Wl sfw w3-
gura qftes § Sd-sqQE w1 gAg-a8g
93 fadew =&Y g1 wegma fwar @mar
@l & 1 ¥ wgEwA @daw 3F g
&7 1963 ¥ far 71 na werga aga 429
91 | Wi TF] & qI9-H1G, §@ AN G
#t of fawrfoat # gfe & w@d gu
aftag #Y gadafsa fear s @ &

Buffer Stock of Sugar

1722, SHRI N.K. SANGHI : Will the
Minister of FOOD AND AGRICULTURE
be pleased to state whether there is any
proposal to build up a buffer siock of sugar
to control the fluctuations in availability and
price 7

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION (SHRI ANNASAHIB
SHINDE]) : Yes, Sir. A proposal to build a
buffer stock of sugar is under consideration
of the Government,

Post Offices working at loss

1723. SHRI V. NARASIMHA RAO
SHRIMATI ILA PALCHOU-
DHURI :

Will the Minister of INFORMATION
AND BROADCASTING AND COM-
MUNICATIONS be pleased to state :

(a) the total number of Post offices in
the country which are running in deficit ;

(b) the annual loss on such post
offices ;
(c) whether Government propose to

close down the uneconomical Post Offices ;
and

(d) if not, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
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BROADCASTING, AND IN THE DEPRAT-
MENT OF COMMUNICATIONS (SHRI
SHER SINGH) : (a) Since there is no
procedure for anoual financial review for
permanent post offices, it is not possible
to state the number of permanent post
offices running at a deficit, The financial
position of temporary post offices known as
experimental  post  offices is reviewed
annually, Information  regarding the
number of such experimental post offices
which are running at a deficit is being
collected and will be laid on the Table of
the Lok Sabha,

(b) The annual loss on the running of
all the post offices can not be stated for
the reasons mentioned in answer to part
(@) of the question. However, during the
year 1968-69 the loss on experimental post
offices was Rs. 97, 12, 611, 70,

(c) and (d). FExperimental post offices
are opened and retained for a period of 10
years even il they run within certain per-
missible limits of loss ranging from Rs. 500/-
to 2500/-. If they are found, during the
anoual financial review, (0 be running
beyond the permissible limits of loss,
they are closed down unless the extra loss
beyond the permissible limits is made good
by some interested parties. Experimental
post offices are also made permanent even
if they run within ceriain permissible limits
of loss ranging from Rs. 240/- to Rs. 500/-
depending upon the distance from the
nearest post offices, If they are found to
be ruoning beyond these permissible limits
of loss for permanency at the end of the
experimental period of 10 years, they are
closed down unless the extra loss beyond
the permissible limits is made good by some
interested parties, Since post offices
provide a basic communication need of the
country and the Government bas a
monop.ly of this public utility service, loss
upto a certain limit in running of post
offices is borne by the Government.

The closure of permanent post offices
which are found to work at a loss arises
only if it is found that it Is oot possible to
reduce the cost, If pecessary by downgrading
the office or limiting its functions.
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Gnuidelines for Selection of Soll Areas and
Terracing for Storlng rala water In dry
Reglons

1724, SHRI V. NARASIMHA RAO :
Will the Minister of FOOD AND AGRI-
CULTURE be pleased to state :

(a) whether Dr. D.A. Williams, Ford
Foundation Programme Adviser in Water
Management and Development, during his
recent visit to India observed that much of
the rainfall in dry reglons can be stored in
the soil and in ground water with proper
selection of soil areas and terracing ; and

(b) if so, whether Government will
attempt to evolve specific guidelines in this
direction ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION (SHRI ANNASAHIB
SHINDE) : (a) and (b). Yes, Sir.

Direct dlalling system with Foreign Countries

SHRI 8. K, TAPURIAH : Will
of INFORMATION AND

1725.
the Minister

BROADCASTING AND COMMUNICA-
TIONS be pleased to state :
(a) whether Government are in a

position to take a direct dialling system
with foreign countries looking to the bene-
fits that can accrue from the schemes ;
and

(b) the countries with which we can
doit?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING, AND IN THE DE-
PARTMENT OF COMMUNICATIONS
(SHRI SHER SINGH): (1) Not at
prescnt,

(b) Does not arise.
Seminar oa Dry Farming

SHRI K. M. MADHUEKAR 1
SHRI HEM RAJ :

Will the: Minister of FOOD AND

1728,
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AGRICULTURE be pleased to state :

(a) whether a Seminar on Dry Farming
was held recently ; and

(b) if so, the main conclusions drawn
by the Government on the basis of dis-
cussions in the Seminar ? |

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY, DEVELOPMENT AND
COOPERATION  (SHRI ANNASAHIB
SHINDE) : (a) Yes, Sir.

(b) A note on the general conclusions
arrived at is laid on the Table of the House,
[Placed in Library. See No. LT—2726/70.]

Demand for a Wage Board for Exira
Departmental Postal Employees

1727. SHRI K. M. MADHUKAR :
Will the Minister of INFORMATION AND
BROADCASTING AND COMMUNICA-
TIONS be pleased to state ;

(a) whether Government have received
any representation from the All India
Postal Employees Union, Class [Il em-
ployees demanding the Instiiution of a
Wage Board or a Commission for extra
departmental Employees working in the
Postal and RMS Sections of Communica-
tions Department : and

(b) if so, the decision of the Govern-
ment regardiog this ?

THE MINISTER OF STATEIN THE
MINISTRY OF INFORMATION AND
BROADCASTING AND IN THE DE-
PARTMLNT OF COMMUNICATIONS
(SHRI SHER SINGH); (a) No Sir.
However, the Nationzl Union of Postal
Employees Ciass 1l and the National
Umion of Extra Departmental Agents have
represented for inclusion of the case of
Extra Deparimental Agents within the
purview of the terms and conditions of the
proposed Third Pay Commission.

(b) The matter is under consideration.
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Wit qwwffe g # argofoe
feem & fg Serd

1729, sit witee g : =7 W@
war g 5 g @ O w9 6T fm

(%) WYt gl g § avgar-
faw fasre 9T gw feal ufer & feg
o w1 geT §;

(=) #qr <9} qugdfy Fwar
argzifes fasn & fag w1 fdie domr
TE i} ;

(n) afz gl ¥ 9% s9tET w1
;

(%) a1 et quadfy AT §
feg? aaf & Y & 7o F gEre AR &
art & vrf fafose gema & ; W

(¥) afz gt, & wifrnfaal, gfom,
wrfas sfasl, 3Qam safmal aar
gfafta @l # gwemdl 51 frw wwe
o= fear smga ?

ww, ofy, sgufoe feem oo
ageTe WAt ¥ 3q-wwt (ot ogfon):
(%) <Yt Gigar wafa & e agar-
faw fawma srdwa & fay afcqy usy
Naar fdx ¥ § o ¥ wdww & fao
¥t agraar waw A w1 ag § ) =g-
gifaw fawim widww & fag vsg axmd
o gaw 1Y Wi Al aeafes saofa
aq srafasar ot fdt &30 &t wew
aoerd gru argeifas fasrg sgwe «
& wgit | ga a6 TR WARH &
waTe WY A ¥ grgufes  fesre
wriwa & foq Usg Dwnal ¥ 84.00
O WY 8 waem Ay 0 ¥ @
sfoegi & ard #§ qramn wdy ro T
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FeeT & fywrt-fand fear ar @ §
ol afeifaa gaaf wfas €9 Qaar
# € ;gAY | wgt &% ¥z oife G o
7Y §, ITA AAFIN ¥ qAT wWaAT
g 5 5.13 s0% wwi &1 ofeqy o«
fear srgar | weg QAT @A & wfy-
e, amgmifas fowre fasmn & &g
aqr & gra s faE DAl 93 17.35
s Qg &% afwegr & aw s@Wwr
ey )

(@) <Y @iwar & sraffae s
& faq fr a€ QYomrd daredy af § .

(1) fasm #27 & mafie wy-
a1 afeqrod;

(2) afgaral mar g o & qgi

1 w1g & a=ui & frq aufiae

STEF;

(3) argarfas gfa aard w1 fywar;

(4) argzrfas fasrg aqr qwga)

TH 9T foeH §91T §2AT;

(5) ga% Seal % greArgT grEFTT
gzr7 w1% qifus  afafefegy
®) TFrAT BAT;

(6) wene; aqr
(1) wEfEs sfeafmr

() 39g'%7 Qwarel 7w teg
|AT 928 T & Y faac # f o g
[earem & ww figr wmar ) i dear
LT—2727/70]

(w) & (). wrerdt gww T Wy
Tt § 9 oW zw g% @ & agt )
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W Wit wxfoa & fiw g
furdremit wr farfs

1730, =it witgwe QA ;
&t o o Ty ¥
st 7o Wo HEY :

W W aat wfw 50 g W ®
w97 #10 fm :

(®) sar wrew o w@frar # sfe
fatawt &1 fafawa fee o@ & §araar
§ vt afe gr, @ ga® 2rAF 24T ® w@r
TR g ;

(@) war wafmar & gas W@ #
fver =@ w3 @ ¥; WX ofy g, @Y 3awy
qea frat § oiT a1 i guw o
wafear § faur ma st § W afe
gh, & 3% d=ar fead) §; WX

(m) 9w fafaag ggfa & wwa
wrahn wiewid gafoar § feg 9w
¥ fadrg faerr stied F3X qar WwwE@ ¥
waferar & wfasifat &) fsg vz &
ferar & sty ?

wre, wfe, wrguiios fewmw oo |-
wre smeg § v WA (s e
i) : (%) 0, gt 1 wfw, 23-mex wifz
# qreegfes srvemgs aq9T & 9E0A-
wzia & fag )

(@) ®YT (7). wia § gfw & fafwea
A9 ¥ 36 wargr % faurdt wequa w¢
W Wy, dw & fag &y wift &
AN aqr TA-qET FOETS, S,
w3 fanfm wfe & s ¥ ¥ IQ
wfewift ) ufes gemsr & fag T@-
fitar ¥k & sy frwrods §
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witl Gwwdfy g gufy § W

W w1 W
1731. =it wimeT QW : w7 €™
wat gfe w9 ag 9@ @ w9 &/ e

(¢) 2@ #Y &w FmEwr W g
A ¥ fag StdY gxadia Qaar § feaar
ufe &< £ T

(&) w1 ag 79 & f& aowe
AN4r DaAT F 29 K q4T gHEAT @G
w1 g s & fag gy fafas Qamr
Ttk §; afz gf, o1 sasT sy wr g

(m) sar s W@ & fag fase
wfasq § gat ) ®1 avarAl w1 frata
ST G 1 qHM ; FET FEA
2, afz &, a1 Ia%T A9 AT § ;W

(7) 71 g 7% § fr 5@ oA e
§ ot daw wrea ¥ @ dar @9 § ol A
adl; afz gt @t gawr saYr sar & 7

wrw, fa, arguias fawe wic ag-
w1 weaag § g aeoft (st e i
fa) : (%) 39 & ;arAl & IeqiET 0
g & ggas & = wfw &xaqr
grafeag &A1 % fafwsa Igidel & fag
yreq 14T gagdfs qiwAar & fAwffer
ufy wew fagwa & Ifsafag §1 Sy
qeadfg NAAT & w=aNT 7 &) & fag
ufrw fasiwgtl 9t Q17 gl foar
FTWE

fexewm
(=72 arel )
it yemn 528.80
wy fawrt 475.70
yfa gwww 151.10
& fawre 29.50
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w97 1|l q
facra deqral (sl &)

¥Y ¥+l wgIgar 263.00
agwifear 151 40
wgzifas fasra qar

qIIgAT U 115.80
gen faaig 857.00

(=) ®rarat & geomzd # A ¥
qafcy afg #77 & fac  1966-67 & Ffa
fasrg wranit o af Aifa ge € ag
g we aYd) guadfy qyaar § g AMfa
& w-aqa gueA) 1 91w fwar ar @r
2w At Ay’ & qeg ot § ¥ wfew-
fag & ; wfer &7 § wfas FeEmdw
feerl 1 F10%9, 33T W1 w4, 897
&t & fag &g fa=n o1 fawrm, AT,
Frad e qgqr Fzams gigfgat G8
mrziAl &1 wigifaa sgaeqr, gmfas agr
3z HU gfawrg faaw geqas fag
gfeafaa &, feardl £1 faar qar sfasw
wlt ai aqr faei &1 dasa

(m) afz <t qeFefa drwar &
o°F aF @TUIE ®1 FEIRA 1290 W
Mz 27 & Ffey @< a5 gy W@ g,
aY g waat & wfede &t fag'e frar
arar wie faafa & fag geeew fwar
srgar | fw o), arsafas frafe o
arar) ¥ gardt sfagfrar ox e
wtar | fafeet geant & fag emom=t
N wrgsarl & fadea o wieded
w1 frafwg wrfor &0 W & 1969
¥ qgy @ Y Aarm ¥ qawdt wmAa
faata firgr &1

(v) s (FHem ewt fageew)
W gy M2 gy § @i N (Feofrare
geifiz-aifega) 3§ a9 § ok ged
(wrefreror famared) & o aw Wi #
fa g b
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Foodgrains Production During Fourth Plan

1732. SHRI P.C. ADICHAN : Will the
Minister of FCOD AND AGRICULTURE
be pleased o state :

(a) whether an asscssment has been
made about the likely production during
the current Rabi Season ; and if so, how it
compares with the actual rabi harvests in
the country last year ; and

(b) the targets of foodgrains production
duriog the Fourth Five Year Plan being
fixed in the light of the latest results 7

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION (SHR1 ANNASAHIB
SHINDE) : (n) Rabi crops are still in the
fields in most of the areas and much would
depend upon the weather inthe remaining
part of the season. It is, therefere, too
early to give a precise idea about the size
of rabi crops. However, on the basis of
qualitative reports so far available about
the condition of the crops, it is anticipated
that the production of rabi crops during the
current year might be higher than in the
previous year,

(b) The target of (otal foodgrains
production to be achieved by the end of
the Fourth Five Year Plan (1973.74) is
cavisaged at 129 million tonnes.

Aar gww qRTEE! Wt ey
usad W v frwe ety

& ®reuw & Oy

1733. ot gew wwy woum :
it go wo wraiym :

a1 ww awt gowtw w4 3g wrk
ﬁmﬁﬁ:

(%) m M7 &l & om foors
srafedl & araw ¥ feax dam g
QETHAE! SHIGT ST AHET B AT
feqr o ;
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(®) 37 wwad # Fewr fraft @
fa-git gaq wafa & Awmre srw w37
e wAam st s §;

(m) #ar & ¥v afewrfay 1 Q-
me 3% & fau gTere & S1€ avqar aq7§
§;

(7) afr agf, @ X wwad w0
foa®Y g@ar aga swar g, Qamy {H
foq et w1 wfesw § w7 wdard
s w7 fawie g ?

oW aut gawtw weut (ot dfto wet-
@) : (%) st (w). IS gFT W
araft &

(m) o (). 3% feats 24 wda,
1069 ®Y siE_guT ¥ warifisa wa gear
7463 & Wi (1) ¥ IwT H glaa gfa-
wd Wt fogmd Igasy @ @
qafa mgfRarag (@ aaag) ¥ -
foa fadg %163 gro w9 aF 2343 ooe-
d- wilgT ST wEAN F AAMT
femmar war §

WATATC 9N W geerd fawme

1734, st gww WU wgmT : T
AT AWT NETOW W Ewre HAT 27
qasaT, 1969 & wardifss s gear
1650 % JAT & grew ¥ Oy qEA ®Y
w97 ST fis .

(%) 30,000 ¥ wfiw afcaras @
46 gwrAe oA § ¥ g, Wi ek
g ¥ wwifow 1% o 97 AT O
%Y duqr figadt § Forsd weerdr fawrgs
ot forerar

(%) swere 7 fawew sy & @
w¥ 1,441 gATO OFF & ¥ fied, ddaR
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wie 3¢ & swifaa §IF 1 g o0
%1 gear feadr-fead) §; Wk

(1) 30,000 & wfaw afcaraT ay
45 gurar qxi &1 fawrqw A€ ¥ &
w1 $R § ?

FUAT o491 FATCH  WAMT WX
®wre faam ¥ cow weAt (s xe wo
) : (§) wasr 15

fg 3
i1 —
(=) aasr 308
g 431
S 4 185

() weafaa gwTT oA Y fa-
gl & fag a1 &t fawmew 1 g@ wane
fazmen ' gifas faaog 1 9% ar
3Iq AITZE FT A FATAL 99 H T
w fawgr 3 & fao fagifa faar
TR, QU AFA & FIw, g@w ad
fear = @1 &, W ox-ofaery w1 fro.
g7 Adf fed I oY wrewzifawar
qraAr I g a1 fadgd Fmw faad
ar fgar Wt I%amd g av grdwafrE e
ot Afawar & grmfas o qv =y
fagr=al F1 IeawT F¥ g W £7 SwTT

g fega W gf agand &

s 1968-69 ¥ guv wrwre, af feeelt W
ot arfir

1735, it JoQ €Y wHAw W1 W
oot gf @Y qg T ) §7 & 5 :

(%) faeiia a9 196869 # € faeely
® gu AR T ek gew oW oG
ey nar agr w@w gro fendt fast o
af; e
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(®) vax a9 & faedt § o ama
arer 33§ o€ gft g wiwa am @
saYr war § 7

wrw, §fy, agafos faem aw
WEEIT WA g § IewEAr (s Ao giom):
(%) 1968-69 (F=rE, 1968 & 7, 1969)
# 3.38 AT To & Te4 F1 3670 (7 T4
q7) g0 wE 9F | Idr wafg F 4.41
FUT %o ¥ F7 frky g€ Famd awgeelt
fam Y aifas &1

(@) sgwrdr a 196869 # wuAA
10.36 wre 5o Y gify g€ B, fora¥k art
# woft g AT wd §

Bupply of Paper tags to Assam Postal circle

1736. SHRI DHIRESWAR KALITA:
Will the Minister of INFORMATION AND
BROADCASTING AND COMMUNICA-
TIONS be pleased to state :

(a) whether it is a fact that recently in
Amsam P and T Circle, postal authority
placed order outside Asam for supply of
‘‘paper tags'* meant for posital bags ; if so,
the money value of this order ;

(b) whether any press or Assamese
business man was applicant for this ; and

(¢) whether any public quotations
were called for through advertisement ; if
not, the reasons thereol 7

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING, AND IN  THE
DEPARTMENT OF COMMUNICATIONS
(SHRI SHER SINGH) : (a) Yes, Sir. The
P.M.G. has requested PM.G. Wes
Bengal to procure and supply 15 lakhs Tag
Labels to meet his emergent demands as
they could mot be procured locally at
Gauhati or Shillong. The mopey value of
the order is estimated 10 be approximately
Rs, 6,000, So far mo purchase has been

made,
(b) After the requisition was placed a
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local businessman  (a building contractor)
cffered to procure and supply Tag Labels.
\When tenders were called for the rates
quoted range from Rs. 16/-t0 Rs. 21/-for
one thousand tag labels (excluding cost of
paper) against ooly Rs. 1.10 approved by
the Printing & Stationery Department.

(¢) According to conditions prescribed
for local printing quotations from six
reputable firms at least are 10 be invited and
rates (o be paid are not to exceed the
rates in trieonial P and T contragt of the
Printing and Stationery Department. )

Distribution of surplus Land to Landless
Labourers and Scheduled Casts

1737, SHRI G. Y. KRISHNAN : Will
the Mioister of FOOD AND AGRICUL-
TURE be pleased to siate :

(a) the total average of the surplus land
going 1o be distributed among the landless
bourers and Scheduled Castes; and

labourers
{eénants,

(b the number of landless
Seheduled Castes and deserving
State-wise ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
CO-OPERATION  (SHRI ANNASAHIB
SHINDE) : (a) “"Land™ is a State subject
under item No. 18, List-11-State List of
Seventh Schedule of the Constitution of
India. Its allotment and distribution is
being administered by the conceroed State
Governments.

(b) According to the 1961 Census there
were 10,455,364 agricultural labourers belon-
ging to the scheduled casis in  the country.
State-wise figures for landless scheduled
casts labourers and deserving tcnants are

not available,

Implementation of Recommendations

of Central Wage Board for Eogineering
Industry by Bihar Governmeat

1738. SHRI RAMAVATAR SHASTRI:
Will the Minister of LABOUR AND

REHABILITATION be pleased to state the
steps taken by (be Bihar Government to see
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that the recommendations of the Central
Wage Board for Engineering Industry are
implemented ?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI D. SANIIL
VAYYA) : Government's decisions on the
recommendations of the Central Wage
Board for Engineering Industries are yet to
be announced. However, in pursuance of
agreed decisions taken at a tripartite meet-
. ing held at Patna in September, 1969, the
‘Government of Bihar appointed a tripartite

Committee to consider the question of wage
revision, The work of this Committee was
interrupted due to strike in certain engineer-
ing establishments in Jamshedpur and with-
drawal of members from (he tripartite
committee, Later, agreements in some
engineering establishments were reached.
The Government of Bihar have constituted
another Tripartite Committee in January

_ lagt to consider the question of wage revision
in the remaining engineering concerns re-
gistered under the Factories Act. The work
of the Committee is in progress.

Price of Modern Bread

1739, SHRI RAMAVATAR SHASTRI:
WIll the Minister of FOOD AND AGRI-
CULTURE be pleased 1o staie :

) (a) whether it is a fact _lhat. the price of
Modern Bread was increased in the Delhi
' sometim¢ back due (o rise in wheat prices;

(b) if so, whether Government will con-
sider the demand to being down the price
of Modern Bread (o ibe original price;
and

(¢) if not, the rcasons therefor 7

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION (SHRI ANNASAHIB
SHINDE) : (a) Yes, Sir.

' (ﬁ) and (¢). Since raw material cosis
form the bulk of the cost of bread any in-
"crease in the cost of raw materials bas to
“be refiected in the price of bread.
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Provision of Shop and School Building in
P & T Colony, Kidwaipur, Patna

1741, SHRI RAMAVATAR SHASTRI:
Will the Minister of INFORMATION AND
BROADCASTING AND COMMUNICA-
TIONS be pleased to state :

(a) whether there is any provision of
School building and shops in the Posts and
Telegraphs Colony, Kidwaipur, Patna;

(b) if so, when the School Building and
shops would be constructed there;

(¢) whether the P & T Depariment
propose to run school under direct super-
vision in the P & T Colony;

(d) what is the actual scheme of run-
ping such schools by the P & T Depariment
in the country and specially in P& T
Colony, K dwaipur, Patna; and

(e) why the Higher Secondary School
run by the Central Board of Education at
Paina cannot be approached for establishing
the school near the P & T Colony, Kidwai-
pur, Pamna, taking into consideration the
central piace for the sons and daughiers of
the Central Government Employess ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
‘BROADCASTING, AND IN THE DE-
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PARTMENT OF COMMUNICATIONS
(SHRI SHER SINGH) : {a) and (b). There
are no such proposals for school building
and shops in P& T Colony Kidwaipuri,
Patna at present.

(c) No, Sir.

(d) There is no scheme of running
schools by the P & T Department in the
country or in the P & T colonies. '

(e) Does not arise.
Increase In Milk Sapply to Delh/

1742. SHRI M. L. SONDHI :
SHRI 8. K. TAPURIAH :
SHRI S. C. SAMANTA :
SHRI RAM SINGH AYARWAL:

Will the Minister of FOOD AND
AGRICULTURE be pleased to state :

(a) whether it is a fact that a plao has
been drawn up to increase the milk supply
in Delhi. )

(b) what are the details of expansion
proposed in respect of dairying capacity,
procurement of milk, co-operative pilk
supply organisations, processing capacity,
quality control and distribution including
distribution through home delivery and
through full-time depots; and

(c) the details of the cost of the plan and
how it is proposed to finance it ?

THE MINISTER OF STATEIN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND -
COOPERATION  (SHRI ANNASAHIB
SHINDE) : (a) Yes, Plans have been
drawn up to increase milk supply in Dehi
through the Delhi Milk Scheme.

(b) The following proposals have been
formulated for increasing the milk handiing
capacity of Delbi Milk Scheme and increas-
ing milk production in its rural milk shed
areas :—

(i) First phase expansion of the exist-
ing milk plant from 255,000
litres per day to 3,00,000 litres per
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day, expected to be completed including dairy extension and deve-
shortly. lopment of cooperatives,
(ii) Second phase expansion of the

existinog milk plant from 3.00,000 Q) 'C.ll:::;i dewo'i'".“m programme,

litres per day, to 4,35,000 litres including provision for dairy ex-

b & gxpe.cte 4 ‘o' ‘be g tension and development of co-
by the end of pext finan. operatives for Rohtak district in

leted b Haryana State (under formulation).

clal year,

(vi) A comprehensive programme for
increasing milk handling capacity
of Delhi Milk Scheme and for

(iii) Construction of a second Dairy in
Delhi and ancillary works for
increasing the throughout to 700,000

litres per day under the pew pro- increasing milk production thro_ush
ject for Milk Marketing and Dairy ’;’I‘:':l':l;";:::;";m?:‘:f ﬂ:eked‘-una.
Development with assistance from plies and im s " p-
World Food Programme, cxpected proved management
to be completed during the Fourth under the pew Project for milk
Five-Year Pla marketing and dairy development

i with assistance from World Food

Programme.

(iv) Four Intensive Cattle Development
Projects for increasing milk pro-
duction in the milk-shed areas of The Delhi Milk Scheme has no prog-
Delhi Milk Scheme, in the districts ™@™me at present for distribution of milk
of Meerut in U.P, Gurgaonand (hrough home delivery or through full-time
Karnal in Haryana State and Milk depors.

Bikaner in Rajasthan. These pro-
jects provide for a comprehensive (c) The relevant information is given
programme of cattle development below :—

Item Estimated cost

Source of financing
Rs.
(i) First Phase expansion of 41.49 lakhs From  the provision of
the existing milk plant. Rs. 2.25 crores made in the

Fourth Five-Year Plan for
expansion of Delhi Milk

Scheme.
(1i) Second phase expansion
of the existing milk plant, 1.18 crores —do—
(iii) Construction of a second 8.35 crores Partly from Fourth Plan pro-
Dairy in Delhi and ancil- vision of Rs, 2.25 crores and
lary works, partly from the funds gene-

rated from the sale of com-
modities received from World
Food Programme under the
new Project for milk market-
ing and Dairy Develop-

ment,
(iv) Four Intensive Cattle 220.37 lakhs From the provision of Rs,
Development Projects. 22037 lakhs made in the

Fourth Five-Year Plan for
the implementation of thes
programmes.
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Item Estimated cost. Sowurces of financing
) Rs,

(v) Dairy Development Pro- 73.92 lakhs From the funds generatsd
ject at Rohtak, from the sale of commodities
10 be given by World Food
Programme under Project

348.
14.16 crores From the funds gencrated

(vi) Cattle Development Pro-
grammes in the milk shed
areas of Delhi Milk
Scheme under the new
Project for milk market-
ing and dairy develop-
ment,

from the sale of commodi-
ties to be glven by World
Food Programme under the
new Project for milk market-
ing and dairy development,

Establishment of Small Farmers Development
Ageancles In Dry Farming Areas

1744, SHRI HEM RAJ : Will the Minis-
ter of FOOD AND AGRICULTURE be
pleased to refer to the reply given to Starred
Question No. 667 on the 18th December,
1967 and state :

(a) the names of the districts, with the
name of the State in which “*Small Farmer
Development Agencies”  have been
established ;

(b) whether they have been established
in frrigated areas only or in, dry farming
areas aiso ; and

(c) if they have not been established in
dry farmiog arcas so far, whether Govern-
ment propose to do so ?

MINISTER OF STATE IN THE MINI-
STRY OF FOOD, AGRICULTURE, COM-
MUNITY DEVELOPMENT AND COOPE-
RATION (SHR1 ANNASAHIB SHINDE):
(a) Darjecling (West Bengal), Purnea

(Bihar), and Chhindwara (Madhya Pradesh).

Other Stale Governments arc selecling
districts for the purpose.

(b) and (c) : One of the criteria for
selection of the districts for Small Farmers
Development Agencies is that either surface
{rrigation or ground-watar potential exists in
the area. The intention is that small far-
mers should be provided with adequate

irrigation potential to develop their econo-
mic base.

It may be mentioned, however, that un-
der another scheme of the Central Govern-
ment meant for giving assistance 1o sub-
marginal farmers and agricultural labourers
projects can be 1aken up in dry farming
areas also.

Stoppage of Imports Under PL 480

1745. SHRI HEM RAJ : Will the Mini-
ster of FOOD AND AGRICULTURE be

pleased (o state :

(a) whether any definite decision has
been taken by Government for the stoppage
of PL 480 imports ; and

(b) if not, by what time it will be taken
and upto what time import will continue 7

THE MINISTER OF STATE IN THE
MINISTRY oF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION (SHRI ANNASAHIB
SHINDE) : (a) and (b). Till such time as
the country becomes sell-sufficient in pro-
duction of foodgrains, some imports under
PL-4%0 arc necessary. with the increase in
food production the imports are gradually
being reduced. According to the preseat
assessment concemsional imporis are €xpec-
ted to be stopped after 1970-71,
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Payment of Commpensatory and Hill Allowance
to PAT Staff in Himachal Pradesh

1746. SHRI HEM RAJ : Will the Mini-
ster of INFORMATION AND BROAD-
CASTING AND COMMUNICATIONS be
pleased to state :

(a) whether it is a fact that the whole
of Himachal and Kangra District in Hima-
chal Pradesh is treated as one entity for the
payment of compensatory and hill allowance
by the Union Territory Administration ;

(b) whether it is also a fact that the
Central Government only treats a few places
for this purpose ;

(¢) if so, the names of such places ;
and

(4 wheiher the Central Government
also propose to bring the compensatory and
hill allowance paid by Himachal Pradesh
Administration at par for payment to the
Central Government Employees ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING AND IN THE DEPART-
MENT OF COMMUNICATIONS (SHRI1
SHER SINGH) : (a) Yes.

(b) Yes, because the allowances are
based on the height of the places above sea
level.

(c) Chamba District

Chamba Tehsil Bhattiyat Sub-Tehsil

Churan Tehsil, Baramaur ilaga.

Mandl District

Chachiot Tehsil Kasong Tehsil, Mandi
Sadar Tehsil Joginder Nagar Tehsil, Sunder
Nagar Tehsil, Sarkaghat Tchsil

Mahasu District

Rampur Tehsil, (excluding Sarahan,
Pandrabis and Atharabis Parganas), Rohru
Tehsil (excluding Dodra Kawar), Jubbal
Tehsil, Chopal Tehsil, Kotgarh and Kotkhai
ilaqas, Kumarsain Sub-Tehsil, Theog Tehsil,
Solan Tehsil, Arki Tehsil, Suni Sub-Tehsil,
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Bilaspur Distriet—whole.
Sirmur District — whole.

Kangra Districi—whole.

(d) There is no such proosal at present,
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Central Information Service Grade
IV Vacancies

SHRI RAM SINGH AYAR-
WAL :  Will the Minister of INFORMA-
TION AND BROADCASTING AND
COMMUNICATIONS be pleased to
state :

1748.

(a) whether it is a fact that a large
number of permanent vacancies have re-
mained unfilled in grade 1V of the Cenitral
Information Service ;

(b) whether it is also a fact that 69
officers approved by the UP.SC. in 1965,
have not yet been made permanent des-
pite these vacancies ; and

(c) if so, the reasons of this delay and
..how soaqn -they will bc___d_eph.red perma-
. nent against the existent permanent va-

cancies 7

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING, AND IN. THE DE-
PARTMENT OF COMMUNICATIONS
(SHRIL.LK. GUJRAL) : (a) There areat
present 73 permanent vacancies in Grade
IV of the Central Ioformation Service,
Of these, 22 vacancies are reserved for
Released Emergency Commissioned/Short

Service Commissioned Officers of the
Armed Forces,
(b) and (c). 68 candidates were ap-

proved by the U. P. 8. C. in October, 1965,
for appointment against temporary vacan-
cies in Grade 1V of the Service. After
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completion of formalities relating to medi-
cal examination and wverification of charac-
ter and anteccdents, eic,, the candidates
joined the Central Information Service on
various dates between December, 1965 ard
June, 1967 and were placed on probation
for two years which they have successful-
ly completed. 62 of the 68 candidates are
in service now,

Action to confirm the officers against
available vacancies is under way.

Shortage of Medium size Tractors

1749. SHR1 RAM SINGH AYAR-
WAL : Will the Minister of FOOD AND
AGRICULTURE be pleased 10 state :

(a) whether it is a fact that there isa
great shortage of medium size tractors in
the country which are in great demand ;

(b) whether it is also a fact that these
tractors which ar¢ in short supply are
sold in black market ; and

to check
and to

(c) if so, the steps taken
black market on these tractors
achieve self-sufficiency ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION (SHRI ANNASAHIB
SHINDE) : (a) Yes, Sir.

© (b) and"(c). ‘Withr & view 'to-eliminat-

ing p(ssibnld blackmarketing of tractors,
Government of India are making available a
substantially larger number of imported
tractors through State owned- Agro-lodust-
ries Corporations and accelerating and
intensifying indigeoous production, Im-
port of tractors as gift from relations
living abroad bas also been allowed with
a view 10 casing tbe supply position. Be
sides, Government have under considera-
tion the promulgution of a Control Order
on sale and distribution of tractors. The
following measures have been taken Lo im-
prove availability through indigeoous pro-
duction and imports :—

(i) As against 15,500 tractors allowed
for import agalnst 1968-69 requirements
(of which about 14,000 tractors have becn
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cither received or are on high seas), the
number of tractors allowed for impori
against 1969-70 demand is 35,000, During
1968-69, the target of indigenous produc-
tion was fixed at 20,000 numbers but actual
production was 15466 tractors. It is
hoped that indigenous production would
exceed 20,000 nos, in 1969-70 and would
further go upto 30,000 nos. during 1970-71.

(ii) The tractor industry has becn de-
clared as a priority industry and Govern-
ment has been able to meet in full require-
ments of components and raw materials in
regard to the phased manufaciuring pro-
gramme of the tractors manufacurers who
have further been assisted by grant of import
licences for additional capital goods re-
.quired for achieving their licensed capacity.
The Agri. Wheled Tractors Industry was
exempted from the Licensing Provisions of
the Industries (D&R) Act, 1951 with effect
from 7Tth February, 1968, in order to induce
the present, tractor manufacture to di-
versify their production in the lower H.P.
range and also 1o attract other intending
partics 10 undertake manufacture of traclors.
Eight oew schemes for manufacture of
tractors have so far becn approved in princi-
ple and three are under various stages of
consideration. Proposals have been received
from five others and in their cases detailed
schemes are awailed,

(iii) It is proposed to undertake manu-
facture of a small HP. 20 H.P. tractor in
.the public sector for a capacity of 12,000
pumbers, per apoum ipitially.

Constitution of Telephone Advisory
Committees for Important Citles

1750. SHRI K. ANIRUDHAN :
SHRI MANGLATHUMADAM:

Will the Minister of INFORMATION
AND BROADCASTING AND COMMU-
NICATIONS be pleased to state :

(a) whether any Committee on the
lines of Telephone Advisory Committee
Constituted at Delhi has bsen thought for
other important cities in India; and

(b) if 80, the terms and eonditions of
such Advisory Committees with their scope
of work ?
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THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING, AND IN THE DEPA-
RTMENT OF COMMUNICATIONS
(SHRI SHER SINGH) : (a) Yes, Telephone
Advisory Commiltees on the pattern of
De'hi, with slight adjustments, have been
constituted at Calcutta and Bombay also.
Similar Committees with smaller member-
ship are functioning at 65 other stalions.

(b) These Committees are constituted
for a term of two years and they are expec-
ted to discharge the following functions : —

1, Bringing the telephone using public
and the P & T Depariment into
closer relationship.

2. Giviog the public confidence that
their grievances are being properly
represented and attpnded to,

3. Advising the Department on the
betterment of local and trunk ser-
vice.

4. Giviog publicity to the action be-
iog taken by the Department to
improve the telephone service.

5 Assisting the Department to tide
over the present situation by in-
voking co-operation and patience
from the public.

6, Assisting the Deparument in the
provision of pew connections on
fair and equitable basis by asses-
ing merits and the comparative
nature of the importance of the
activities of the applicant and in
-conformity with the policies of the
Government.

Constltution of Indlan Dairy Corporation

1751. SHRI MANGLATHUMADAM:
Will the Minister of FOOD AND AGRI-
CULTURE be pleased to state :

(a) whether an Indian Dairy Corpora-
tion is proposed to be comnstituted;

(b) if so, the additional benefits Likely
10 bp achieved by this Carporatiqn; 4ad
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(¢) whether the National Dairy Deve-
lopment Board is also being associated with
this Corporation ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURL,
COMMUNITY DEVELOPMENT AND CO-
OPERATION (SHRI ANNASAHIB
SHINDE) : (a) The Indian Dairy Corpora-
tion has been constituted under the Com-
panies Act, 1956 on 13th of February,
1970,

(b) The Corporation has been constiju-
ted for financing programmes amounting to
Rs. 95.40 crores for expansion of milk pro-
cessing facilities in the four metropolitan

cities of Bombay, Calcutia, Delhi and Madras,

from the existing | millinn litres a day to
2.75 million hitres a day and lor increasing
milk product'on in the rural milk shed areas
of these cities located in 10 States and the
Union terntory of Delhi.

(¢) The Memorandum of Association
of Indian Dairy Corporation authorise the
Corporation 1o consult the National Dairy
Development Board on all their  technical
and scientific aspects,
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Steps for Renewal of Radlo Licences

1753. SHRI N R. DEOGHARE : Will
the Minicster of INFORMATION AND
BROADCASTING AND COMMUNICA-
TIONS be pleased (o state :

(a) the approximate number of persons
in the couniry who have not renewed their
radio licences for the last three years, two
)ears and one year;

(b) the steps that Government bave
taken for the renewal of these licences;
and

(¢) the approximate loss per year to
Government due to non-renewal of the
radio licences 7

THL. MINISTLR OF STATE IN THE
MINISTRY OF INIFORMATION AND
BROADCASTING, AND IN THE DE-
PARTMLNT OF COMMUNICATIONS
(SHRI SHER SINGH) : (a) (i) 1,60,537

(ii) 2,90,446
(iil) 7.69,899

(b) An anii-evasion organisation set up
in the P & T Dcpartment carries out checks
for renewal of licences and detecting cases
of evasion of licensing, Periodically,
amnesty is also declared with a view to give
incentive to the public to renew their licens
ces.

&1 As the licence fee is different for
various types of liccences and quite often
the liecences are renwed later on payment
of surcharge, it is not easy to estimate
accurately the loss to Government per year
due to the non-rcoewals.

Wages of, Agriculiural Industrial and
Handloom Labour in States

17°4. SHRI N R. DEOGHARE : Will
the Minister of LABOUR AND REHABI-
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LITATION be pleased to state :

(a) the average daily wage of an agri-
cultural Jabourer, an indusirial labourer and
an bhandloom weaver in each State of
India;

(b) which labour in the country is
highest and lowest paid; and

(c) what action the Government pro-
pose 1o take to improve the lot of the
labourers of different classes particularly
handloom weavers ?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI D. SANII-
VAYYA) : (a) The available information
regarding wages in the various States and
in various sectors of employment is publi-
shed from time to time in official publica-
tions like the Indian Labour Journal, the
Indian Labour Statistics etc. published by
the Central Government and similar publi-
cations issued by warious Staie Labour
Depariments. Atlention is in particular
invited to the tables in Part IV of Indian
Labour Siatistics 1969 published by the
Labour Bureau which seis forth the latest
information.

(b) Wages in some sectors of employ-
ment are regulated under awards of Tribu-
nals, settlements, Minimum Wage legisla-
tion or recommendations of Wage Boards,
The wages differ from industry to industry,
to area and even in the wvarious units of the
from area same industry in one area. It
is not pos- sible to make a general state-
ment as to which category of workers is the
highest paid and which the lowest paid.

(¢) Action to fix statutory wage rates
is permissible under the Minimum Wage
legislation. The bulk of employees, inclu-
ding the handloom weavers, fall in the
State sphere for this purpose and it is open
to the State Governments lo fix, review
and revise wage rates wherever necessary.

Revenue From air Commercial Services
During 1969

1755. SHRI N.R. DEOGHARE ; Will
thy Minister of INFORMATION AND
BROADCASTING AND COMMUNICA-
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TIONS be pleased to state :

(a) the amount of income derived
during 1969 from the commercial services of
the Delhi Station of AIR ;

(b) whether Government propose to
reduce the present rates for advertisements
in order to attract large number of
advertisers ;

(c) whether such commercial services
are proposed to be exiended 10 Nagpur and
other places ;

(d) if so, the details therecof ; and
(e} if not, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AMD
BROADCASTING, AND IN THE
DEPARTMENT OF COMMUNICATIONS
(SARI 1.K. GUJRAL) : (a) The service was
started with effect from the 1st April 1969
and during the year 1969 the gross revenue
was Rs 38, 57, 308.

(b) No, Sir,

(¢) and (d) : Proposals for extension of
the Commercial Serviee to the following
centres are under consideration of Govern-
ment [ -—

(1) Julluudur-Chandigarh

(2) Ahmedabad-Rajkot

(2) Kanpur-Lucknow-A llababad
(4) Hyderated-Vijayawada

(5) Baogalore-Dharwar

Nagpur bas already got a commercial
service,

(e) Does not arise,

Scheme For Regularisation of Squatters
Colonies in west Bengal

1756. SHRIMATI ILA PALCHOU
DHURI : Will the Minister of LABOUR
AND REHABILITATION be pleased to
state !

(a) whether it is a fact

that the
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Govermment of West Bengal have submitted
to the Ceatral Governm:nt a Scheme
regarding the regularisation of about 750
Squatters’ Colonies in West Beogal :

(b) if so, the broad details of the
Scheme including its foaacial implications ;
and

(¢) Government's reaction therelo ?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI D. SANIJI-
VAYYA) : (a) Appareantly, ths reference is
to the regularisation of squatters’ colonies
in West Bengal which cams inio existence
after 31,12.1950. This question had come
up for discussion, gencrally, in meetings
held with the representatives of the Stats
Goveroment in the recent past and the
views of the Goveroment of India were
explained. However, State Goveroment
proposed to send some details in this
regard.

(b) and (c) : De mot arise.

Rehabilitation of East Pakistan Refugess
in Kondagaon Zone of Dandakaranya

1757. SHRIMATI ILA PAL-
CHOUDHURI : Will the Minister of-
LABOUR AND REHABILITATION be

pleased to state :

(a) whether it is a fact that most of the
East Pakistan refugee families rehabilitated
in the Kondagaon Zone of Dandakaranya
have not so far been provided with agri-
cultural land or other employment oppor-

tunities ;
(b) if so, the reasons for this state of
affairs ;

(c) whether any aliernative means have
been provided for them ; and

(d) what perceotage of the refugees
under reference is likely to benefit from

them ?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI D, SANJI-
VAYYA) : (a) to (d) : The information is

being coliected and will be laid on the
Table of the Sabha in due coare.
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wferat otefedt & swnfer o o
wafy grpst wRem Wit gfened
el wr quwt wrfe o gor s

1758. it qeg'wm wAw : W@ oW
aar wfe 77t 2g xarx o war 530 s
wfara, Weandt o ww-g8 A 6@
wYafaq} w1 qrarg &7 & g9 fed w@
9z, frdg T famral arar v fgywme
f&y Wi¥ 9T, waSY, W@ 9T ffay wA
i wrATd, afwal o wgfaal 93
feax fzdl as gu sarr gar § W
ITH AAT EAeCT 9T IIHY AT qZeA-
q@ sl ArAIT T, T4 Hlway,
w180, nglaal, wgz &1 afeaay qqr Wy
¥ #1381 ifg 9T AT TH IAT F) FACA
w0 & fag fed o1 wg@wTa o1 st
gt

wTw, 'r', w fawre owr
qEwIT wATRG W T weNt (st
werretfen faet) : e eax waar gqfy
¥ gfaaraY ayefagt 1 garw fead faay
a% wgar &, a3 sfaareh w1 feew, atad)
gram aor I9afer o & feen-
#r a¥s qmar g fadT wwar §
gqeqfr-tam § woiw fedr w@
awer wiaae srefeat agddt gat £
¥ ¥ vy wefy ofyw, dafeas ok
NOA, Nowadt a1 Fwifggy gl wea)
€ gem § wfes aghd QA §) w=rd-
g gregwiEw § W@ wzafas) &
(A7 R, Aigwd, iy wife) £y
fedi ¥ AT & gAE IF TWT ¥AT
wa & wa {5 wwhfes 09 % 13 A
arfedl &1 (% dafwas, swifear o)
g 3 ¥ 15 KAl a® @A & 1 AwTw-
ST AT 9T AW wAwAl & odww
sQ & qwm @ € vy ¥ g



199 Written Angwers

% gaiT 5 fawifor  of 3 w2
F M gAE w3 a @aral ¥ A T
T ard ag  glafesa wTF & oxarg @
aforrt & wiare 9F, fgewir aqdfaat
T o€ § wx wadl 9T gfrag
oafadi & fewrfeer § af aoo &
ok a1 yfw & fawera fgr snar @ &Y
o 9T IEFT T AT A 9%AT | AR
ey fgrwr fear sar § aY agul
s am & fay gaw! aq o fawfom
afl ®) ard wq A% & IR g §)
A= AT GINA @M1 qF &7 A fwar
wnar | 3§ wug ey afifeafagn &
g wifgal mar qfwal ot sfram
wafugl & faqres wwral ¥ arafiga qd)
feer Ioereq AgY &1 maAY & fagT A
gfy oemaal, araraY W) afzay mifg 1
g% SuE ¥ awid & A a9 ad
gory Wiy @1 ¢figm 4% warf NzAfaq
¥ wfer gift 7 N a@swEar §
giamfadl & s & @ gFT q
rax &% fayr w§ waEdl qT digad,
derfew, warfega, wfega, qfiga Wik
v 4 sgagd  sfearfaar & eang
SYIA 9T WTEAIA A W@ AT @G E |
W vAnul § wadl & fauw S
fadra & fed faaifa Sz €1 amr
¥ Iqwrfer feaqr war & wix IO
qeurg ITArfed w4l @i @R we
R ¥ oAl & Ay ewg f6y @ §
Wit I 9T A¥ IAF wWT A=A
fafews ®r ardt 31 esgEaEl ¥ qm
war & fs awr gor wafase wgia @
At

CMdm for P&T
Staff at Mangalore

1759. SHRI LOBO PRABHU : Will the
Minister of INFORMATION AND BROAD-
CASTING AND COMMUNICATIONS be
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pleased to refer to the reply given to
Unstarred Question No. 795 on the 20th
November, 1969 and siate :

(a) the progress made in the construc.
tions of quar ers for the P & T staff on the
land acquired more than two years baock at
Lee Well in Mangalore ;

(b) whether the explanation of the staff
has been taken for leaving the land and
investment idle while the postal staff in
badly in need of accommodation ;

(c) the loss arising from theft and
other damage to the building on the site
acquired, why was the maierial not sold, if
it was not required for the building
project ; and

(d) when the residential accommoda-
tion js expected to be available and what
percentage of the staffl it will cover ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING, AND IN THE DEPART-
MENT OF COMMUNICATIONS (SHRI
SHER SINGH) : (a) The layout pians of
the colony have been prepared and further
action 10 frame estimales is being taken.

(b) While land is acquired with the
long term requirements in view, actual con-
stiuction of stafl quarters is taken up subject
to availability of resources and priority for
differcnt stations. The question of taking
explanation of staff does not arise,

() No'lass has been caused to the proé
perly on account of theft and damage. The
quesiion of demolition of old struciures
is under consideration,

(d) 37 quarters in first phase would be
available to the staff duriog the Fourth Plan
period and would cover 5% of the siaff.

Seed Distribation

1760. SHRI LOBO PRABHU . Will
the Minister of FOOD AND AGRICUL-
TURE be pleased 1o refer to the report in
the Econmic Times dated February 5, 1970
whero there is sharp criticiam by the Public
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Accounts Committes about seed distribution
through official agencies and state :

(a) since stockiog of grains is subiect
to licence whether it will not be a condition
that pedigree seed also should be stocked
for sale at the same price as ordinary
seed :

(b) if not, what arrangements are con-
templated to encourage private agencies to
stock pedigree seed ; and

(c) whether the National Seed Corpora-
tion is contemplating the production in the
country of equipment for seed distribution,
if so, the cost of such equipment as compar-
ed with imported equipment ; of mot, why
should agriculture be burdened with the
cost of developing industry ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION (SHRI ANNASAHIB
SHINDE) : (a) Under the Seeds Act, 1966,
no licence is necessary for sale of seeds,
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involve extra expenditure and as such, its
price cannot be equated with that of ordi-
pary grain. Besides, no difficulty is likely
to arise in the matter of stocking of seeds
by seed dealers and fixing their sale prices
under the provisions of the Essential com-
modities Act.

(b) Seed producers both in the private

and public sector are appointing
dealers and opening & number of
outlets for sale of quality seeds,

1o fact, the gradual withdrawal of the State
Dapartments of Agriculiure from distiibu-
tion functions may also act as a spur (o
other agencies in marketing of seeds.

(¢) There is no particular equipment
for seed distribwion,  However, in the
context of the news item in the Economic
Times of February 5, 1970 in which the
question has been framed, it appears that
the reference is to the production of equip-
ment for seed processing. Information in
regard to the imporied cost and the indi-
genous cost of some of the liems of the
seed processing equipment is furnished

Production and processing of pedigree seed  below : —
Name of the machine Imported cost Indigenous cost
F,0.B Appx.
1, Seed dryers (medium cap) Rs. 21,700 Rs. 14,000
2, Shelter with motor Rs. 9,000 Rs. 2,000
3, Treater Rs. 4,500 Rs., 1,800
4, Bag closer Rs. 3,000 Rs. 1,300
5. Moisture tester Rs. 3,000 Rs. 2,3000
6. Cleaces
(8) Large capacity Rs. 27,000 Rs. 18,000-26,000
(b) Medium capacity Rs. 16,700 Rs. 12,000
(c) Low capacity Re. 5,000 Rs. 2,000
Rs. 2500 Rs. 1, 800

7. VB Elevator, 2 ton capacity
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The National Seeds Corporation is not,
however, contemplating to start manu-
facture of seed processing equipment, What
the corporation is engaged in with regard to
processing equipment is encouragement of
manufacture of indigenous equipment in
order to save foreign exchange. It is with
this objective that an ‘“Industry-service
Centre”" has been set up in the Corporation
which will help the indigenous manufactur-
ing of the various items of processing
cquipment, by helping them in the supply
of prototype of imported equipment, design-
ing of the newer types of equipment and
testing, etc. of the equipment manufacutred
by them. The Industry-Service Centre
of the Corporation would be helped by the
Machinery Division of the Ministry and the
Indian Council of Agricultural Research in
performing the above functions,

Expenditure of Staff and Rationing
Mauchinery in Rationed Areas

1761. SHRI S.C. SAMANTA : Wil
the Minister of FOOD AND AGRICUL-
TURI: be pleased to Siate :

(a) in cities and towns where rationing
and controls are compulsory, whether the
expenditure of staff and reationing machi-
nery is incurred by Government from thelr
separate sources of income or the burden
goes on the heads of consumers by increas-
ing the prices of rationed articles of food ;
and

(b) by what per cent the prices of
foodgrains arc increased on account of
this ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD. AGRICULTURE,
COMMUNITY DEVELOPMENL AND
COOPLRATION (SHRI ANNASAHIB
SHINDL) : (a) : Statutory rationing is at
present in force in Greater Bombay, Cal-
cutta Industrial Arca and Asansol-Durgapur
Complex only. The expenditure of staff and
rationing machinery is passed on to consu-
mers in case of Grealer Bombay. For
Calcutta Industrial Area and Asansol Dur-
gapur Complex, such expenditure is partly
met from State Government's general
revenue and or partly levied on consumens.
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(b) The increase in price on this acc-
ount varies between 2% to 3.3% depending
on the_ type and variety of foodgrains issued
through the rationing system.

feem uin w1 T lasTw

1762. it TrRvaaIT srwt : Fa7 e
aqn gHITW WY 9T HAT a7 q@A )

s FTH fF : L

(%) 7t feen 3o &1 wedlasy
A w1 F1§ grA7 9F F fawrasa
2 ;W
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1763, st ¥t Arviaw fag :
=it Treweq faaret

Fq1 wa aqr wfw 74 ag A
FI1 w0 fF

(%) 1950 & zor-¥ax FUT aqr
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a0 97 a5 gfagd Teaar-fraar
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() Y usal #§ wfa-safe feaar
qara fzar amar §;

(1) T USE W) IAwed &

| 9T ¥ Friges aeeng < W
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T g ; WK
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(&) war sxwre &1 fawre o
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1-3-1970 %Y fagd =wEX ¥ IAHT d&T
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9ge ¥ &Y aw7 guar 2 &) 4) W ;mE-
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Film Artistes on A I R, Vividh Bharati
Programmes

1768. SHRI ARJUN SINGH BHA-
DORIA : Will the Minister of INFORMA-
TION AND BROADCASTING AND
COMMUNICATIONS be pleased to state :

(a) Whether it is a fact that Film
Artistes present programmes for Jawans on
the Vividh Bbarati programmes of A.L.R. ;

(b) if so, the date on which this pro-
gramme was started ;

(¢) the names and addresses of those
film Artistes who have presented
programmes ;

(d) the amount paid to each of them
as remuneration ;

(e) Whether it is a fact that some
leading film stars have refused to present
these programmes ; and

(f) if so, their names and reasons for
not presenting the programmes ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING, AND IN THE DEPA.
RTMENT OF COMMUNICATIONS (SHRI
I.LK. GUJRAL): (a) Yes, Sir, '

(b) 2nd October, 1965,

(c) and (d). A staiement is laid on the
Table of the House. [Placed in Library See
No. LT-2728 /70)

(e) Yes, Sir.

(f) Shri Ponkaj Mallick did not want |
his programme to be interrupted by
advertisements,

Films Passed by the Central Board of Fllm
Censors

1769. SHRI ARJUN SINGH BHA-
DORIA : Will the Minister of INFORMA-
TION AND BROADCASTING AND
COMMUNICATIONS be pleased to state :

(a) the pames of films which were
passed by the Central Board of Film Censors
during 1968, 1969 and upto February, 1970 ;

those .
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(b) the names and addresses of the
producers whose films have been certified
during this period ;

(c) whether it is a fact that some Staie
Governmenis filed cases in Courts against
the decision of the Board for approving
some films ;

(d) if so, the names of those films and
their producers and the names of ihe States
which filed the cases and the decision given
by the Courts ; and

(¢) the names of films which have been
certified by the Board during the same period
of *Adulis’ only and the reasons for giviog
‘A’ Certificate by the Board ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING, AND IN THE DEPAR-
TMENT OF COMMUNICATIONS (SHRI
1.K. GUJRAL) (a) to (¢). The information
is being collected and will be laid on the
Table of 1the House.

Qe gfe wrwt 1 gfa w
oraEA
1770. oft fagre Tag : a1 @me @@
wfe o og @R & gor F0 8
(%) ¥Qamz gfa @aEi w® 2W
¥ wegare aear feaar §; M

(=) #aq1 usy awEA ¥ 9Fa iy
sl %) §fg & fag g grafeq 51 2

uiX afx zt, @ waA% wwias %1 feaa-
fond qwy yfadrmi g 7

wry, wfe, arqafas fawra wic =g

wTC HwTeg § ve Wt (s we erfge
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fr) : (%) Wi (@). oF faszg @
9z 9T @r orar & [verew # ca
feat man | afed gsar LT—2729/70] 1

Planning Commlssion Commlittee on
Unemployment

1771. SHRI D. N. PATODIA :
SHRI RAM KISHAN GUPTA :
SHRI A. SREEDHARAN :

Will the Minister of LABOUR AND
REHABILITATION be pleased to state :

(a) the estimated figure of unemploy-
ment in the couniry, and how much of it
relates 10 educated umemp'oyed;

(b) how these estimates compare with
the figures, from year to year, over the last
three years;

(c) what are the projections of expected
increase in employment as compared (o
increase in the working force;

(d) what are the recommendations made
by the Commiltce of Lxperts on Unemploy-
nent [stimates set up by the Planning
Commission in August, 1968: and

(¢) what posilive measurcs are being
adopted to provide employment and within
what period Government cxpecis to solve
problem: of unemployment ?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI D. SANJI-
VAYYA) : (a; and (b). Precise estimates
arc not available. The only available in
formation relates to woik-seekers on th-
live regisier of Lmp'oyment Exchinges ine
the country and is given in the statement
auached.

Statem nt
Year Number on Live Register ut the end of ine year
Toual Number of Educared joh-+eckers (Matriculures and
abuve) included i cul (17,
1 2 3

“1967 27.40 438 10.87.371

1968 $0.11.642 13.09,340

1969 34 21,885 15,26,250
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(e) According to the quinguennial pro-
jections the labour force in the age group
of 15 to 59 will increase by 218 million

during 1966-71 ard by 276 million during
1¥71-76. No quantiiative estimate of the
expecied increase in employment opportu-

nities has, however, been made.

(d) Final report of the Committee has
not yet been received.

(¢) Continuous efforts are being made
to create more and more employment op-
portunities through  implementation of
various development programmes in the
field of mgriculture, indusiry, transport and
communication, irrigation and power, social
sorvices ei¢. included in the Fourth Five
Ycar Plen and through various other pnli-
cies in the areas of investment, credit and
licensing etc  Due to the vasiness of the
problem and constrainis of the resources
the realisation of the objeclive of providing
rapid increase in employment (or achieve
ing full employment) is Jikely 1o be a gra-
dual process and would have to be a part
of lopg-term perspective of development.

Press Advisory Council

1772, SHRI ABDUL GHANI DAR :
Will 1the Minister of INFORMATION AND
BROADCASTING AND COMMUNICA-
TIONS be pleased to state :

(a) the date when the Press Advisory
Council was set up under the new Act;

(b) the names of members of the Coun-
cil; and

(¢) the number of meetings that have
taken place so far, as also details of the

sald meetings ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
PROADCASTING, AND -IN THE - DE-

PHALGUNA 14, 1891 (54K4)
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PARTMENT OF COMMUNICATIONS
(SHRI I, K. GUJRAL) : (a) 10 (c). Pre-
sumakly the Member has in mind the Press
Consuliative Comminees i« be constirwied
under Section 6 of the Criminal and Elee-
tien Laws Amendment Act 1969, It may
be staied (hat the matter is under consider-
gtion of the Ministry of Home Affairs.
If, however, the Member is referring to
the Press Council of India, constiuted
under the Press Council Act of 1965, the
information is given in the staterhent lafd
on the Table of the !ouse.

Statement

The Press Council of India was consti-
tuted on the 4th July 1966 In accordance
with the Press Council Actof 1965, The
composition of the Council is as indicated
below : —

(1) Mr. Justice N. Rajogopala Ayyan-
gar, Chalrman

(2) Smt. Deena Ahmadullah
(3) Shrt A. R. Bhat

(4) Shri Sailen Chatterjee
(5) Shri Durga Das

(6" Shri Mohammed Usman Farqua-
leet

(7) Shri R. M. Hajarnavis
(8) Shri A, K. Jain
(9) Shri Ratanlal Joshi
(10) Shri K. Kalyanasundaram
(11) Shri K. M. Mathew
{12) Shri Frank Moraes
:13) Shri G. Narasimhan
(14) Shri V. R, Narla
(15) Dr. N. B. Parulekar
(16) Shri S. K. Sambapdbag
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(17) Shri A. G. Sheorey
(18) Shri Ratilal Sheth
(19) Shri Ganga Sharan Sinha

The Council generally holds gquartely
meetiogs and one or two emergency mecting
according to exigencies of circumstances.
.Details of the meetings and other activities
of the Council upto December 31, 1968 are
given in the Council’s Annual Report
‘already laid on the Table of the House. In
1969, the Council held five meetings in
which it adjudicated upon 40 complaints
aganist Newspapers under Section 13 and 6
complainis against Government and others
under Section 12(2). Other subjects dealt
with In meetings during the year include a
.scheme for Newspaper Finance Corpotation;
:suggestions on . Contempt of Court Bill;
formulation of “Guidelines” on communal
writings; . the review of the provisions of
the lndian Telegraph Act, 1885 and the
Indian Post Office Act, 1BY8 having a bear-
ing on the freedom of the Press; autacks on
mewspapers and their employees; study of
alleged restrictive praciices indulged by big
papers; facilities for training in journalism
etc,

Applications Pending for Telephone
Connections in the Country

1773. SHRI ABDUL GHANI DAR:
Will the Minisicr of INFORMATION AND
BROADCASTING AND COMMUNICA-
TIONS be pleased to state :

(a) bow many Applications are pending
in the country till the 31st Jaouary, 1970
for telephone connections; and

(b) whether jt is a fact that numerous
applications are pending for more than
two ycars; if so, the number of those appli-
cations ?

TRE MINISTER QF STATE IN THE
MINISTRY OF  INFORMATION AND-
BROADCASTING.- AND IN THE DE-
PARTMENT OF COMMUNICATIONS
(SHRI SHER -SINGH) : (8) 4,45,249

(b) Yeér; 2.96,30
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Decreasing use of Hindustani and
other National Languages on
A.LR.

1774. SHRI ABDUL GHANI DAR :
Will the Minister of INFORMATION AND
BROADCASTING AND COMMUNICA-
TIONS be pleased to state ;

() whether it is a fact that All India
Radio is not using easy Hindi (Hindustani)
generally and decreasing the use of all other
National Languages; and

(b) if so, the reasons thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING, AND IN THE DE-
PARTMENT OF COMMUNICATIONS
(SHRI L. K. GUJRAL) : (a) No, Sir,

(b) Does not arise.

AT AW & A qqr wramy
w5 ¥ seonfedi w gae @

kg

1775. it fagrer fog : war sw oy
gRate Al agaad. &t g w0 fr
3T 929 far A & qar g
fad & sramg o 7 & @egnfed) %1 wa
ax g% fradl yiw gorz #Y 0 § oic
3% w7 73 glawd faf § ?

WA qrate s (s o s
&a) : gt qar afewt aifesma QA
& 4,747 wroifaal 6 39,008 qwy g
Al fo ¥ gz WY €

sTomry oot Frdr % § et gt
qrfeenT & w1y NE St gt wEr-
n_um_i\‘nttmﬁwqh

@ axufed § frafafen gfe.
o1¢ &1 7€ uf —
(i) %=, @AY aw1 gfe st 6

v al o b
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(ii) Zazd grar qar R FAI
gfa &1 3qr3;

(i) wwwl & famia;
(iv) =®1AT F1 warEde;

(v) D7 &1 9w, faen s fafear
gfawd; 8k

(vi) far€ gfaed

Land under High-Yielding Crops in
Rajasthan

1776. SHRI D.N. PATODIA : Will
the Minister of FOOD AND AGRICUL-
TURE be pleased to state :

(a) whether it is a fact that there are
plans for bringing land under high-yielding
crop in Rajasthan duriog the next three
years under the Central Scheme; and

+ (b) if so, the particulars thereof 7

- THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
‘COOPERATION  (SHRI ANNASAHIB
SHINDE) : (a) and (b). The High-Yicld-
ing Varieties Programme is & State plane
scheme. Under this scheme, the Govera-
ment of Rajasthan have planned to cover
the following areas during the next three
years ; —

(Area in Jakh acres)

PHALGUNA 14, 1891 (SAKA)

Crop 1970.71 1971-72 197273
Paddy 0.50 0.60 0.80
Mexican wheat 8,00 10.00 12.50
Hybrid Bajra. 600 900 11,00
Hybrid Jowar - 030 : 0.5 0.90
Hybrid Maize. 1.00 1.50 3.00

. Towl - 1580 2160 2810
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Three or Four Crops-a-Year Programme
for Increasing Food Production

1777. SHRI D. N. PATODIA : will
the Minister of FOOD AND AGRICUL-
TURE be pleased to state :

(a) whether it isa fact that according
to the agricultural scientists if 25 million
acres arc brought under ‘three or four
crops-a-year programme’, the annual food
production in the country could be raised
to 100 million tonaes;

(b) whether apart from solviog the pro-
blem of food the project will offer opportu-
nities of employment to roughly 15 to 20
million additional agricultural labour in the
country; and

(c) if so, whether Government have
considered the feasibility of putling the
scheme into reality and if o, their thinking
in this maiter and if not, the reasons for
not accepting the plan which has such
favourable opp-rtunities ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION (SHRI ANNASAHIB
SHINDE) : (a) Yes, Sir.

(b) Yes, Sir. If livestock is also dovee
talied with crop husbandry, the projects
would belp to employ 15-20 million addi-
tional agricultural workers in the rural
sector. '

(c) The Goveinment have taken up the
Muliiple Cropping Programme from the
year 1967-68. Under this programme, it is
planned to cover an additional area of about
22.5 million acres during the Fourth Five
Year Plan,

Petato Cultivation In Rajasthan

1778, SHRI D.N. PATODIA : will the
Minigter of FOOD AND AGRICULTURE

be pleased to state :

(a) whether it is 8 fact that some parts
of Rajasthan are suitable for potato cultiva-
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(b) whether the Ceniral Government,
under the high yiciding crop programme,
have drawn up any scheme for the cultiva-
tion of potutoes in Rejasthan ; and

(c) if so, the details of the scheme wp,
if any ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION (SHRI ANNASAHIB
SHINDE! : (a) Yes, Sir. The districts of
Kota, Alwar, Udaipur and Jaipur are suita-
ble for potato cultivation in Rajasthan. It
can also be grown in district of Srigangana-
gar and Banswara.

(L] Under the Hgh Yielding Varieties
Pregramme, the Central Government have
not drawn up any scheme for the cultivation
of potatoes in Rajasthan. However, for the
deve'opment of polatoes in the Siate. the
Central Government mokes arrangements
for the supply of nucleus and foundation
sced of High Yieding Varieties of potatoes
multiplied by Central potatn Research [nsti.
tute and National Seeds Corporation respec-
Lively.

(c) Does not arise,

Supply of Sub-Standard Quality of
Wheat by F.C.L

1779. SHRI D.N. PATQDIA : Will the
Mingister of FOOD AND AGRICULTURE
be plcased (o state :

(a) whether it is a fact that the South-
ern Flour Mills Association have refused to
lift wheat from the Food Corporation of
India being of sub-standard quality,

(b) whether it is also a fact that this is
second occasion when the Association ref-
used to lift what from the Food Corpora-
tion of India on similar grounds ; and

{cl if so, whether full inquiries have
been made a3 to why sub-standard stufl was
supplied and if so, the fndings thereof 7

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION (SHRI ANHASAHIB
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SHINDE) : (a) and (b). wheat is not
allowted to anv flour mills Association. There-
fore, there is no question of Southern Flour
Mills Association refusing to lift wheat, No
individual roller lour mill in the Southera
Siates has refused 10 lift wheat from Food
Corporation of India alleging it to bz of
sub-standard quality,

(¢) Does not arise.

Sharing of Building Expenditure of
Post Office in rural areis between
P.&T. Departmeat and Panchayats

1780. SHRI K. ANIRUDHAN : will
the Minister of INFORMATION AND
BROADCASTING AND COMMUNICA-
TIONS be pleased 1o state

(a) whether he has writtea to the State
Government that to open more post offices
in rural areis, Panchayats may be given
powers to share the building expenditure ;

‘b) the response to the suggestion from
the State ; and

.c) the number of additional post-offices
1o be opaned .n rural areas in the yecar
1970-71 7

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING AND IN THE DEPAR-
TMENT OF COMMUNICATIONS (SHRI
SHER SINGH): (a) No. The Minkster of
State for Communications h owever has
written to all the Chief Minister of States
and Lt. Governors and Chief Commissioners
of Union Territories to consider the ques-
tion of westing the Panchayats with powers
to incur expenditure to meet the extra cost
over and above what the Government has
undertaken to bear for opening of post
offices in rural arcas. No suggestion for
sharing of building expenditure has been
made.

(b) The response of the State Govern-
ments to the suggestion of the Minister of
State for Communications is as follows 1

Maharashtra : —The Governmemt of
Mabarashtra has already implemented the

suggestion by empowering the Panchayats of
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the Siate of Maharashira to bear the exira
cost involved in opening of Post Offices. In
cases where the village Pacchaya's for good
and sufficient reasons, are unable 1o bear
the cxtra cost the Zilla Parishads have been
authorised to bear such expenditure by
suitable amendment of Mahasashtra zilla
Parishad and Panchayat Samitiis Act, 1961,

Pondicherry : —The Lt. Governor has
informed that Gram Pachayals have not so
far come into exisience in this Union Terri-
tory and Municipal administration of the
French days is still in vogue, It open 1o
the Municipalities to make provision for
meeting cxpenditure in opening of Post
offices in this Union Territorry.

Nogaland :—The Chiefl Minister has
Informed that Panchayat sysicm is not in
existence there and any cxtra cost of a Post
Office is alrcady being paid by the Siate
Government.

Laccadives :— The Adminisirator has
informed that there is no scope for opening
of more Post Offices in this territory.

Madhya Pradesh :—The Chicl Minister
while agreeing in principle to the suggestion
of the Minister of Siaie has informed that
it may mnot be possible in practice for
the Gram Panchayats in Madhya Pradesh
to bear the exira cost involved in opening
of Post Offices. He has requesicd that
some special steps may be taken for opening
of more Post Offlices io this State in view
of its backwardness.

Mysore 1 The Chicf Minisiers
Rajasihan | and Lt. Governors
West Bengal | of (these States and
Uttar Pradesh | Union Terriiories
Gujarat | have promised 1o
Assam | consider the ‘upges-
Kera'a | tion and their final
Punjab | replics ure awaived,
Manipur |

Himachal Pradesh |

Delhi

Replies from these
States have not been
received so far.

Andhra Pradesh )
Haryama |
Jammu & Kashmir |
Orissa |
Tamil Nadu J
Bihar

PHALGUNA 14, 189] (S4KA)
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(¢} The nuber of additional post offices
10 be opeped in the rural areas in the year
1970-71 tas not yct been fina'iscd.

Agricultural Cooperaiive Farms

1782. SHRI S.R. DAMANI : Will the
Minister of FOOD AND AGRICULTURE
be pleased to siate :

(a) the number of  agricultural
cooperative farms working in each state by
the end of 1969 ;

(b) the average membership  perform

and the acreage ;

(¢) how many of them are constituted
by members of individual families as
majority sharcholders and how many of
them are formed by different small land
holders ; and

(d) whether any evaluation of their
working has been d'ne by any Ceniral
agency and if so, the result thereol 7

THE DEPUTY MINISTER IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DLEVELOPMENT AND
COOPLRATION (SHRI D ERING) : (ai
and (b'. Information as at the end of
1969 is not available. The information as
on 30th June, 1968 is given in th: s atement
laid on the Tab'e of the House. [Placed In
Library, See No. LT—2730,70]

(c) The information is not available,

{d) As explained in reply to Lok Sabha
Unstarred Quesiion No. 2686 answered on
4th  December, 1969, detailed studizs had
been underiaken in resp-ct of a few selecied
sociclies in som: S ates through agro-econo-
research centres. Apart from this, no
any Central agency

mc
other evaluaiion by
bhad buen undeniahen.

Short-Term Agricultural Credit During
Fourih Five Year Pl.o

1783. SHRI SR. DAMANI: will
the Minisier of of FOOD AND AGRI-
CULTURE be pleased 10 siate :

(a) the estimates af short-term agri-
cultural credit for each year of the Pourth
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Plan and its break-up, Statewise and credit. In most States, Coordination
item-wise ; Committees  representing institutional

(b) the arrangements made 10 meet the
demand ; and

(¢) whether any scheme has been
drawn up for credit guidance ; if so, the
agencies charged with the supervision of
work at the Central, State, District and
Village levels ?

THE MINISTER OF STATE INTHE
MINISTRY OF FOOD, AGRICULTURE,

COMMUNITY DEVELOPMENT AND
COOPERATION (SHRI ANNASAHIB
SHINDF) : ia) No  specific  estimates,

State-wise or item-wise, of the short term
agricultural credit needs for each year of
Fourth Plan have been worked out.
However, the Rural Credit Review Com-
mittee has indicated that the short term
agriculiural credit needs would go up to
Rs. 2,000 crores by 1973-74, the last year
of the Fourth Plan. This is based on the
value of inputs that are likely to be used for
production purposes including some rough

calculation on wages for agricultural
labour.
(b) Sirengthening of ihe cooperative

credit struciure, inducement  of commercial
banks 1o fill the gap. establishment of
special Agencics for helping small farmers
are all measures tuken to meet the demand.
As a result of the measures so taken coope-
ratives are cxpe:ted 1o provide short term
credit of the order of Rs, 700 crores in
1973-74 from the present level of Rs. 45000
crores per year. Commercial banks are
expected to provide direct finance of the
order of Rs, 400 crores during the Fourth
Plan period. This includes short, medium
and long term loans.

(¢} No specific scheme has been drawn
up for providing credit guidance, However,
Small Farmers Devzlopment Agencics to be
established in 45 Pilot districts, would ensure
the flow of increased credit to small framers
and its effective utilisation in the area of
operation of the scheme. Various depan-
menis of the Government, concerned with
agriculture and cooperation, at suitable
levels, are also in charge of coordination
and supervision of the flow of agricultaral

agencies and Government officials, have
been set up at the State Level. District level
Coordination Committees, for estimating
the credit needs and ensuring their supply
from various sources, have also been set
up in some States like Bihar. Other States
are taking suitable action to set up such
committees.
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FT 3§, 1,72000 g5 sfafaat & 30
sfaa efafaai a@ qr wa @1 § ;

(=) afz gt, &t a1 wewrT w1 fyare
|/ sgY # qgwrd wiafag s garar
wA KR ; WIC
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Siudy Made by National Labour Commlssion
of code of Discipline in Iodustrial Relations

1787, ShRI HIMATSINGKA : Wil
the Minister of LABOUR AND REHA-
BILITATION be pleased to state :

(a) whether any study with regard to
the success so far achieved in the successful
implementation of the *Code of Discipline’
in indusirial relations has been made by the
National Labour Commission, any of s
working groups or otherwise ; if s0, the
details of such study and result thereof ;

(b) if the Code of Discipline has since
become a dead leiter, the reasons for Ity
utter failure ; and
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(c) the steps, if any, being taken io
evolve another suilable code of discipline
which can survive the siress and strain in
industrial relations ?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI D. SANJIV-
AYYA) : (a) to (¢). The National Labour
Commission had occasion 10 review the
working of the Code of Discipline and came
to the conclusion that it worked with a
ceftain measurg of success in the initial
stages and then fell into disuse. The
Commission has recommended various
legislative measures, including, inter alia,
statutory provisions relating 1o recognition
of unions, grievance machinery and unfair
labour practices, to cover the functions of
the Code. The Commission’s recommenda-
tions are under Government's examination in
consultation with the various interests
concerned. There is no proposal, however,
to evolve another  voluntary Code of
Discipline.

Jolot Management Ceuncils in Industries sind
Workers' Participation in Management

1788, SHR1 HIMATSINGKA ;

SHRI P.C. ADICHAN :

Will the Minister of LABOUR AND
REI ABILITATION te pleased (o state :

() the names, number and percentage
of industries in which Joint Management
Councils arc sull working und where they
arc working more or less cffectively ; and

(b) if this has been o defunct and dead
institution what steps are being taken o
secure  workers'  participation  in the
management  through some alternative
mechanism and the nature of the allernative
meachanism envisaged, if any ?

THE MINISTER OF LABOUR AND
REHABILITATION (SHR1 D. SANIJI-
VAYYA) : (8) A list of undertakings were
Joint Management Councils are working is
placed on the Table of the House. [Placed
in Library See No. LT-2731/70)

(b) 1t would not be correct to say that
Joint Management Councils are a defunct
institution. Howuver, the malter is being
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reviewed in the light of the National
Labour Commission's recommendations for
their improvement.

Unemplayed Agriculfural Eagiaceriog
Graduates

1789. SHRI P. C. ADICHAN : Will
the Minister of FOOD AND AGRICUL-
TURE be pleased to state :

(@) the estimated apnual requirements
for unemployed Agricultural Engineering
Graduates io the country and the number
turned out on an average annually ; and

(b) whether any survey about the likely
requirements of tha country was made
before planning educational facililies for
such engincer ; and the reasons for large
scale unemployment amongst the agricul-
tural engineering graduates despite the
planned greea revolutions ?

THLE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DLVILLOPMENT AND
COOPLRATION  (SHRI ANNASAHIB
SHINDE) : (a) The cstimated annual requjr-
ment for Agricultral graduates is 122 and
oul-put 263.

(b) No detailed survey was done by
Universities  which  started  Agricultural
Engineering colleges about the likely require-
ment of the country. It has been estimated
in a recent Manpower Study by the Depart-
ment of Agriculture that during the Fourth
Plan 610 graduates would be needed and
there would be 700 surplus. This data is
not quite adequate as it could not find out
the requirement of the private sector.
Government of India, however, have taken
note of the situation and have not allowed
any Agricullural Engineering College to be
started since 1967. As Agro-Industries are
expected to develop rapidly in future years
with the advance of agriculture Techaology,
it is expected that surplus agricultural
engineers would be absorbed.

Scheme for Increasing Forest Poteatial

1790. SHRI P. C. ADICHAN : Will
the Minisier .of FOOD. AND AGRICUL-
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TURE be pleased to state :

(a) whether a scheme for increasing the
production potential of the forests costing
about Rs. 3.65 crores had been formulated
in 1967-68;

(b) if so, the details of that scheme;
and

(e) the progress made in this regard so
far and if no progress or only a little pro-
gress has been made in this regard the
reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD AGRICULTURE
COMMUNITY DEVLLOPMENT  AND
COOPERATION (SHRI ANNASAHIB
SHINDE, : (a) No such schemp was
formulated during the year 1967-65. How-
ever, a centrally sponsored scheme ‘‘p'ant-
ation of Fast Growing Species™ which was
siaried in the 1st year of the Third Five
Year Plan was cominued during 1967-68.

(b) and (c). The above scheme was
drawn up in the year 1961-62 for increasing
the production potential of the forests parti-
cularly of forest raw material for pu'p and
paper industry. A towal provision of
Rs. 2.81 crores was made for the scheme
during the ird plan period and an expendi-
ture of Rs, 380, crorss was actually io-
curred. The scheme was continued as a
centrally sponsored one during the post
Third Plan period viz. during 1966-67 to
1968-69. A provision of Rs. 3.00 crores
was made in the budget during the year
1967-68 and the expenditure incurred during
that year was Rs. 303 crores. Plantations
of fast growing species have been raised
by the State forest depariment in arcas over
245.5 thousarnd heciares  upio the year
1968.69.

From 1969-70, the scheme has been
transferred to state sector.

Speedy Implementation of Land Reforms
vis-a=vis Statement of Reévenne Minlster,
Mysore,

1791. SHRI LOBO PRABHU : Wil
the Minister of FOOD AND AGRICUL-
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TURE be pleased (o state :

(a) whether he is aware of the statement
of the Reveoue Minister in the Mysore
Council on the 23rd January, 1970 that
Land Reforms cannot be implemented in
less than six years; if so, how does this
agree with Prime Minister’'s promise of
implementation within one year;

(b) whether the Planning Commission
has considered that il Sections 8 and 44 are
deleted, the resistance of owners will be
reduced and implementation expediied;

(c) the advantage 10 tenants from
Government becoming the owner and could
not all the existing obligation placed on
Government be placed on owners:

(d} whether Government considered
the gigantic administrative problem of col-
leciing rents, most of which the tenants
have refused 10 pay for the last four years;
and

(e} whether it will relieve owners of
paying revenue when their tenants refuse to
pay rents till proceeding under Section 8
are completed in case the Mysore Govern-
ment is not prepared to delete section B
and 44 7

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION  (SHR1 ANNASANHIB
SHINDE) : (a) The Minister for Revenue,
Myso.e with reference to the number of
years required for payment of compensa-
tion 1o landlords under the Mysore Land
Reforms Act 1961 is reporied 1o have said
that the amount of compensation has to be
paid in the course of § or ¢ years and is not
required to be paid in one year.

(b) to (¢) The Planning Commission,
at present, is engaged in finalising the
Chapter on land reforms for the Fourth
Five Year Plan. The recommendations
made in the successive [Five Year Plans are
in the pature of 8 broad common approach
which has to be adapted and pursued by
each State Government in the light of logal
conditions and in response to local needs.
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The responsibility for consideration of pro-
posals and ammendments of the Mysore
Land Reforms Act is primarily the concern
of Mysore Government,
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Dismissal of Assistant and Lady Telephone
Operator from Institute of Mass
Communications

1793. SHRIRAM SINGH AYARWAL:
will the Minister of INFORMATION AND
BROADCASTING AND COMMUNICA.
TIONS be pleased to state :

(m) whether it is a fact that a Senior
Assistant and a lady Telephone Operator
working in the Institute of Mass-communi«
cations were dismissed from service without
sufficient grounds for their dismissal;

(b) whether it is also a fact that the
twn employees had represented against the
dismissal from service; and

(c) if so, the steps which have so far
been taken to impart justice to these em-
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ployees against victimisation ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING, AND IN THE DE-
PARTMENT OF COMMUNICATIONS
(SHRI L. K, GUJRAL) : (a). No, Sir, They
were nol dismissed.

There was no post of Senior Assistant
in the Indian lastitute of Mass Communi-
cation. There was, however, a post of
Administrative Assistant in the Institute,
The services of the Administrative Assistant
as well as the Telephone Operator were
terminated in accordance with the terms
and conditions under which they were em-
ployed in the Institute.

(b} The Adminisirative Assistant had
appealed to the appellate authority, namely
the Standing Committee of the Institute,
which upheld the decision of termination,
‘The Telephone Operator, however, did not
submit any appeal to the Standing Com-
mittee.

(c) As the services were ferminated
strictly in accordance with the terms and
conditions of employment, there is no ques-
tion of the persons baving been victimised.

Forest Development Scheme of Tripara
Under Fourth Plan

-~ 1794, SHR1 KIRIT BIKRAM DEB
BURMAN : Wiil the Minisier of FOOD

AND AGRICULTURE be pleased to
state :
(a) whether any forest development

schemes have been submitted by Tripura
Government under the Fourth Five-Year
Plan;

(b) if so, the details thereof and the
financial outlays of each of ithem; and

(c) how far these schemes have already
been carried out during 1969-70 and the
ammout of mooey spend thereon ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION (SHRI ANNASAHIB
SHINDE) : (a) Yes, Sir.
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(b) and (c). The Tripura Government
bas included 18 foresiry schemes in the
Fourth Five-Year Plan with an outlay of
Rs. 106 lakhs. A sum of Rs. 15 lakhs has
been approved for these schemes for the
year 1969-70. The schemes are progressing
well and  expenditure of about Rs. 13
lakhs is likely to be incurred on the same
during the current financial year. A Suate-
ment showing the names of these schemes,
outlay proposed for each one of them for
the Fourth Five Year Plan, and that
approved for ths year 1969-70 and the likely
expenditure during the year is laid on the
Table of the House. [Placed in Library. Seec
No. LT—2732/70].

In addition to above, one moie scheme

n “‘Forest Resources Survey™ is proposed

to be implemenied from the current finan-

cial year for which a sum of Rs. 10,000/-

has been provided for during the year
1969-70.

Enquiry Into Grievances of the Employees
of Forest Department of Tripura

1795. SHR1 KIRIT BIKRAM DEB
BURMAN : Will the Minister of FOOD
AND AGRICULTURE be pleased to state :

(a) whether it is a fact that some em-
ployees of the Forest Depariment of the
Government of Tripura had gone on hunger
strike to protest against the dissolution by
the Tripura Government without assigning
any rcasons of the commission of inquiry

appointed to go into grievances of these
employecs;
(b) if so, precise circumstances under

which the Commission dropped the proceed-
ings and ceased functioning; and

(¢) precise nature of the cmployces'
gricvances and the reaction of Tripura
Government 10 their protest hunger strike 7

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY, DEVELOPMENT AND
COOPERATION (SHRI ANNASAHIB
SHINDE) : (a), No Commission of En-
quiry was appointed by the Government of
Tripura. The question of any protection
against the dissolution of the nm:doel
not, therefore, arise,
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(b) Does not arise,

(c) The Tripura Government Employees’
Association represented against the orders
of termination of some temporary Govern-
ment servants, reversion of employees from
officiating posts, supersession in matters of
promotion and punishment under Classifica-
tion, Control and Appeal Rules, etc. An
Internal Fact Finding Committee was for-
med towards the end of Nov., 1969. The
Administrators might review, either suo-
moto or on representation, orders regarding
termination afier making such enquiry as he
deems fit. Such a review is under considera-
tion. As regards reversion from officiat-
ing posts, supersession in matters of pro-
motion and punishment, appeals will be
considered under the rules provided for the
same, The cmployces arranged sirike in
front of the office of the Conservator of
Forests, The Protest hunger-sirike was
broken after the representative had discussed
their points with the authorities. The Chief
Minister had also issucd a press hand-out,
explaining the steps that the Government
proposed 1o take in connection with the
discharged and other employees of the
Forest Department of the State,
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Reterchment in Wagon Building Industry

1800. SHRI RAM SINGH AYAR-
WAL : Will the Minister of LABQUR AND
REHABILITATION be pleased to stato :

(a) whethary it is a fact that cygisilment
of Railway wagon orders envisaged in the
Fourth Plan provisions has resulted into
shedding away of large labour foree from
the wagon building industrics; and

(b) if so, the steps taken by Goverp-
ment to  provide alternative employment o
this labour force ?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRL. D. SANIJI-
VAYYA) : (a) and (b). No orders placed
on the wagon building industries have besn
cancelled on acgount of reduction in require-
ments so far.  As a result the shedding of
labour on this account or finding alterna-
tive empleymeni, for them does ngt arise.
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CORRECTION OF ANSWER TO U5.Q.
NO. 4078 DATED 14.3 68 RE. MODLL
STANDING ORDLRS IN COAL
MINES

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR, [MPpPLOY-
MENT AND REHABILITATION |SHRI
BHAGWAT JHA AZAD) : | would like
to draw attention to the reply given by the
Minister of Labour and Rchabilitation on
14th March, 1968, to the unsiarred question
No. 4078 by Shri J. M. Biswas regarding
Model Standing Orders in  Coal Mines.
It was stated. that “‘the Model Standing
Orders for Coal Mining Industry were cir-
culated in Sepiember, 1966.  As on the 30th
Neovember, 1967, only 276 collieries, out of
a tolal number of 749, had brought their
standing orders in line with the Model Stand-
ing Orders and the remaining 473 had not
done s0."” With rcference to this reply, there
was a further question, on 19th December,
1968. by Shri Eswwra Reddy secking infor-
mation regarding the names of collieries
under cach of the two categories. When this
information was collected, it was observed
that there were some discrepencies in the
information  alrcady furnished. On the
basis of the information that has since be-
come available, the reply given carlier may
be corrected to read as under ¢

“The Model Standing Orders for coal
mining industry were circulated by
Governrocat in August, 1965, As op
30th June, 1969, there were 749 col-
lieries, of which 677 collieries, each
cmploying a hundred or more work-
men, were required to  have standing
orders. OFf these 677, 30 have no
standing orders, 113 collieries had
brought their standing orders in line
with the Model Siunding Orders
and the remaining had 534 yet to do
0.

——

RE : STARRED QUESTION AND
CALLING ATTENTION

(Query)

SHRI GURCHARAN SINGH (Feroz-
pur) : | rise on & point of order,
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MR. SPEAKER : On what matter 7
There is nothing beforc the House,

SHRI GURCHARAN SINGH : I have
also some rights in the House.

MR, SPEAKER : What is his point ?

SHRI GURCHARAN SINGH : I shall
just explain it. I had sent a starred ques-
tion,,,

MR. SPEAKER : He may ask me in
my chamber and not here.

SHR1 GURCHARAN SINGH : | have
been deprived of my right to ask supple-
mentary questions, because the question has
been disallowed, and the information has
been given to me, whereas actually it should
have been given to the House,

MR, SPEAKER : [t is not the practice
to take it up in the House in this manner.
He can come to my Chamber and [ shall
explaia the position.

SHRI GURCHARAN SINGH :
unfair.

It is

SHRI HEM BARUA (Mangaldai) :
Before you pass on to the next ilem, may [
make a submission 7 | had submitted
a calling-attention-notice on the
suspension of the exhibition of a parti-
cular all-India picture in certain Calcutta
picture-houses. The attack on the picture-
house might bé a State affair, and we do
not want to impinge on the precincts of the
State. But ‘Prem Pujari’ is an all-India
phenomenon, That is why | want the hon.
Mibisier to make a statement on that. But
it has been disallowed.

MR. SPEAKER t The calling-atteation=
notice did come to me, but 1 did not accept
it because it related to the law and order
situation. So far as the attack on the local
cinema-houses is concerned...

SHRI HEM BARUA : The burning of
the cinema-house is @ State affair, we do
not want to impinge on that, But ‘Prem

Pujarl’ is an all-India phehomenon.
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qa o @ € w feaafy & @ H
w1 qal § ... (SEENT)

SOME HON., MEMBERS : Let us not
sit tomorrow.

AN HON. MEMBER : What about
Private Members' resolutions 2

MR. SPEAKER : The resolutions fixed
for tomorrow will be taken up on lhc. 20th
instant. The House will not be sitting
tomorrow. The resolutions will not be
cancelled but will be postponed to the 20ith
instant.
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12-20 hrs.

PAPERS LAID ON THE TABLE

REBOLUTION ON THE REPORT OF
CENTRAL WAGE BOARD FOR ROAD
TRANBPORT |NDUSTRY

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI D. SANII-
VAYYA): 1 beg to lay on the Table s
copy of Government Resolution No, WB-14
(6)/69 dated the 2nd February, 1970 on the
report of the Central Wage Board for Road
Transport Industry. [Placed in Library
See No, LT-2705/70]

Parers UxDER COMPANIES AOT

THE MINISTER OF STATE IN THB
MINISTRY OF INFORMATION AND
BROADCASTING AND IN THE DEPART-
MENT OF COMMUNICATIONS (SHRI
SHER SINGH) : On behalf of Shri Satya
Narayan Sinha, | beg to lay on the Table a
copy cach of the following papers under
sub-section (1) of section 619A of the
Companics Act, 1956 :—

(1) Review by the Government on
the working of the Film Finance
Corporation Limited, Bombay for
the year 1968.69.

(2) Annual Report of the Film Finance
Corporation Limited, Bombay for
the year 1968-69 along with the
Audited  Accounts and the
comments of the Comptroller and
Auditor Geoeral thereon. [Ploced
in Library See No. LT-2706/70]

EMPLOYEES' PROVIDENT FUNDS
(SIXTH AMENDMENT) SOHEME

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR, EMPLOYMENT
AND REHABILITATION (SHRI S.C.
JAMIR] : On behalf of Shri Bhagwat Jbha
Azad. 1 beg to lay on the Table & copy of
the Employces” Provident Funds (Sitth
Amendment) Scheme, 1969 (Hindi and
English versions) publisbed in Netificatiog
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No. G.S.R. 12 in Gazelte of India dated the
3rd January, 1970 under sub-section (2) of
section 7 of the Employees' Provident Funds
Act, 1952. [Placed in Library See No
LT-2707/70)

NOTIFICATION UNDER ESSENTIAL
COMMODITIES ACT,

THE MINISTER OF STATE IN THE
'MINISTRY OF FOOD, AGRICUL-
TURE, COMMUNITY DEVELOPMENT
'AND COOPERATION (SHRI ANNASAHIB
SHINDE) : I beg to lay on the Table. :—

(1) A copy of Notification No. G.S.R,
2747 published in Gazette of India
dated the 13th December, 1969 (Eng-
lish version) and the 24th January,
1970 (Hindi wversion), making
certain amendment to Notification
No. GS.R. 1842 dated the 24th
December 1964, under sub-section
(1) of section 12A of the Essential
Commodities Act, 1955.

(20 A copy each of the following
Noiifications under sub-scction (6)
of section 3 of the Essential
Commodities Act, 1955 :—

(i) The Roller Mills Wheat
Products  (Ex-mill) Price
Control Order, 1969 (Hindi
version) published in Notifica-
tion No. GS.R. 1103 in
Gazette of India dated the
13th December, 1969.

The Fertiliser  (Control)
Amendment Order, 1969
published in Notification No.
G.5.R. 2558 in Gazette of
India dated the Ist November,
1969,

The Foodgrains (Prohibition
of Use in Manufacture of
Starch) Amendment Order,
1969, (Hindi version)
Published in Notification No.
G.S.R. 2608 in Gazette of
Indin dated the 13th
December, 1969,

(iv) GSR. 2669 (Hindi version)
published in Gazette of India

(if)

(iii)

MARCH $, 1970

Message from RS. i“
dated the 13h December,
1969.

The Madhya Pradesh Rice
Procurement (Levy) Amend-
ment Order, 1970, published
in Notification No. G.S.R.
No. 157 in Gazette of India
dated the 24th January 1970,

The  Pertiliser (Control)
Amendment Order, 1970,
published in Notification No.
GS.R. 217 in Gazette of
India dated the 23rd January,
1970.

(v)

(iv)

G.S.R. 218 published in
Gazette of India dated the
4th February, 1970 rescinding
the Andhra Pradesh Rice and
Paddy (Restriction on Mowve.
ment) Order, 1965,

The Foodgrains Movement
Restrictions  (Exemption of
Seeds) Order, 1970, published
in Notification No. G.S.R.
233 in Gazette of India dated
the 12th February, 1970.

GS.R. 266 published in
Gazette of India dated the
22nd February, 1970,

(vii)

(viii)

(ix)

A stalement showing reasons for
delay in laying the Notification
mentioned at item (2) (ii) above.

[Placed in Library. See No: LY-2708/70.
and 2707/70]

REPORT OF INQUIRY INTO ACCIDENT
AT NEW SATGRAM COLLIERY,
WEST BENGAL, ON THE 2IST
NOVEMBER, 1969,

3

SHRI S.C. JAMIR : 1 beg to lay on the
‘Table a copy of the Report of Inquiry into
the fatal accident at New Satgram Colliery,
West Bengal, on the 21st November, 1969.
[Placed in Library See No. LT-2710/70]

12.24 brs.
MESSAGE FROM RAJYA SABHA

SECRETARY : Sir, 1 have to report the
following message received from the Secre-



243

P.A.C. Report

tary of Rejya Sabha : —

“In accordance with the provisions
of rule 127 of the Rules of Procedure
and Conduct of Business in the Rajya
Sabha, 1 am directed to inform the
Lok Sabba that the Rajya Sabha, at
its sittiog held on the Ird March,
1970, agreed without any amendment
to the Requisitioning and Acquisition
of Immovable Property (Ameodment)
Bill, 1970, which was passed by the
Lok Sabha at jts sitting held on the
24th February, 1970,

12.25 brs.

PUBLIC ACCOUNTS COMMITTEE

EIGHETY-SEVENTH & NINETY-
THIRD REPORTS

st wrw fagrdt Aot (FETmye):

wegw wgrag, § W% San affa & -
fafax fadz gega sarg:

(1) ave fawrr & grafras fafagr
aq (fafas), 1966-67 aar
Far qdar gfadza (fafas),
1966 9z afafa & 43 7 sfa-
azq # &1k fawfeat qeae.
FTE ® wE wdargd &
art ¥ 87ar sfadzd

Fa TaelT & g
(Ffa fawrr) & srafiga Far

« {rerr wfadza (fafaw), 1966
®duw 39 qv afafa & 58%
wfadza & &) af fawmfoay aT
TR T & T wrdAd &
art ¥ 9377 afadz |

ot Aoy wew (aigaf) . aEw

(2)

g, sqaedr 7 56 § | & wrod qeqw
¥ wix ¥wr sfafa & wsqw & o
wigat g fe gad)q cfagra § ww e
afafr &1 sema &0 A et & Frs-
v qr ff 1
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www Wy oy ar urf o Wi

W FIT AT & IET &1 Wi &

st ey wETw  ww at § aw @

gasr Afag

weuW AR ¢ WA UF O AR

A WHT WAT AR AT WA wwa ay afy
¥ aw | & wre £ ¥ EIT IS fag
AN IR R W ey e gw qEwr

grafar s @ §

12.26 hrs,

RAILWAY BUDGET—GENERAL
DISCUSSION

MR. SPEAKER : The House will now

proceed with General Discussion of the Rail-
way Budget. Shri Poonacha was on his legs
and may continue,

lore)

C. M. POONACHA (Manga-
Yesterday, 1 was briefly referring

SHRI

to the functions of the Convention Com-=

mittee set

up by both Houses. Here I

would briefly refer to the debates in this
House when that particular Motlon was

12.27 hrs.

the

PERSONAL EXPLANATION BY
MEMBER

SHRI J.B. KRIPALANI (Guna): Before

discussion on the Railway Budget

begins, 1 want (0 make a submission. 1 had
given potice 10 make a personal explana-

tion,

MR. SPEAKER : 1 thought he could

make that sialement tomorrow. But as
tomorrow has been declared a holiday he
is allowed to make the statement just now.

SHRI J.B, KRIPALANI : [ refer to two

things about which the Prime Minister has
given an answer. One was about an inters

view she gave to a
magazine.
thiogs,

Freoch women’s
She has said, among other
after paying compliments to a

notorious member of this House, Piloo

248

~
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Mody, who is her .friend, as we all are her
friends......

SHRI RANGA (Srikakulam) : Why
‘notorious’ ?
SHRI J. B. KRIPALANI: He does

pot mind. The bon. member need not
bother,

SHRI S.M. BANERJEE (Kanpur) : He
Is an hon. member.

SHRI LOBO PRABHU (Udipi) : Well
known member.

SHRI J. B, KRIPALANI : May I take
the help of my helpmate to quote what the
Prime Minister said ?

MR. SPEAKER : You can take her
help in this House and also in your house.

SHRIMATI SUCHETA KRIPALANI
(Gonda) : This is what the Prime Minister
said :

“The words which appear after-
wards which were quoted here are
not in quotation marks. They are
her own version of what she
thought 1 said. She also says that I
told her that Gandhiji lived in
Anand Bhavan during all his visits
to Delhi. Sometimes in the interviews
people get  a little mixed up. As I
said as regards the reference to
village economy, she does not claim
to quote my exact words™.

SHRI J. B. KRIPALANI : But the fact is
that the P.M. says that we will have to live
in the villages. 1 will read what translation
[ read on that day.

SHRIMATI SUCHETA KRIPALANL:
That is that portion :

“If we decide to follow the line of
Mahatma Gandhi, oopc bas to admit
that in that case we will all remain
in villages, travelling by bullock caris

4 and refuse all the advances of modern
o ife.”
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Later on it says :
“If we are ready to accept that, it

follows that we do not need induse
tries. But if we want trains, ‘planes
and all the equipments we are used
in our daily life, the problem is to
know whether we should buy these
materials or manufatiure them*,”

“The second is obviously more advan-
tageous ™ So, it says “‘we', it does not
say ‘“‘they will have to". Anyway, the
Prime Minister has not been good enough
to tell us what exactly she said about the
economic policies of Gandhiji in this
interview. This interview was published on
the 6th October last year, It is an interview
which talks very highly of her, calling her
Mother India. She must have received the
copy in a few days, and it is possible that
she read it, but there has been no contra-
diction, May I request the Prime Minister
to send to this journal a contradiction and
also stale what she talked about Gandhiji's
economic views,

I have got the passage translated from
a Frenchman, and it is exactly as it is
reported in the March of the Nation, it is
an absolute literal translation, I have got a
copy of the magazine,

MR. SPEAKER : Will you please send
this magazine ?

SHRI J. B. KRIPALANI: Here isa
copy of the magizine. Many people on
that day said this was only a translation,
I have been informed by a Frenchman that
this is a literal translation. [ was also
informed by Mr. Mukerjee, who seems to
know French, that it is an exact translation,
1 hope the P.M, will take this opportunity
to comtradict in this journal what she is
supposed to have said, that these are not
ber words, and that she will also say what
words she used. We wou'd also like to
koow in this House what words she used.

That is one thing. Another thing is

about the award given to a man who des-
cribed Gandhiji......

MR. SPEAKER : That is not permis-
gible, that is another matter.
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SHRI J, B. KRIPALANI : I must ex-
plain, Let the world know what we are
coming to.

MR. SPEAKER : You told me only
about this magazine.

SHRI J, B. KRIPALANI : It was said
by the Prime Minister that this award was
given because of his artistic ability. Has an
artist no duty to look to the feelings of the
people ? Is an artist an unsocial person ?

MR. SPEAKER : This is not part of
the personal explanation.

SHRI J, B, KRIPALANI : This is a
very important issue, and 1 must be heard.
This is very unfair, 1 never talk.

SHRI RANGA : Why don't you allow
him 7

SHRI BAL RAJ MADHOK (South
Delhi) : You allow him two minutes only,

SHRI J. B. KRIPALANI : Let me make
my meaniog clear. (Interruptions) 1 am not
a frivolous person. [ do not raise my
voice, 1 do not even contradict people. I
could have contradicted her there and then,
but I showed her courtesy, as [ always show
her courtesy. That courtesy should be
extended to me,

She says that the award was given for
artistic work, but is not an artist a social-
man, a man living in society ? Can an
arlist not show his art in any other way
than by writing about Gandhiji like that ?
If any artist before independence had used
these words for Vallabh Bhai Patel, for
Rajen Babu, for Jawaharlal, and the British
Government had awarded him the title of
“Sir'", what would we have felt?
would an artist be given an award on by
the King of England if he were a pérson
who talked in such terms about Churchill?
1 say these are things which we must lake
note of. I want tne whole world do know
what we are doing—artists being given titles.

THE PRIME MINISTER; MINISTER OF
FINANCE, MINISTER OF ATOMIC
ENERGY AND MINISTER OF PLAN-
NING (SHRIMATI INDIRA GANDHI) 1
1 did oot say that the Translation
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was incorrect. What 1 said was that the
words ‘reactiopary’ and ‘mad cap’ were
words used by Shri Piloo Mody and do not
find a place in the magazine, This was a
paragraph, I said, if not in quolation
marks. ..

SHRI RANGA : You did not disown
those points .. ... (Interruptions).

SHRIMATI INDIRA GANDHI :
I said very clearly that the interviewer
got things mixed up. I cxplained how in
the paragraph preceding there was an
inaccuracy. I have not read the entire
article. I have read only one or two of the
paragraphs.  Therefore, maybe, there
are  many other  mistakes also.
I am not in the habit of reading what
appears about me because my time is
limited and 1 think other people are more
interesting to read about......(Interrup-
tions) 1 know French and therefore
when this matter came up in the House |
sent for the magazine ; 1 read that passage;
Infact I had the magazine with me here
yesterday when I was speaking, The para-
graph which Acharyaji has mentioned is
there in the article ; I am not denying that,

SHRI1J. B. KRIPALANI 1 ecan keep
it on the Table of the House.

SHRIMATI INDIRA GANDHI: If
you like, you can keep it on the Table of
the House,

 What [ was saying was that as far as
I could remember this lady had got various
things mixed up. Preceding this she has
made one statement which says that [ told
her that whenever Gadhiji visited Delhi he
stayed in our house, Anand Bhavan. [ cite
this because it is patently somnething wrong.

AN HON. MEMBER : Itisa small
matter,

SHRIMATI INDIRA GANDHI : It
may be small but it gives an indication of
how some of these persons get mixed up
about their facts. It is not possible for me
to quote the exact words which I said, As
far as I remember the interview was in
July ; it might have been in October. But
lam surc I have not spoken in this parti-
cular way. ] may have said, again [ really
do not remember the exact words, that



251 Personal Explanation
i}

[Shrimati Indira Gandhi]

some people speak of our economy being
village based ; there are some people in our
country who are against the establishment
of big industries. As far as I remember, I
had not put these words in Gandhiji's
mouth. I think the point that | always
make, even though we are ourselves fully
aware of it, is that the nation cannot go
forward without tbe improvement of the
rural areas, improvement in the condition
of our agriculturists, but agriculture is to
a large extent dependent on improvement
io industry because modern agriculture
needs a lot of equipment and other things
Normally that is how I speak. As I said I
cannot remember the exact words. But these
were by the way ; most of the questions
the lady asked me were very light-hearted
questions, with regard to women's
magazine, etc......(Interruptions).

SHRI RANGA : It is a woman’s
PAPETass...csas...( Interruptions).  Light-
hearted  questions  were put and
light-hearted answers were given bya

light-hearted Prime Minister. But we cannot
take it in a light-hearted manner.

SHRIMATI INDIRA GANDHI : Nor-
mally there are s0 many mis-statements
appearing in both foreign and Indian mag-
zines and newspapers that it is not even
physically possible to keep contradicting
them. If hon. Mcmber, Acharya, likes, we
can cerlainly write 10 this magazine, but 1
doubt very much whether they would print
it. But 1 have no objection (0 writing to
them to clarily my views, (lnrerruption) As
far as the other matter is concerned, 1 gave
my views yesterday. .. (fuferruption).

SHRI J. B. KRIPALANI : They spread
#+9 many false ideas about Gandhiji abroad
(Interruption).

SHRIMATI INDIRA GANDHI: 1
am sure that everybody knows a
great deal about Gandhiji and no such
remarks arc golog to distort his image
abroad.

SHRI RANGA : Therefore, you should
give them prizes.

SHRIMATI INDIRA GANDHI | That
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is quite another matter. One minute we are
discussing one thing and then in the next
minute we are discussing another thing 1 I
have given my views about the award.
(Interruption) 1 think this matter can cer-
tainly be discussed further but then we have
to take into account many other thiogs :
whether people who belong to the Jan Sangh
and especially the RSS —do we not know
what views about Gandhiji they expressed
until recently ? Interruption...... Is that not
more serious than a stray remark ? SEVE-
RAL HON. MEMBERS rose.

SHRI RANGA : What Is this; Sir? You
should be. able to say that this is not
proper.

SHRI BAL RAJ MADHOK She
abuses Gandhiji and takes shelter under
the RSS.

SHRI RANGA :
to that. (Interruption)

We certainly object

MR. SPEAKERS : Order, order. Let us
listen to her.

SHRI RANGA : Why should she try to
prejudice the issue in this manner ? Let
her justify or otherwise apologise to the
whole of the pation for having given that
award 1o that traitor, ([uierruption) The
whole of the country is shocked at this,

SEVERAL HON. MEMBERS rose —

MR. SPEAKER :
you finished,

Order, order. Have

SHRIMATI INDIRA GANDHI : Yes.

12.43 hrs,

RAILWAY BUDGET—GENERAL
DISCUSSION—(contd.)

MR. SPEAKER : Shri C. M. Poonacha,

SHRI C. M. POONACHA (Mangalore) :
Sir, 1 referred to the point regarding the
constitution of the Convention Commitiee
yesterday in the course of the debate on the
Railway Budget. | referred to the consth-
tution of the Convention Committes to
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examine the finances of the railways as a
whole. In that connection, 1 would like
to refer to the portion as regards tbe pro-
ceedings of the 28th November, 1968, where
it was specifically and clearly mentioned
that this Convention Commilltee would go
into the finances of the railways as regards
the payment of dividend, the contribution to
the various funds, and to determioe broadly
as to what should be the railway's resources
for the future development.

In that conpection | would refer io one
point, that is to say, that the Convention
Commiitee was asked (0 go into these
matters in great detail and place before
this House their recommendations as it
bappened in the case of the last Convention
Committee that gave ils recommendations
in 1965. What did tbe Convention Commit-
tee of 1965 recommend ? Among other
things, it gave three alterpatives. | may
refer to page 22 of the report of the
Convention Committee. It said : (a) il
dividend is payable at 55 per cent and
775 per ceot, there would be a ceriain
level of contribution ; (b) if the dividend
should be payable, on the other hand, at
the rate of 4'5 per cent and 4.7 per cent,
the contribution would be at a certain level,
and (c) if dividend is at 5.5 per ceat and
6 per cent, the level of conotribution would
be such and such., They have made
specific recommendations, and on the basis
of these recommendations, Parliament came
1o certain conclusions, Based on thosec
conclusions, the plan programmes werc
formulated. In between, .a pew situation
developed, From 1965 till 1968, that three
year period was not covered by plan
programmes. We bad only annual plans.
For formulating the fourth plan programme
which would commence from Ist April
1969; 1his commiltee was constituted in
1968 s0 as to make its recommendations.
My objection is, the Railway Minister has
placed before the House a programme
calling it as the Fourth Plan Programme,
which according to me does not fulfil the
requirements of the expansion of the
railways, [ have with me a working paper
which was prepared by the Railway Board
for consideration by the Planning Commi-
smsion. lo this paper, it was indicated that
the main purpose and the basic objectives
of the Railways’ Fourth Plan would be—
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(a) to fully provide for freight and coaching
traffic anticipated during the plan period ;
(b) to modernise the system in respect of
cquipment and practices to the maximum
extent permitted by the availability of fuads
50 as to improve the cfficiency of the trans-
port network and to reduce the cost ; and
(c) to accelerate the pace of gauge conver-
sion, similarly, to the maximum exient so
as (0 extend a more elficient broad gauge
sysiem to areas of rapid economic deve-
lopment and high trafic potential, These
are the basic considerations. Keeping
these principles in mind, certain points
were formulated in a note where it was
indicated that the programme would re-
quire Rs. 1700 crores. To find out the
necessary resources and lo see how we
can prepare & plan  programme for
Rs. 1700 crores, the Railway Convention
Commitiee was constituted. Parliameat
having constituted that committee and
that commitice haviog not yet submitied
their recon mendations, the reference by
the Railway Minister to the Plan Program-
me in his speech is wholly irrclevant and
uncalled for. If I may say so with due
respect to the minister, it is a breach of
faith and breach of privilege, because it is
the privilege of this House to have the
recommeadations of the Convention Commi-
ttee first before we can refer. to any Plan
Programme. This is an importaot issue
1 am raising for the consideration of the
House,

Comming to the programmes as such,
at page 7 of his speech, the minister has
said :

“The Fourth Plan for the Railways
has been approved on the unders
standing (hat of the total expenditure
of Rs. 1525 crores, Rs. 940 crores
will be found by the Railways
themselves— Rs. 525 crores from the
Railway's contribution towards the
Depreciation Reserve Fund during
the plan period, Rs. 265 crores from
anticipated revenue surpluses at the
existing freight rates and fares™,.....

not the cohanced freight rates—

“interest on balances elc and Rs. 150
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[Shri C.M. Poonacha]

crores to be raised by increases in
fares and freight rates during the
Plan period. It is only the balance
of Rs. 585 crores that will be made
available from the General Resour-
ces,”

That is to say, in a progranme of Rs.
1,525 crores the railways' contribution
would be as large as Rs. 940 crores
while the general fund contribution would
be Rs. 585 crores. The balance which has
been struck is by whom and how is not
evident to anybody. The Ministry says
that this shall be so and so, so that what-
ever shorifall thers is the Ministry shall
have & free hand to raise the fares and
freight rates without any consideration or
coming to this House, My point is that
this should have been done according to the
procedures that bave been laid down and
the decision that this Hoase bas taken as
regards a close examination of the railway
finances in general, which has not been
done.

Then | come (o the second point as to
how the Plan programme stands. The
break-up of the various Plan programmes
has been given in Appendix 1. It says
how much for rolling stock, workshop,
machinery, open line works and so on.
While having set out as a basic and cardinal
principle to accelerate the pace of gauge
conversion, the provision here is only
Rs. 60 crores, 1 want the House to
visualize the railway map. If you laok at
the railway map, the north castern sector is
entirely metre-gauge.  The States of
Assam, Bihar, Madhya Pradesh, Gujarat,
Rajasthan, Mysore and Kerala have
mainly only metrc-gauge. Broadly speak-
ing. broad-gauge is confined to Bombay—
Delhi—Calcutta—Madras, a triangular belt.
The railway system is so confined as to
isolate areas of wery rich natural resources
and potontial being brought under the
most modern system of workiug only in
a limited area. Therefore, by itself, it
has defeated the wvery purpose for which
it has a great ambition of raising the level
of goods traffic from the present 210 mil-
lion tonpes to 265 million toones. I can
bet that this figure will never be reached,
because the whole system has been short-
circuited. They have short-Circuited oot
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only the railway system but also the deve-
lopment of industries. Industries keep
pace with the railways and the railways
would be a pace-setter for industry, If
certain arcas have not developed in our
country, it is not becausc entrepreneurs
were not available or the State Govern-
ments lacks the initiative but because the

railways did not provide for it. They did
not want to provide for it. This is my
charge against them.

As regards roads, | must say, the

road engineers had a betier sense ot per-
spective planning. Let us have a look at
the Nagpur Plan which was drawn up
as far back as 1947 for the development
of national highways. It has provided
on certain basic principles for connecting
all the important centres, major important
ports with other ports, all the State capitals
and ell 1he strategic points, Oa these
principles a perspeciive programme was
prepared to bring about a national highway
system in this couniry and today we have
almost fulfilled that programme., 1 was
extremely happy to say at the Asian
Highways' Confcrence at Bangkok that we
had completed all that they wanted and
that the national highway system, as
through India, was done almost. B,

But as regards railways, unfortunately.
the railway engineers and the Railway
Board have not cared for this perspective
planning. This is my objection.

SHRI J. M. BISWAS (Bankaura);
The same engincers were your officers and
you increased their salaries. No class Ill
and Class IV people got it.

MR. SPEAKER :
terrupt him,

Please do not in-

SHRI C. M, POONACHA : [ am pre-
pared to meet cvery point of my hon.
friend, Shri J.M. Biswas.  ([Interruption).

MR. SPEAKER : Order,
Please allow him to finish his speech.

order.

SHRI C. M. POONACHA : | am pre-
pared to answer every poiot. Iam not
worried about their interruption ; 1 am
only worried about the time at my dis-
posal. [ just do not bother about these
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interrupiions because they are all meant
to interrupt nwy line of argument......
(Interruption).

I was saying that the Fourth Plan
programme had (0 be formulated afier the
recommendations of the convention
Commiitee  were given, we had
prepared the notes from that and it was
all in possession of the Minisiry and the
Plaoning Commission, Now 1 am sur-
prised to sce that the thing has been ap-
proved without any reference to that, with-
out bothering about this main and very
important consideration of converting the
gauge into the broad geruge system,
Why ?

The note says :—

“The cost of operation on the broad
gauge bs appreciably smaller.........
Comparatively speaking, it Is about
3.02 paise on the broad gauge while
it is 490 paise on the metre
gauge.”

That is the very fact which proves it. The

cost of transhipment and break of gauge
transhipment is around ......

MR. SPEAKER : Out of 30 minules
allotted to your party, you have taken about
35 minutes.

13.00 brs,

SHRI.C. M. POONACHA : My, friends
have taken sway much of the time.

SHRI J. M. BISWAS : We never took
his time.
MR. SPEAKER : If you arcable to

wind up your speech in a few minutes, you
do it mow.
SHRI C, M. POONACHA : | have two

or three more important points to make.

. MR. SPEAKER : Thea you coptioue
after lunch.
~ We now adjourn for lunch to mect again
at 2 0" Clock

13.07 b,
The Lok Sabha adfourned for Lunch
tll Fourtpen of the Clock.

p—
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The L.k Sabha re-avsembled after
Lunch ut six Minutes past Fourteen
of the Clock.

[MR. DEPUTY-SPEAKER in the Chair]

RAILWAY BUDGET — GENERAL
DISCUSSION—(contd.)

MR. DEPUTY-SPEAKER : Shri C. M.
Poonacha may continue his speech. '

sit et feg (Tigs) ¢ N0 qw
T gL

MR. DEPUTY-SPEAKER : About
what 7 b

oft vanfie fg : & wwremy ..

MR. DEPUTY-SPEAKER : It Is not

in the bulsness before the House. Has the
hon. Member any point in regard to this
debate ?

st o fag : w9 gk qw dfew
T, % wiow) wav Rar § o

MR. DEPUTY-SPEAKER : Then, he
is speaking without permission,

it Tt fog : q@ WY ® giargr
& 2 weAl §g A0l ) FHC - AR
s @ §1 gt grIq oY gagdf Iawy
At & @ig 1 K Wi & afeq qpden
faffera mdar sw@ar g fs agag &
W% fafrezy w1 faw & fs st ay
qx guedl & wig faere < 1 Hwd qigw
fafrezt wte qybar fafree & o firer
g% § mifea) ¥ off fam g8 §, wer w7
9% ¢ & wigm § e qyRaa fafreet
agi 1% fafrer A faw € fs Iadh
Ry 9T gHdT & wg M wT

o TwTeATC wreRt (92A) ¢ W
fgmgena & faad 3 ey Awd §, 77
gus ag gy § | N tﬂ mi‘ Y
wTyT wAr wifgly
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MR. DEPUTY-SPEAKER : That is not
in the business before the House.

SHR] C. M. POONACHA : I was on
the point of improving the working of our
railways in general, and in that background.
was referring to the subject that the railway
working system has got to be modernised,
improved and further made purposeful. In
that conmection, | was quoting how the
country...

SHRI D. N. TIWARY (Gopalgani) :
This realisation has come too late.

SHRI C. M. POONACHA : May I give
him back ?

If you will have a look at the railway
map, you will see that the railway worki:_-m
system is such that at no time can the rail-
way working be ever improved upon With
the present sel-up or patiern of working.

Let us take, for instance, the operating
ratio. The operaling ratio, as referred to
by the hon. Minister, is somewhere al\\Tul
79 per cent. If you take the operating
ratio and the open lincs working and other
commiiments, the ratio will have to come
down 10 as far below as 65 per cent.  Un-
less we touch that figure, the railway
finances will never bc onthe plus side
But what is the radio today ? 1 would
quote the figures railway by railway over 4
period of a year.

The figurcs are as follows :

per cent
Central Railway 79
Eastern Railway 76
Northern Railway Bl
North-Eastern Railway 9
North=East Frontier Railway 127
Southern Railway 95
South-Central Railway g1
South-Eastern Railway 62

Incidentally, | would also like to refer to one
other point, Take the WNorth-Eastern Rail-
way. This ruilway has been incurring a loss.
From 1964 onwards, this railway has been
incuriing losses, and 1 can quote the figures
from page &0 of the Explanatory Memoran-
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dum. The losses from 1964 onwards have
been of the order of Rs. 5 crores, Re. 6
crores, Rs. 6 crores, Rs. 10 crores, Rs. 10
crores, Rs. 8 crores, Rs. 7 crores and Rs, 6
crores  This is just in the case of one rail-
way. My hon. friend Shri D. N, Tiwary
should listen. It is not 100 late to realise
as to who is late. Let him please remember
this. In the case of the North-East Fron-
tier Railway, the losses have been of the
order of Rs. 8 crores, Rs. 6 crores, Rs. 9
crores, Rs, 14 crores, Rs 16 crores, Rs. 14
crores, Rs. 16 crores and Rs. 14 crores from
1964 onwards. In the case of the Southern
Railway, the figures arc Rs. 8 crores, Rs, 6
crores, Rs. 11 crores, Rs. 14 crores, Rs. 15
crores, Rs. 14 crores, Rs. 17 crores, and
Rs. 13 crores. This is the amount of losses
over a period of time. With these losses,
I would submit that however much you may
increase the fares and freights, and you may
do everything that is possible as an ad hoc pro-
gramme, you will never be able to improve
the railway working system in this country
unless the break in gauge is rectified. That
is the biggest boule-neck in the cfficient
working of the ruilways, The question will,
of course, be asked where the funds are and
how we can do it. It is for that very pur-
pose that this Convention Commitiee should
have applied its mind looked into these
things and come before this House with a
suggestion and the House should have con-

sidered all that. | would refer to o paper
that was prepared by the Railway Board,
dated the 30th May, 1968. My hon, friend
Shri D. N. Tiwary should have a look at
it. For the first time, the conversion of
the gauge was laken up there, and a pro-
gramme for ten or fifieen years was attemp-
ted. Inthat we had set out that at least
3060 k.m. conversion of metre gauge would
have to be immediately taken up, and we
had anticipated a cost of Rs. 175 crores.
That was planned, and all these things were
discussed railway by railway, and then
a sort of idea was formulaied. This formula
was (o go before the Convention Committee
and then come up before Parliament and the
Planning Commission. But it bas been left
where it is, and nobody bothers about it, and
we are 1old that there will be an attempt now
1o undertake this conversion into broadgauge
at the rate of Rs. 12 crores per annum and
we would provide only Rs. 60 crotes for the
whole Plan programme. | wonder how
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many centurics it would take at this rate to
improve the working of the railway system.
We have nearly 30,000 k.m. traod gauge,
25,000 k.m. metre gauge and about 3000 or
4000 k.m. parrow gauge. Even &t the rate
of 3000 k m., it is going to take quite a long
time. But ar the very grudgiog and halting
pace of about 500 k.m. in the first instance,
and that too, spread over a period of ften
vears, you would pot be covering even
600 k.m. duriog the Plan period.

The railway working system depends on
the speed, fficiency and the carrying capa-
city, and the break in gauge and tranship-
ment difficulties are the biggest hurdles in
the efficient working of the railways | need
not lay further emphasis on this. Butl
would like to suggest to the hon, Minister
that an immediaie programme of 3000 k m.
conversion will have to be taken up and
Rs, 175 crores additional finance should be
provided, making a total of about Rs. 1700
crore. This is my personal view. Of course,
other suggestions could be made.

For this situation, what is the remedy 7
That is what 1 am now coming to. Itis
again unfair on the part of the railways, or
to put it the other way, it is unfair 10 the
railway users in general in this country and
the development of industries in this country
and the servicing background and commerce
and other requiremeants in this country that
railway facilities should not be made avail-
able to all the citizens in this country, The
facilities in the form of meire gauge do not
meet the requirements of 1he growing
economy. They are inadequaic and i1here-
fore the Road is taking it up. If you look
at the Railway map and if you look at the
industrial map of Indis, you will see, these
have followed only the broad gauge system.
And the other areas are being left in an
economically backward condition and the
railways have failed 10 serve these areas suit-
ably. Let us take for example the Assam
area, s it less potential as far as industrial
developmsnt like mioeral resources, forest
resources, etc. are concerned 7 Is North
Bibar in any manner less potential to provi-
de the pecessary tonbage and traffic for the
railways 7 Is Gujarat for example that back-
ward 7 Is Kerala for that matter backward 7
Potentially, I am saving. Or, even Madras
or Mysore. All these areas are potentially
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very very strong to provide the neosssary - bas
for industrial growth and to feed the Rail-
ways. But they have been seriously sup-
pressed by the lack of planning on the part
of the Railways to think ahead for a perjod
of 10 or 15 years, to project the plans For
such developments as are absolutely essential,
That is where the Railwayg bave not played
their part and then this attempt has been
made ; but 1 am afraid even that has
slackened now and the planned programme
drawn up by the Railway Ministry lms been
disappointing. There is scope for great
improvement ‘as regards this and the Rail-
way Mipisiry has to apply its mind to this
aspect. As regards the implementation of
the planned programmes, I am glad that
Shri Nanda is heading the Reilway Minis-
try, because, his experience as Minister
in charge of Planning should now come in
good stead and | think he will be able to
kesiow a dynamic approach with regard to
the planning of the Railway system on the
basis | have been suggesting, that is conver-
sion of the metre gauge, as far as possible,
into the broadgauge. That is & poiot I am
making.

I now come to other point, Sir; about
tbe utilisatlon of the capital. Now, 1 have
a fecling that there is over-capitalisation,
We have put in pearly 1,000 diesel engines,
In both metre and broad gauge also we
have about 500 or more of electric engines,
A diesel engine or an elesiric engioe is
equal to two-and-a-half stcam engioes, In
that proportion is replacement taking place,
Sir 71 don’t think so. And have we wiilised,
are we utilising these assets properly 7
These are very expensive asscls, very costly
assets. | think in terms of mooey that
would cost us Rs, 400 crores. Has these
Rs. 400 crores given us the return 7 Are
the Railways baving aoy long-term plan for
this 7 Here'is the wagon utilisation siste-
ment and the engine utilisation stalement.
What Is it that is happening T They are
bauling on an average 22 10 23 goods tralos
of course, subject to marginal improvements
that has been made. My poin: is this, that
the capital that has been invested and the
modern equipments and the tools that we
bave provided to the Rallways have pot
been utilised properly. They are under-
utilised and they are wvery expensive things,



a0 Ry, Budget—

(Shei C. M. Foonechs]

"And then,— subject to correction, be-
cause 1 am speaking from memory,—
each diesel c(ngine requires as much as
Rs. 40,000 per anoum in terms of foreign
exchange.

SHRI NAMBIAR
Diesel oil is imported.

(Tlruchirappali) :

SHR1 C.M. POONACHA : This isa
very expensive thing. Unless we ensure
. proper utilisation of this costly investment
we will not have the bepefit. That is the
reason why the railways are in the red and
they will continue to be in the red, and
then it will be a systematic exercise on the
part of the Railway Ministry (o keep on
increasing the fares and freights without
apy limit, Can we reconcile oursclves 10
& position like this 7 We cannot. There-
. fore, there will have to be a pew approach
to railway planping. There will have 1o be
pnew thicking as regards railway expansion.

SHR1 SONAVANE  (Pandharpur) :
When has this line of thioking dawncd
upon th: hon. Member ? He was g former
Railway Minister.

S8HRI C.M. POONACHA : I am not
yielding. He can speak only about the
Pandharpur railway, not beyond that. I
koow about his knowledge of railway
matters.

SHRI SONAVANE: He never did
anything about that slso .

MR. DEPUTY-SPEAKER : He bas
taken the full time of his pary.

SHRI C.M. POONACHA : [ would

like 10 develop one Qr two points more, 1
do not take the time of the House as and
when 1 like. I seldom speak and
it 1 speak, I come fully prepared
for it. I would like 10 be given an
oppoitunily to eXpress my views on a
few calient poiots. That is v.ry necessary,
It is not for my sake that 1 am speaking,
i is for the sake of the House and the
rallway sysiem.

SHRI SONAVANE ; Il he is taking
the whole time of his pary, I bave no
objection.
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MR. DEPUTY-SPEAKER :
make an appeal to him. 1
well-informed about this. Even then,
there are limitations. Othér members also
have to be given an opportunity. He has
taken the full time of his party and 1 would
ask him 1o cooperate by winding up,

I would
know he is very

SHRI C.M. POONACHA : 1 have not
taken the full time.

MR. DEPUTY-SPEAKER :
I am bere to caiculate,

He has ;

SHR1 C.M, POONACHA : As regards
plan resources, (his question is very
important. As regards contribution to the
depreciation reserve fund and the pension
fund, these are important things to which
the hon. Minister made a reference. There
is also the quesiion of dividend payable,
On the last question, 1 would like to
repeat that the rate of 6 per cent is very
high. We cannot continue to accept this
rate. The Convention Committee will
have to look ino it. My own views is
that it should be somewhere around 4} per
cent.

SHRI
that.

NAMBIAR : Not more than

SHRI C.M. POONACHA : Otherwise,
it will only divert earnings to another source
and railway development will be greatly
bhandicapped. This is one suggestion, But
it is a matter, as | said, to be taken up
by the Convention Committee. [ am only
giving my views,

As regards the depreciation reserve
fund and pension reserve fund, the hon.
Minister said that he would appropriate Rs.
5 crores mo-e and Rs. 10 crores. May |
draw his atiention w0 p, %4 of the
Explanatory memorandum ? Here is a
very interesting statemient. Rs. 95 crores
was last year’s appropriation. On that, we
have got by way of interest Rs. S crores,
and Rs 2 crores from the production upils,
So the 1o1a' is Rs. IUT crores and ihe pet
result bas been that from  Rs. 107 crores it
bas come (0 Rs. 118 crores. Similarly, he
pow wants to appropriate more for no
reason whatsocver. He has not told us in



265 Rly Budger—

his budget what the interest contribution to
that is, how much interest will be earned on
that, how much the production unit will
contribute. He has merely said Rs. 105
crores which means aciually Rs. 112 crorcs,
if he will only look into the statement. So,
he is trying (o appropriate Rs. 112 crores,
by showing a figure of Rs. 105 crores. So,
this Rs. 5 crores more is unnecessary, there
is no justification for it,

What is the Pension Fund for which be
wanis lo take another Rs. 5 crores more ?
The statement in the Explapatory Memo-
rapdum wbich has been circulated 10 us
states that 1his includes Rs. 4.73 crores by
way of transfer from S.R.P.1. (Contri-
butory) to the accumulated Government
contribution. We get that contribution
also and the ouigo is only about Rs. 7
crores, oot Rs. 15 crores, but we are
appropriating only on the anticipation that
in future there will be heavier drawals, and
that we should build up this fund. 1 bave
no quarrel, but the point is that at the
moment all these things need 10 be one into
in greoter detail.

Then he has referred 1o the metiopolilan
'scheme, and it is ve1y inporiant.

MR. DEPUTY-SPEAKER : Everylbing
is importanot, but time is the factor.

SHRI C.M. POONACHA : | have not
taken 50 minutes.

MR. DEPUTY-SPEAKER : Please do
not question the calculation of time,
because il you say you have not taken 50
minules, | say that you have taken more
than 50 mioutes. Kindly co-operate,
You are a sepior Memter. Do not throw
this challeoge,

SHRI SONAVANE : May | makea
subm:ss an ?

MR. DEPUTY-SPEAKER : Let him
conc ude. You will have your 1umto
speak.

SHRI CM. POONACHA : The

mctropolitan scheme has been referred to.
The position is that no amount of surface
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transport is going to improve the situation,
but it is going to blow up both in Bombay
and Calcuita. Therefore, an underground
sysiem alone is the answer, For thatl
thiok the necessary steps arc on. The revi-
sion of suburban traffic rates, which has
pow withdrawn and for which 1 thank him,
is not a solution for the problem, My
thinking was that we should tell the
suburban passengers that in their interest
certain things will be done and that they
will bave to agree to a surcharge of 12} per
cent ; there should be 6] per cent cootribu-
tion by the State Government and 6§ per
cent contribution by the railways, makiog
a total of 25 per cent, to be administered
by an authority which will have on it Siate
Tepresentatives  municipal corporation
representatives and railway representives,
From that fund we will get as much as Rs,
6 10 Rs. 7 crores per mopum. Jt can jssue
loans or debentures and & permanent
solulion can be found. If we do not do
this now, we will be only tinkering with
the  problem.  This  problem of
suburben traffic, particulary, in the cities of
Calcutia and Bombay, is assuming very
serious proportions and serious attention
will have to be paid to it, oiherwise there
will be a very difficult situation.

1 would have referred (0 scveral things,
but I conclude in deference (o your wishes,
but I must say before concluding (bat most
of my time has been taken away by
interruptions. 1 had one or 1twe very
Important poiots to make, that I will do on
other oecasions.

SHRI D. N. TIWARY (Gopalgani) :
Sir, 1 crave the same indulgence that was
shown to the previous Speuker, who has
great insight into the working of the rail-
ways. He was a Minister here and he has
also command of the language. So, | seek
your indulgence in the matter of time,

MR. DEPUTY-SPEAKFR : If your
party agrees, you can take the whole of the
time. 1 am quite happy.

! we wto fawrdt : Iqreaw oA,
ik AW 74 fe & 9x 7N §) wrqany
o fawrmn v% 1 3R feewaa g
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9 ! WY M @AW
amA fegr, ggd T1aY w) % gur dfex
w &l wr pft g€ 1 W g gy,
waar g g, TER A &f wark o,
Iq ®t IgA ger fean, wfeq ga
ot qifagivz & Frad § o gowr &g
wa & gsy ¥, nifeat Tasy a4y
wIgE A | FHT AT WEgw ¥ wyr i
wsgr far qrt feswga ¥ qiz ga M
gz, fxgd gm «af & mfaat 3/ &
aYsr fas @rar

5 ag M F w9 ) AR wF A
gaar @gT §) #lw g a9 qsh)-
wsEl Td IR wf) § 1 afex gk
uHET OF § A &1 § f wa A adt
qT gl § a1 g9 WA §, 3@ aH g W
o fasad v § TE AR Qarg s
Yoy feam ¥ .
qUTSAE WY, ATHT WIEE A N g
far g a¥ 7F & T E I K I )
e Rar f1 TR weqAA K A IR
adewry &Y § 1 gR agmga s
av ¥ WY fafaezr 7 QY wo) geagw
foqr &3 9% N & ey e
wg, ag @9 %@ A AfeT awEE
7Y § fe @Y Q¥ 37 qr g @ WA
AT 91 61T ¥ §g Aff w1 WA Y
enidt fasmy N W¥qTa N w
fag fy @d A1¥ 7 afias ¥ ma g
b 7 Rrad) ) g gaar § oz fafaeed
g gt ' W@ g gafed Iw A
&% qarwr argE 1 IR fearar @
fad agf vezve fem a1 fe & wif wex
arr AT @ §, afew xafag g
fsar a1 fe wr ¥ fafaeeT ¥ at gw Wi
WA gad ¥ N I§ w3
warg & @ f§ g S AN advey W@
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o ot feflefasw ®@ § ar ) =i
s §, 3Iger v fafret wga agi
wara ¢f & g%y a1 w7 ¥ w7 QAR 919
faw vz 37 fear &7 f5 gl o3
a¥vax Arar wf wi ag agl @Ay 9f
%W ¥ ag wifmar §, ag waq §, g A
g1 g%ar g—zaqr @ afagise & Fay
fafaezr giga ¥ qeadse 3@ § 1 N
#1 qgi @ A I 43, w@AAT O g
wifgr f& g7 &1 1 adswea w1
weareT fear @i WX FFEITTFWF
TR FAFAT A1 {6 Ig a1 g1 A0sAY §
oz g AdY X arat @ 1 garwr fefafaom
Taa g awar g gu wf arg FgA E A
ey & fF 3z wea @), O 9§ T
fafieee &1 9% § w1ar &, wdsq g
arrar § fe gart avmas § oarfag w3
w guw) feewt gErd @ fe gurdh
gaegA At € gradl ard) af ) g
®W A gAAT qgw A fEar w6 T ¥
un o fag & fear, o vy i &
fwfearsa 57 1 w7 g6 av 327 o war
#wa § o< war fafwass §, ga #) gw
A oomad ¥

wa ¥ Wy NF ¥ wmiwar qaar
g fagd e ag femroe ) af 4} fs
g AT w1 gafaa w1 fear @ig ) #3
sgr a1 f& IA cafm A fear am,
wife M 7 &€ a1F a1 e § o,
usgr g § fe wiw g@ ) gufcd wic
w g ¥ gofd fag & ¥ i Tenfea-
T g, @ g98 % afy g A §%
a1 ®w & wu = afen & 6 T feas
g s s feifaedt fewa )
A1 | A AT FW KW, TWE QU
aff sar § @ Ig g2rr wg, Afew
(Ml 7 AT AR ST 8% WA
¥re T guw Tag s ¥ |
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Wy Wk NE & FEeEr ag @ ok
g fe afeas ¥ ar ead ¥ o ) FIEA
3% qrq WAt d, g @1 3 vEw e
w3 §, asmiga o A $@ el &
w3 ) & @) gy qudadfzEr | ag W@y
AT ® Qo A Far) IFFT FW g fw
91 W §IAT I TF W@ IEH
gewar ¥ 9 WX 41 q@wiq fe ag
asgarag &

Wk # 1T fgRa §—we : faawr
war am §, T qfsws | gEL—gAE:
o guer gAE Wy § Wi dleu—
®M%: 9 Fa® ST §, JaET 6™
w1 § | aw AT F GEem wF Q)
qg Wy NF @ Qvar g ot aw €2
® SR 61 o1egs & AN W 3w & are
¥ §, Iawr fezd gewr faemr ifgr
gad w1 M N Ifea dfafed faed
wfgd ol wrs & gfawnd fasd
wifgg 1 & wga 3w ewafae adl
afer & wgm fs etz o1 0 dfeew @
% as (aw) gor &, afz fie & 3gw
e fear wm, At [ fed faw
geft § 1 .| w1 9% fwar amg
ai ag agt 7% wiwfea & g ar
frasd & 3T gEQ aQ & HEA
giar &, I TFY ¥ wifga §F ag, O
& gwwar § f® 50-60 $0¥ wwAT A%
gFaT g WX @ A MM K A
T 1 IEd Af 9§l e
Qe v A, 0N wmurw
g fe @ &v sl & ag afe gu A 9}
A IET AT WT | wI fra-fam
fyzer @ Qo aar & qF fea W
sy @ o, e @ awdt ) @
feafs & s w5 § 7 & i s
Oy W g R & s
i ff, dqd  wife wgih Y, ww 3w X
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T o foge gum aY o9 oA I
faar 1 33 A& a1=r fs fea & W
fem #Y 7 @ 7 | w8Aq WY w1 HAT
war v9 § v 9t g9 ¥ g9 apad
®Y org a1 Iay $1§ gifa ag & qwe
21 w9 Hgdlqre fg SW . sa W
w1 FuT A § qle EeA qiEl @ war
¥y F—wd  fefesfmims aff Qar
wifge, WOA-qI@ & qOAT GAET 1
dgr glar wfge  waT Ag oY gasl-
gre TEl A &3 g feqr g A I @
saTer A § | OAg qIek §W 9T g a0
¥ frwre gl fwar, sk NE ¥ @-
qranye fear fs @y b o gzr W
Y wid s gar faga

xgt a® =T 1 gy § ww Ow
ox freqwr rfeasim @rg 1 gk w2
] Al PAr, AT AT IT F WA
grafan qad) @Ay fagd are o) &%
wgr a1 f& WA wHwrd ar guerdt wif-
Tt $aw gilfag gro-gaad s fs
I €1 WX Wy w4y fak wrg, wfew
¥ gg fag ft qw oy § fs
I 19 3% § sagi A fear anar
3IT% W9  avg 1 squagre fwqr
war g1 AN oaed G4t § 9% fag
AT A¢ FEET @y w faar aran §
gy & fag Ayl ewEr wg
A fear wiar | & gr PWaga dag e
WE X W fag qesg af) fear
wrar fearayl s@ § #% Agg
gy g% fawin & qrq faw-afy
W1t W waR s W oY ge R
afwe ol & & awd §, wg v dfag)
o frow a7@ § sAqTwfag) guu
aewy fogd e Y fogr a1 o o
W fafrey ¥ g femr @
oy & fe gearfy w1 faw o &



bYi Rly. Budger—
[4’( gro ATe fﬁa’f‘ﬂ]

g7 ¢ afz 3@ MA X gAX AT § w1H FQ@
gl a1 9A%r ZFERT I3F wT 9T A
afeq ga% MT F & g0 Iz I
w2 fear @irg | gaF Iaw ghrar @A
aproey &1 Bf wredr gr fage §
wH ®Tar § &Y oF mdar 9T Q1 oA
# @ suwr wet gEt @ § Ty
W g w1 §§ avewT g7 7 fear afwq
saiw Agf faaar | wifex ag w&@ ag
gar 7 ¥ wEwrd qraw atee §, 9ad
QIR W JAT §, FA% GlAwr @ Y
§ oY f6T ¢@ W ®Y wrE Wi 541 g
s ! w9 gg mig @Ay wrfge fe
s v g@d wng & § O IAN
gk WiT ¥ wg w7 awx K a1 g
#fea A1 oF Figer & wa A ad

aa g

i et fag (Vzaw) : gwd N
w€ oot g7 fgafad ¥ wos faar &
v (waaam)

d’l]‘lo qTeo ﬁtrrﬁﬁ o9y S‘If
waf ag ey A A FE @R\ W
THTC ¥ gfawr w19 w2 @wd §o
WIY IR daeAig o1 WAT EgEd A
FEIR ®gA A AY agrad | wNAaT 1K
T g KT a9 W19 ag &7 | gl
qg fawian § fF wide & fMmaetgw
i ¥y T W qrag Ag &@ frad
qg ¥ wNATT ¥ AT F @ g |
oo (wwar) & wgarfe g ag W
fafexfadem afl @11 wfgg | gnd
g wm §Y @ wre gEmd T Wi
1T IAXY a@ Arqw AT IAW AT |
% ag A} wgar fe waiNaw % ame
¥ *Y W9 A _EA :

qw wm ag § Fs s «§ arfeaT
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ar fafreet argw &Y mar & St ag &
fe gastagr grAw frarwar ¥ 1 =g
gl 9T ®OT AT war § @feq

gas 1§ gam€ ad e ) gwAwIC
%Y ara AT agi g€

WA At (st ) o o®YA <dlan
groar ?

ot gTo Ao faai@r : Wy fafam
ar wifsaT qige € ax § & aong
ad fs SToel Ia%) O 3, ¥ T3
Y gE() g b WK AT o
afy oy g€ | wree AT WAy f o
qq faeew w) gzr feqr mar | e o
fr warofiea, are T gan fag & Fwwr
fearar ot fs fagre & &) frg wiw
€Y Ty FTANFT UA A FT GF, Y
TG el AE wT gH WY gATNT ot
AENFT §%, ¥ IgHT KA F @AY
T IA®T A wAT A@W WA &
afen 3w w17 % Trounygan fag ¥ s
faar 1 € & qa fewew w1 gemr 7ar 91X
¥ na fezzw w &y fear o ) Wy
o ¥ Agwra ¥ IA% vy fe wrw o
g fedt @ a7 g, e
®fag | ok IgR TwN Pear”) agh
a3 oftrs & fenidema go | sad dix.
FT @G #! (9T & I &% frar nar ¢
T A K A AT wgw e
TF ¥JT o f aat zeawe gar o
+ (vwar) < H o gFofarey qroq%
Wk ¥ sraw fear mar g g fage
% a1y owgw geqrg  feqrnar 4 1 fagie
¥ e gy ¥ s tox afaw wlfaa
fear a1 @ wiw WY gF FO & wEdy
# Wi agi & A1) & ol 2ar & ol
¥ fagre Wi gz foar ar, 58 go o
¥t gy wrar % famr fogyman
oy AreRw & figrrw ¥ dfifae o fielt
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qT o Froumofares § WX Wi &Y 7

& 1 fegre® gao € AT ¥ g% Frogwo
fowen § 1 g7} ww feferfaaam wal
% ? guTt qgi 1800 fiw ¥ fak o &
aw faeew wf &7 gardt " 6 fw @-
q¢ ¥ W1 gwwige #, & ang o qwo
fawza §1 1 g ongw /T § 1 W19 900
Miw qT fle qHe WY Wik gt agr
1800 #iw & 1 wrod & go e @i
v # fagrowr fgeay fawrfaar g 7
wrgwr st ! At qw wewr w ooyt
qe.uww wiar s @ @ qrelh e
& g, I qre o wrw ot § ) ¥ R
wmt far §1 W fewan & fag
o% Wi xar fear Afer agt @) fewma
gk adf 1 < &) W dwre 9 E 1 WR
oY gEeElgT ¥ I qw @R & fag
wrg agf ¢, wifss w1 oy A
W9 AQT WA wX Jr @ § 19y
wa-at fewas a@ g ? afx anfee
QY wmg, @AY Wi awedgT #
wrar &Y IE wwi WA agEr o
woeT W ower e | Ty a1 qgt
qx oAt oot § . faed wit
#gw war w§ o omfeai 4,6 W8 W2
o gl B vt &1 W1 qar At 8
wow fawew aw aff v w1 Wk
fgwre ¥ §fe aaT 3 e it o
W ue g faar @iy ) @y W@y
ai A ey 6 gwiw w e da
o A T uwy ) g WA AE w0
aff fedt ol Iwifegw wrfeat &
TR LI EN BT T et qux K e
ot feaelt &z gAY wgr arn g fs
wsw foew w19z 96 R W
eaT qrag YA § oy e mh 4
W2 ¥ @ gh w9 we aifew wEmr
wry Wi et alewT w1 WX @ we W
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#TmET ¥w@ @ wr b fenk dx
wiwE ke @1 @ § fedt s w0
fowrar aff 3 1 w17 @ * oy ow e
qde foew & v wwrm Wk § )
REAYT ¥ Mo Ao wgo ¥7 wreE W
qyr gur &1 wsdw 900 wared § fumdk
ferry frsrr or < § 1§ T T
¥ arlis s€ar s I cEe qQwr
a1, xew Y iF fear qv ) ag A gEld
R ¥ ¥ Afem ow v aTgw o,
ug fog & wafag s e faar 1
(vawam)--- & fad ow geete foar
.'--.(m]uo

7 womar fie W fowew WY
i qrdac § v fier clewia ¥
wAr g o fedt o gTe a9 uw-
RO S AT wiawr twd faeew AW ¥
w¥ Al ®T 9w | & oy anw WY WA
e ¥ & gufam § e et
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oz 99 W1 sea € fe e weww
' Giex Aey feadt goT § 1 gafanc
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g A Adi wasar g N I FH Y FW
frasT WL qrg fawar &

SHRI LORO PRABHU (Udipi) : Mr,
Deputy-Speaker, Sir. The hon. Minister has
made a breach in his own proposals. It
should be the intention of this House to
widen this breach and completely wipe out
the increases proposed by him. I am sug-
gesting this not only to the opposition but
to the whole House,

There should be unanimity about one
thing, that in the present inflationary con-
" ditions there should be no increases cither in
fares or in freights. We have to realise and
he should realise—he is supposed to be a
socialist and a sadacharist — that inflation is
the biggest enemy of the people. It is a
devilish  instrument by which unearned in-
come is added to the stocks and property of
the rich at the expense of those who get no
dearness allowance or those whose incomes
are in clastic or those who are in the majo-
rity. Inflation is the grestest enemy of your
tenpoint programme or any programme,

What is happening is this. The figures,
according to the Ecomomic Times, as on
27.2.70, before the General Budget and afier
the Railway Budget was introduced, were
187.3 as against 177.7 a year ago and 186,7
before the Railway Budget was presented.
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There was an immediate jump of 1 point in
that index and, since then after the General
Budget it has jumped up by 3 points because
of two Budget. This is the position. You
are 10 poiots ahead of last year and you
are going to be 13 points ahead of what it
was before ; afier the Railway Budget. You
cannot think what this means to the poor.
It means loss of employment opportunities.
1 would draw your attention to the fact
that even in your own railway, since 1966
when the present sharp inflation began,
there has been a reduction of 11,000 jobs.
Your own figures show that in spite of
your asking for more funds for increasing
employment, there has been a reduction of
11,000 workers. How do you explain this ?
This has actually happened. 1t is no good
saying that you want money because of
growth, when all that you are doing is that
you arc reducing the number of persons
engaged, because of inflation; you are pay-
ing the same men more but you are having
less men to work. So inflation means loss
of employment opportunities, which is a
very vital thiog as far as you are concerned,
because you are a government which lives
by the good-will of the people, and if you
do not give them employment opportunities
on account of the inflation which you have
introduced by your higher freights, you are
not serving either the people or your own
party,

15 hrs.

1 shall briefly explain how inflationary
your various proposals are :

1 shall begin by  pointing out
that what you call rationalisation is
only escalation. There is no question
of any fare or any freight going
down. Every freight is going up. There
may be a little change in this mileage or that
mileage, but gencrally speaking, if you look
at all mileages you will find that it ignores
the rationalisation which exists in lowering
freights, it only believes in rationalising by
increasing freights.

Secondly, you must be aware that in
1957 a freight structure committee was
appointed, beaded by no less a person than
Shri A, Ramaswami Mudaliar, It was a
very complete committee; it met for about
two years, and made certain classifications,
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and it also introduce this theory that the the common men of the economy. Under
rates should be telescopic and they should these inflationary stresses, the economy
taper (o the end. Now, what you done is  is going to be one where investment will

to completely ignore these classifications,
and you have reduce them from 61 1o 30,
and you have completely given up this
theory of telescoping the rates. You have
now two sets of rate  which you call A and
B, in one, the freight is increased in the
first 100 k.m. and in the other the freight
is increa:ed for distances exceeding
2000 k.m. 1 may give you a few instances
of this increese which have resulted from
this classification.

Regarding the classification where the
freights have been increased for long dis-
tances, 1 may mention the case of chemical
manure, where it has been raised from 71.20
to 79,40 involving a percentage of 11. In
the case of cement, the percentage is 123,
In the case of pig iron, itis 11 per cent.
As for increases over short distances, that
is, under 100 k.m. the increases are as
follows; in the case of sugar, it is 40 per
cent, kerosene 25 per cent, piece goods and
textiles it is 45 per cent and in the case of
iron and steel not different from pig irom it
is 20 per cent and in the case of tobacco
it is 40 per cent. These are very substan-
tial increases. They are going to be re=
flected in the prices.

When you had increased steel prices, |
asked a question what its reflection was in
a simple item like steel trunks.

15.04 hrs.

[SHRIMATI SUSHILA ROHATGI in the
Chair)

That increase was reflected by some-
thing like Rs. 7 to 8 increase per steel trunk.
You will have a similar situation from thesc
increases. Who don't you follow the
classification laid down by a very highly
equipped committee ? Why do you employ
this so-called ratiopalisation which makes
0o meaning at all, increasing freight for
pig iron over long distances and for steel
over short distances ? If you examine this,
you will see that there is no rationalisation
at all. On the other hand, all that you
bave succeeded in doing is to increase the
freights much more than they should be
increased if you were thinking ecitber of

b_cdimuragcd: the cconomy under (hese
circumstances would be one in which the
weaker units will be knocked out. 1t is not
your intention to do this, but you are
going to do it,

So, my first proposition is this. Give
up this rationalisation and give up these in-
creases, This is no time for that, This time
of inflation is not the time for escalating your
freighis. Now, 1 am coming to specific figures,
The hon. Minister has given reduction in the
case of food and milk, But food does not
consist of only gram and milk. There are
various other items where you have made
a very steep increase. On fruits, there is
an increasc of 70 per cent on a distance of
50 k.m; on vegetables, there is an increase
of 66 per cent while for milk it was 50 per
cent. How can you expect the people 1o
have these subsidiary foods when you put
up prices in this manner ? ©On the other
hand, people will consume less and people
will produce less and  the railways will also
transport less. I you are going to exempt
all items and do ot confine yourself only
to grains and milk,

Now, I came to an item which is ime
portant to my friends in the south, namely
coal. The freight on coal was at a teles-
copic rate before, and the rates were de-
creasing with longer distances, because the
industrics in the south had 10 compete wijth
those in the north to  whom coal was very
near. Although there is a difference of
34.16 10 34.50 for distance under 1000 k.m,
in the cost of transport of coal, what you
have done now is 10 increase the rate on
coal from 58.69 to 62.02 per cent, for trans-
port over 2000 k.m. You are favouring
industries in the north, and you are dis-
criminating sgainst industrics in the south.
This is not the idea of national integra-
tion, or of economic integration. You will
bave more unemployment and you will have
more dissatisfaction; it may result in the
spread of langurge riots or this or that, but
the basic cause will be this that you have
not considercd the rights of the southern
industries 10 coal at the same price or at
least at & price which is as near to that at
which it is amilable in the porth,
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[Shri Lobo Prabhu]

Then, I come to the case of small
parcels which tbe common man has to
send, They show an increase of 30 per
cent up to 400 k.m. and about 40 per cent
on half and quarter parcels. Are you
justified at a time like this in increasing
the freights on the small things that the
poor traveller or the common man has to
convey 7 Please remember that to the
cxtent to which you make your rates un-
ble, you en ge cvasi and you
encourage these articles from not being
properly booked, and there will be more
losses to the railways.

Having asked you to give up these im-
posts, | would like 1o say one word about
first class and air-conditioned class My
good friends think that they are going
to punish the rich. They are only punish-
ing themselves, They are not aware that
80 per cent of the people travelling in air-
conditioned and first class are travelling
on Government account or the expense ac-
count of companies.

SHRI MADHU LIMBAYE (MON-
GHYR) : Abolish these classes.

SHRI LOBO PRABHU : He may do
that when he becomes a Minister..........

SHRI MADHU LIMAYE : Surely, I
will.

SHRI LOBO PRABHU ; But as things
are, 80 per cent of the people travelling in
these classes travel on Goveroment account
or on company account and what they pay
for their fares is recovered by them from
higher taxes and higher prices. In fact, you
are favouring Government servants and
Parliamentarians, because the d.a. is relaied
to the railway fare. Next time we travel
home, we shall be getting much more : the
free ticket will be enhanced, and the third
class ticket will be enhanced. Therefore,
you are not only increasing the fare forthe
20 percent travelling on their own. but you
are increasing the freight for the common
man who pays for what is on Government
gecount or on the expense account of he
companies. So please continue your evolu-
tion of reduction of fares right down to the
first ¢'ass and air-conditioned class till such
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time as they are abolished if that can be
done by Shri Madhu Limaye.

Now, I come to the question of how
this can be done Shri C.M. Poonacha has
already said a lot about your planniog, and
even my good friend from Bihar had his own
ideas about the waste that occurs. 1 have
only to ask you lo pay some attention to
your own speech. You have provided Rs,
660 crores for wagons, coaches and rolling-
stock. Actually it will mean that in this
Five Year Plan you will be increasing by
259, on the existing number. Now the life
of a coach or wagon is 30 or 50 years, So
you could have only increased by ahout 5/30
or 1/6 but you have increased by 25%. Do
you want these wagons and coaches yon
make ? when there was a pressure and
demand that there should be more wagons,
Government have replied that there is already
sufficient number of wagons and there are
wagons which are idle and already there
existed a cushion. What has happenened
since then ? You want a 259% increase in
the oumber of wagons.

Secondly, in respect of coaches, 1
would like to remind you that there are 930
coaches which are reserved as saloons for
officers out of a total of 24,000 coaches. These
900 saloons could be converted into coaches.
It will have one benefit. To-day the officers
live absolutely free from the outside world,
They do not know if trains run to time.
They do not know what sort of food is
served in the trains. They do not kaow what
insanitation is there in the trains. If you
abolish the saloons and make them travel
like common men, there would be a great
improvement in the railways, They would
not live in these isolated ivory towers of
their own.

I will deal with only one item which
Mr. Poonacha mentioned. When you
dieselise your trains, when you electrifly the
traction, when you double-track the lines,
when you improve the signalling equipment
of the trains, you should increase the run-
ning capacity of your wagons. They should
go faster. They should go more frequently
and there should have been a greater incr-
ease in engine-kilometres, It is very small
in demand for new wagon, so small that it
is not worth investing more. Mr. Poonatha
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bhas already referred to the operation ratio
on that subject. Thercfore, there is no case
at all for this expenditure of Rs. 660 crores.
You might spend about Rs. crores, if
at all nesessary o keep your faciories and
workshops going.

1 will come now to the next point about
the contributions to be made to the various
funds : Reserve Fund, Development Fund
etc. or to be made to the Government, Mr.
Poonacha has dwelt very cxtensively on
that. Though I cannot agree fully with him
that dividend to Goveroment should be reduc-
ed to 4}%, it must be related to the rate
of interest because it is a Government loan
that you are repaying. Certainly 6%, seems
to be out of context when the rate of interest
is only 59%. A decision will come when the
Final Plan comes up before the House for-
epproval and I do hope that the Convention
Committee will recommend 59 and not
more thao that,

Next question is about the economics
that can be adopted. 1 do not know il you
had the time to read the Auditor-General's
report. It discloses to you that there isa
saving of Rs. 100 crores possible on the
working of your railways every year. The
Auditor-General refers to the expenditure
being below by more than Rs. 50 crores in
the ycars 1967-1969, Afier Supplementary and
Exzcess Grants you have had Rs. 50 crores
more than what was necessary in the budget
for the Railways, Then in your own speech
you admitten that the expenditure on works
was Rs. 30 crores short of what was provi-
ded for. So your provisions are far in
excess, That is over-budgeling.

MNext 1 come to the point of out-
standings, The Auditor-General mentions
that there are Rs, 30 crores outstanding to
the Railways. That amount has not been
collected by the station-masters. There
have been repeated complaints about this.
What is the result 7 Out of these out-
standings of Rs. 30 crores, outstandings
of Rs. 6 crores are more than a year old. Rs.
80 lakhs are 10 years old. This is not
efficiency of the Railway Board. This is
pot efficiency on which you can ask the
people to pay higher fares. This is what
the Auditor General has referred (o about
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the turnround of engines. He says that the
late-starting of trains has incrcased. In
Central Railway alone the late losses bave
increased from Rs. 85113 hours in
1959.60 to Rs. 217,059 hours in
1968-69, more than an increase of 150 per
cent. What is this efficiency ? Is it greater
efficiency 7 1Is it proper to ask the people
to pay higher freights ? Is it not better you
apply your mind first (o reducing this
inefTiciency, and 10 see to it that the train
starts quicker, that stations are not rammed
by trains which do mot start in time ?
There is loss of Rs. 30 crores from year to
year on a long list of mistakes and defaults.
There are various factors like purchases of
stores, manufacturipg items, maintenance
of assels. there are various such items, and
they total in their loss to Rs. 30 crores
during the last one year. Therefore, there
is m loss of Rs, 100 crores which you are
incurring from the inefficiency of the
Railways,

Before 1 come to the Railway Board,
I wish to say this. When 2 years ago |
spoke, I suggested that you were a prisoner
of technocrats. There is nobody 1o advice
you from a common man's or human angle,
sayiog, this is good for the Railways but
not to the people. MNobody from the
administrative staff is there 1o tell
you, this is only something which
will suit the technocrats and it will
not suit the people, and it will not suit the
interest of the Railways as a whole,

Then 1 would like 10 refer to the losses
of property. That was estimated at Rs, 3
crores for the compensation paid, but the
actual losses might have been more. On
ticketless travel the loss was estimated at
Rs. 25 crores. Madam, | would suggest
that these Railways should pay attention
to this simple fact. This is about fencing
of the Railway property, They should make
arrangements for fencing of the railway
property, for fencing of railway stations etc.
so that people cannot freely come in and
get into the train. Why cannot that very
simple thing be done, Madam 7 Jt will cost
very little. We should see to it that
ticketless travel is reduced as much as
possible. And, about platform ticket what
is the position ? There is no proper check
in respect of platforro tickets, It simply
depends upon the kind of face you possess,
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[Shri Lobo Prabhu]

The ticket collector never bothers to see
whether the person possesses a platform
ticket or not. If you have a good and
beautiful face you need not have a platform
ticket under the current dispensation. There-
fore, what 1 suggest is, you must have only
one exit from the platform; you must
have only one exit from the yard. It must
be properly guarded. You should use your
Railway Protection Police much better and
to a greater effect than what you have
done so far, There have been various
complaints voiced that they don't cooperate
witib the GRP ; and more than that, they
simply spend their time in travelling from
bere and there in these very saloons.

We have been given certain figures about
ticketless travel. It has been claimed that
detection of thicketless travel has been
reduced by 66 per cent. It is nothing
actually, They have fallen by 66 per cent
because you have made the punishment so
deterrent that parties come to terms with
your staff. Therefore, it is betier that you
take practical measures to chlieck entry on
platforms and on your trains. Thereby you
would be able to save this loss of Rs. 25
crores from ticketless travel.

And lastly, Madam. this hardy annual,
about these passes and PTOs issued to your
officers. 1 was a Member of the Estimates
Committee which after great consideration
had decided that the passes of officérs may
be reduced to the same level as the passes of
the staff, from six to three. And, the
Railway Board has not cared in the least to
consider this suggestion. This is not fair
to the travelling public who are simply
pushed out by these railway officers by
their luggage and by their probably unquali-
fied attendants and relations with them.
You have to make up your mind to see
that the railway official would mnot travel
more than any other Gowernment servant.
An ordinary Government servant gets a pass
once in 2 years. The Raiway officers may
bave it once in one year if you like ; T will
g0 = little further than the Estimates Com-
mittee and suggest this. 3 passes are
excessive. If it is necessary, because
the staff is so powerful, that they must
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have thres passes, railway officers also may -
have 3 passes.

Aod lastly, you cannot solve the
problem by increasing the fares and
freights which the public are compelled to
pay, unless you change the Railway Board.

The Railway Board is multiplying all the
time, There are additional members, there are
temporary members and expenditure even
in a year like this is rising. It is rising
simultancously with a reduction of staff
of 11,000 people. This is a shams. | shall
unite with all the Opposition here, as [ did
before on another measure against the peo-
ple to see that this incresse in fares aand
freights will go, and I do hope also that
people opposite who do represent the
common man, will join with me and see that
0o iocrease in fares or freights takes place,

SHRIMATI LAKSHMIKANTHAMMA

(Khammam) : We are glad to know
he is a common man.
SHRI1 V. KRISHNAMOORTHI

(Cuddalore) : The new Railway Minister
does not know much of railways,

SHRI LOBO PRABHU : I hope there
will be some attention paid to what I have
said. Unless these railways run better,
unless there is a saving of Rs. 100 crores
as pointed out " by the Auditor General,
unless there is a saving of at least Rs. 30
or Rs. 40 crores as pointed out by me from, -
those various, items they are not entitled to
raise the fares by one paisa and they are not
entitled to raise the freight by even less
than one paisa.

ot WA ATgrEr (EAT) : qemET
o, §4W 9gw ar & 99N A% [ gy o
F1 aqrf 341 AT g f5 e d ww aww
& fafw anl &< aal g sgw wiar-
W1 T "UTET §W@ g7 oF 78 frane g
M & amA qa e  faasr o
qf tay-afeal § @l & ar gw o
AT T A W 7N gw we ¥ § Wl
37 A1 ®Y @I go T wE AT FEAT §
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€ W7 & 9T 7oA o &7 sy fgemEr
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g% qar At § e oY qwaw gifea §,
wear ar g, faasl @ W aw w6
st Ag) fzar g, Iad fgal A1 Wit
% sqra fewiAr wigar § WY A AT Q5
WO ATH F GHU ATAT {1 IW IAAE
g AT ) WX AT K @A S
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FI4-54 X XA O grae fear amar
g et safal & O 593 o
YA X WIg A« 11 &) wrad o
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FTAT & fargst Adtar ag g1ar § PF Iaer”
®E-q9AT A F QAT § A AT ¥ 8,
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w0 9% WTY § | T A0 A G WI9W
¥ ate afe &T waw g7 A1EAT 9L [F
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W § agr @ § 7 Arw # Iga g9 @
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wfisrl qud § fs wig @i ? d@s
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qrar & | ¢w fay @t e § wEmmdy )
OF N eqgEqr WA E T AG &
g1y =ifgd aifs agl av F1€ mEar A
AL

Fumrsw § f& W@¥ &4 A
W ¥ Ffga at F a5
WIT eq17 E GIT ITHT T FIA & Ju27
F3 )

sit sitweg Migs (svdiag) @ gamafa
REIZAT, TTA WA AT & FT & sqaAgT A
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7 a1 qgw & fwdl 541 %) gEg & A0
qr, AAY IEwr faRsd ¥ 9w &4
8 FAT FFA—IF AFIT FT AT IFA
JurFA AN Rfaw A 2 & g wgar
wigm f§ 39 warag gwk 2@ &
grawfas &7 ¥ &7 §@ aar gay
g I ¢ frg 9T =R gwT ST
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e § fs gary swia woft Y fa

PHALGUNA 14, 1891 (SAKA)

Gen. Dis. 294
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7 fow & weae Wit ag ey gofe gt
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o faags sTe) aeic few€ 2
amr o 7 @197 1 e feer 7 fedy
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& 1% 37 qT qg qfex sd=w wigz gar
A6 a1 At faare #T, oud
e wrat war F A fawre T W
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§, warua feedzrfeal 1 ag faary &
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aag faswar @zd & | S F9
wearat @i § Wi ag 2@ e SR
oY a% wax qgx wiew ¥ fay, fasgw
gak fagda A= &9 @A fFar
# ST KT IA% AT ¥ A AT
EGSE HEAT | A AT A G AT F1 ANIFIT
fem ¢ fe sfaad 45 503 wA &1
WTZT gATE /7T 256 & wiax qgar
4 W IR BE @ "I 9N 5AT
w9y &) sraeqr qAE & W H qfg w1
& Ige gsIEE §W F1 sifgg
-wY B galfe A% wisw § g9 ag
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iy @ IEwr gErk Rw Er wd
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W wT oy o kR R0 W o

Irear W g ¥ o g § s
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sy 1 A1 § Wiy ag atg s¥&
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fedY S®TT ¥ oA 1 @ TE¥ AT
Tifgy awar @rdafae &y & wegT 9@
1w K& IO 6, ANfE gAT W # Jar
W W17 &1 G99 91, TEA AT 6T
G

. Wgia® @AW & IMATEAE FT A6
g, wa% FAT Wl A1F 25 $AY §9Y &7
¥ FAI4T 74T R | A AT qEAT QT AT
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ged 1 aregs &, q €1 angw
Iee T H wH €Y 1 W ST AR
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WUT Y War § At agy dear ® a1g Ia
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R as I et NF W war @
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¥ ol 3% gway ¥ few gy wafe
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wif |
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[MR. DEPUTY-SPEAKER in rthe Chair]

W g §re A oF aw ag e
wrgat § fE aear ot & w9k qwz ey
dsmdfe fad =9 gh w gwre
o 4 fe 9 fafaga a9 &1 wrgr Wi
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% &1 9g 71fF% woeY 936 e
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T G99 @ AW ¥ edn s fis
a19%r famm ol $T ¥ awT gowew
sGar g s fagd @ art gmm
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gfez & waw fag sraerd fag ot gt
ar adl | ¢ wraw # & 2 oF TR
¥ wigar | gar § qF @A & fraaz
w7 6 ST 3947 WY T gH § 6T
u 3a8) WY &R & fqU qT9q 93
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& aq1 wrew qar frar § fis agr 9t fas
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IR & fag g 60 A 7g wgr war
qr & 65 & wgT A WA w7 NTFAA §
ag 105 fafegs za g &fwa & wgan
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#ew § Wi gud fag & ol g ¥ ag
wgar wgar i a7 +ft wie gewr faemrc
@ § A migwr & A &1 fa w@n
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TT 034 § I gy w1 faad A w2-
TQ-aTew WiAgAaT g, s1€ A IAN
ara Al gaar §, 379 @@} o foaa
& wiT WA § AN AN 9T fqwrT w1
% fag w@s fag wiasas § fe w59
wE1%g 99 @97 § qF g it w1 g
fs a ft wrQ-angy gfageg § o &
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% OF ) fogrgs fear @i 98
T ITFT Fadga @ | aror A feafa
g Ia% wife® afl madt gafed aww
Iaw e agf w@r wgat | & sgO
qrgar fe wrar s sy gfaw §
IR 49 WA 6 fasmar s
AT gy W @R F g
@Y &1 WS #4Y 7 fgar 9@ 7 ooy @
T Y Fg H EF AT § CHI H f7qr
vrar & fF ag ad F=taT F v Al g
% wwwar g fF ag a¥t waq feafa
WIS Faq ST 9T § I Frgqaw
<@ ot @, 3T HusAl & AX ¥ A FAA
§ 7z fegwy =it 8 | ufag w19 gasr
WAy ®) § gAY @ FT & faga
%7 |

wgt % faeell &1 gvavw g, SEw
¥ gefgaa sALY ad) df | oyt & wm-
dw waed £ 19 feAl ¥ w€ fawnad
S @ E | A FLOQ-AGH €216 § IA%
|7 WA & FARY F OF JT & I W
& ardl 3 | R gy @ AN gEd w0
Qr A veg o al® ¥ Fane
agt g€ & 1 v aw AW gw Aw A
wTay § | & gawar g e 3% F9¢ @
Wi agrpafagds fasre w3

SHR1 P. M. MEHTA (Bhavoagar) :
Sir, there is no quorum in the House.

MR. DEPUTY SPEAKER : Let the
quorum bell be rung..... , . .now there is
quarum  Shri Nitiraj Singh Choudbary.

 wt wiferew fg W (Qlama) ;
IUISTE WG, Wy ¥ & WY FIQ
uw wrenar @ 8, Wi fem wfy feq 72
arqm qget TE R 6 A O agm aw
FEWT ¥ W W AT IEE wmT A
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fogniasr A § wRawi gz ®
T T TG F@, 77 W NE N
nAfH agEe e § 1w ¥war g}
Y aver, O wwET & qdE G s
Ffarresdsai ¥ s H o §, w9
dew ¥ feaar fasa qry § 1 @ #=-
A & 9T GGIT I (F Fz@ ¥
fasdzre afawifeat & M WY a9z gega
smar g ag 388 wfawT ® awemEr
2 1+ A A sEd fasen € wifaa &
slradlat zd & T & wrE F A agad
g€ oY gueY argw ¥ faar, sfeq foaw
FEd A F X A 7§ gredi 7 oW
fear 7% wi® mit 73 gU § Wl SR
AT H g g g wgr €1 fadew &
W H eI F At ¥ 6T 41T 9IE-
foaq AT smgaT § 1

WY ¥ agg @1 o¥ sAw @Ay
#1 5200 §, ¥ 29a arey, afe-
R RO WY, ¥ a5, e feRd,
woy =216 wifr 9y §1 9 gy
W # Amag oF G §, 9T IR gF
g® & ¥ax ufaar eeveew ) war §
wrar % fF 97 g @igdl & wwEr 5
draard oF § 8 I7% 9% ¥ ¥aT AN oE
AP ? O AarFT IAH KW K ggEe
W § g § O fodze q@ i &
wgaTe gfeads g awar &

st a7 & sr fe Wd w1 oaw aga
g Wit aft &d & e w7 Qe ar
W g ww @&y 1 ag aw fasgw &@d
g s 1€ W1 "ear a¥ & gAY §W
1N T 99 A g5 &1 gw Wi Wy
e ag § fe fag ag Y Wod w® <
tomigmm N et Wi waw
gAg oA WA ¥ &
e gw wifeer aww &t foil &
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A3127 %1, emA frmrr wgar g | I8R
arT o A g A £ 01 IFY § T
L T

16.00 hrs,

Y wArey qg e war g fF
affaq 25 U TIA 7 921 WA &
famr fewe wifagi & ar g1 ax @
fazra & fag sar fear ar <gr § g a9
A3 gaw A A widr ) ke ag | @
fF gu ay €a9 7 g w%TT 9T TEY
qg= Y aff qrat § ol gEw qgd &
ol @ ot § wrT 3@ ENrE R A
o €207 wgy @ g § w13 famr feee
gurfec gt o wx § | 9w €2aw 9T
i faere zrew affw met @ g R
w1 9T IF GG wUg A g &, &
e Y w1 Aft sgu frar wmr
argY 9gF AN HT QT A AFAL g
war § f& mft & SaF w97 agr
fear mar 8, saer gaqr a3 3 @ faar
agqt § f& ) wwg § 9g¥ wr wndr g
% STgTw W E | wST WA § AW
wered! §9a 9T qgd faaw @A 9
@ a%7 GFATFA W3 g €I qfwA
At 6 | 6T IEF TaT s faar mon
o mE @F A1 %2 A ) ferw &
IE) ¥qW 15T FFaT &1 IEE 9gEF
TANPT GRT AN | GF WA AT A
wyi W19 $T R ax A1 @1 A WS @Y
Wi AT IEE LA qurArar § A
wgr aar § s goitfagfen fefasadt §
a1 gad wfeaif § 1 wfer gafer st
oy § ¥ ¥ & fs gz gk _aal
wittg a¢ mfeat qrar wrer @17 AT
"z adY <gat § 1 afz Wan zuew aae
@ mfeai gwg Fofat &v & @€ ¥
@t awa § awdl § W1 faar fewe &
gm Qar §, wg W ww P awar §
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fgeammnmsrsg W g &
¥ A% aud grifawa & ¥ ogur §)
W R wdwifeal w1 T R ww & I
gaefasa agf § 1 wig atwe] & 3&h @)
wITH! qar w471 fF @y F goefawa
9% faaar &< g1 g1 & 3aqr feddt gad
HEqIT 9T AN gar @ agr Kga s
¥ giar § W7 gawr wzrar or awar k)
graa war g, ag & growy qasTAT wngar
g 1 9gr ot yafan @ w@r Qar g ar dw
®1 815 3% fegr rar @ &Y o @A
a7 swrar warar § 7 aga ff whear o
w1 grar §, ¥avee & any dw fwar e
t o @t & wai garaw fg
e ¥ mf ot 4 wmeAw ¥
g & arm o amd § ¥ agt grfore aft
& K. frat w1 sz w1 fagr wrar &
o dq1 & gar @ar frar wa &) @
Wt 91 § gasl axs o sqr7 frar wg
at agy a1 |@Si A AwaAw Har § Wy
T /AT § W1 1 I 67 419 ar w@
g ag Wt &9 g awar g

gafaad & ST wF on gad wear
% ari¥ Afew § war wgar g of
usgafy ft g W & efam TR
fredt & oF AiwT €7 I FA A
Far i agr gAmr ag fram g & fF @
597 aud § Afsa oF § amrar qar e
Ig¥ ot Q17 97 | @ wA¥ gg A
i g §, Iq8r anr faqr qa1) wx
9 QT & WIAOF 9N a7 AT WY
1 | ERY CAT WAT A TX A WA )
ga qzar qugafa & wiq 931 IIW
AXAGT { 921 AAT 41 | WAATT Y qw
w19 7l 4t | FfeT @ & afesr.
feai & wi€ sarT ag) fear otz agr & ag
ga & 92 Jz =& | 9w guv nar e Yar
=aY gar &) aarar nar fs g A Awga
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[t ifemafag <tad] |
& adf av P Twd F1gg F A0z T 19
SiEY ardy oY | 3gi wAR Isw wfwwrd
wr § A wAw gar @ A ar f
g NI Y J@ A § AT 9T |
KR THIT T IAT_ Fg A% awda g,
R "7 3G |

o aga §) w07 I Fom a9
7 sar fearar Srgar § 1 @ear fgmal
argT T w1 gafsd ®& fEuar
firar ot & ag gAQ @ qT A FeTm
fear orraT &, g SATI0 § | EET AR
ag fagr arar & ¥ Yar gafEg g fsm
oy & gAIFET 7 A | T AT A
€@aT sTrET A & A garfer @1 wW
qray A1 WAL AT 9% FAW & AT
fdi ¥ e gaTq &1 fFTar 90F S Al
fawger Y garfee adi @1, 99 Uz
giedz & dar F7 77a1 § A1 F1E A A
¥4t arqr 1 afz wrer fafaa & AI0Q,
gaar §t e arq faaar gad wng 2
aa sarzr gaIiET AHTFLA AT WAL
o &g Y |

wa & woi w29 ¥ LA FF FAT
wrgar § | Weq sxa X & AT 4 H
wiq 2@ fF 3w, g4, sfaq st gfewn
w1 # quAY @ Al X JqAT A
£ deqr w1 wagn WX FTA & faa
aar § 1 Afwa agh ax w2l ag gd
31 WgEw ¥ FEAFK w1 qwar ¥
W @ W 3 agA Fadr 4, T wrw
W wadt 8, fad 0w saar X S
warRnwwatt @i fs 37 aad
wg 1 AR W @ g fE aFEge R
fewel, MATA A G OF TIAXA CFFT &
g7 gawy & sy | gad g Wi w %
f§ g% GEAT 37 ATATT W WNaTEA F
LK CHR
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H19 2159 2T7 Y 34T A weewy Al
om fs gg ®2a7 ¥ § IR WUw
EWAT § 3ITAsq 1F1 § WY wa W IAET
JUw A g | afmT gg edaa § wai
a7 mfeat v ¥ € agad §, faq ¥ PE
agi ogwdt &1 @A WY @ME A T
a7 war § & agi & w@x oy a1 fasm-
FTE UTHT Iy Fate fza A
& 1 x® 91T i miawr sarA s wfgm o

AL AT {F qZT TUAT A &)
gad oF fesdar wvgA FY avq I 47 |
afsa orara ag frar oar fF &Gfad Adr
21 9gT & ogay § I &7 W)X @ A
9 &1 SIAAIEATF 1 AT § WX IJA®
19 17E & agy QHZ-A1AG W qAY
watg Fifaw any =0 §, Afsa 7 2r9a
oYz 8 ug 1 Swarcdkay @ gar @
01T T aF api & fam o g war
at ga feaan 2 v £4fgd ad & dza
AT FI A BT 2 A §, IAFT SA@ATIHaT
gt fear aar & qgd sgraarar f&
1 799 a% guemi T sgrarar g e
1 H9gaT a6 g FCAT | qEAL Wik T
T wgr W7 5 1 w9 7 1971 a% gn
& wrgar g fF g w1 o wig sard §
gagRiAifas w9 @ & «iv #
W fawm & oF &HE fAga ®F dh)
I TR X geq 9@ & 1 F 90T &7
ST AQ A7 e faq &1 gaTEr WA
ATEA F §, ws7qq f6a1 91| IEW
Frag Ig w1 ez ¥ ag faer §

The system carries heavy passenger
traffic, numbering over eighty lakhs and
goods traffic of over thirteen lakh tonnes
per anoum, There is, therefore, no question
of this Narrow Gauge system being closed
down.

The area served is largely forest area
and there is considerable traffic in forest
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produce, There is also substantial traffic
in foodgrains. minerals, such as manganese
are as well as coal.

There is no question of considering the
closing down of this system. In accordance
with the geperal policy, therefore, the
conversion of the system into Broad Gauge
has to be considered, From the traffic
point of view the northern section is :

(1) Parasia - Chindwara-Seoni-Nainpur-
Mandla Fort ;

(2) Jabalpur -Nainpur-Balaghat-Gondia
and branches and

(3) Chindwara-Nagpur and branches.

We consider that surveys should be
conducted for the gradual conversion into
Broad Gauge of the Nortbern Section.

# g w@trg A qgar =z § R oww
fagrfen #Y araa ag Fa1 FIAT 92T &
o Ao § A gare fra) deT @
FIT K T QT AT AF ALA T F4-
A wiz aw ¥ @ g Famar
wrgar § I+ gaw! wrod a4} 0F § Iy
qT #fixa fwar ¢, @1% 2 H Iawr a9k
afl faares fear a1 g ) 8T & R
@i aft ¢w el & swanq faar mar,
ag & wAY wglag ¥ FAAT WAFAT

af AT AL #T g4 QAW H w§
T & dfea weg wqa & £1€ ) A€ 9
WTEA T @9 AgF &Y W@ g1 OF A
grawst area & fad dered fwar ar
Tgr a1 wfew 3w e A §§ A% fear
mar & 1 agi W ww gy w1 A § @
§ « wew SR s Aan wwrm sk R faw
¥ fad @ oA § | gArG WAl w9 aw
wagdm §agaam § wgt o
gramra & @A Agl § gk Wi
frewy, Wy, v fagd), smeagR
T A & aRey fem AR AW
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ST & w1l fawvre @ wwar ) Wyt
afwr qard agaran ¥ Q¥ § 1 ag wmfe-
qrEY &y | T dUE gAw e ww
wrgar famer 91 fowar agf &

WY & fag wwdc @,
fafees gar€ | &7 ¥ w7 G &7 ¥ qv
W §T qATE | IfAa & wW & Ay
a1 mal & 37 @6 gl B agr o
W aws F adf wrar fs Qar waf
fear o wgr @ faard ot & wgr Wik
8% & quia: agna g graiw Mw e
e fiar wifgd afe sy s glesr
g | afe wig 3G s gt @ & AYAY
UG CECEICE R Tl S
T4 Y ¥ AR arer o7 @T B, IANY AW
foar ar g1 & 1 Wz qdax Iy W Wy
@r ¥ ar & ey ghewr g o
19 77 g¥1 8, Ia%1 I94 @A fiwar
JAr WM a1 @ ) wrweA iy

fagidr ot & wgr fs fagre gaar agr
w2w § SfwT foe o+ agr daw ow fafa-
T ¢ | weg w¥w fagre dawr & g
At oF & fefaxa § 1 ag samge F 4
wiet fefasa gae o & § ) ag c@ar
ayr g 741 § 5 Ia%) saear diw @
adl @ ardt & M@ra fefeam & ow
# weredl wwed § ) ) @ owr agy
ayr Iwaq § agl ¥ 84 wy WX ¥WwIw
w24 9z # qued) & Rea wfafeq o=
) gear AT ar ) & QY gew ¥
ag fam=r qraegs §) nar § fe fefaaar
w1 feaagdm fear wig ol o
fefaam asy sq@ N vIATEH NOA F
v wig @ Sfwa g & wiger.of fe
Wi @ 9K J =@ T

ux ot @y & gEeew # oy
T WY AT & Y TEEr g
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[P fag sted)

g1 sy sdq ¥ gmﬁﬂ';f, ¥ faqg 81§
gfaard gomew Al & Al q N
frforer @ gy &, 37 v ai€ 5@ AV ]
Ry e A § gafag SR
Jah agy # wgfawr _A ¢ Hewd
qT @it ! sggeqr A & e W
qrar Agf 2 1 cdzerd 9T wE-w) 6%
o §, e qmer aree 47 wiar g,
fagd quiw fremsT G § @ o
g1 gmfed & glawel &t s A
et waqr § wAY WA F @ IE WA
Bar =gy v

ga¥ W mwger ® fear W
I gt N mwm ¥ 43 gy %
wawgy ¥, A EAIGER AR I@T
@), faedt a% w7 Trmiae 34 AE
ot &, aw aw ¥w M CEENE A
gz fesy og fad id | TIAIL 0K
wga qur W dw §, wgt Wil F QA
fefrgn wd § 1 3zt fawew g @
wrdY @ 1 d%97 wrafaal € et @@
quar &1 vw feo gg wagas g fe
oaAgT ¥ gT AR F, CFEEAT A i
e ¥ Talge fesr g wEA-Alar
A fesd ) % s g 8
A4} wPzg gw wiT 9T far s A
mifadl w ag glaer A < saxear
®T |

e |

SHRI MURASOLI MARAN (Madras
South) : Mr. Deputy-Speaker, it appears
the same group from the Railway Board,
the experts and civil servants have steam-
rollered a budget resultiog in ripples of
inflation and little concern for the common=
man. As the hon. Minisier himsell
has confessed, he has siepped into
the shoes of somebody and is (ecling
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the pinch of it. My question is- why a
man of such vast experience, twice the
Acting Prime Minister of India, who was
adorning the guddi of several important
Cabinet posis, should adopt a baby, a sick
baby gasping for breath. He should have
meritoriously come forward to this House
and asked for some time to prepare and
present his own budget, and the House
would have wlllingly given its consent. It
is a.pity he has lent his name as the author
for a ghost-written stuff which Wwill be re-
membered as the worst ever budget in the
history of our nation.

We are glad that he had no other go
except 10 retrace his ste.s, and has saved
the poor third class passengers and the
commuters who from 98.5 per cent of the
total number of passengers, Perhaps for
the first time, the budget proposals are
modified by another mini-budget before
the House starts discussing them. I think
it is a watershed in our young democracy
for the Opposillon pariies acted as the
spearhead of a movement which is highly
unorganised, but strongly based on the
feclings of the public at large. It is a
triumph of the Opposition parties, and
triumph of the common man against
bureaucracy.

Once again, I ask the question : why
did he not consult Opposition parties even
before the proposals were under considera-
tion? He could have saved his face,
He could have set up a healthy
precedent because the Railway Budget is
not as secret as the General Budget. 1 re-
quest him to be candid with the Opposition
parties and take them into confidence so
that a healthy trend in our democracy is
formed and practised in the turbulent days
ahead.

We are thankful to the hon, Mioister for
some of his concessions. The direct] evies
on the common man have been dropped,
However, what about the indirect levies on
him 7 It still remains as the worst ever
budget because he is escalating living costs
incrcasing the freight rates on salt, sugar,
kerosenc, oil cake, cot on piecegoods and
o0 hers and you have mot spared even fruits
and vegetables, Tt will remains as the
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wrost ever Budget because you have pro-
vided an opporiunity for every producer,
wholesaler and retailer to put up the price
of cvery article with his own marginal
raddition to it, and it is very unforiunate
that it happens after a brief spell of compa-
rative price stability. Moreover, as Mr.
Lobo Prabhu has pointed out, it is the
worst ever anti-South Budget because from
1st April industrial centres far away from
coalficlds using coal as fuel will be placed
at a disadvantageous position. We have
been demanding that there should be uni-
form prices for coal all over India, a pooled
price as it is there for cement. While there
is such a demand you are increasing the
cost of industry in the South. It means
that it is a hit below the belt for the south-
ern industrialists,

If we look at the Budget from a social
accounting point of view, the gross traffic
receipt for 1970-71 are Rs. 1022 crores.
Ordinary working expenses are Rs. 700
crores, So, from the layman's point of
view nearly Rs. 300 crores are being con-
tributed by the Railways towards its invesi-
ment requirements both directly and in-
dircctly. With a little bit of financial
jugglery and certain accounting conventions
the required surplus or deficit is projected.
The cash generated Rs, 300 crores definitely
1eflcets a return of eight to nine per cent
on the capilal at charge.

All over the world the Railways are re-
ceiving subsidies from the Government. Here
Railways are acting as feederlines 1o the
Government fleecing the common man and
acling as catalytic agents for inflation.

1 entircly agree with Mr. Poonacha
when he said that we should review the
rate of divinend. The Railways are dis-
bursing Rs. 7.89 crores as pension to its
employees during 1970-71. Why should
the pension fund be retained 12 times more
than this figure 7 The ratio can bz reduced
witbout injuring the ioierests of 1he
labourers, Railways arc paying 53 per
cent on the capital-at-charge on 31-3-1964
and six per cent on fresh capital thereafier.
The convention Committee can reduce the
percen age. It should be asked to reduce
the percentage. Half t0 ome per cent
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reduction would have bencfited the Rail-
ways by Rs. 15 1o 30 crores, The financial
provisions recommended by the previous
Conveotion Committee have proved une
realistic and ioflationary. We fully agree
with Mr. Poonacha regarding the failure of
the Goverament in not expediling the
functions of the Convention Commiltee
appoinied in 1968. Pethaps because of the
rough und wmble of duy-to-day politics
they might have forgotten about it. Here
is a classic example to prove the working of
Prof. Parkinson's law of delay, Parkinson's
law of delay says “'If somethiog bas to be
frustrated, the simplest thing is not Lo say no
but 10 commend it and follow it up with
Commitices. The delays involved would
surely kill the project.”” The Railway
Ministry has been practisiog it and there is
nobody else in India to compete with the
Railways in implementiog this law of delays,
1f the Commiitee had fnished its functions
in time, the Budget would have been a
dilferent document and the health of the
Railways would have improved much,

There is no atlempt to check inefficiency
also, 1 am told by experis that an im-
provement of efficiency of five 1o 1ea per
cent can give a saving of Rs. 50 10 Rs. 100
crores, The railways never think in Lerns
of reducing the cosis. lostead of ecifeciing
these measures, wheoever the Ralway
Minister feels an ilching palm he
immediately raises the freights and fares
and this time the gbosi-writers of this
Budget bad given the new name ‘ratiopalisa-
tion” which 5 a cuphemism for fresh
imposts.

Moreover, it is suggesied ihat because
they have to find additional resources during
the Fourth Plau, they want 1o avoid, it s
hinted, 100 sharp an increase in any one
year. It is very cleverly word.d. | con-
sider it as a time bomb. It simply indicates
what threais are i store for us, for the
pauon, for the common man in future,
Nothing can be more alarmiog for (he
Indian cconomy spread over a vast sub-
contioent than that the transport charges of
the mooopoly railways will be galluping,
thus adding 10 the escalation of costs 1o all
sectors, agiiculwral and indusinal.  One
thing is ciear. [he radway peéopic want an
increase in the raics and furcs slowly and
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[Shri Murasoli Maran]

slowly, year after year. They do pot want
to kill the goose that lays the golden egg
at one stroke. That is a silver lining in
the darkest cloud. What 1 am afraid is
that by this threat of increased imports in
the coming years you may be giving a slow
poison, Increasing rates and fares have
become an annual feature. Have we ever
made a survey of analysis of a single
enhancement in the past ? No. The last
siraw that will break the camel's back is
the only limit. In fact we do not even
know what could be the last siraw because
therc is no scientific study of the impact
of increase in the rates and freights and
fares. Their full ¢ ic conscquences
are hardly known to the authorities. What
the public concerned have to say is not at
all considered. For cxample, last year
Lerc was a short full of Rs. 10 crores in
goods carnings. Why ? We do not know.
We have no scientific siudy to explain the
reasons. Perhaps the law of diminishing
returns may have staried working. In more
advanced couniries the railways cannot
enhance fares and freights just to fill a
fiscal gap. In the United States there is
an Inter-State Commerce Commission. In
Canada there is a Hoard of Transport
Commissivnzrs.  They make detailed
examinations of the effects of enhancements
before they are implemented. They take
into account all the aspects, including what
the public, the customers and the common
man have to say.

We would also plead for such a regula-
tory authority or a railway tariff commission
en these models o be a watch-dog organisa-
tion, What happens now ? The Minister
who is a politician looks forward to the
burcaucrat who is in the ivory tower. To
put an cffective check on the bureaucrats
and politicians alike we nced such an
organisation. At present we are having the
railway rates tribunal. It does only post-
mortem  analysis, It cannot play the
purposive role of the United States Inter-
State Commerce Commission or the
Canadian Board of Transport
Commissioners.

During the pre-Constitution days we
chn find stability in freights and fares for
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a quarter of a century till 1948, why ? One
of the reasons was that during those days
of Central Legislature, there were the stan-
ding finance committee and thes Ceatral
advisory couacil for the railways. The mem.
bership of the council was made up of some
nominated officials and six non-officials
members, each from the Council of State
and the Assembly, The Counci! considered
matters of geaeral policy referred to it
whereas the committee considered al! matters
relating to annual budgets, new construction,
creation of new posts, rolling stock progia-
mmes, cxpenditure on depreciation fund
account and proposals of capial works.
They offered cffective checks and  balances
inspite of their advisory character. Espe-
cially the standing fimance committee was
one of the sirongest bulwarks of public
interest-particularly in relation to enhance-
ment of rates and fares, The Railway
Department  was  required to place
all the estimates of expenditure for approval
of this Committes before bringing them to
the Assembly. They would think twics
before approving the proposals of ehhance-
ment. But unfortunately they were abolished
in 1952 as a result of the new Coastitution,
I should request the Minister to consider
the setting up of a permanent tariff
commission or the revival of the standing
finance committee according to the present-
day needs to act as the custodian of sound
financial policizs. The abolition of  that
machinery in 1952 left us for the last
cightecn years at the mercy of the Railway
Board, the symbol of topheavy admi-
nistratinn with all its commissians  and
oniissions.

Mr. Nanda in his characteristic humi.
lity says in an understatement : No one can
possibly claim in respect of an organisation
as large as Indian Railways, that every thing
and everyone are working at peak efficiency.”
Yes, it is an under-statemnent. The Railways
are aciually working at rock  bottom
efficiency. What is the disease? Its size, It
has become a giant. The Railway Board
has become a giant, a monsier and a
symptom of empire building autitude preva-
iling in the capilal, What is happening cow?
Management is highly centralised. The
regions do not have adequate powers, with
the result that there is no initiative and
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there is delay ‘in decision- making. Long

ago, the Ackworth Committee of the twen-
touch and local

tics pleaded for local

responsibi'ities, Instead, we find only remote
control from Delhi operating from
Kashmir down 10 Kanya Kumari

If this diagnosis is obvious, the forthright
step to be taken forthwith is the spliiting up
of this monstrous body called Railway
Board into several regional units vested with
powers to administer railways in each
terrtory. An independent  organisational
form like a corporation should he evolved
for these regional units, Then only the
vice of gigantism which leads 10 the imposi-
tion of a dead and dull uniformity should
be avoided by the break-up of this mono-
lith. Then only the spirit of helthy competi-
tion will be there, and the advantages will
be numerous. The burcaucracy will bot
have a remote control and impersonal touch
which bring discredit to it.

the Southern Railway, the

Railway. or any othcs
each big enough
by the size of their capital and the
labour force to act as independent units
instead of being subject to such detailed
centralised control.

Consider
South Central

railway, They are

Every year, we Members of Parliament
make a hue and cry about the Raliway
Board. At least this time, Parliament should
press for a radical reform. Our demand for
regional Railway Boards arises from the
basic urge of economic profession that mod-
ren efficiency techniques. cost benefit analysis
and map agerial innovation are totally unk-
nown and alien to the present Railway
Board, The top levels of the present Railway
Board hierarchy are dominaled by people
with a few years to go before they retire,
Sheer inertia takes them to the top, Onc
does not have to work for seniority, It just
accrues (o them even though they just indu-
Ige in clockwatching. We should break the
seniority principle as is prevalent in the
army where a person who does not make a
grade before a certian age is not considered
for further promotion.

Air India is doing well with Mr. Tata as
Chairman. So also Indian Airlines with Mr
Mohan Kumaramangalam. If you set up
regional corporations, we may also consider
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to bring in persons with a general business
flair and imaginative social outlook 1o head
those organisations Instead of this present
sectional view, we may have more balanced
and, at the same, time, more, imaginative
approach. Inertia and clock-watching on the
part of the Railway Board have riddled even
some of the genuine attempis of the Railway
Minister in the past. Mr Nanda should be
beware of them and free himsell from the
fetters of the Railway Board by doing this
reform,

Mr. Nanda once declard that he would
eradicate corruption from this couatry, That
was a Himalayan task. Here is a small
task : to clean the Augean stable of the
Railway Board. You can clean this
Augean stable and decentrlaise the admi-
nistration.

‘_SHRI KAMALANATHAN  (Krishpa-
giri) : Does the Railway Minister accept
this challenge ?

SHRI MURASOL1T MARAN » Sir, 1
come from the city of Madras which is
ofien admired as the City Beautiful,

SHRI JAIPAL SINGH (Khunti) : No,
no. (Interruption)

SHRI MURASOLI MARAN : He
has not obviously visited it. But the
railway administration is  bent upon
taking away the credit for smooth

transportation. 1 refer to the Metropolitan
Tramsport Organisation. They have been
set up in Calcutta and Bombay, For cxame
ple, Calcutta would have spent about Rs. 72
lakhs, I think by the end of 1970-71, and
Bombay, Rs. 53 lakhs by the end of 1972,
to study the feasebility and to prepare
project reports. But why are you turning
your Nelson’s eye for Madras alone 7 Unlike
the cities of Bombay and Calcutta, the
Madras city has never had the attention
of the Railway Ministry and our people
believe, and rightly so, that the benefiis of
the railway system which they are enjoying
now are the same that they had under the
South Indian Railway managed by the
Britishers before Indepcadence, and we are
yet expecting the benefits from you. Ishould
ask the Railway Minister to look into the
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[Shri Murasoli Maran]

widespread grievances of the people of
Madras and look forward to its inclusion in
the railway budget a sizable amount for this
purpose of creating a circular, rapid trans-
port system, thus making amends for the
omissions in the past.

1 am afraid that the investment plans
of the railway show very little consideration
for the southern system, especially in Tamil
Nadu. 1 see less than Rs. 2 crores or Rs. 3
crores out of a total of Rs. 2t0 crores
proposed, Continuing mneglect of the
logitimate investment needs of Tamil Nadu
indicates & regional imbalance in the
thinking of the Railway Board. We are
planning over the mext five to 10 years 10
generate new industrial complexes in and
around Neyveli, Madras, Salem and
Tuticorin. The correspnoding improvements
of the railway system have to be planned
for even from now. But 1 think our Railway
Ministry is not in tune with the Planning
commission and the forthcoming plan
regarding the needs of Tamilnadu and the
south, The inefficiency of the present
system by which therc is transhipment at
Madras and at Tiruchi handicaps industrial
development in our State.

1 am yet to understand why the
Railways should act as weapons of Hindi
imperialism. The Railway Doard has sent
various circulars directing the employees to
learn Hindi on paid of disciplinary action.
1 bring to your attention a letter dated
25.1.1962 sigoned by Mr. RN, Singh for
Sectional Railway Board sent to all General
Managers. It is said there :

“Since training in Hindi is obligatory
and is being imparted during working
hours, willul absence from Hindi
classes should be treated as absence
from duty and dealt with as such,™

Again on 20.8.1969. the Divisional
Personnel Officer, Tiruchirapalli, sent a
circular to all his subordinates, which
says :

“All others are compulsorily (o be
deputed for Hindi classes and there
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is no quesiion of granting them
exemption since it is considered as
part of their duty.”

These officers who signed these circulars
are either Rip Van Winkies awakening from
along slumber without knowing what is
happening or else they should have been
Hindi fapatics.

SHRI V. KRISHNAMOORTHY :
These circulars might have been issued
during Dr. Ram Subhag Singh's time, Now
that he is in the Opposition, he can ask for
their withdrawal.

SHRI MURASOLI MARAN : These
circulars are supposed to implement the
President’s Order, 1960, But para 5 (a)
of the President’s order says :

“In this scheme, no penaliy should
be imposed for failure to obtain the
prescribed standard by due date.”

In spite of this, these officers arc closing
their eyes to this particular para.

Subsequently, the official Language
Act was amended in 1968 and section 3 of
the old Act was comptetely substituted by a
new section 3 sub-section (4) of which
6ays :

**..... in making such rules, due considera-
tion shall be given to the quick
and efficient disposal of the official
business and the interests of the
general public and in particular,
the rules so made shall ensure that
persons Serving in connection with
the affairs of the Union and
having proficiency either in Hindi or
in the English language may function
effectively and that they are not
placed at a disadvantage on ths
ground that they do not have pro.
ficiency in both the languages.”

With the passing of the Act, as far as the
Union services are concerned, anyone
having proficiency in English could not be
placed at a disadvantage on the ground that
they do not have proficiency in both the
languages. 'On this ground; what the
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Railway Board and the Home Ministry
have dope is illegal and bereft of law.

I bave filed a writ petition challenging
these circulars in the Madras High Court.
During the admission stage, the Judge
observed :

“The contention on bebalf of the
petitioner that some of these
circulars contravene section 3 (4) of
the Official Lapguages (Amendment)
Act, 1967, [Seems substantially
correct,”

This ia the Prima facie finding of Justice
Alsgiriswamy during tbe admission stage.
The case is coming up for enquiry this
month, 1 request the hon. Minister to
look into the matter immediately. It s
an illegal order, bereft of law and 1 request
him to be magnanimous and withdraw those
orders.

Mr. Nanda has not spoken a word about
what he proposes to do in respect of the
recommendations of the A.R.C. has
suggesied modernisation of railways and
haviog performance budgets. What has
happened to those recommendations 7 In
what cold storage are these recommendations
lying 7

1 would like to refer to another incident
which took place in the Inotegral Coach
Factory, Perambur. During a labour
unrest one labour was shot dead by the
Railway Protection Force. It was nota
case of robbery or dacoity ; it was a simple
case of labour unrest. How could the
R.P.F. have authority to open fire during
a labour trouble 7 They could do so only
when there is a theft or dacoity.
While dealing with their fellow human beings
tbey should not indulge in force.
Let them leave it to the police authorities,
Whencver there is any labour unrest let
them call the local police. I would request
the hon. Minister to look into the matter
and issue the necessary directions, asking
the R.P.F, to treat their labourers as fellow
buman beings.

PHALGUNA 14, 1891 (SAKA)

Gen, Dis. 32
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% wif g€}, ¥fww afe @ o Wi &
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A dE W wUWwAT &1 AW
¥ aT A qgr § | €O I9dl w7 qwra
Wy g ¥ NA F FAT g TWA
gramrdt ¥ ¥ vy X H Ee frar
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o § W IAST ;WA TEa T fRar
e 1 X gargw Iae A5 Aff @
g g, forad 08 Ty W@w S wTH
A-qETER &1 a1 qyar § o faawr
g TR § wrar § IAwr S gy
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frast ¥ fafaear T @ § Wl Aarew
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AT A WA e &3 war g ar
qgh M IA GGIAT W GIHAT HAT
qear & @@t gfesw & arrr g gl
B ougear &t wrEar SO0 ¥ g @y
Mo wr o AT gew T @R
9T @ wAgd # 3 F qrar FA § waaqw
qIAT ;WA AAF § | ¥§ WA
frusm g wraws ) ganr g
FW & I(A WG Y AR Igh
Iqwa & Ay @@ %TW I3 | Haw
JEH A FW T & WF qwE F W
% ST g% a% 3T feur o Ewar @
WY arfrat # gear W wTw &Y AT
w1 A wgrgr o1 &w@r ) w@ WK arEa
w1 gfewxr wfEsd sz g
g |

Wz 3@ fawm ® a1, R
fawa} &1 awg 9wt few go &) fewe
o0 #1 gear i WI¥ & 79T W
g ofadi & fewz Al faq q@ §
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wafa® asl ¥ a9 ITHT qET T JAT
& 3% AT A I N & AR g
3 fewz Wb w1 @gw @F FWr g
o wft-wfl g ARTAT §FC qvfAg
s m Zar g

Ryq aieed & qawe & g gl
e #t ¥ o fafeer @t R
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¥F g § o 2w g
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v gifw & @ adtad @y
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Ik ggura § gaTu %39 aga wiew
g w1 gurd XEAEO ¥ ey
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¥as qF ATET ZTAT & Qv A% qar§ af
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v wdi & wre & Omow) A
e g f& wed gx wgfem aww
fear

SHRI NAMBIR (Tiruchirappalli) : Mr,
Depuly-Speaker, Sir, my first strong protest
is against the increase in fares and freights,
With regard to fares, an increase in third-
class fare only has been withdrawn. But
the bulk of it remains,

According 1o the hon Railway Minister’s
Railway Budget Speech, he had raised the
revenues to the tune of Rs. 39 crores during
the year. He has now given concession to
the extent of Rs. 13 crores. Still, an increase
to the tune of Rs. 26 crores remains in the
freights which will go to the extent of in-
creasing prices and that will do harm to the
whole economy of the country.
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Everywhere, there is a tendency to in-
crease prices. The Railways say that there
is an increase in the prices of steel and
coal and, therefore, there is an increase in
expenditure, If that is so, if the Railways
also contribute to the increase in prices, it
will create a vicious circle and it will upset
the entire economy. Therefore, the Railway
Minister should not have attempted any
increase in the freight. That such an in-
crease was in the offing was indicated by me
in my speech, last year on the Railway
Hudget. Let me quote only one senience
from my speech that 1 made last year, This
is what I said :

““This clearly indicates that after the
cost studies are over; they are going
to prescribe another increase in fares
and freights so as to get money for
developmental purposes and for the
general economy. It is quite clear
and categorical that another rise is in
the offing."”

This I have anticipated and | said that in
the last speech and it has come true. There-
fore, the policy that was being pursued by
the Government with regard to railway
finances was thought of earlier. 1 wholly
agree with the comments made by Mr.
Poonacha on the question of dividend and
1 do not want to go and repeat them,

Onc point I would like to comment,
There is what is known as the Railway Con-
vention Committee and when that Convention
Committee is sitting, the Railway Board
which prepared the speech for the Minister
did not even care to make a mention in the
speech that the Railway Convention Com-
mittee is sitting and that it is looking into
the finances of the railways as to the appro-
priation needed for the Depreciation Reserve
Fund and the general dividend., It is a
discourtesy. Not only it is a discourtesy
to Parliament and to this Committee, it is a
grave offence because knowing full well-the
Hon. Minister who came to the Ministry
only a few days back might not have known
it—the Board which is guiding the Minisier
should bave told him that there is a com-
mittee sitting and the hon. Minister also is a
member of that Committee. That they did
pot inform him because they found it conve-
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nient to omit it and hand over whatever best
to them suited so 1hat they can pass on the
baby to the “new-born"” Railway Minister,
Unforiunately, to ihe travelling public it is
cruel,

You will find from the Railway returns
that there is ap increase of about Rs. 50
crores during one year. Between last year
carnings and this year ecarnings there is a
difference of Rs. 50 crores or more.  What
else is to be dome by the people. Ewvery
year in the fares and freights they give an
increase in the gross earnings. Railway
Minister is not saisficd even with that
increase. Perhaps he does not know, bul
others who know are misguiding him, The
Railway Minister made by his subsequent
speech saying ‘I am baffled with the
situation as to what | should do’, Why
should he be baffled ? If he goes through
the railway finances properly, he will under-
stand where the shoc pioches. There is
nothiog to be baffled with, Our Railways
earniogs are incrcasing from year o year,
What more does he want 7 Therefore, the
approach of the Ruilway Minister is absolu-
tely wrong. He is misguided and the experts
who are misguiding him should be put in
the dock and examined. The Railway
Convention Committee will certainly do
that. | am proud to say that | am a mem-
ber of that Commitiee. We have siaried
that job.

SHR1 SHEO NARAIN (Basti) : That
is why you are supporting a minority
governtnent.

SHRI NAMBIAR : It is a committee of
Parliament. There is nothing secret about
it.

Now what do we find about ths perform-
ance of the railways? Here is a hand
book supplied to us on our Railways
supplied by the Ministry. You will find a
chapter, rather & chart on the 19-year
summary of the rau. 3y finances. You will
find certain telling figures. Capital at charge in
1950-51 was Rs. 827 crores. After 19 years,
to day (i.c. 1968-69) it is Rs. 3101 crores.
It is a 275% increase. If there is a simul-
taneous increas: in the performance of the
railways, we can understand, The train
kilometres was 163.4 million in 1950-51.
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To-day it is 241.5 million. Only a 50%
increase. In the case of **Goods and pro-
portion of mixed” train kilometres it was
111.5 million in 1¥50-51 and to-day it is
2011 million— a 909, increase, Whereas the
capital-at-charge has increased by 275%, the
peiformance has increased only by 5u% or
$0%. If the money that is poured in is for
the improvement of the railways, for the
railway development, then that should have
been found in the improvement of 1ailways’
performance. Therefore, it is again clear
that the money is poured in, lootod and
wasted and pilfered and not used properly
because the result is bad, bad and bad. You
will find these figures from their own
Chart— it is not my Chart.

And, then, Sir, you will find this regard-
ing Railway Employees, The number of
Railway Employees was 9 lakhs 14 thousand
in 1950-51 and today it is 13 lakhs 54
thousands ; only 50 per cent increase, In
respect of the Railway Gross Earnings, you
will find that thc Railway Gross Earnings
were Rs. 263.3 crores in 1950-51; today the
figure is Rs. 899 crores based on the figure
of 1968-69. It has gone by 250 per cent
more, Now, you will find, this 250 per
cent increase more of Gross Earuings have
come because of yearly increase in fares
and freights. The fares and freights bave
increased. The performance of the Railways
has not improved ; it is not at pace with the
increase in the capital-at-charge, These
figures are quite telling. What more do
you want to show that your rate of performe
ance is very poor ? And, in this back-
ground, when you are unable to improve
your pcrformlnoe properly, you want the
poor people of this country to pay through
their nose !

Coming 1o the other aspect of the
question, the Railway Minister asks ; **Don't
we require money for the Railway Plan 7"
What is this wonderful Railway Plan that
is coming? Mr. Poonacha has ably dealt
with this point. Rs. 1525 crores is the
Railway's fourth five ycar Plan, and in that
you will find, almost all the finances are to
be found out from the Railways aod Rs. 180
crores are in terms of foreign exchange.
Rs. 180 crores in the form of foreign
exchange is 10 be expended on what ? |n
what manner ? For dieselisation of the
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[Shri Namblar] wrong. Whom are they taxing 7 The hon,
Minist i

Railways, And, diesclisation of Rail er said that after all for the general

is another point with which I wish to deal,
whether it is at all proper, at this time,
to bring in dieselisation in the Railways.
Why is it done, Sir ? Diesel engines
are all to be fabricated here on im-
poried material; we have to pay for them in
foreign exchange at the rate that the Foreign
Suppliers dictate. That is point number
one. After that, the second point is this,
That after the diesel engines come, diesel oil
has to be found to operate these diesel
engines, which is based on imported crude
oil, We in India, are imporiing 80% of our
requirements from abroad. Only 20% we
are having from our own oil wells, That
means, for every diesel engine that is to be
operated, we will have to spend through our
nose in terms of foreign exchange. Why
should we spend so much on this when we
have our own Chittaranjan Locomo:ive
Workshop which is producing good quality
locomotives ? We could have used those
engines; we have our own coal and loco-
motives which can do better p:rformance.
If one steam loco engine is not enough, you
could bave added two engines and hauled
them. It would have been good on our
part not to have to go on wasting our foreign
exchange on diesel engines and diesel oil,
I say, this dieselisation is most uatimely: it
is a wrong method, which the Railway
Board have chosen to adopt, we get more
and more tied up to the foreign capital. The
foreign bankers say that only on diesel
engines they will give you loan; otherwise
not. Therefore, Sir, our dependency has
increased on the Railway front, and the
econnmy is wrongly worked out. The hon.
Railway Minisier, I request, should make a
note of this and tell us in what way he is
bringing in socialism here on the Indian
Railways. 1sitto be dooe by increasing
capital which is not giving you results and
borrowing from abroad and importing crude
oil and getting diesel locomotives fabricated
on imported material? The whole approach
to my mind, eppears wrong. Unless and
until you change this whole attitude, you
cannot improve the Railway system in the
country. Every year you will have to come
fore morc grants in the form of increased
fares and freights. Theo ho asks, what
“about the Plan 7 1 sdy their Plan itself is

revenues, we require money and the railways
being the biggest national enterprise. should
they not pay ? The railways are now paying
8 dividend of 5}% and 6 per cent. Shri
Poonacha has said that it should be reduced
to 4.5 per cent; it should be even less. If
the railways also undertake 1axation measures
to get money for the Plan, it is again
wrong.

17 hrs.

I will give the figures., Indirect taxes
in India are the highest in the world.
Figures supplied by the Economic Divis
sion of the Department of Finance show
that indirect taxation in India works out
as follows ; For the rural poor getting
a monthly income upto Rs. 50/- the inci-
dence is 5.77 per cent ; for those who get
Rs. 100-150 per month, it is 6 77 per cent.
In the urban areas, upto Rs. 50 income,
the indirect taxation at present is 11,13 per
cent ; in the higher group of Rs 101-150
it is 12,6 per cent. All without including
Railway taxation. Nowhere in the world
is indirect taxation so high.

Above this railway taxalion also comes,
The railways are now being wused for
Indirect taxation for the Plan. But whom
are they taxing ? The same peopl: who
are already taxed very high, This is a
cruel thing. It bas been said over and
over again even at the time of the sepa-
ration of railway-from general.-finance,
that railway transport should not be used
for taxiog the people. That being so,
how could they justify now (o embark on
another series of indirect taxation mea-
sures through the railway mechanism ?

Therefore the attempt to find money
through railway taxation for the Plan is
a false economy and cannot improve the
economy of the country. The Mibister
will only get into hot waters again. He
may perhaps feel that he may not be
there pext year in charge of railways,
Shri Poonacha, a former Railway Minister,
who spoke earlier, talks on my side now.
Dr. Ram Subbag Siogh is now speaking
eloquently on my wside. Perhaps Shri
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Nanda may also join me next year. I do
not know what is going to happen to the
poor railwayman and the railway user.

Therefore, the approach is wrong, He
cannot bamboozle thc people by saying
that he is baffled at the heavy losses in-
curred. Where is the loss 7 What are the
criteria for the loss ? They have got 250
per cent more during the last 20 years and
they are fleecing more and more. The shoe
pinches elsewhere. 1 can show where it
pinches.

Previous speakers have already referred
to the Railway Board. 1 have no quarrel
with the personnel of the Board. But I
say this is a unique position we enjoy in
this country., The Railway Board is not
a corporation ; it is not a Ministry. In
all Ministries, the Minister issues orders
and the department execute them, Here
orders are issued by the Railway Board.
The Board has got powers even wilhout
asking the Minister lo issue orders and
the zonzl general managers are there to
act according to those orders and not
according to the wishes of the Railway
Minister, The Minisier is a showp’'ece
here in Parliament to come once in a
year and say something and then we are
all bamboozled and wc on our turn appeal
to him ‘Give me a little railway line there
or drinking water on the railway' and so
on., We crioge and beg. He says some-
thing and gets his demands passed by us.
This short of circus cannot be repeated
here. We do not want that circus to go on.
The Railway Minister must be answerable
to Parliament and the Railway Board
must be a body experis only advising Railway
Minister. They should not have executive
powers to issue orders. Orders should not
be executed in the pame of the Railway
Board. Order should go in the name of
the Railway Ministry and the people who
should discharge duties must be the
General Managers. The G | Mapagers
of the zooal railways should be given the
power to discharge duties and they must
be hauled up and be accountable to the
Minister here, We do pot want a middle
group of experts, the so-called Railway
Eoard members, for whom 1 have per-
sonal respect. but on the eve of retire-
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ment these people become Railway Board
members afier having worked as General
Managers, ctc. They come and sit here
to wicld power. Whereis the authority
for them to wield power ? The Railway
Act to the extent it gives that power should
be amended. The Railway Ministry must
be accountable. Ido not kmow whether
Nandaji who is an old and expericnced
politician will have the courage to do it,
We will give him support, every power
1o doit. 1If you cannot do it, quit. There
is no meaning in sitting here and perpet-
rating the old methods every year. Go
through my speech of last year and the
year before that. 1 keep on shouting.
Today, I have got some more friends to
shout with me and I am bappy. but if
things do not improve, take it from us
that we are not going to show any mercy
to the Ministry., We will tell them that
they will bave to change or they will have
to quit,

Now [ come to the railway passengers.
You must see the Express trains where the
unfortunate third class passenger having
purchased the ticket, cannot get entry into
a third class coach. The big Express
trains are composed of air-conditioned
coaches, The charges for the air-condi-
tioned class have gonc beyond the air
fare. So, for Heaven's sake, please scrap
these air-conditioned travel. We do nos
want them, Let those who can pay go by
plane. If for medical reasons they cannot
travel by air, let them find out other
means. Let them put ice in the first class
and make it air-conditioned, The Minis-
ter says there is loss, Then, why do you
have this luxury of air-conditioned coaches,
If you change these air-conditioned coachs,
the third class passengers will get more
space to travel.

Let the Railway bureaucracy be ended
by withdrawing the saloons for the
officers. They are the Moguls with their
saloons. The Britishers did it and it is
being contipued. 1 have no envy, I am
not going to become a Railway officer, but
my humble request to the hon. Railway
Minister who is supposed to be a socialist
is to see that this system is ended and
to sec that the saloons are converted into
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third class. There is psychology behind
this change. A Secretary or Joint Secre-
tary of the Government of India generel-
ly travels by first class, Why should the
railway officer alone has the extra privilege
to travel in a saloon. Kindly withdraw it.

Coming to railwaymen, please do not
reduced the staff and increase their working
hours in the name of economy. You will
have to stick to the standard of eight hours
a day and 48 hours a week. Nowhere in
the world should you allow twelve hours
working in a day. More than 30 per
cent of the Indian railwaymen out of 13
lakhs, i.e. four lakbs railwaymen are mow
working twelve hours a day and more.
This cannot be allowed, Therefore, the
working hours should be reduced. It must
be brought to the international level of
cight hours. Economy should not be by
way of increasing working hours and re-
duciog leave and other privileges to the
railwaymen. Grant them leave and treat
them at par with any other citizens. 1
do not want special (reatment for them ;
but ireat them as human beings and con-
tributors to the railways, 1 also request
that you must give sympathetic considera-
tion to the question of grant of interim relief
as without the co-operation of railwaymen
you cannot run the Railway. 1 am sorry
that you did not talk one word about the
poor railway workers when you paid en-
comium to tbe top bosses. You said in
your speech that it is wrong to think
there is a top heavy administration. 1Is it
not top beavy administration when 2 per
cent of the total is spent on officers far less
in number compared to others? You
wanted to placaie them ? Or they wanted
to placate you ? On the other hand you
should bave said much about the railway-
men who run the railways dey and night,
rain or shine, summer or winter, all the
24 hours ; you must show your sympathy
towards them. There must be second
thoughts on railway finances to see that
the present rut is ended.

st Wiwremw wiga (feethrm) ¢
Insaw AReT, & Ay W AN o A
w1 & W@ gu I ant @
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g fe wm awz 93 fawrefome & g4 &)
I §F I@ &1 5w @ fear fe awmer
art MwaT § 70 F WAT F @&
g W amar & fgal ® wrafawar
& Arfge | SR qdia At & fFad
o\t uam wEl mifz ¥ afg & arfaw &
SLg@ I s oftay famr g feag W
ANt g6 §, AfFT g § g AT ®
sfafafa vt qugdf agr femal & sfa-
fafe Y & | faewg &) fafga ardl & 39
&l ¥ 39% faame wiarg g #7 §,
#fea & awwar § fr ot a7 % ag waw
18T gaT ¢w wifay Aify w1 qEw
frar ¢ fe g9 ¢q @ ¥ vda Wi |-
W wl wr fada sa @)

Kag @ s ¥ar wgar g fw
Wy ¥ a1t ¥ g raawgH gaTe framw
¥ fasa sl wifge fr ag #1€ sqrofes
sfaczm & 1 8 areart s fs W@
it saamrfed sfaesE aff 81 Ja-aw
g9 W@ & it ¥ 991 7@ ¢, g7 e
& a1eAT § 997 F@ §, gFET O
A Fr a3 w@ &) Far wwar g fw
A NEHIA G § At fas frear
& # arfge §, w9-Rar Wix wAar £
argaret § faasr #1 aeewafi g &
it Al & ggaa § 6 91 ¥ qw-
gi &1 % 979 &, farad g awat uwr-
HETAATHT W AXE U6 AATH @17 I T
§ 1 % aradfig gz & @ ® e faren
T FgAT wEAT § 6 WA NI § qdwm
&9 %) gara fear a7 wl IEW OF
U oA a1 w1 € fEqr
ark, arfe gart ¥@ &N, N M
sfafafa &Y Yfoa ¥ g v F &=
£, 2w & w0F Al A A 57 el
sfafifucs 7 g% Wik % aafas
fgeli wt T WC §F | WA OE F W
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ANewrd arefa & fere & ok @
feg sasr sqar ® wrgaml ¥ wif
ey agt b e hamag d fs
gt YW gay ay graafas @ H
A% w9 ¥ gt @ g€ &, Afew sww
T aTe ar g A @ §, afew  fewd
FRAT @y axram R

T A% gATX WA wweT ¥ gEaar
"R gfrwy aff s, §7 % @
Wy FawfEl o 7 oA wr wif
arg 78 g & Wik gy oF §a@-
fra® s e wigaT § W ag ag §
fe g e wifgy fs aoor & I gw
¥ fafasr Toal #, a1 o dfwm & fgama
¥ wom-wenr &Y ¥ W@y w1 few-
fiwwar faeare feaT § 1| ag qwe wOF
il w1 fawre 2@ R 1 @A AW H gw
¥ frgd gu &y S Emadt & §, wgt
i w1 wfws & ufas faaar gar aifge
o g9 Ty ¥ gg W A I T
At 9ifge fF & e wETIErd g
wifgy g a3%1T OF gFFRIT, AN
T ¥3 FY IZ X FT §IAT A W
W@ 2 1 FRdY F1gA F Araerd 4 A §
qearg fedr faar axere ) s & fgay
% grafrsar ¥ Sfge wir gafag
digadl, weegsls g mifzardr aar
frg® &Y ¥ wigd fagy & gw A
FeraaT &1 9fewg 1 |fgg ) @ gt
& frg¥ gu & rweaTA, 757 2@, AF-
dr ot faga wik g, fom & ¥ 9y
aré ofgrer o §, ¥few faad s
fawd & sreew ¥ qre-art €9 ARG
® wit ot ggré & 3

Was W Nefe 3wy O
oty wgew a3 @k, sy A
weae Gar B @ &1 wwiAw Oy
sraeas § fs forr 3rat & Yed a7 farware
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wiaw Tff gur 8, agt axwere o wfiew ¥
afes agd fagid w1 wwE s

wifgT

TAEAIT &7 aga agr fgeanr woeww
¢ ok oot mfrareht ol qgrlft gamer
¥ wgoom ogd aew Tt A wer
g5T 97 WYX xE wrear agt Wy arey o
ferearre Y o @r 1 o ¥ e anew ad
agd & faeite-wizr ¥ aner o N
st 1 4 WX Ik fag swm v
aar a1 | ool = sfrdl, ot arer g
g wedt, sft ormofier T ot wre T
gwm fag, ¥ wer-wek awa ¥ a wwar
@ @ fs @ aror W frata far
ol | Afiew ek oy K, oY opwer
w1 Aramet § g wwwd ¥, aodr e
g aMEfa & ST 7@ AT §) weTH-
14 wifeq w1F arafaa Great &7 gar
fear 413 €7 F19 ® 4 A @y o
&% ofau ag § fe 99 gome & sy
¥ qadY a3 Qr § 1 9 A A1ET AA-
wr & fag aga soard faz @it
FIZT AT AUXEATT §T §IAGT qAAT AT
@ g1 @i ™ 59 wgEg e gw
gAY HIT WY FTETCHTH wrer § favily
W ITAIT T FIAAT AF AT ATCA
fargra £t saeqr O wifge | yoeqT ot
afr-afewdt wrr @l geqar, s aaa
o {fe ¥ wga agg O amen 8wyt
waw qfciian & sroy faart gfeerd
T ¥ 1 s ufaforr vg g & e
iR 1@ aA & frgry &
T §) OF FRE forer arinf s
W g% a6 Sifins fasia ¥ ey
fAft Mm@ ¥
ark & wrg fear 31 frgd W sfagl,
o T gan fag ol ot grer A Ty
wreareT @ fear o1 i o ST o1 g
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[ wiw ae A7)
a¥ey frar o SR g8 wIE 6 QY

¥ forar o, Afw Az} fs o woe
% TEe W€ Wi @

K3ft ot ot Were gwnte T T
w§ &, aw ¥ o wy ety aee §, dfeT
TW WY ATE WY g e o W g
Y% AGIOAYT qATT w1 Srer qr, faey
Wl gamfs & ey s A wfed
fear T qw Y wow agrg | 99 EA-
Ny ¥ AW ¥ ey At W
IS RET E W WTH O dwmH 6 @
R fawslt & werwem aw ¥ 900 e w1
g0 vwerh gt & o 18 weY ¥
uq *Y omefY §, &few faeslt & sTageaw
w1 430 @My & F AT K@ H YOE
oFasE ® 22 4 TR § )

s et ® oaww Afgen o
Q% fagr smT § 1| 3¢ faeelt SiFwm a%
w7 A1fET | FXWYT WX AAGT FT qFEA
¥ gfez & agn wgeaqW WA ) W@
T ) faEEl Sww aw qW § www,
Faae W e ¥ Wy A qrfagy
® gfawr ot | qfewsl T o s d
T FT AL K@H A4E G TN T
i Adl]

. A% QT E WY HAT W IEEge
FAw A grmie® ey ¥ A wamar
AT &) wgt 9T A€ Staw F guA www
Wl o (F T W o fear mr k
afz w i wPEw Jaw gEete § wTN-
o g , ot et qfedi ok
wgfawmsil ®1 g fear o wifgg 1

mnﬁﬂ, "\‘ﬂh, w T
ITaYT wrfy gy o mye §, wfeT W
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% ITH Me@A & wATAT Ay &
we Adt g o § 1 qrorewr oF faewn
ot e et skw § | agt o< ann-
e ¥ gfewid agrm dww goar o
e ¥ ff wrewaw At @, afew sew
gt & yiefas gEoRr & W Sgq
fear o gk, forad AW Y AT g
¥few gt ag & fs T8 ad oit aw
WAk ¥ ey & fag dare adf
Foft A St @ o ¥ wgaa g s
TN ¥ AT W AT WY A A
wend § o @fg IR wg T
T At ag ¥ AgeEgy S W wert ¥
Lid 4 g

qawt g W §a
agy wear g, Afew & oF  faeww
#1 W1 AA AT BT AT WIFR KA
wTgaT § | ATt grestE & arfaal e
faeelt & waFar 9 ¥ ¢ YT I 9T
faardt qEat 3 | WX ¥aEA s WK
AT CFETE HY AL 4 AT 42w
ar @, & RgX FC A J0ar A1 Ewar
1 dra sre a2 w1 o wr JaT w
¥ J3 st aFar ¢ Afew Jrc e ®
o= 7O ua s e giees @
ad.ur3z s W W W
AT w1 FECA 3 & 61X &Ofor e
¥, ¥ @ W @ uaaA grde F
@t wfes weagr @) ow A ag &
g fe gk Ot swward Aqfr A=
N § T wwa ¥ sfout ww
g wrfgd | Sl w\TE W Ul
T daw oy @ Afmat qawd oe-
da ¥ i wifgd | fard qr wfew dar
¢ o faad ghifanrfedt soctw § ag
AT FE H T QI W S\ .
CE§ ¥T § ay gErTh W § e
dar fe ager faeded & Qar § 1 v
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geady # wod q@x sfmfar s,
w=gr ara § | afeT g aam o W
g7 % g2t Sifg W% oe-oF ww H
73-73 ¢ §, 3w w9 wrOw & 22 A
WX 22 FIT 44 waw € o awy §
ORIy 9194 q¥ §79 g S EOE w7
ATEr wifeAd q¥ o oA ¥ ¥
aqTar T@T § AN &Y WTI GE W 6T
WY 118 99T T@r § S% T9TT W9 118
®Y orrg 150 TEX Y A A qfwd €
a9g § M7 IFA q3AT qER K WK
aifgs zfe & w§ w@T Wowr Ay
g wefag & sgar § fs ag o
T ERdE § 280 TIX ¥ @A
FENFE FAE g IS WA W
10 WY A AT & IAA) WG T TR
HIYTCT T4T HEWEE T47 & G STEr
&1 gfaar €, 3@k fog 160 gwar T
&, T@ @ g0 UA A q¥ FE § ¥y
¥ d3%T faet A FAFTT ATAT TIT WA
$ 7 AT OF AT @A g g1
¥ gowar g fs X AF e s
#Y gfez ¥ o M7 #5416 o€ e Iwd
WYt wie av=i w aF awsE g A

L4

g% §G U9 TAEQT & ae F o
fides @@ 8 @ s Em ¥
& arzd NA gu Aqw as QY
arg v arfral A @ ghear gty
W A% g AT A Sy g
&7 it 9% wgar e} W W
fag® gu @) & gwdtr wgd §, agt wf
WY o ¥ ffg # fofewer awd
fat w1g I @ & S o
Al R s A s § 1 & wrod
frr wdm f& sarony drege W
Taw ¥ Wy oA qra Wiy fiwr
wrw | & wrok amy ay ot s wgm

PHALGUNA 14, 1891 (SAKA)

Gen. Dis, 342

fs M & g ¥ Wifgar @ shar
a1 o ae faga & e W R
¥ AT o Ay fear avw ot agt @
sl & ST giewr g o A A
ear o wiwdw qAr§ 9w W g
oy fead ff Q¥ wa¥ § weg.sqw & A
IAE ae A wm frmr Wi W
T8 & g gurh W w1 oaw
farg st wfg

o0 A & wod ag wgAr wngar
g fe w1 daw ¥ wgd w) §F w1 W)
R @EI g ? aRa¥r wElid aw §
sHEC-ATE,  faeet-aET, S
faeett, faeeit-azaf, agt wifgal agy dor
TR ¥ «ar€ wEr § wmr qar
§ fs O wx o W EgE g
¢ 1 wh €T Wit SR AT, wead o i
J1d Aret, @ AN # avE WA qrer
arfea) ot axs W€ ferwedt A &
ot wrarew wzfaal ® s g e
feerwedt aff 8, X% wd-a¥ siwA} WiT
sframat €Y avw gard feerwedt § G g
-0 wgd W AT @ o gar
feaweft §1 ¥fer & wod afeg A
T ¥ e wgar § e ag fpgem
Wrw wd et d, oy fpgem
ala} sr 2w R et ww aw Al ¥
areTey wizfral w gfead off @, I
& ol & aff O9Y aw aw w19w W
ot eyl aaar & Q1T ¥ frwd e

afi &

o, § wam ¥ sygma § fw
gt o wrredt & afeq K ag k@
mft frerdr ar wifgq | v Ay A
wfrs o gare & wat aff wear
ot wfew gars § waf ff wwer § 7
ot Wt wwifet ), gftac eifeed
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(st wiwR A g

(WY, MTE® Y 6T fewz w6 W o
gt § ? g o wd-ad wd gt ¥
ST WIgA qrer <&@ § N Ay o avg
deAl ¥ qwd § Iae wa Wifag Wk
o avd) ey wrat ¥ sfa wwmaw
v w1 frrty Wiforg o e & fgal
§ T wr waT™ W)

qAq ¥ qg S Wigr a@gEr T g
JGF FAT W 4 WX FEAT AFAT E
‘e off x@ ow g fox fasre &% fs
AT AP N IFEA qIrAT § A werAT
wifgr saife  s=@maET 7z 91 83
FIeTAW  WIEHT #1 ogarfaa swar g,
¥iad qydt § W sgw gEEA ww
mzfaa T qgar g1 9 1 w1 R
g A8 i @ ¥ AW R
frdY &1 ¥ geaT grar g

v e & ag wgr wigar g fw
Wy ¥ faadr «@ifat @@ 3,
firdig & frdig wrewsy ¥ @ wIw
vt § dfew g wft aff g fs o
wrg et frdg # 9sm mar, st
wrg Wifear awd 7€ a1 wut g O
7o} gwa o% JuT v g%y faar ) ag
i W g W g, Y @ @y, e
g% 3% Qg sty @@t wifgr w@ifs
i W Q¥ 5y w1 gFT gafedd W,
sqifedl W AR ERA { W & I
A W guaAr qEAr g1 SOF v
garg vz Qv k| e g fe xw
¥ g @ e @ ssaeadn i
i wifgr Wk g% feara & fs A=
o 9 g% ETITTE wTEeAi ¥ FTT IS W
wagd % o ¥ w0 F wie o awar &
wfafafe & oo & our wor gaR A #
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g AT Wy At K ew How §
Tgm 5 9 awg ¥ WA mmEA 6
ag ¥rog ®< Wi ag W 7 e firdg
t fomst qug & A w97 S @y w1
a1 Q1aT & N wrg wrafaay s
w17 grar § ag wura g )

dar ¥ frdzq fear @ W oW
wadEr wredlzuA w1 fase @lar qw
T & | aEwT &1 a1 fag wr @, oW &
g wTE DA W @ e, a6l & gra
arit a1 w@ ¥ 1 xafan & swg f e
ot gfe & ot guqif fog & wix
1 "eY WA & gwrad w1 off qegr
TAC | T A A TG AT @
71T gU & ITH! Qe TATEQ |

QF AT WYX g TN FATT SO E |
e # agt § s faaly W
arer &t whr 8, g% qu faware § fs
WAt arga § g @W A AN Agor
3 & A frgd sfrdl A o A
AT wreETE fTQ §, Iawr AwT wTEa agy
agyfa ¥ & W Iad it ¥ wedr
g ¥ amur &% arfs A fratsw
9 & A1 S oF vga fady ) F
SATET 4 % T 7 wEar «rgar § fs ay
WY wHAr) § 3% gfaara) Fark §
g% warar fafa @iar aifgy woifs wast
Wk wfes W W & gumew
N AY FAAT AN O § e gy
afead &1 37T qTT KT F TAN T
sgra A fram | 9w A% g I MO
g1y AEY & aw % gR qer fawaw @
¥k g K gEear T8 faadt )

qQF WeT WIT WgAT WIEgATE | A
art 9. on. & i A = o) wef At

& qg wvgen g s & qw. &, w1k,
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Foame § wEE war wf wage Wik
EHgE ¥ 96T w7 6 ) F Agm
gare xg far @ W pew g
7 aag | arfrerare fggeam & o
ferrema mifasre & 1 arfaeary #) gw
fgrgram & g aff v & qgm
fis arfeemre & ANewz QYT § w1 %3
¢, aIfAEME & SIRET EERIAR &
WI%T 937¢ | aTfHEATE & FiT oYY Wk
CATEMET H WIHT A H FTH HT ) A
w1 Ik fay se0 @l o fe ag
fe) A1F afs Ia® amg axar & gfew
® ufgs gi9% @) 8% | afoe o9 aw
#1 g Ag) f5ar amr wifge fe 3w &
FOE) MY @rw fg=h gmer vl ae
aret & 1 % wig¥ fA¥ET w€ W s W
WTA Y I FATEY | g AIAE A9,

SHRI MURASOLI MARAN : But the
Government has no authority for impos-
iog Hindi on us.

=t wiere Arw Ay W arfaE-
arg &1 fagw #fag | ¥fe7 ww a3
aa gifedr fs oo da aifaseme &
fl A FT & ww & wrafagis
¥ fergeaa & wrar @ W zafag et
fegea & afFg, ww ¥ 6 9-wr-
oY & arq e | wF = Fare § o
w1 a8 g g e wiw 3 g% €7 9T
e w1 awg frar )

) fo Ao weww (wigU) : Iursgw
agizr, # M R g s oaw
wTET §T B aTE WTHIGT FIAT WEgAT
£ 1 w0 AT e Esew At gw e ¥
W AM A M@ S G § g
i A ¥ W T & v oay
& air ot gt ek w welt of &%
wufivardl firksht s wa sTer w ol
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A% Ag IAATGT | W AL F oA
AT A AR GET T §Y ANk
WIZ A Iq A K 0 9% g wamr
TR T E @I F@paigN g A
wrar @ fs maer &1 S ww W @
fagk afag & 7 w3 ageht §, 39 TR
Ewa W am A & w2rw ¥ wgr wman
8 oA i feor'de & war
¢fswaa ¢ vk Wi we v @
RITH TR F WX farre w1 ¥ v
agl ¥ wAar Wi agt & S o wgar
g WR A grwar g e iwa fafrec &
qE o g A gt gyl ¥ T wg
TAC T AR EF ad §) fee & wiw
FU¢ 5 gifeae =a & o w1 w1
gau g 31 @ Faife WA oareT &
i # Avaw gré-3 9o § WX A
grf-a & fau gdt as 1§ U @@
aff aar @ & vawr forge fvar oy
T A wt IR W A R A
FO¥ & wfas ag w91 M eqq HF v
WY gk ns e & o) 59 Sw d
ate Adf g€ 8, v¥ ¥g sw-Afe
aa & W R, TG < aed S Qe
FANITAHNWH LN § awalk &
o fafrezt & sgm waifs & e ax
femm wrgar g, @ @9 ¥ a9 4 oa
fs agi ag sgr ur e & fgrqrra @ Q@1
TG & G FTVE H AT g1 =R
¥ g fedt foarddz & ww gt
Jzw nadHE w1 WA f o Jar e
g ey mw aar ¥1 w7 qwAT & Cw
fon & et W2 2w & ww g
faal & v w@r §, Jawt alw sy,
Fu ifedz wra & a1 At g ? afx
wrr g, A A qanede g,
Iaf aw@ ¥ wrr @S frar dar
-, Wt otw su@ Wit ow aw
g s W Aw ¥
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[sft faro o wuEw) )

IS AEIEq, TWh a9 §g ¥
qg At g agar § 6 & @l apw
f e fgqeam & o ewfasn saw
w0 § | X i @rwfeen sraw s
A d cnof ¥ s ¥ A AN
QU FOre ' gaa agran faan
&, ag agn €1 sowrE Aw g ) g AW
¥ wgr W WD TR @A W Adf
forerar, agt §9 wfral & fa¥r, gard
¥ oF wrH! ¥ foa W g oues-
ME ad sWOE Jafe g€ sqrg &
At #Y waeqr faagw I g, I
AT * AE ¥ W K A J1AT IaAT
t ) A 9w wiwd aff § ¥feT WA W
AN SYIA WIATAT 9F ¥ G qed §
gdr &, afer I AmaATr S AN
gfamg agf faad & 1| wvfag 3w g
ag ¢ & w9 oA F@E S
BAA IR AN SR WA A @
T FATH WK UF EEAHI AW
iegy &7 | wgt W A wy g
@ fawd, ama € atg § awR W
& haet 93d) a1 AN & fag, wrEw-aw
¥ fAq qoTsAw T B AT ®EIT
osgr A § 1 gwr AWM A ga-wdne
¥ 9T 9T §, T O AT TG ¥4
t oot gm€ ogrwr W wwar g, & fee
TH-FRINE A W e g, foaw
arar @ gk sy ¥ oy fe
T FEE g A AR A G974,
afer quesdina s W o aw
wT &y wifgq

TS WHIET, WA AT OF G X
Uy w1 geRw fear el e e
Fragr—frett s g wifgd | §
wift g & fearht mar qr ) e oW

wgw wgeagy wrg §, vyt oF wgw af
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waifaafr  ghafedt @, weifmfor
oyt % fed agw wwgr g
g ¥fea g% aw@w & @ wgAr
qear § fs frarlt & v % wrE X
M Ag ) wgt 5 gaT wAE 9 §,
g Al ¥ ar oy ¥ gaer aga
asdI% gt § | wafey & sgm W@
fs o wmg usEa # WX e R
sqaeqr 3 a1 foart o1 @ "™ W

oF R fadw ara £ i wgsr
s wrsfen w0 WTgar §, gAnk qgt
oo WA § W ATEA ATQT-HiZGT HY
G war &, SH us g fAmg &
agi & |1 W wga faAT & ag fonw
W fE AT S RAEA N
frr g% agi o% wiaefas Har TfEd,
shifs ag WY AT T ¥ H O
s § Wi agh owRidEw g oS &)
Y ook 9g¥ WA frfe e uw
garr fag 1 g@ avaew § faar ar, ey
g% wsalg & §g wgar qEar e
TR IEF g & fad aEEd W
¥ fagr vix 317 faw &3 9 faar e
TRYDANTF am Oz wic e
wifan §, 4gT 9X T SqTEAr § IF yAEqr
¥ g¥ *ar 9T §, 9g SaAE9T A gH iy
& o1 ¥ wifgd 1 ag Tiw ¥ AT § qyar
3, wafery & A=y oft & &g e ¥ qae) Az
w3 & fe firard 93 |w W Wy wign
%Y syaeqr g1 91z, agr Y AT ¥W
Wiy & fomrew qga A & s ) @,
o & it waw fawifor waar £

it fawee avwdedt (wd3Y) : IuTenm
agEg, & WA 9 O §Y e
wigm §, frdw st wafed s o
R A ¥ W gw s e o W
feomar, famet syt w1 e T @,
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X gaTr $T fea, va @ rew fewe
1 g5q A A agar ) W fgge
Terg & ok wifer widfew ¥ g A
YHT g aga weaw ger fs g w4
ot A W Afedew e g @
wze faar | sar vy e fea? el o
w1 fetar A wgmar | W TR O
fear—cdzwrd fewz wr dar T agrar—
afew ag frerga Ty
TEY &, su%) frwraa @Y gy ol —s9
®Y 7z frsraa § e wed s w1 feerar
&Y aff wzrar, dwowr sww w1 fecar
) Af weTaT, TWT-HAA FATE 6T
fecar wif o werar—waw § Iw
aft fureran § 1 g ferwray facar ot &
TIq-fw AT T} | AT wg Ag A
Ty 6 w@ yoe ¥ Sinfaoa wr garfas

g @

T TAMT 29 T § | WG IR
#faa} & Siwfevn & o & §f srag
%37 g1 W & o ag awwar g aw
Q= G FT gAT WAL A & fevrar &7
w1 fagr, &t IFA ag ¥ W AT gAR
@ @it fe WA q¥ & @w wlEER

. aff faeer wrfg@, ¥ wnd WA =
w1 wifgd, 39 fewdw 2o qra

gft wifgh |+ wre AT e A §
Wt grIe ®1 ¥ w1 gEw ST AN AN

dinfeen & Te 9T ww @ § ot IR
ag &= 1 @ ot gt fis ag wrer
gt fear o wwar & 1 9g wer (kA
oI o vk qu fear o1 Ewar g @
o} a wwEd S wewiw w3 g fear
oT gwaT §, W ¥ A A g Eg A
WHA AT 6 @) OFEH  WTATRY BT AT
gy, T sqr e k ? Kdwar f fs
T OHNT daw TRwy & & s
S AR F ) AT T AW g% IR
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wHE ¥ I §, weer D w2 & fay
WY, N3G WA A9, qerww fed
W oww fed | ag Srefeew wr adwr
T 8, awfeow a0% ¥ @ wR )
W grafawn A § @) wgw afcad
AT EAI

& =7 oft ®Y e frwrAT wTH f—
9w Ag g AN q aq g iy aty F
TAET AT 47 | wiEd fie o ft vl ¥
w1 ZveTe Wit d) @ ¥ ST Wowto
wifo ¥ cwAmdt gfve & farens wor
¥ MY wAewd Gt a1 s e
¥ &z1 gur woft, fowrewr gy O afoem
mt,‘mqwomanﬂm
ﬁﬂftﬂ”!ﬁ@o'ﬂaﬂ'ﬁmm
¢ for @t AN oA s of | 9
TF g ®r N g9y wont of | §
wawar g s agt ot W Wi Qar atoer
TE @ fs WA T A AW oW g
fadsft | wraeawar wara w1 § 5 wd
E § g FW 0¥ A Ay §, 59
®Y <% W7 7 frd sqia QA wfgy )
I S B N ) e §, o A
Tt fewe & & oY 3a) qU &6t Avw
gl faear §, fowe fam amar § oY et
& ¥ ga g O, e fedt aog ¥ 9@
@ & aff R, nf W g
i d3r L5fedt B gew ¥ qoar
WET G ®T ¥ § 1 @Y vy @k F fawal
®1 aff ayrar o1 wwwr, v 3 aff
sk or wwdt 7

i s fax 7 vy fs @ saifos
weur 71 qww wifgy | dfeT § erwar
§ fo @ wmfte &ear waw guw
wrfgy | s & WA ag it K e ol
wret grar &, agi s g fsgr o
g aff QT , Ay WveT wTE wY
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[t framarT aroredt]
¥ g da1 fer o wwar g 1

% uxr wyarfos s W o WY
AT —U% TPT GEr A qog § )
¥ a¥w § 2ar g fe osafewiee $—
aga ¥ dieed @Y §, I avg & W9
wWeoge fesd & w3 aff s 3
veafeadza ¥ SAT w1 WIGH
fadmr s feemy agrdy &Y &t TE)
W | ag garg A orfeardee & woer
frgeh eftw & st &t @ ek
& g g fs sfegre & o Iw
frqy T f, @fed qwe gas @R o
pe A frmr )

ux quT & wuY o) 1 ST gEarngl
® avs diw &1 wrawr ©1f faeaa 28
e wifgr \ garw ag faar aga fager
gut fawr &) gaer foaer gor w2y &
ad ur ¥ wifs gaar fger gor af
fowar @ &1 %3 gfw 7 I8 faag
war § ) fufem w17 & 8w a1l fasd
# 3R agt & iz o qrEw IEH Wi
gife adY g @ 1 ww oz waw A&
et ardrs At A wx Fwar—AfeT
¥ g% w17 ¥ T fF T@TE § aEimng
arfY MNAT a% oF Ek areT aqr &
afea gramgr o & wgar § s sl
0 ®r g gfer gl § 1 gt T HewH
Fu aff a wq fowd sng eRal
o wsaf W) o ¥ sy gheew gar
& | vt e ¥ garfer fre om0
ww a1 gE gl o WAy qgk WAl A
gmt agt ¥wrfq swry o Afew o
ae e gf @t fox cz@ fagrf 0 &
ey ot ¥ wgar wigan § 6 ww TS
Y 7o $ifag 1 arg Srafae =it T
AT Y G WY GEATTIT O S0
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Iz ¥ genAge ¥ N Aw ar
TR £ ¥ A queEt aafs -
I J, vATTE ¥ AR Foar ¥
ATt § oft s agt @ w30 e
g 9T § | AfeT genage ¥ dher wear
7 a7 s agh & o1 ¥w S a1 owww
§7 78 79T gwd 1 Wy aw agfew
aaT wiez e o T8 §—genT
¥ wldt o gemAg 2 goar IF W
AR 3% &< frar 81 dfed st oW
WYY THAL 3 § IAA G WHIT  wHY
oy wret w7 7w gar At Ny fear s
T AEY STge A AGY onwr | W wngr
aY T A wmTET, S g o) oo Wy
fear | gueT ot ag ar g e sEd
6T ax faeeht wrx § 0 wror A
2 f zrem & og'e a1 A TEw znew
1T ¥ a7 4 a9 *C fear oy anfs
A5 TAFT IIT 9T AT 3¢ 49 gt @
ag foem o 3 7 G @ gwa
E ... (cowwm). . . & am WA & fag
aff afes i a0 & fag @\ @gr
far maz & e § 91 9@ W
areX ag ®¢ Ag  fear ) oreae o,
Go Haw Higa Aty & W agl qHe
dYe ¥ | TF WIH) T¥WIT gATR T2t AW
w1 Afeq IEE I wRE &
wg | Afew fee gadt wdar agt oReaw
¥gregh o gmtamA A wmox W
ET D | W T, Tl Y
A AEYT T AR AT | . (wrwwm)...
¥ager § 5 gRmAgR § Ardw e
71 feftaw wfew w1 wifs
gy ¥ § 1 g o fEsit Wk
oS ¥ f W X 7 ag Dfewew g
B @ wey § gearge B Y ardd ek
1 fefome wifew agt o Ewr
% s o g g fe ad 4@ enfeat
T arer gl # W @ o 9aw
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et o qrenE ¥ A et g I
wm wit fee o ¥ W@ wig
S ¥ A e ol | ot R ggww w
TR e q grow o ag ¥w }
daw fowew W swr wT fear
WY 9 G wwTe § Wt ¥ W &
& 1 w1 ol e oW F ww Fwer §
¥ & ST WY 7 W W w o
T w7 wr g § fored wTo de
wrf 1 Wy ¥ winfal @ 0t
o oft Y 1 dwr ¥ ok dsr o T
& & writ o el g 4 X qE R
fie o't o7 o & ww Mo gor fe ok
¥ owrew Hhorgegw o @ £ | www
for § T sk gw ¥ btk oW
siedizgue frar § 1 w0 fog Q@
gheerd it § ) e 9w frdr W
W wrg faelt wff W1 awd ) dfer
ITRY qrE fadr oy f a9y wie faaer
ot wig woA &g fasre ¥ Wi ) AR
o §, T qiw ) L (). 3R g
@ gwrat w1 aga a3y ava § & sogar
g fo mh agieg gRIAE & ST A
g w3

MR. DEPUTY-SPEAKER : You can

pass on the suggestion to the Minister.
1 am guided by the restrictions, the limita-

tioas of time.

oft fareree wredd : SuTsTw wEEq,
Yetarasy, wh fesghafi g
O efiw o AT # g W Wik
qfirs SE®! &1 & & A0 o AW
arht 1 & oot o ward & fag f o
effw g g 1 . (sawww).. 3T derk
& w1z wig grew © qewd we & ?

MR, DEPUTY-SPEAKER : There are
many other speakers waiting.

ot fumee wreinit : ¥, Mrlna
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& §, At oy faowvw gy § afer
W 9 gEt e o3 A forg gw
T W agt T qw amn difg
O ¥ ow @t g anh
tat @i sed AXX A fray
wrfedl @ 92 ag'aeht § 1 ced o
Tt W ¥ W ¥ wrew § Nfe
g ft ¥ R § frawr wwg ¥ ondx
i # wf wEArE et § i g
¥ vz oy § 1 W agi o twy ot
WAt fax g ww faw avar & ) qEw
wETaT T A —muay ol wwws-
wrawg O ot Iviw et & o
Tork & ok W vt e ww ¥ 1 e
wgt 7 srer frared e fre vy
o T w1 dut AT | T T
awg W unadst ¥ gwe m
T |

wred g% N arfw faar gaw forg
& wTasr T QRN | &Y qoit an
®g o, § 6T 9} A wF, AN AT Ay
Lic il

ot frawcw o (Sdm)
wew g, & orowr wrard g f
WA gh ¥ e wafs ¢ wwx ¥ 10
fame e &, X w1 AT faar )

™ well st oamy ot X qw gy
I waw wmar ¥ fgo ¥ IEtec 13
AT N g f§ o e o, et
wafr Wit & 9T ¥ fvw gImee Iy
e g § eugha W aver e
osraT &) & agy fav ogw & amva g
fis wTy wezraTt # wed faQdy @ §)
# wren s § fe /X Aw ¥ AWl o
WeTWTT 6 g § A Wy ¥
Iwqfwefal & gro @ o § ew
sw & e faz o g ST O
o X W & fedd g § e

34
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[t feraerzay sT=] .

W W W s 1w § wieg
ok A ¥ WA & ey fresd dx
wez wfawifal ®Y §1§ wq17 7@ Qar
aifgg | H&x ¥ *% vaf @ wg ¥
waeq &t g | & ok fag mod @A
QI§ ¥ IEEW AT | IJITAW WA,
aft ww g% g9 wfes sng S a &
g wsY g w1 Agiea ¥ guw W
T | w0 AEET FAOATE & NS
§ & o wwwl N g Ege gur
g1 agy o gl wet o ot @fea
mx A% g g wrfaw gl gR
g AT & Ay wmm g & we
AT K FAAT WET 6 g WA §
w2 fH6qdr R W1 Wy
% afgwi( on 17 & 941 #1 feq g
wagaar & § 1| ¥ 3 fasat oD qm
) s ¥ & A¥ A gagrarg
¥ s #3AwT, o gHe ¥ FIT AT
AT ATRATE | S gL 9 & AY
e fag § ST F@wT ww §gR A
amh fr wazg & W€ awgr wfeax
M TR HTIET &M & AT aE
g FEA @A ¥ AR smd @
w1% T § wgar wAT a1 @ g afew
fraw 1 W afel & 97 Il 9
qeaTg Ad ¥ W Wy & wE 9%
g aff it wx HEX W A e
wTy &, % aro% wrAd 3T amal W o™
wr § Wi ag wmm s3ar§ fE e
mediargds 0 aEl @ g ok I
q¢ gfen wara &2 | & et a€ sver Y
o Af ®, QA W omd el
& § W forg g 9¢ W Y, TEer
ara ore % T fowd weeTT w7 wiew
¥ afus ora § a% AT owar €
g8 gfeat faq &%) @ s o &
ook wraek o ¥ @ wr § oquR A

MARCH 3, 19%0

1]
wfadt & T sma ¥ A g o A
gae! 3w gu  fear gl 7 37 ol
w1 misw §f wwrar ) B owf o%
wigar € § 1 Y 3w WP &3 gu
€ ¥ 3 frafew & & areew v §
wafed & g Jar ¥ gwa 2 @r g |

TR gy & aTg giNT AT aw
W wwrt oy fowd art 8 & qeee de
9 ¥ WA S 6T W fiF ¥ g
T gy § 1 g i e & owry §
&7 1927 # wwrfag oY ) @ 1939 ¥
weif & aw gy e v € ok wife
IuH $Y Ty wwwnd wx ¥ ) grevife
W ¥ STIQU ZER ¥ | 9N ENT W
T 3 & wae fewe Wiz frar v
¥) ug g7 W gWA 97 | XA ¥ fowe
feszndd ¥ 7 w7 usy ¥ wor wiwwrd
WA ey ¥ NI H T
ag s gnfal §1 R § gqc far
ST ¥ | IF WAT AAMHT HOTA G
¥ wWg aF 1 gg I aTET T v A
€ ) ¥fer wa ag W g e
et g1 99T &

ot gt ¥ XX dwrww o W
qraTeAr %1 § Iud fad ghaw § ik
& wigar § fs 9%t wraElwar st aw
HE AT T T | WIT ITR &Y ) faet-
wfe ¥ ¥ forg ag & ag A gamel Wi
wigw &1 faatafa 2 fmr s 4 99
! 51f g% Af § WA § warTn w3
%7 | I OF @ ggr & A8 avy aft
gl 98T & 99% gy W T
f T a1 f2aw I A Wi ag e
IR AR A A A @ Wy
wAE W1 graTETe WY A W wfeang
A § 7 g @ Pt wx goEe
W R wed W Qm ) g TR §

Gen, Dis,
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it e g 9w ow Afapfes Ad
g agl far N H v ¥ g afxe
£\ agi wifes qfgar & o WA §
faad el wyer & aft W afew s
Ty T, W d§ @ i A fewd
¥ ow A ¥ uwena, wsy g2q Wl
ghara mift & e oy §q W
wgt 2 aAr fagr arg @t w AT ww@d
T ®TH GORIT $T §rm W e W A
gfrar grft 1 s wwrU A A 7 @
i § g fzar g & ggan faw Wik
v I gu A Wmd quwT o
g A WT | AT GO W A wEE
€1 | weae o & ok Avegw ¥ wgAr
wigar g fe 11 a% faa & anz fadh o%
qENT TXET FAaA § faeelt B w7y 3
Wi it ¥a Agl wwar &1 AT faw g
Fgmm I RO g 8 5 waw AW
TXgA €2TA 9T 7 %1 oy mifs qF &
w @ qfesw & 33w aifagt e
glaar g a% 1

FAWGL Y TWT W "W Ny @
oy | agt ¥ aga @F 12 AT @ I
£ 1 SE%T AT & @Ar g Q2T Wik
wTow & fag gt 9 | @Wd wwar ®

w¥ gfaer § andft

AR W APiEE WRTR & W
frdwt § wfad g fefeam &
WEZTHIT T Q% §Y AGAT I8 FIHX AT
WREAT § | T CHo WTTo WA ¥ W
CagrT 8 X @5 § 9w Al ¥ e
agi & fafage & a= s o @1 fafie-
q% FIET %1 TAAT AETET Arar §, IO
el & anf ¥ aF W ¥ wew
o wearawt § weate § frfare w are
a3t fawd & aage I gy aff g
oY #% &8 wgw % frer, g ETER Y
ferwr o) s g fafrwsr & droque

PHALGUNA 14, 189] (SAKa)
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§ 1 w19 feul & ax 9w IO Wm@rn)
4 37w 12 wwew, 1968 ) qw fowr g1
W ITR1T €T 19-8-68 %Y WyaT fIF “wTy .
¥ feaiw 12-8-68 & qo #Y qraet wfiwre.
®Y ot § | powen G2 WA & gk
R, ot ge s AT fewradia )
7 gy g gfow § Wi wgt qn
aT AT A ST ST W@ § |

oft vrware oot (q2) ;o Oy
Ty g &¥ fam ?

it frwwew &mw ; w9y 12-8-68
%7 97 WX IT6T IUT 19-8-68 w7} )

Q% Aty Ewew ;| fa F I
ot T, wT sar gy ?

ot faawen wrw ; 9 w7 IUT @
wrar Afeq af far qr fe qrae faan-
Tt § 1 TEE oW o g gy vy §
qg I qiw-g: GEGEE wTeEE & wawrd:
o gwrf od Wik B Wy, o¥ ww
FR G A AT AT AR Ty § oAk
R A ee g ¥ @ oarelt § W
genf & sw! fex @ fear a9
ww §r TA% gwew ¥ ow fewrat ag
wg faar fs ag oy weurht 1 & wgr
fs g% eqrd) frar g ox O EEw
w1 ax 11 &8 &) wmar fe we o
¥ are ¥ Ifw wriart & ot
(wrwwm)... ...

oft qomte wremTw : A gTEW & agt
Aeisrama QA Y famar § 1 & Wy,
¥ ®% 200 X % ey wwar § Forwd
it s & ey § )

oft favwrey o w0 gwf we-
wfGid e xR § gamami &
s oo @ § dfer et el oY
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[=ft farraor wmer)
T g § W gEe gmw fear
o § fiv ag o ewrlt o B0 owg
7 o) e, ¥fw § ¥ & qrq wgor
g fe & oot agi q@t aff w3 gm,
gAY W g0 & @y F gwy
3% ¥wul W) Tw g e agi A< o,
ugh wa w0 | wgi & wfwwfal &
feat & ITHY W9 ®T TG FT R
dromr gt Awe s ¥ ww fear
s g

o fraee ¢ fs wror mifeai g2 W@
Bl o mweege § o g8, 3
oY ¥ WIGHA-FTANTS JFAA A A
gt fradt gs wfage o ogs & gaen
fvar WYX ag W19w g1 4T | wfwAgeE QAo
<o fvm qEAF ¥ AU T W@
£F ag ® ar Wy wwh § W
waar 8 1 g9 wigd § 5 e s
% ¥ @1 Dy T A wfawrd g
g §, xEw W sarA g amd o

ot weT & g g g war §
fis g amg 1Y §T T gr § g2
o, FAWT ¥ AT A WX I ¥
QT §TENS A% IT ) AT A€ MY
& | wEw AT W) AEA LT 9 A )
N wHArd K @Ho WL WY X
eqrdt wAr & W S wfedt ¥ gz e
§ w o &1 a1 ag waw & fafeew
w1 qargen H3 aife asal # agr
i | w1e & g fefle & o
wrlt e wieg ®), o wey & ¥ aulf
wr ow it Al X wen, fuegw gemn
I | | werT % fresw wfewifo s

o TRWT T FT THo GYo #IAY & quY &7
FuT At 3w o & A ¥ awd

w wedi & arg § e frdeer e

MARCH $, 1970
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fie ao¥ gy #x oY gw T § oy
FIT ®TF I7 9% faarz wT ot TN
e w7 |

it xgw (faad) @ vaeaw A@)-
@, & Wy 74 ®1 wmamz ¥ wwaAr
g & o flat ad & w3 gu feery
&9 FW@ ® I § w1 faqr ok
FRIAATE ®) faarearo Sud oW W

g

MR, DEPUTY-SPEAKER : The hon.
Member may continue his speech on the
pext day.

17.59 hrs.

BUSINESS ADVISORY COMMITTEE
FORTY-FIFTH REPORT

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND SHIPPING &
TRANSPORT (SHRI RAGHU RAMAIAH);
1 beg to present the Forty-Fifth Report of
the Business Advisory Committee.

18 hrs,

STATEMENT RE: INDO-PAK
TALKS ON EASTERN RIVERS

THE MINISTER OF IRRIGATION
AND POWER (DR. K. L. RAO); 1 beg
to lay on the Table a statement on the
Secretary-level
Pakistan held at Islamabad (West Pakistan)
to discuss Farakka Barrage and other
Eastern Rivers.

talks between India and

Statement

As the Honourable Members are
awaro, a Statement was laid on the
Table of the House on the 28th
July, 1969, on the conclusion of
tne Indo-Pakistan Secretary-level
meeting on the castern rivers beld
in Delhi in July, 1969. It was
decided at (hat mescting in
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Indo-Pak.

another meeting would be held to
consider the completion of techni-
cal issues and to consider substan-
tive Issues.

A meeting was accordingly held at
Islamabad from 24th February to
20d March, 1970. The Indian
dclegation wrs led by Shri V. V.
Chari, Secretary, Ministry of
Irrigation & Power, and the
Pakistan team was led by Mr,
A. G, N, Kazi, Secretary, Mipistry
of Industries & Natural Resources.

Detailed discusslons took place
regardidg the project on the Padma
proposed by Pakistan. The Indian
and Pakistan projects on the Tista,
the issues relating to the Karnafuli
project in [East Pakistan, and
cooperative measures in regard to
river training works on border
rivers in the eastern region, were
also discussed.

There were full and frank discus-
sions on the wvarious technical
matters  concerning  Pakistan's
proposed project on the Padma.
The Indian delegation reiterated
the Government's stand that the
project as put forward by Pakistan
was not only unrealistic in many
ways but would ioundate densely
populated areas in India. Naturally
Indla could not view with equani-
mity any such project and urged
the Pakistan delegation 1o cevise
their project in a realistic manmser,
The Pakistan delegation took the
view that their project was viable
and that the water requirements of
the project could be reviewed only
in the context of an agreement on
the waters of the Ganga-Padma,

The Indian delegation once again
explained at length how Pakistan's
feasts about the effects of the
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6. It was finally agreed that another
Secretaries” level meeting would be
held ia New Delhi within four
months for carrying forward the
discussions on substantive issucs
and related matters.

7. A copy of the joint communique
issued at the end of the meeting is
enclosad.

Jolnt Communique

Delegations headed by the Secretary,
Ministry of Irrigation and Power, Govern-
ment of India, and the Secretary, Ministry
of Industries and NMatural Resources,
Government of Pakistan, met from 24th
February, 1970 to 20d March, 1970, in
Islamabad at the invitation of the Govern-
ment of Pakistan for talks on Farakka
Barrage Project and other matters relating
to the Eastern Rivers. The talks took
place in a very cordial atmosphere,

It was agreed that another Secretaries’
level meeting would be held in New Delhi
within four months for carrying forward
the discussions of substantive issues and
related matters with a view to enabling the
carly holdiog of a Ministers’ level meeting.

Sd/-

V. V. CHARI,

Secretary, Minister

of Irrigation & Power,

Goveroment of India

and Leader of the

Indian Delegation.

Islamabad, the 2ad March, 1970,

8d/-

A. G. N. KAZI,
Becretary, Ministry of
Industries & Natural
Resources, Government
of Pakistan and Leader
of the Pakistan
Delegation.

The Lok Sabha then adjourned dil

Farakka Barrage Project on Mget  Eleven of the Clock on Monday, March 9,

Pakistan were unfounded.

1970/ Phalguna 18, 1981 (Saka).



